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LOK SABHA DEBATES

LOK SABHA

Thursday, April 18, 1985/Chaitra 28,
1907 (Sata)

The Lok Sabha met at Eleven of the Clock

[MR. SPEAKER in the Chair]

[English]

MR. SPEAKER : Professor, where had
you been ?

PROF. MADHU DANDAVATE : I was
absent due to you, Sir, You accepted the
cesignation of Mr. Sharad Pawar. That is
why I had to go for election compaign,

PROF, N ,G. RANGA i He has iost his
voice.

MR. SPEAKER : He has been using it
beyond limits, all the time.

ORAL ANSWERS TO QUESTIONS
[ Fnglish]

Fortification of Salt to Cure Goitre
and Anaemia

*486. SHRIMATI GEETA MUKHER-
JEE : Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state :

(a) whether itis a fact that the pro-
posal suggested by the ICMR to double for-
tification of salt to cure goitte and ansemia
is nearing finalisation ; and

(b) if so, the details
Government’s reaction thereto ?

thereof and

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRIMATI MOH-
SINA KIDWAI) : (a) and (b) A formula for

the fortification of salt with both iron and
jodine has been developed by the National
Institute of Nutrition under ICMR, Salt
fortified according to the new formula has
to be tested.

An appropriate view would be taken
after the details of the tests are available.

SHRIMATI GEETA MUKHERIEE :
According to a report in the Patriot of 27th
March, 1985, there is a difference of opinion
between the Director-General of ICMR and
the Additional Director of Health Services
on the efficacy of the ICMR formula“**

MR. SPEAKER : Is it not the beauty of
a democratic set-up ?

SHRIMATI GEETA MUKHERIJEE :
Really it is a beauty, Sir.

Since both goitre and anaemia are caus~
ing great _harm to public health and since
the ICMR formula is for the cure of both
the diseases by double fortification, will the
Government take a third expert opinion
before arriving at an appropriate view ?

[Translation]

SMT. MOHSINA KIDWAI : Mr. Spea-
ker, Sir, in the conditions prevailing in the
country we find that anaemia is found ip
almost every age group and is causing great
bharm to public health, people are getting
weaker day by day, It has been noticed
from the available figures that 40 to 60 per
cent pre-school children are suffering from
anaemia and 25 to 30 per cent women in
there reproducted age group suffer from
aneamia. About 50 per cent of the people
of this country are suffring from anacmia.
Iron is necessary for treatment of anaemis
and similarly goitre can be cured with iodine,
Now we are going to formulate a scheme of
fortification of salt with iron. We are taking
iodised salt daily. It is the cheapest salt,

In other states, iron is mixed ia the flour
and bread produced from such flour is eaten
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by all, but there is nothing of type in our
couutry in which we could mix this iron,
At prescnt we are giving iron tablets to pre-
gnant mothers, But if iron is mixed in salt,
a smali quantity of it could be taken by the
people, which would be able to cure anaemia.
That is why studies in this respect were
made in Hyderabad and Calcutta etc, In
Saagrul area of West Bengal, which Smt.
Gecta Mukherjee is representing here, it was
found that after eating such salt, the womean
suffering from anaemia gaumed by three gms,
This shows that we can do this work. But
before we taken such a decision, we have to
examine all the aspects and that is why we
have undertaken  studies. I think it
would take some time. We have already
fortification of salt before taking a decision,
which would take some time.

So far as iodine is concerped, cur
Government have decided to iodise the eatire
edible salt by 1990 A.D, (Interruptions)

We have started this work after obtaining
experts opinion and there is no difference of
opizica at all between LC MR, and Director
General in this respect,

[English]

SHRIMATI GEETA MUKHERIEE : It
was reported in the Press, So they should
have contradicted it.

MR. SPEAKER : Now 't has been,

PROF. MADHU DANDAVATE : This
is the patriotic version,

SHRIMATI GEETA MUKHERIEE 3
Maybe. My second supplementary.

1 would like to know whether the
Government is aware that addition or hydro-
gen per-oxide to milk causes goitre and also
of the weighty complaints made on the floor
of the House here-  Last time during ques-
tion-hour 8 gquestion was put whether bydro.
gen peroxide is used in the Amul milk and
hoo Minister Mr. Makwana himself replied
to that question, He said that the milk
gupplied by DMS does not contain hydro-
gen peroxide but he did pot answer about
Amul) milk. So, in view of that, I waot to

know whether the goverpment Gid coududi
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any inquiry into the question of the presence
of hydrogen meroxide in Amul milk and if
they did not, will they conduct an inquiry
into this whether Amul and such other pro-
ducts which are used very widely contain
hydrogen peroxide which is injurious to
health ?

[Trarsiazon]

SMT. MOHSINA KIDWALI : Just now
estei: menticned ubout adding Liydiogen
peroxide to milk. 1 would like to tell her
that according to the Act, such addition is
prohibited. 1t cannot be added even to
Amul milk, (Interruptions).

She also mentioned about goitre. It is
connect that there are many highly endemic
areas where goitre is prevalent. lodised salt
is required to cure this disease, JIodised
salt instead of common salt is being utilised
in the areas whnich nave been deciared highly
endemic areas. (/aferruprions)

[English}

SHRIMATI GEETA MUKHERIJEE :
This is not 10dine.

SHRIMATI MOHSINA KIDWAI : You
are asking about the presence of hydrogen
peroxide in milk,

SHRIMAT!I GEETA MUKHERIJEE :
Whether you will make an inquiry into the
presence of hydrogen peroxide in Amul milk
and other products.

SHRIMAT!I MOHSINA KIDWAI : 1
was teiiing that uander the Prevention of
Food Adulteration Act it is prohibited. So
how can they mix it ?

MR, SPEAKER : So there is no ques-
tion,

SHRIMATI GEETA MUKHERIJEE :
Are they contemplating conducting any in-
quiry ?

MR. SPEAKER : This is not a runaiog
debate,

SHRIMATI GEETA MUKHERIJEE : ]
hLavc oot t2kea any time at all,  Ijust want
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to know whether they have conducted any
inquiry.

MR, SPEAKER : There is no question,
Why should there be any inquiry when there
is nothing about it ? It is already prohibited,
No question.

SHRIMATI GEETA MUKHERIJEE :
How is it that there can be no question ?

MR. SPEAKER : Because it cannot be
as it is prohibited There will be an inquiry

if there is a complaint, There is no complaint,

So there cannot be any question, It 18 a
bypothetical question.

SHRIMATI GEETA MUKHERIJEE : *
MR. SPEAKER : Not allowed.

SHRIMATI DIL KUMARI BHAN-
DARI : Goutre is rampant in Sikkim also,
What steps have the Government taken to
help the State Government to combat this
disease ?

SHRIMATI MOHSINA KIDWAIL: As
I have already said, there are certain areas
in which this goitre 1s prevalent., So we
have identified the endemic areas and we
are supplying 1odised salt to these areas
because that is the only remedy for this
dnease,

SHRI PRIYA RANJAN DAS MUNSI:
The Minister has just replied that ICMR
still conducting the tests, I would like
to know from the Mimster whether she
is aware of the fact that Tata Chemicals
have aleardy developed the technology of
iodised salt, The solution of the formulae
iS @ universally prescribed formulae. As
per the Federal law of the United States
granular potassium iodide is dissolved
in a partially saturated (10 prevent micro-
biological growth) asodium chloride solution.
Add a small quantity of sodium bicartonate,
to increase PH and a small quantity of
dextrose to retard oxidation of the
potossium iodide. This is the universal
formulac accepted by all the scientists, If
so, what prevents the government to accept

*Not recorded.
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this formulae and bring it in the market
immediately ? May also know the total
number of goitre affected teenagers in the
country ? According to the International
Bulletin 1t is 30 percent in India. The
hon. Minister may assure the Housc that
iodized salt will be available in the market
as early as possible or how long will it
take.

SHRIMATI MOHSINA KIDWAI : Sir,
in highly endemic areas around 40 million
persons are affected with goitre There
ate two things, First to iodize the common
salt and second fortification of salt with
iron and iodine, We are iodizing sait for
highly endemic areas and we propose to
iodize al! the common salt by 1990 for
full consumption in our country We have
amended the law also,

Steps to Achieve ‘One Child Per Family®
Objective

*487. SHRI C.P, THAKUR : Will the
Minister of HEALTH AND FAMILY
WELFARE be please to state :

{a) what steps Government propose to
take to achieve ‘one child per family”
objective in coming years to restrict popula-
tion explosion ; and

(b) whether any incentive
contemplated for the purpose ?

scheme is

THE MINISTER OF STATE IN THE
DEPARTMENT OF HEALTH (SHIRI
YOGENDRA MAKWANA): (2) and (b)
The present policy of the Government is
to promote a two child family norm How-
ever, Government are considering to extend
to one child family the same compensation
and incentives as are presently available
for families which Limit their family size
to two/more than two children.

AN HON. MEMBER: I think members
of Parliament are excmpted.

MR. SPEAKER : This does not apply.
retrospectively,

SHRI C.P. THAKUR: There are certain
sections of population in India like Parsis



T Oral Answers

in Maharashtra and Paharias in Bihar
whose population is not growing. Parsis
are a highly advanced community whereas
the other is a very backward community.
Then some portioas of our population are
growing very fast. Has any study been
made to find out the causes and apply
those causes to thec general population in
Iodia ?

Secondly, according to the statistics
published by the Health Department the per
capita expenditure on family welfare is the
lowest in Bihar and slightly more in U.P,
Rajasthan and Madhya Pradesh and in
these areas there is maximum growth of
population, Is the governmeat going to
identify such arear, and spead more in those
arcas ?

SHIRI YOGENDRA MAKWANA :
Some study was made about the tribal
population as to why are dimin-shing parti-
cularly the Toda group of tribes. The
study was made by the Home Ministry
but that report 1s pot available with me at
present and also it does not arise from this
question.

So far as the second part of the gquestion
is concerned government has taken verious
steps to educate the people through mass
media and some incentives are also given
s0 that they can come forward for family
planning,

SHRI C.P. THAKUR: My question
is this : Our per capita expeaditure ts jowest
in Bihar. So do you propose to spend
more amount In such States to curb exces-
sive rise in population ?

SHR1 YOGENDRA MAKWANA: The
campaign is mounting particularly in those
areas. For example, you have Kerala,
where it is highly acceptable. There, less
amount is being spent compared to some
other areas. It is quite nataral that in
Bihar, U P and other areas (where people
are not coming forward for family plan-
ning) more amount is being spent in those
Arcas.

PROF N. G. RANGA: He wants more,

SHRI YOGENDRA MAKWANA: All
that depends upon availability of resources,

APRIL 18, 1985

Oral Answers 8

MR. SPEAKER : The hon. Member there,
He is speaking for the first time.

SHRI S. MR GURADDI : Is it a fact
that the Government is going to bring a
comprehensive Bill to restrict one child
per family, in order to restrict the popula-
tion explosion ia this country ? Have you
got any Bill pending withyou ? Or are
you going to biing a new Bill ?

SHRI YOGENDRA MAKWANA : At
present there is no thinking on the part
of the Government to bring such a Bill
before the House,

SHRI S, M. GURADDI : Isit not a
fact that it is oeccessary to bave such a
compreheasive Bill to restrict the size of
the family in the couatry ?

MR. SHEAKER : Now, Dr, Venkatesh.

DR. V, VENKATESH : My question is
this, Today we are all aware that popula-
tion explosion is of a very enormous
dimension, loe this direction, to check
population explosion, so many religions are
coming in the way very much. What are
the measures which the Government have
taken up to sce that there is un;formity of
family plaoniog in this couatry ?

SHRI YOGENDRA MAKWANA: In a
secular democracy it 12 not possible to
prevail upon any religion, but only to
educate them, about, the necessity of family
planning.

{Interruptions)

MR. SPEAKER : Order, order.
Shrimati Sundarwati Nawal Prabhakar,

[Translation]

SHRIMATI SUNDARWATI NAVAL
PRABHAKAR :  Mr. Speaker, Sir, in
villages, women are generally illiterate and
they becmoe mothers at a very early age,
I would like to know if Government bave
any scheme of organising training camps
80 that they could get some training about
their health and that of their childern ?

SHR!I  YOGENDRA MAKWANA :
Uader the child and mother care scheme,
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provision has been made to provide training
to the women who are weak and are
suffering from anaemia, They arc per-
suaded to adopt family planning norms
specially through education and other

media.
[ English]

SHRI R. P. DAS: Unader the present
socio-economic condition I do not think
that the one child formula wouid work.
But still I have some doubt about the two
chuld formula also’ (Interruptiony. 1 would
llke to know from the Minister whether
this two child formula has been able to
create any impact in the rural areas or not,
if so, to what extent has it worked in the
rural areas ?

SHRI YOGENDRA MAKWANA : In
the rural areas and in the backward areas
particularly the response to family planning
can be created through mass media cam-
paigns and through education of the masses.
That is being done by the Government,

SHRI R, P. DAS; That is
answer, Sir,

not the

Proposal For Upiform Curriculam by
NCERT

*488, SHRI SURESH KURUPt :
PROF. MADHU DANDAVATE :
Will the Minister of EDUCATION be
pleased to states :

(a) whether there is any proposal by
National Council of Educational Research
and Training for a uniform national curri-
culam;

(b) ifso, the details thereof; and

(c) the measures proposed to be taken
by Government to introduce the uniform
<curriculam ?

THE MINISTER OF EDUCATION
(SHRI K, C. PANT: (a) to(c) The New
Education Policy is presently under formu-
lation, After it is finalised, the Government
will decide. inter-alia, on various questions
partaining to curriculum etc.

CHAITRA 28, 1907 (SAKA)
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SHRI SURESH KURUP : Mr. Speaker,
Sir, the hon. Prime Minister in his first
broadcast to the nation on the 6th January
1985 announced a new education policy
and till now no concrete step has been
taken by the Government for the new
education policy, Ian this coonection, I
would like to know from the hon. Minister
what cancrete proposals are under the con-
sideration of the Goveroment. 1 wounld
also like to know from him whether the
Government would take into consideration
the unemployment problem in this country
as also the available job opportunity. He
may also please tell us whether the
Government will formulate its new educa-
tion policy on a scientific manner linked
with job potentiality.

SHRI K. C. PANT: It is true that the
Prime Mianister 1  his first national
broadcast spoke of the need to frame a
new education policy Moreover, in reply
to the Budgzet Demands for Grants of the
Education Ministry, I had mentioned the
steps which we were taking to frame such
a policy, First, we are engaged now in
a review of the education policy and we
have a study paper which will be discussed
and we will diagnose the ailments, etc of
the present education system. We have
another paper also for discussion and
finally after a lot of discussion and national
debate, we intend to frame the recommenda-

tions, I had mentioned all this I need
not repeat that. Now, for the other
question, I would like to make it clear

that education does not create employment.
Employment would be the result of the
rate of economic growth But I agree with
my hon. frined that as far as possible there
should be a matching between the typ= of
education, the kind of persons produced
by the system and reguirements of the
productive employment as a whole, not
only the job but the self-employment and
also the kind of people required by edu-
cationals institutions, by research and so
on, Taking the totality into accouant, one
should try to match the two sub systems
of the total system namely the productive
employment sector and the education sector,

SHRI SURESH KURUP: 1 would like
to know from the hon. Minister whether
the Government will announce the new
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education policy within a certain time-
limit so that the people of the country will
be able to know the new system. He may
also tell us whether the Government intends
to constitute an Expert Committee for the
formulation of new education policy and
whether the Government intends to consult
both the representatives of :tudents and
the Teachers before formulating the new
education policy.

SHRI K. C. PANT: The aim of
Government is to implement the new policy
in the pext academic year and accordingly
we have set a time limit for the formulation
of the policy. So far as the consultation is
concerned, we will certainly consult the
teachers and the students also-

[ Translations]

SHRIMATI USHA THAKKAR : Mr.
Speaker, Sir, 1 would like to know how
many Central Schools are there in Gujarat
and whether the hon. Mipister would
consider the proposal of opining a Central
School at Kandla in Kutch, keeping in
view the importance of Kandla as a major
port.

MR SPEAKER: Ushaji, you please
sit down Let Prof Madho Dandwate ask
the question first, as his name is listed in
the question.

(English)

PROF, MADHU DANDAVATE : Sir,
we cannot be on four legs at the same
time,

SHRI K. C. PANT : He has lost his
chivalry,

PROF. MADHU DANDAVATE: T am
waiting for her. Anyway, Sir, the hon.
Minister has said that after 37 years of
freedom, the education policy is still under
formulation, 1 am glad that it is under
formulation. But against the background,
I would like to ask him whether it is not
a fact that the new Prime Minister has
already aopounced that he wants the edu-
cation linked up with producuvity and is
it not a fact that this is consistant with
the Kothari C ission’s 1 d
that the Degree and Employment shouid
be delinked ?

ion:
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Itis not a fact that 30 years back
in 1956, the Public Service Committee also
made a similar recommendation ? Is it
also not a fact that the National Committee
that was appointed for the ten plus two plus
three system, again made a similar recommen-
dation ? On thar basis, isit not a fact that
the Chairman of the Public Service Commis-
sion, Mr. Kidwai (if I remember aright)
had written to Mrs. Indira Gandhi, the
then Prime Minister, making again the
same recommendation? And is it also
not a fact ‘that in 1979 the Janata Govern-
ment accepted this recommendation and
made it the policy base for its educational
policy draft ? Finally, is it not a fact that
under the chairmanship of  Shri
Parthasarathy you have appointed an
Expert Committee, which has also made
the same recommendation ?

Having identical recommendations from
all Commissicns and even from your own
predecessors, why do you need so much
time to formulate the policy and announce
it after some time ?

SHRI K. C. PANT: If it were not
Prof, Madhu Dandavate, 1 would have
said the question does not arise.

PROF, P.J. KURIEN: You cannot
We are all equals,

SHRI K C, PANT:
Prof, Dandavate,

¥ am partial to

MR SPEAKER: Therc are first amoong
the equals too,

SHRI K. C. PANT: The Education
Commissiom in 1964-66, called ‘Kothari
Commission” did make certain recommen-
dations in this respect, and the Govern-
ment adopted the Education Policy and
announced it in 1968. 1t is not as if
there is no Education Policy. It is only
being reviewed. 1 think the Professor
would concede that there is need for
reviewing the education policy, keepiog
in mind the developments that have taken
place in the intervening period, 1968 was
a long time back, Now, on the basic
question of delinking of jobs from degrees
he has referred to Dr. Kidwai's note am
to the Committee of Mr. Parthasarath
and also to the Janata Party’s acceptan:
of this approach in 1979.
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PROF. MADHU DANDAVATE : The
present Prime Minister also expressed the
same view,

shRl K. C. PANT: The Prime
Minisier is also of the same view and I
am also of the same view. We are gomng
to work on that. It is not something
which can be done overnight. There is,
first of all, a certain amount of confusion
in this matter It is not as if degrees
will be done away, Degrees will continue,
The only question is where degrees are not
peeded, one should not compel people to
go in for higher degrees for degrees’
sake. This broad approch is getting
accepted more and more. Bul we will
have to involve the UPSC, the State
Government and the other employers in
public and private sector, All of them
will have to agree with this concept and
then alone can we really start pushing
things. 1 do not mind telling Prof,
Dandavate that even within the Government
also, oae will have to persuade those
sections of the Government which deal
with personnel matters and admtaistrative
reforms and so on. So, it will take a
little time., I am not trying to put off
answering the question, I think I have
to be realistic in this matter,

MR, SPEAKER : Let us see what
Mamataj: has to say, in this regard. Is it
in regard to West Bengal ?

KUMARI MAMATA  BANERJEE :

Will the hon. Minister of Education be
pleased to state-how could there be a
uniform educational curriculam under the
present state of affairs, when a State like
West Bengal teaches Marxism even at the
school level, neglecting the study of our
national movement ?

SHRI K.C, PANT : I would like to in-
form my hon. friend about one recent wel-
come development The Central Organisa-
tion of the Board of Secondary Education
had a meeting in February this year, which
recommended that all the boards should have
a common and uniform curriculam in the
whole country in all schools,

And their recommendations they are follow-
ing up with the plan of action as well as
with a time target, This is a unanimous
lecision of that central organisation. Now,

CHAITRA 28, 1907 (SAKA)
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this 15 a very welcome development; and not
orly T welcome it but I expect them to work
this out in collaboration with the States; and
one of the specific points they have made is
that all the boards must look upon this as a
collaborative effort, that they must all help
in the evolution of the desirable curriculam
so that they are seeking cooperation of all
the States aad ali the States are a party to
this decision. I think this is something to
te taken note of.

[Translation]

Rail line from Beharigaoj to Simri
Bakhtiar

*489, SHRI MAHABIR PRASAD
YADAYV : Will the Minister of RAILWAYS
be pleased to state:

(a) whether a survey was carried out
in 1974 75 to lay a rail line from Beharigany
to Simri Bakhtiar (district Madhepura,
Bihar);

(M if 50 th= detaile thereof including
the results of the survey; and

(c) if not, the action Government pro-
pose to take in this regard ?

THE MINISTER OF RAILWAYS
(SHRI BANSI LAL) : (a) Yes, Sir.

(b) As per the Survey Report the new
Metre Gauge line would cost over Rs. 5.5
crores at 1974.75 price level, yielding a
return of less than 197,

(c) TIn view of the severe constraint of
resources and heavy commitmeants already in
hand, this proposal will have to await con-
sideration till the resources position im-
proves.

SHRI MAHABIR PRASAD YADAY :
When I was draftiag this question, a gentle-
man sitting by my side was saying that
Bansi Lalji...

MR. SPEAKER : Has he Jeft the House
apptehending your question ?

SHRI MAHABIR PRASAD YADAV :
He was of the view that Bansi Lalji consi-
dercd Bihar as uantouchable. 1 would like
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to tell him that entire Bihar State is a back-
ward area, but the area which I am referring
is specifically a backward area. I also agree
that there is constraint of resources witn the
railway, but would the Minister even then
make some provision for it keeping in view
the condition of that area which is specifi-
cally backward ? If it is not posible at pre-
sent it could be done after some time,
Could be give any assurance in this regard or
make any such commitment.

SHRI BANSI LAL : Sir, 721 kms of
new railway lines have been laid in Bibar
since independence, Out of that, 315 kms,
bave been laid in North Bihar. In addition,
182 kms, of railway line from Barauni to
Katihar have been converted from metre
gauge to broad gauge. Therefore, a lot cf
work has been dene by the Railway Depart-
ment, It is not time that less work has been
done in Bihar. But I cannot make any
commitment to him,

SHRI MAHABIR PRASAD YADAV :
I would like to ask the Railway Minister
whether if it is not possible to start this work
at present, it is possible to undertake this io
future or not ?

SHRI BANSI LAL : ] am not in a po-
sition to say anything about the future,

[ English’

PROF. P.J. KURIEN : It is said here
that Bihar is backward with regard to
railway.

AN, HON, MEMBER : Kerala is also
backward,

PROF. P.J., KURIEN | Kerala is also,
Since the 7th Plan is on the formulation
stage with regard to railway policy for the
7th Plan, will he have a fresh look at it and
s:e which are the backward States with
regard to railway, because when a new rail-
way line is considered, I am afraid, this
point is not being looked into; because rail-
way backwardneses leads to backwardness
in industry and other backwardness. There-
fore, will be look into this aspect and see
which are the States which are backward
with regard to railway and give more assis-
tance and allotment to them when the 7th
Plan is formulated ?
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SHRI BANSI LAL : All these thiongs
were taken into consideration while formu-
lating the 7th Plan.

PROF. K.K. TEWARY : I feel baffied
at the reply given by the Minister, especially
regarding Bibar. Our declared policy is
to removc regional imbalances and Bihar
is"a classic examplc of regional imbalaaces,

MR. SPEAKER : Is it populalion wise
also ?

PROF. K.K., TEWARY : Although all
the central agencies have been exploiting the
minecral resources of Bibar for the develop-
ment of the country, and we are happy for
that, taking into account the situation in
Bihar, its utter backwardness and further
downhill rush of the State economy. I feel
the Minister should have a fresh look at
the whole situation and in view of that, can
I expect from the hon. Minister that new
railway lines which have been surveyed will
be accepted, and additional funds will be
allocated to Bihar in the Seventh Plan ?

SHRI BANSI LAL : Whatever lines are
surveyed, whenever the funds are allocated
by the Planning Commission will take up
those lines,

PROF. K K. TEWARY : Sir, please re-
quest the Railway Minister to be a little
more explicit in his replies. He is so brief
and precise.

MR. SPEAKER : Brevity is the soul of
wit, Sir.

Shri Satysgopal Misra.

SHRI SATYAGOPAL MISRA : Sir, the

word should be ‘Renovation’ but not ‘Re-
servation’ as it is printed io the list.

MR. SPEAKER : Corrigendum has been
issued to you, ! am told.

SHRI SATYAGOPAL MISRA : Qn. 491.
[ English]
Renovation of Mecheda Rallway Station
*491. SHRI SATYAGOPAL MISRA :

Will the Minister of RAILWAYS be pleased
to state:
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(a) whether his Ministry has taken up
any scheme fcr the renovation of the
Mecheda Railway Station on South Eastern
Railway;

(b) if so, the details thereof;

(c) the reasons for delay in completing
the renovation programme; and

(d) when the renovation work is to be
completed ?

THE MINISTER OF RAILWAYS
(SHRI BANSI LAL) : (a) Yes, Sir.

(b) The work at present in progress at
Mecheda provided for coastruction of mew
station building with sufficient booking
counters, waithing hall, waiting room and
extension of foot-over-bridge.

(¢) Construction of station building has
been dclayed due to labour problem

(d) Whle the extension of foot-over-
bridge is expected to be commissioned by
the end of this month, the construciion of
new statton building is likely to be comple-
ted in about 3 montbs.

SHR1 SATYAGOPAL MISRA : With
the completion of Matangini bridge over the
river Haldi and with the coming up of the
Koilaghat thermal power station the
Mechzda Railway Station has become an
important Railway Station But the pas-
sengers ju the said station are in serious trou-
ble due to the renovation works which have
started long ago In this context I want to
know from the hon. Minister whether
there is any paucity of funds and whether
they have received any amount from the
Koilaghat Thermal Power Station authorities
for the renovation of the station building,
when did the construction work start, what
is the time likely to be taken and what is
the target for completion of the work.

SHRI BANSI LAL : As I have alrsady
said, the work will be completed in about
three months. The work was started at
the request of the Koilaghat Thermal Power
Station of the West Bengal State Electricity
roard to renovate the Mecheda Rarnway

tation, The original cost of the work
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was Rs. 2,73 crores, which was later on
revised to Rs 6 5 crores due to increase in
the scope of work and price escalation,
Some of the works such as the earthwork
for biding and yard extending the approa-
ches and supply of track materials for the
siding had to be done by the power
station authorities and the work worth Rs,
3.15 crores 1s to be dome by the
Railways.

SHRI SATYAGOPAL MISRA : I am
astonished at the reply given by the Railway
Minister when he says that due to labour
problem the work has been delayed.
Actually, there is no labour problem; there
is no question of labour problem. On the
extension of the overbridge only six or
seven people are working Almost every
day I usz=d 1o go.there and see that only ten
to fifteen peopie are working in the station
building and he is saying that there was
labour trouble there,

I want to know what sort of labour
trouble is there, Has the Railway lodged
any complaint in the Assistant Labour
Commissionet’s office in this regard ? 1 say
that there 1s po labour trouble at ali,

SHRI BANSI LAL : The labour pro-
blem is that the leaders of the local union
of the thermal power station, which
belongs to the hon Member’s party, say
that only that labour should be employved
by the contractor which is recommended
by that particular union., The contractor,
first of all did not agree to that., Now he
has agreed to that. In spite of contracios’s
agreeing to that ocly two labourers were
made available, So>, the only obstacie is
his party.

SHRI SATYAGOPAL MISRA : The
statement is incorrect”

SHRI BANSI LAL : The statement is
not incorrect at all.

Import of Eiectric Locomotives

+492. SHR! EDUARDO FALEIRO :
Will the Minister of RAILWAYS be pleased
to state :

(a) whether Government propose to
augment the production of electric locomo-
tives in the country;
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(b) whether Government propose to
import electric locomotives in ordsr t¢ meet
the requirement; and

(c) the number of electric locomotives
proposed to be produced indigenously and
the number of electric locomotives pivposed
to be imported ?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) and (b)
Yes, Sir,

(¢) It is proposed to manufacture 58
Electric Locomotives indigenously during
1985-86, and import about 20 proto-type
High Horse Power electric locos of diffe-
rent desigas.

SHRI EDUARDO FALEIRO: Itis
to my mind a fact that electrification of
rai'ways is the main answer because it
provides cheaper travel because the maine
tenance costs are less, safer travel because
of less accidents and pollution fregy and
faet ¢ravel  Tinec the Minister agreq with
this statement of mine ? Is it a faat that
under the Sixth Five Year Plan the target
of electrification was 2800 kms and upto
March this year only 1824 kms could be
electrified. Why is this difference between
the target and the performance ? Is it true
that electrification is really the answer to
our problem for safer and cheaper
travel ?

SHRI MADHAVRAO SCINDIA : It
is true in  respect of certain high density
routes oanly that electrification is economical
more viable and cheaper. But this »culd
differ from route to route.

As far as electrification target is con ern-
ed, the target was approximately 2752 route
kms, We completed 1522 route kms only
primarily because there was a very large
price escalation in the cost of inputs.
Therefore, the yardstick to be taken into
coasideration while determining our per-
formance is whether total allotment was
spent or not. Upto 3ist March, 1985 the
total allotment of Rs, 422 crores in the
VI the plan has been entirely spent, But
because of the price escalation we couid
only electrify 1522 route kms.
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SHRI EDUARDO FALEIRO : In the
whele sntuation it is  very unfortunate that
we have now 1000 kms from the previcus
Plan as a backlog in electrification, Is it
a fact that under the Seventh Five Year
Plan the target of ejectrification has been
scaled down from 5000 kms te 25C0 kms? Itas
reported that in a major policy decision
recently the Railways have decided not to go
in for massive electrifiiat on of the track
during the Seventh Plan, Instezd all out
<fforis would be made to rehabilitate work
out track ard rolling stock What are the
reasons for this change in the policy which
is detrimental 1o safe and cheaper
travel ?

SHRI MADHAVRAO SCINDIA : The
reason for the change in policy, 1 would
like to inform the hon. Member, is the
five-letter word which spells out *money’.
That s the entire reason for the change in
puiicy. 1 apicc wiibs lein that it s a most
unfortunate situvation and I would seek his
belp and support in getting more money
from the Planning Commission. 1 am sure,
I will recerve his support 1n good measure,

The target for eclectrification in the
Seventh Plan is 3,380 route kilometres,

MR. SPEAKER : You want some
lobbying for this ?

SHRI MADHAVRAO SCINDIA :
Well, through you, Sir, I am making this
carnest request to the hon. Member.

SHRI BASUDEB ACHARIA : Sir, the
Government have adopted a policy to phase
out all the steam locomotives and not a
single steam locomotive has come out
from the Chittaranjan Locomotive works
since 1972. Hence, the number of electric
locomotives should be ncreased, While
81 electric locomotives were produced in
Chittaranjan Locomotive Works during the
year 1984 85. the target for the year 1985-§6
has been fixed only at 5§ locos. though the
CLW has the capacity to produce more
locos. So, ihe capacity of the Chittaranjan
Locomotive Works is not being fully

utilised, Without utilising the full capacity
of CLW, Goverament i going to import
twenty prototype electric  locomotives.
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though CLW can produce the same type of
Jocomotives, The former General Manager
of Chittaranjan Locomotivec Works had
written a letter to the Government that
particular unit could produce that parti-
cular type of locomotive. ., (Interruption)

MR, SPEAKER : Ask the question,

SHRI BASUDEB ACHARIA : I would
like to know from the Minister why is it
that instead of utilising the capacity of the
CLW, Government is going to import 20
prototype electric locomotives. The
Minister shouid clarify this,

MR. SPEAKER : You should have
simply asked about the capacity utilisation,

SHRI MADHAVRAO SCINDIA : Sir,
the capacity of Chittaranjan Locomotive
Works is 60 locomotives. There is a
proposal which we have reccived from
CLW to augment 11s capacity from 60 to 80
at a cost of about Rs.1086 crores. This
proposal is under consideration The
target set in the Seventh Plan-in the termi-
nal year of the Seventh Plan is that the
Railways should carry 350 million tonnes
of freight, and to meet this, we will need
an estimated capacity of about 570 locomo-
tives for the post five year period. So,
possibly, there will be npeed to import
some locomotives, But this is a matter
which is under consideration = No decision
bas yet been taken in this regard. An-
other reason for the import of prototype is
that in CLW we produce locomotives of
3,60C H.P. The proposal is to import
6.600 H.P. clectric locomotives so as to
save on line capacity,

SHRI LALITESHWAR SHAHI : Sir.
the Minister in his reply has said that due to
price escalation, the electification of a pro-
posal route length of 2,700 kilometres has
been brought down to 1,500 kilometres. I
would like to know what is the period in
which escalation has taken place ? When
was this estimate prepared and does this
escalation have any relationship to the Gene-
ral Price Index? Qr whether the prices of
commodities required by Railways have in-
:eascd at a higher speed than the General

ice Index ?
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SHRI MADHAVRAO SCINDIA : This
question does not really relate to electrifi-
cation which is about import of locomotives.
Therefore, ! will need a separate police in
this matter. I did reply on -electrification
while replying to the original gquestion on
electrification. But for this I will need a
separate notice,

[Translation]

SHRI JAGDISH AWASTHI : Mr.
Speaker, Sir, the hon, Minister has said that
it is proposed to import certain electric lo-
comotives. I would like to know the names
of the countries from which these electric
locomotives are proposed to be imported as
also their cost in Indian currency.

MR. SPEAKER : The Price would be
known only when the deal is finalised.

[English]
Common Syllabus for Certain Foundation
Courses
*493, SHRI BANWARI LAL

PUROHIT : Will the Minister of EDUCA-
TION be pleased to state :

(a) whether the Vice-Chancellors of
Universities in Asia and Pacific Region have
agreed to work on the proposal to have a
common syllabus for certain “foundation
courses’ to facilitate better cooperation;

(b) if so, the details of the foundaticn
courses;

(¢) whether the said proposal will pro-
vide better learning amongst students and
encourage students mobility between coun-
tries; and

(d) by when the proposal is likely to be
implemented ?

THE MINISTER OF EDUCATION
(SHRI K,C. PANT) : (a) The Conference
of Vice-Chancellors of Universities of the
Asian and Pacific Region was convened to
discuss common educational problems and
to share experience of each other, During
the deliberations, views were expreseed about
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the need for foundation courses for under-
graduates to ir ve ge areness,
However, the Confereace did not admx any
specific recommendation on the subjsct.

(b) to (d) Do not arise.
[ Translation)

SHRI BANWARI LAL PUROHIT :
Mr, Speaker, Sic Tairteen Countries had
Pacticipated in this Conference and the hon,
Minister had inaugurated the Coaference.
Defiaitety a lot of discussion would have
taken place in the Conference and some
decisions would also have been taken there,
It is also possible that specific decicions
might not have been taken and a general
discussion might have been held, What
have they told you about the education
policy ? Secondly, after the telecast of the
Prime Minister’s speech, the people of the
Country had expected some chinge in our
education  puiivy. policy
containing from British time would now be
changed, Whea Vice Chancellors of
thirtezn Countries are participating in a
conaference, it is unlikely that they would
not have made any suggestions at ail. 1
would, therefore. like to ask the thon.
Min'ster what their main suggestions are and
what action has been taken by government
therein ?

— 3 e
Tuc caulalion

SHRI K.C. PANT : Mr. Speaker, Sir,
Eight foreign countries took part in this
Conference. The names of the countries are
Bangladesh, China, South Korea, Mangolia,
Pakistan, the Phillippines, Sri Lanka and
Thailand. Their objective was not to make
any recommendation to our Governent.
Their aim was to increase natural Co-opz1a-
tion in the field of education, but the hon.
Member wants to koow 1f any discussion
about Foundation Courses took place or
not, They had discussed this matter and
three groups were formed for this purpose.
Group-I had made the following recommen-
dation.

[English ]

«*Jt was necessary to have foundation
courses for under-graduates by way of
general awareness. These courses should
be compulsory and should comprise courses
in humanities, science and social sciences.”
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[Traaslation)

When the recommendations of Group-I
came up bz:fore the premilinary meeting,
there were not adopted by it Therefore,
it cannot be said that the conference has
made any recommendations, but we have
noted all that they have said,

SHRI BANWARI LAL PUROHIT :
Mr. Soeaker, Sir, I would like to ask the
hon. Minister if there is any proposal under
the coasideration of Government to-change
the Education policy? The present education
policy has been inharited by us from
British time and it needs to be changed, 1
would, Therefore, like to know how long
would it take to mike a declaration about
the Education Policy? Would such a declara-
tion be made within six months or one year
or two years? Discussion one of course, being
held in this regard but are you in a position
15 takc a faal dccision in the matter?

MR SPEAKER : The hon, Minister has
replied. The reply was given last time also.
What further reply do you want ?

SHR1 BANWARI LAL PUROHIT :
Mr. Speaker, Sir, This qusstion is very
important,

MR. SPEAKER : It has already been
answered, What else do you want ?

SHRI K C. PANT : I have replied to
this question, Perhaps the hon. Member was
not present in the House at that time.

MR. SPEAKER : He would read it
later on.

SHRI K.C. PANT : If he does not
want to take cven this much trouble, I
would like to inform him that the intend
to introduce the new policy by the next
academic year,

[English]

Surprise Check of Electricity
Connections in Delhi

+494. SHRI RAM BAHADUR
SINGH : Will the Minister of IRRIGATION
AND POWER be pleased to state :



25 Oral Answers

(a) whether it is a fact that the Delhi
Electric Supply Undertaking had carried
out a surprise check of electricity connec-
tions in the month of March, 1985 ;

(b) if so, the details of the areas
checked by the Delhi Elcctric  Supply
Undertzking ;

(c) the nature of irregularities found ;

(d) how many cases of theft of electri-
city were detected ; and
taken

(e) the action against the

offenders ?

THE MINISTER OF IRRIGATION
AND POWER (SHRI B. SHANKARA-
NAND): ato (e) Surprise checks were
conducted by DESU in March, 1985, in
North, East and West Delhi and 35 cases
of theft and 189 cases of utilisation of
excess load and misuse of electric connec-
tions were detected. In case of theft, supply
has been disconnected and reports have
lodged with the police Bills for loss of
energy on account of theft are also being
raised after due assessment, In regard to
utilisation of excess load and misuse of
electricity, instructions have been issued by
DESU to levy 25% surcharge and to raise
bills at the maximum rate.

[Translation]

SHRI RAM BAHADUR SINGH : Sir, the
incidents, of theft of electricity and cases
of uitlisation of excess load are taking place
off and on, This fact cannot be denied
that employees of DESU are also involved
in this work and this has been mentioned
in this House earlier also. 1 would, there-
fore, like to know the names of the persons
who have been found involved in 35 cases of
theft and 189 cases of utilisation of excess
load,

[Engli:h]

SHRI B. SHANKARANAND : Sir, I
can put in a very short answer that the
persons who wanted to make use of this
power are the persons who have stolen,
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[T anslation]

SHRI RAM BAHADUR SINGH :
You have said in your reply that reports
have been lodged with the police. After
all the reports would have been lodged
against some persons, What is the difficulty
in disclosing the names of such persons and
the officers of DESU involved in such cases?

[English)

SHRI B, SHANKARANAND : Sir,
there is no intention on my part to hide
the names of these people. At the moment
I do not have the names, but if the hon.
Member wants the names, I will give him,

Conversion of Sholapur-Bijapur and Hospet-
Sholapur Rail Lines into Broad Gauge

* 496. SHRI S. M. GURADDI : Will
the Minister of RAILWAYS be pleased to
state :

(a) whether there is any proposal to
convert the Sholapur-Bijapur and Hospet-
Sholapur rail lines into broad gauge ;

(b) if so, when these projects are likely
to be taken up ;

(c) whether the rail line between Guata-
kal to Hospet presently restricted for the use
of goods trains is likely tc be opened for
passenger trains ; and

(d) if not, the reasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) and (b)
There is no proposal to take up conversion
of these lines, at present,

(c) and (d) The line from Guntakal to
Bellary has baen opened to passenger traffic,
as Phase-I. on 3012.1984. For opening
Bellary to Hospet section, the work will be
taken in Phase-1I, subject to svailability of
resources.

MR, SPEAKER : That is the central
theme,

(Interruptions)
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SARI 8. M. GURADDI : Sir, our hon.
Railway Minister always comes and says
that there is financial stringency. May I
know whether the Railway Minister or the
Railway Departmeat had not taken up any
conversion of metre guage lines into broad
guage for the last three or four years ?

SHRI MADHAVRAO SCINDIA : Sir,
the conversion cost of metre guage into
braod guage comes to about Rs. 30 lakhs
per kilometre whereas the laying of a new
broad guage lines comes to approximately
Rs, 40 lakhs. This, of course, deperds
entirely on the terrain, but I am giving it on
an average, Therefore, sometimes it is
considered more worthwhile to lay a broad
guage line instead of conversion  This, of
course, again differs from case to case
There have been conversions which the
Railway Ministry bave undertaken.

MR. SPEAKER : Question Hour is
over,

WRITTEN ANSWERS TO QUESTIONS
[English;
Summer Specials Between Bombay
and Saurasbtra

*490, SHRI DIGVIJAY SINGH : Will
the Minister of RAILWAYS be pleased to
state .

(a) whether Railways have decided to
stop rupning of Summer Specials between
Bombay and Savrashtra ;

(b) if so, the reasons therefor ;

(¢) whether any representations have
been received against such a decision ; and

(d) if so, the reaction of the Ra;lway
thereto ?

THE MINISTER [OF RAILWAYS
(SHRI BANSI LAL) : (a) No, Sir,
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(b) Does not arise,
(¢) No, Sir.

(d) Does not arise.

Scholarships to SC /ST Students

*495, SHRI SATYANARAYAN
PAWAR : Will the Minister of EDUCA-
TION be pieased to stat: :

(a) whether there is any proposal under
the consideration of Government to grant
scholarships to every student belonging to
Scheduled Castes and Scheduled Tribes to
raise the standard of their education in the
country ; and

(b) if not, reasons therefor ?

THE MINISTER OF EDUCATION
(SHRI K. C. PANT) : (a) and (b) At the
elementary stage education is free for all
children including those belonging to
Scheduled Caste/Scheduled Tribe communi-
ties, Students belonging to these communi-
ties are also given free books and stationary
and free uniforms in the case of girls.

2. Some of the State Governments are
also giving scholarships/freeships to students
belonging to SC/ST communities for pre-
matriculation studies,

3. As regards posts matric studies,
scholarships are given to eligible students
belonging to Scheduled Caste/Scheduled
tribe communities. These scholarships are
given by the Miristry of Home Affairs under
a Centrally-sponsored scheme. The scheme
is an open ended one. This scheme covers
all SC/ST students who are eligible for this
award, subject to certain conditions and
restrictions governing the award of these
scholarships.

4. Scholarships are given to students
at different rates depending upon the courses
of study. The following rates are in
operation at present ;



Written Arswers

CHAITRA 28, 1907 (SAKA)

Written Answers 30

(Rs. per month)

Courses Residential Scholars Day Scholars
Boys Girls Boys Girls
1. Degree & Post-graduate Ist 185 195 100 110
studies in Medicine/ year
Engineering/Agriculture 1Ind — 200 — 115
year
onward
2, Degree & Diploma in Ist 125 135 100 110
Indian Medicine, Nursing, year
Pharmacy, Business
Administration & Post- Iind 130 145 105 120
graduate studies in science  year
subjects
3. Certificate courses in Ist 125 135 100 110
Engg./Medicine/Agriculture  Year
etc,
2nd
Year 130 145 105 115
onwards
4, General Courses upto
graduate level 115 130 70 85
5. Classes XI-XI¥/Inter- Ist 75 85 50 60
mediate courses Year
2nd 80 95 55 70
Year
onwards

The following conditions
award of scholarships :

govern the

(a) Scholarships are awarded to those
SC/ST students the income of whose
parents/guardians from all sources
does not exceed Rs. 1000/- per
month ;

(b) those SC{ST students who are not
in full time emploament are eligible ;
the award of scholarship in respect
of male students is restricted to
only two male children of the same
parent/guardian.

{c

5. While the scholarships are disbursed
by the State Governments, the Ministry of
Home Affairs bears the entire expenditure
on the award of these scholarships over and
above the committed expsnditure which
becomes part of the State liability at the end
of the plan period.

6. During 1984-85 the total number of
awardees under this scheme was 8 91 lakhs
(provisional)  This figure does not include,
however, the number of awards in respect
of Jammu & Kashmir and Goa, Daman &
Diu, since information about them is not
available,
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Harmful Chemicals in Cosmetics

*497. SHRIMATI KISHORI SINHA :
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state :

(a) whether a large number of cosmetics
manufacturers are making and marketing
cosmetics without proper clearance of drug
controllers ;

(b) whether these contain
harmful chemicals ; and

cosmetics

(c) if so, the safety steps taken to
protect the consumers ?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRIMATI MOH-
SINA KIDWAI) : (a) According to infor-
mation received from State Drug Control
Authorities, cosmetic manufacturers are
manufacturing cosmetics under manufacturing
licences issued under the Drugs & Cosmetics
Rules.

(b) and (¢) Do not arise.
Karar Dindigul Rail Line

*498. SHRI L. ADAIKALARAJ : Wil
the Minister of RAILWAYS be pleased to
state :

(a) when the proposal for Karur-Dindigul
broad gauge raileline was approved and
sanctioned and what was the total estimated
cost at the time of sanction ;

(b) when did the construction work
start ;

(c) the amount spent on construction
till March, 1985 ; and

(d) when construction of the rail line is
expected to be completed ?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) (@) The
coastruction of the proposed Karur-Dindigul
new l:ne line was approved 1o 1981-§2, as a
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part of a larger composite project, the cost
of which was Rs. 42.86 crores,

(b) The construction woirk was started
in the year 1981-82 itself,

(¢) The anticipated expenditure upto
March, 1985 is Rs. 15.56 crores on this
composite project,

(d) The completion of this project wilt
depend on the funds made available in the
coming years,

Dam at Tipaimukh in Manipur

*499. PROF. KAMSON MEIJINLUNG:
Will the Minister of IRRIGATION AND
POWER kte pleased to state :

(a) whether the survey of the proposed
dam at Tipaimukh in Manipur has been
completed ;

(b) the details of the survey, with its
estimated cost and power potentiality ;

(c) the department to which the project
is to be entrusted (Irrigation Power, or any
other department) ; and

(d) Government of India’s contribution
to the project ?

THE MINISTER OF
AND POWER (SHRI B.
NAND) : (a) Yes, Sir.

IRRIGATION
SHANKARA-

(b) The project envisages construction
of a 161 Meter high dam across river Barak,
for providing benefits of irrigation, flood
control, inland navigation and fishery
development, besides power generation. The
estimated cost of the project is Rs. 1078
crores and the power potential is 1500 MW.

(c) & (d) Decisions on these issues have
not been taken so far

Provision of Women’s Colleges and Hostels
In Far-Flung and Hill Areas

*500. SHRI JITENDRA PRASADA:
Will the Minister of EDUCATION be
pleased to state:
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(a) whether Government are aware that
in far-flung hill areas of the couatry where
transport facility is not available, girls
have to leave their studies even at Primary
and Middle level iseif as they have to
walk a distance of 15-20 kilometres from
their villages to places having Middle and
High Schouls;

(b) if so, whether Government propose
to open at Jeast one women’s college with
a hostzl in each Development Bleck so
that giris are not forced to discontinue
their studies and national policy on women’s
education is actually implemented ; and

(c) if so, the details thereof ?

THE MINISTER OF EDUCATION
(SHRI K. C. PANT) : (a) The respon-
sibility for setting up schools is primarily
that of State Governments. According to
the Fourth All India Educational Survey,
(1978-79), 92,829 of the population is
served by primary schools/sections within
a distance of 1 K. M. and 78.839, of the
population is served by middle schools/
sect ons within 3 K Ms. However, it ig
known that in many areas, girls have to
travel longer distances to avail of schooling
facilities.

(b) The Government have no such
proposal under consideration.

{(c) Does not arise,
[ Translation]
Survey of Sakri-Hasanpnr Rail Line

*501. SHRI RAM BHAGAT PASWAN :
Will the Minister of RAILWAYS be pleased
to state:

(a) whether the survey of Sakri-Hasan-
pur rail line has since been completed;

(b) if so, the expenditure
thereon by Government;

incurred

(c) whether it is a fact that compensa-
tion has been paid for the Jand to Bibar
Government and lakhs of people are deman-
ding construction of the line; and
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(d) whether it is also a fact that since
Independence no railway development work
has been done in this region and whether
in vziw of this, Government propose to
start the work on Sikri-Hasaapur rail line
soon ?

THE MINISTER OF RAILWAS (SHRI
BANSI LAL): (a) Yes, Sir.

(b) An amount of Rs, 1.95 Ilakhs was
spent on the survey conducted for this new
railway lines.

(c) The land has not yet been acquired
for this project, by the State Government
and therefore the question of compensation
does not arise.

(d) A number of new lines have teen
constructed  in North  Bihar since
Independence, besides Gauge Conversion.
The question of starting work on Sakri-
Hasanpur new line will depend on availabi-
lity of resources.

[English;
Sethusamudram Cana! Project

*502. SHRI R. ANNANAMBIL: Wil
the Minister of SHIPPING AND TRANS-
PORT be pleased to state:

(a) Whether a Working Group has )
recommended inclusion of the Sethusamu-
dram Canal Project in the Seventh Plan;

(b) if so, the reasons for the delay in
implementation of the Project till date
even through the survey work in the sea was
over long ago; and

(¢) when do the Government propose to
take up the Projeet ?

THE MINISTER OF STATE OF THE
MINISTRY OF SHIPPING & TRANSPORT
SHR1 Z. R, ANSARI) : (a) Yes, Sir,

(b) and (¢) The Seventh Five Year
Plan is yet to be finalised and no decision
to implement the Project has been taken,

New Power Generation Schemes of
Andhra Pradesh

*503. SHRI S. M. BHATTAM: Will
the Minister of IRRIGATION AND
POWER be pleased to state:
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(@) the npumber and names of the new
power generaiion schemes (Super Thermal
and Hydle) submitted by the Government
of Andhra Pradesh which are now pending
bzfore the Planning Commission/the Central
Electricity Authority;

(b) the year of submission of these
schemes and the stage at which they stand
now; and
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(c) the steps Government propose to
take to expedite them ?

THE MINISTER OF IRRIGATION &
POWER (SHRI B SHANKARANAND) :
(a) to (c) I. Schemes cleared by the Central
Electricity Authority (CEA) and forwarded
to the Planning Commission for approval
and inclusion in the State P an,

S.No. Scheme

HYDRO
1. Nagarjunsagar RBC Extn,
2. Kakatiya Canal

Receipt of Report Clearance
in the C E, A, by the CEA
December, 1982 July, 1984
June, 1982 Mach, 1983

1I. Schemes cleared by the C, E. A. and awaiting clearance from environmental angle.

1. Mini Hydel Scheme Kakatiya
Carna!l at D-83 at 6t & Tth July, 1983 July, 1984
Mileage
2. —do—at 12th Mileage July, 1983 July, 198%
3. ——do—at 14th Mileage July, 1983 July, 1984
4. —do—at 15th Mileage July, 1983 July. 1984
5. —do—at 9th & 10th Milcage July, 1983 July, 1984
6. —do—at 25th Mileage July, 1983 July, 1984
III. Schemes under appraisal 1n the CEA
S.No. Scheme Receipt of Report
in the C. B, A,
1, Priyadarshini Jurala January, 1985
2. Jalaput February, 1985

{Modified Report)

1V. Schemes where applied/revised Report is awaited from the State.

Receipt

of Report

S.No, Scheme Present Status
in the CE A,

1. Polavaram July, 1983 Additional information
required by the CEA is
awaited from State
Authorities

2. Srisailam Left Bank Power March.’84 Detailed Project Report

House is awaited from State
Authorities,
3. Kakatiya Canal (Maniar Feb. 1982 Revised Report is awaited

Infall)

from Stale Authorites,
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The Central Electricity  Authority
endeavours to complete the techno-economic
appraisal of Project Reports expeditiously.
This is, however, dependent on the thorough-
ness of investigations and completeness
of Project Reports, which are essesntial
for assezsing the techno-economic viability.
Inclusion of a project in the State Plan
is governed by the availability of resources,

Construaction of Fly over on level crossing
adjacent to Khagra Ghat Road Station

*504. SHRI ZAINAL ABEDIN : Will
the Minister of RAILWAYS be pleased to
state :

(a) whether there is any proposal
under consideration of Government to cons-
truct a fly-over on the Mational Highway.
No. “4 at the Point of level crossing
adjacent to Khagra Ghat Road Station on
the Hawrah-Farakka line on the Eastern
Railway ;

(b) 1f so, the details thereof; and
(c) if not, the reasons therefor ?

THE MINISTER OF RAILWAYS
(SHRI BANSI LAL): (a) No, Str,

(b) Does not arise,

(c) The State Government of West
Bengal has not yet sponsored any proposal
to provide road over bridge in replacement
of existing level crossing near Khagraghat
Road Station on cost sharing basis as per
extant rules,

Central  Assistance to States for Free
Education of Girls upto School-Leaving
Stage

*505. SHRIMATI BIBHA GHOSH
GOSWAMI :

SHRI MATI LAL HASDA :

Will the Minister of EDUCATION be

pleased to state :

] (a) whether the Government will pro-
vide money to the States for free education
of girls upto School-leaving stage ;

(b) if so, the salient features of such a
scheme ; and
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(c) whether the States already imple-
menting such a  scheme will get’ re-imburse-
ment from the Centre ?

THE MINISTER OF EDUCATION
(SHRI K. C PANT): (a) to (c) Education
of girls upto class VIII is already free in
most of the Government, Local Body and
aided schools in the country, Government
have decided to make girls’ education free
upto class XII in all such institutions ia the
country.

A scheme of reimbursement of tuition
fee for girls in clases IX to XII to the States/
Union Territories from 1985-86 is being
formulated.

Review of 10-Week Long Family Planning
Campaign

*506, SHRI B.V. DESAI: Will the
Minister of HEALTH AND FAMILY
WELFARE be pleased to state :

(a) whether Government reviewed
recently the strategy for the implementation
of 10-week long family planning campaign
which began on 20 March, 1985 :

(by if so., the decisions arrived at and
the strategy that has been decided upon to
follow the family plaoning campaign during
1985-86 ;

(c) what is the target estimated to be
achieved by implementing ttis programme ?

THE  MINISTER OF HEALTH
AND FAMILY WELFARE (SHRIMATI
MOHSINA KIDWAI): (a) to (¢) A 10-week
intentive famly planning campaign startirg
from 20th March, 1985 has been launched
to improve the quality and performance of
the Family Planning Programme so that
this work is done on regular basis, The
performance targets for 1985-86 are 556
million sterilisations, 3.24 million IUDs,
9 51 million CC users and 0.96 million OP
users. The major features of the strategy
to promote the Family Planning Programme
during the year 198586 are : intensified
efforts using various media channpels to
increase the demand for contraception ;
expension of infrastructural facilities; stream=~
lining the supply system; improving pro-
gramme mapagement; upgradation of skills
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of the staff and, securing maximum possible
community participation  An, “Action Plan’
has bzen drawn up to implement these stra-
tegic approaches.

Blacklisting of M,s, Bhandari Homoeo-
pathic Laboratories, Faridabad

3463. SHR1 NAND KISHORE
SHARMA : Wil the Minister of HEALTH
AND FAMILY WELFARE be pleased to
state:

(a) whether it is a fact that M/s.
Bhandari  Homoeopathic Laboratories,
Faridabad was black-listed by Delhi
Admiaistration and Union Government last
year; and

(b) if so, what are the reasons for
which they have again been taken on the
list of suppliers for supply of homoeopathic
medicinzs 10 Government dispensaries ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF HEALTH (SHRI
YOGENDRA MAKWANA) : (a) and (b)
M/s. Bhandari Homoeopathic Laboratories,
Faridabad was black-listed by the Municipal
Corporation of Dslhi and consequently the
firm was de-registered by Central Govern-
ment Health Scheme, The firm was
however, re-registered by Central Govern-
ment Health Scheme after the order black-
listing the firm was withdrawn by the
Mun-cipal Corporation of Delhi.

Concessions to Public Schools

3464. SHRI LAKSHMAN MALLICK :
Will the Minister of EDUCATION bhe p'zased
to state ;

(a) whether certain public schools nhich
apparently ask for no grant from Govern-
ment funds but do get :adirect aid io the
form of cheap land, income tax rebate, out
of turp transpo:t facilities plus preference 1n
recruitment etc.;

(b) 1f so, the details of such schools,
recognised or not by the Government ;

(c) whether Government are also aware
that these schools charge exorbitantly from
parents and pay meagre salaries to their staff
and teachers; and
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(d) what remedial steps Government
propose to take i1n the maiter ?

THE MINISTER OF EDUCATION
(SHRI K.C PANI): (a) Public Schools
are geperally taken to be those schools
which are members of the Indian Public
Schools Conference, which is a voluntary
association regisiered as a Society under the
Societies Registration Act, 1860. Schools
which are members of this Society aie ehigible
for sach concessions under Central and
Local Laws.

(b) Such schools being members of the
Indian Public Schools Conference are recog-
nised by the Board of Exam:naticn to which
they are affiharted.

(¢) Government is aware of the expen-
sive fce structure that exists in these public
schools No complaints have been received
that staff and teachers of these Public
Schools are paid meagre salaries.

(d) Does not arise,

Report of Task Force on EDP System

3465. SHR1 AMAL DATTA : Wil the
Mimister of RAILWAYS be pleased to state:

(a) whether the report of the Task
Force set up by the Rallway Board to exa-
mine EDP systems on Indian Raiiways,
perspective plan, has been accepted by
Go ecrnment:

(b) 1f t0, 10 what extent progress has
been made; and

(c) what s the effect on the man-power
requirtement of Indian Railways giving figures
as to how many jobs have already been
displased and how many jobs are going to
be declared redundant in futore ?

THBE MINISTER OF RAILWAYS
(SHRI BANSI LAL) : (a The Task Force to
examne the EDP Systems and submit the
Perspective Plan for Indian Railways was
set up by the Railway Board and its report
was accepted by the Railway Board,

(b) As envisaged in the Perspective
Plan, four Systems D:velopment Groups
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were set up between 1978-1981 to develop
system design cn  Material Management,
Financial Accounting, Production Planaing
and Control, Assets Management, Personnel
Management etc. to be 1mplemented on the
4th Generation Computers, These system
are in various stages of developmest/imple-
mentation, New 4th Geageration Computers
in replacement of the old IBM-140ls have
already been installed and are functioning in
Integral Coach Factory and South Central
Railway. New 4th Generatiop Computers
are under installation on the Central Rail-
way and the Wheel & Axle Plant and are
expected to become operational by June,
1985. For the remaining 7 Zooal Railways
and 2 Production Uits, orders for new com-
paters are expected to be placed in the near
future,

A pilot project at Delhi for the com-
puterisation of reservation of berths and
seats is likely to be implementad by the end
of the year., For freight operations also, a
computerised Operations Information System
is planned to be delcloped with the consul-
tancy help ftom abroad.

(¢) The EDP Perspective Plan of the
Indian Railways, which has been accepted by
the organised Labour Federations (AIRF
and NFIR) and cleared by the Ministry of
Labour, did not envisage any retrenchment,
Io fact, no staff have been retrenched as a
result of computerisation,

Barrage on River Vansadhara

3466. SHRI GIRIDHAR GOMANGO;
Will the Minister of IRRIGATION AND
POWER be pleased (o state:

(a) whether the Goffa Barrage on river
Vansadhara has been completed by the
Government of Andhra Pradesh;

(b) if so, the total land and villages
submerged due to that Barrage ;

(c) if the Neradi Barrage project is
cleared what will be the approximate submer=
gence in width and length and the length
of the embankment on two sides of the
river; and

(d) what will be the fate of the psople
of the Guoupur Town and Jagannathpur in
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Orissa and Batilli in Andhra Pradesh when
the backwater of the Barrage block the flow
of the nullahs pear the towas ?

THE MINISTER OF IRRIGATION
AND POWER (SHRI B. SHANKARA-
NAND) :(a) Yes, Sir.

(b) According to the Project Report
for Vamsadhara Stage-I, the land required
for submergence and the afflux bunds behind
Gotta Barrage is about 186 ha. No village
gets subtoerged.

(¢) and (d) The Project Report of
vamsadhara Stage-II indicates the requirement
of land to be acquired for submergence and
the afflux bunds behind Neradi Barrage as
about 685 ha. The project provides for
10 65 kms. of embankment along the main
river on the left flank and 10 90 kms along
the right flank. In addition, the project
also envisages construction of flood protec-
tion embankments along the tributaries
joining the maio river to protect the villages
of Jagannathpur and Bathili. Back water
studies for the revised design flood have not
yet bean carried out by Andhra Pradesh to
ascertain the impact of the project at Gunpur
Town.

Distributlon of Computers to Schools
and Colleges Free of Cost

3467, SHRIT VIJAY PATIL: Will the
Minister of EDUCATION be pleased to
state :

(a) whether the Education Ministry has
distributed small computers o schools and
colleges free of cost;

(by if so, the number of schools and
colleges so seclected and their State-wise
distribution; and

(c) number of computers to be provided
during the next financial year to the educae
tional institutions ?

THE MINISTER OF EDUCATION
(SHRI K, C PANT) : (a) and (b) The
Department of Electronics, in collaboration
with the Ministry of Education_ has launched
a Pilot Project for introducing Computer
Literacy and Studies in 250 higher secondary
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schools all over India during the academic
year 1984-85. Under this project, 250
schools have been provided BBC-Acorn
micro computers received from the Govt.
of UK under a bilateral agreement free
of cost 42 Resource Centres, mainiy 1, I. Ts
and other Engineering Colleges all over
India which were selected to give logistic
and back-up support to the schools, have
also been provided similar computers
under this project. State-wise distribution
of these schools and Resoutce Centres ts at
statement attached.

(c) During 1985-86 the Pilot Project is
likely 10 expended to be include another 5L0
schools and 8 Resource Centres.

Statement

List of States/Union Territeries Indica-
ting the Number ef Schools Allocated for
Computer Education Pilot Preject.

APRIL 1§, 1985

Sl, No. Name of State; No. of
Union Territory School
allotted
1. Andhra Pradesh 10
2. Assam 10
3. Bihar 15
4. Gujarat 15
5. Haryana
6. Himachal Pradesh
7. Jamm_u & Kashmir
8. Karpataka 10
9, Kerala 10
10. Madhya Pradesh 15
11. Maharashtra 20
12. Manipur 2
13. Meghalaya 2
4 Nagaland 1
15, Orissa 10
16. Punpjab 10
17. Rajasthan 10
18. Sikkim 1
19. Tamil Nadu 15
20. Tripura
21. Uttar Pradesh 25

22, West Bengal 20

Written Answers

23, Arunachal Pradesh

24. Chandigarh Administration
25.  Delhi

26, Goa,Daman & Diu

27. Mizoram

28, Pondicherry

""""Vlgkhn—g

List of Resource Centres

SI.No. Name of State/ No. of Resource
U.T. Centres allotted
1. Andhra Pradesh 2
2. Assam 2
3. Bibar 2
4, Gujarat 2
5. Haryana 1
6. Jammu & Kashmir 1
7. Karnataka 2
8, Kerala 2
9. Madhya Pradesh 2
10. Maharashtra 4
11.  Orissa 2
12, Punjab/Chandigarh 3
13- Rajasthan 2
14. Tamil Nadu 2
15. Tripura 1
16.  Uttar Pradesh 5
17. West Bepgal 3
18. Delhi 3
19, 1

Goa, Daman & Diu

Production of Indigenous Drugs

3468. SHRI MOTILAL SINGH: will
the Minister of HEALTH AND FAMILY
WELFARE be pleased to state :

(a) whether Government have imposed
restrictions under the Drugs end Cosmetics
Act, 1940 preventing manufacture of
indigenous drugs under the small scale
sector under drug manufacturing licences
issued by State Government ;

(b) what are the provisions of the Drugs
and Cosmetics Act, 1940 which specifically
empower the drug coatrol authorities in
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the States to deny permission to manufac-
ture import substitute bulk drugs if the
upit wants to manufacture only on small
commercial quantities of the same;

(c) whether these provisions, if any,
have been imposed in the State of Haryana;
and

(d) if so, the names of the bulk Drugs
whose permission has been denied under
the Drugsand Cosmetics Act, 1940 during
the last two years in Haryana ?

THE MINISTER OF STATE FOR
HEALTH (SHRI YOGENDRA
MAKWANA) : (a) There are no restriction
under the Drugs and Cosmetics Act
preventing the manufacture of drugs in the
small scale sector, The manufacturer have
only to comply with the provisions of the
Drugs and Cosmetics Act and Rules for
obtaining licence,

(b) There is no provision in the Drugs
and Cosmetic Act which empowers the
authorities to deny a manufacturer to
manufacture bulk drugs if the manufacturer
complies with all the requirements undcr
the drugs and cosmetic Act for grant of
manufacturing licence,

(c) and (d) Drug Control Haryana has
been requested to furnish the requisite
information.

Afforestation of Rail Line

3469. SHRI GOPAL KRISHNA
THOTA: Will the Minister of RAILWAYS
be pleased to state ¢

(8) whether under 20-Point Programme
the barren pits and unused waste lands
along the railway track was given to emplo-
yees under grow more food campaign to
cultivate to provide food for hungry people;

(b) if 80, the reasons for issuing by
Railway Board Circular No. 75/W2/16/78
of 16 October, 1984 to introduce fresh
policy of afforestation; and

(¢) whether any action has been taken
on the representations made by the South
Central  Railway employees in their
memorandum  submitted to the Prime
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Minister on 23 December, 1984 at Rajah-
mundry ?

THE MINISTER OF RAILWAYS
(SHRI BANSI LAL) : (a) Surplus railway
lands along the track, in the yards and in
railway colonies used to be licensed directly
or though the Srate Governments both to
the railway employees and outsiders in
connection with Grow More Food Campaign
even prior to the enuanciation of 20 poiat
programme of the Prime Minister ;

(b) Railway Reforms Committee, in
their report submitted in Oct. 1982, had
recommznded that Railway’s vacant lands
given for Grow more food campaigns should
be taken back and unlised for afforestation,
This recommendation was accepted and
instructions were accordingly issued to the
Zonal Railways.

(¢) On representation received from
South Central Railway Employees, the
matter has been examined and it has been
decided to continue with the revised peolicy
referred to in (b) above.

Break-in-Service in Railways

3470, SHRI BASUDEB ACHARIA :
Will the Minister of RAILWAYS be pleased
to state:

(a) whether it is a fact that the Supreme
Court has quashed the order for punish-
ment of break-in-service in th2 railways on
the principle of natural justice ;

(b) if so, whether it has been imple-
mented and cases of break-in-service:have
been condoned ; and

(c) if not, the reasons thereof ?

THE MINISTER OF RAIL.WAYS (SHRI
BANSI LAL) : (a) Yes Sir. In Writ Petitions
No. 13705 and 13706 of 1984,

(b) Instructions have been issued to
implement Sugreme Court’s orders in
respect of the Petitioners of the above
Petitions. Sanction has also been communi-
cated for condonation of break-in-service
in case of retired employees who suffered
such breaks upto Feb, 1981

(c) Does not arise.
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Restriction on Journey for Scouts/Guides

3471. DR. K.G. ADIYODI : Will the
Minister of RAILWAYS be pleased to state:

(a) whether it is a fact that Government
have restricted free journey for the Scouts

and Guides to 300 Kilcmetres (sirgle
journey) ;
(b) 1fso, itis a fact that the Scouts

and Guides, similar to the NCC, find it dif-
ficult to attend camps;

©
to remove the restriction on the journey by
the Scoutes and Guides; and

if so, whether Government propose

(d) if not, the reasons therefor ?

THE MINISTER OF RAILWAYS
(SHRI BANSI LAL) : (a) and (b) Based on
the recommendations of the Rail Tanff
Enquiry Committee, grant of all types of
rail travel concessions is restricted for dis-
tances beyond 304 Kms, However, this res-
triction is not applicable in the case of stu-
dents, blind, orthopaedicaily handicapped,
T.B. and Cancer patients and non-infectious
leprosy patients,
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Demands of Central Schools® Teachers

3472 SHRI PIYUS TIRAKY : Wil
the Minister of EDUCATION be pleased to
state :

(a) whether the teachers of Central
Schools have been putung their several
demands before the Government for the last
many months;

(b) if so, their main demands and grie-
vances;
(c) the action taken by the Govern-

ment io this regard and whether Government
will accept the:r demands;

(d) if so, by what time:
(e) if not, the reasons therefor; and
(f) the State-wise and designation-wise

total number of employees and Teachers
working in Ceatral Schools ?

THE MINISTER OF EDUCATION
(SHRI K C PANT) : (a) to (e) Considera-
tion of the demands of employees is a con-
tinuous process in every organisation,
Kendriya Vidyalaya Sangathan have aiso been
consideriog various demand of teachers and
accepting them to the extent feasible.

(f) A statement showing the 10tal number
of employees and teachers workmng in the

(c) and (d) No such proposal is under Kendriya Vidyalayas, State-wise and desig-
consideration. nation-wise, as on 1.5.1984 is attached.
Statement

Statewise & Designation-wise total number of employees & teachers working in
Kendriya Vidyalayas as on 1.5.85

Sl. Name of the State Principal/ PGTs TGTs PRTs Other Office Staff
No. Vice teachers including
Principals Group ‘D’
1 2 3 4 5 6 7
1. Andhra Pradesh 26 106 162 249 89 168
2. Andaman Nicobar
Island o1 10 06 09 06 11
3, Arunachal Pradesh 03 10 Qa7 19 [} 23
Assam 24 96 96 224 77 209
. Bihar 34 147 228 325 155 295
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1 2 3 4 5 6 6
\6b Clundigu;— 7 05 26 70 70 30 41
7. Dethi 30 199 346 402 171 279
8., Goa, Daman & D 02 06 15 20 03 17
9. Gujarat 20 90 145 202 68 158
10. Haryana 16 62 123 164 83 126
‘11, Himachal Pradesh 08 20 20 71 06 59
12. Jammu & Kashmir 16 51 87 165 53 117
13, ’ Karnataka 23 73 141 232 81 146
14. Kerala 13 43 87 140 59 107
15. Madhya Pradesh 48 167 235 509 198 232
16, Mabarashtra 44 188 326 515 178 343
17. Manipur 03 08 08 14 038 22
18. Meghalaya 04 17 2 32 16 33
19. Mizoram o1 - o1 —_ 04 o1
20. Nagaland 02 01 03 02 08 08
21, Orissa 13 38 50 117 108 122
22. Pondicherry ol 05 01 11 10 1n
23. Punjab 21 88 166 283 162 182
24, Rajasthan 27 133 194 224 218 224
25. Sikkim 01 06 05 09 09 10
26. ‘Tamil Nadu 28 115 201 291 185 216
27. Tripura 02 o7 03 07 18 17
28. Uttar Pradesh 78 397 671 931 603 643
29. West Bengal 26 102 129 265 224 212

[ Transiation] (b) the steps proposed to be taken to

Actual Utilisation of Conches/Wagons
3473, SHRI C. JANGA REDDY:

DR. A K PATEL:

SHRI HUSSAIN DALWAI:
Will the Minister of RALLWAYS be pleased
to state:

(a) the daily running capacity in hours
of a modern passenger coach and a goods
wagon operating on broad gauge line and
their actual utilisation per day and the
reasons for their under utilisation;

increasc the actual utilisation and the targets
fixed for 1985-86 1n this regard;

(c) the targets fixed for 1985-86 for
reducing waiting ume involved in leading in
casc of wagons and also the waiting time
case of passenger coaches at originating and
terminating stations;

(d) whether it is a fact that long wait-
ing tume st terminals cen be d d
adopting the method of utilising inter-
change-able rake hinks in case of mail and
express trains; and
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(e) if so, the targets fixed for 1985-85
for imp!cmentation in this regard ?

THE MINISTER OF RAILWAYS
(SHR! BANSI LAL) : (a) Statistics are not
compiled to determine utilisation of coaches/
wagons in terms of hours per day. Vehicle
kilometres per vehicle day and wagon kilo-
metres per day are maintained and these
figures, during the last 4 years on Broad-
gauge, are given below,
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Year Coaches Wagons
1980-81 314 73.4
1981-82 317 83.7
1982.83 342 864
1983-84 355 89.1
There is no li ion to the ber of
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(a) the programme for expansion of the
scheme of Iategrated Child Development
Scheme during the Seventh Plan and when
it is proposed to cover all the Blocks in the
country; and

(b) the steps taken for training of per-
sonnel to mect the needs of this rapidly ex-~
panding and vital programme ?

THE MINISTER OF STATE OF THE
MINISTRY OF SOCIAL AND WOMEN'’S
WELFARE (SHRIMATI MARAGATHAM
CHANDRASEKHAR) : (8) Government
have decided to expand the 1CDS Scheme,
in a phased manner, during the Seventh Five
Year Plan period, It is not possible to in-
dicate by which time all the Blocks in the
country will be covered.

(b) The National Institute of Public
Cooperation and Child Development, New
Delhi, alopgwith its regional field units at

hours out of a day that a coach/wagon can
run continuously except that it has to be
give scheduled halts, examination, mainte-
nance and servicing at prescribed intervals.

(b) Utilisation of coaches/wagons is
dependent on pattern of traffic movement.

(c) In the case of coaches the lic-over
period at originating/terminal stations has
been prescribed keeping in view the nced for
time taken in its maintenance and rake links.
In the case of wagons it is dependent on the
time taken in ioading/unloading a wagons by
the consigoee/consignors and the required
time for train examination.

(d) Interchangeability of rake links in
the case of Mail/Express has already been
adopted as one of the means for improving
the utilisation of coaches. But interchange-
ability of rakes between various trains is not
always possible.

(¢) Does not arise.
[Engtish}

Expansion of ICDS Programme
ia the Country

3474, SHRIMATI JAYANTI PAT-
NAIK : Will the Minister of SOCIAL AND
WOMEN'S WELFARE be pleased to stater

Gauhati, Bangalore and Lucknow, and a
large number of selected institutions run by
State Government, aut or isations
and voluntary agencies have been entrusted
with the work of training of ICDS functiona-
ties. Whever necessary, new training centres
are identified by the State Governments and
additional capacitv is created to meet the
increasing need of training.

Scarcity of Drinking Water in Railway
Colony at Kharagpur

3475, SHRI NARAYAN CHOUBEY :
Will the Mimster of RAILWAYS be pleased
to state :

(a) whether Government are aware of
scarcity of drinking water in the Railway
colooy at Kharagpur on South Eastern
Railway;

(b) whether large number of quarters
in the new-settlement cotony at Kharagpur
were given water pipe line connections nearly
two years back;

© hether the said s have re-

ceived any water sincé then;
(d) if not, the reasons therefor;

(¢) whether the contractor engsged for
digging deep tube well in the area failed to
fulfil this obligation in stipulated tirne; and
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(f) if so, the action taken by @Goveran-
ment io this regard ?

THE MINISTER OF RAILWAYS
(SHRI BANSI LAL) ; (a) and (b) Yes, Sir.
The pipeline coanection to these quarters
were provided about a year back,

(c) and (d) The water supply io these
. quarters could not be commissioned due to

letion of proposed tube-wells in
the area, The tube-wells are expected to be
commissioned shortly. soon after which the
water supply will be provided to these quar-
ters,

(e¢) Yes, Sir.

(f) The contractor was rescinded but
subsequently revived in the interest of the
Railways.

[ Transiations]

Propgsal for Running Neelachal Express
on Main Line

3476, SHRI VIJAY K MAR YADAYV:
Will the Minister of RAILWAYS be pleased
to state;

(a) whether Neelachal Express is now
running upto Puri daily;

(b) if so, whether this train runs on
grand chord line on all the seven days;

(c) if so, whether the travellers from
Patna and other towns/stations on the main
line on the Eastern Railway have te go
to Gaya to catch the train for Puri and
thus face more hardship;

(d) if so, whether Government propose
to run the train on grand chord line for
four days and on main line for the
remaining three days of the week; and

(¢) if not, the reasons therefor ?

THE MINISTER OF RAILWAYS (SHRI
BANSI LAL): (a) Neelachal Express is
running thricc a week, However, on the
other 4 days a new train viz 915/916 has
been introduced between New Delhi and
Puri via Gaya, Adra, Kharagpur.

(b) Both the trains viz. 175/176 and
915/916, are running on Grand Chord line,
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(c) Since the train is running on Grand
Chord line, the pessengers from stations on
main line avail these trains from stations
suitiog their individual convenience.

(d) No, Sir.

(¢) Running of thesc trains via main
line will not be liked by through passengers
as it is Jonger route than that of Grand
Chord. Besides, the passengers of Graod
Chord Line will be deprived of these
services and there will be resentment among
them.

[English]
Manufacturing of 6000 HP Locomotive

3477 SHRI BHOLA NATH SEN : Will
the Minister of RAILWAYS be please to
state:

(a) whether there is any proposal for
the manufacture of 6000 HP locomotive by
Chitt jan 1 ive Works for hauling
450 tonne loads at ds r ing b
80 and 100 km per hour;

(b) if so, the details thereof;

(c) the new technology, if any, involved
in this proposal;

(d) the progress achieved in the matter
so for;

(c) the steps taken or proposed to be
taken in this regard; and

(f) when is the locomotive likely to be
put on the rails ?

THE MINISTER OF RAILWAYS
(SHRI BANSI LAL): (a) Yes, Sir.

(b) to (e) 20 prototype thyristor locomo-
tives with modern techrologies incorpora-
ted in bogies, transmission and traction
equ:pments are being imported for extensive
service trails from a mimmum of two
suppliers with a view to sclect the most
suitabie type for technical collaboration for
their serics indigenous manufaciure.  The .
tenders for procurement of the prototypes
are in final stage for placement of orders,

() The prototype locomotives are
P d to ber d in India for field
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trials in 1987-88 and the selection of the
type to go in for bulk manufacture in
India is scheduled to be completed in 1988,

Scheme Re: Social and Women’s Welfare
Submitted by A & N Administration

3478, SHRY MANORANJAN BHAKTA :
Will the Minister of SOCIAL AND
WOMEN’S WELFARE be pleased to
state:

(a) whether the Government of India
bave received any scheme from the Andaman
and Nicobar Administration or the Social
‘Welfare Advisory Board in connection with
social and women’s welfare in the Union
Territory of Andaman aad Nicobar Islands;
and

(b) if so, the details of the sch
and what action Union Governm=nt have
taken ?

THE MINISTER OF STATE OF THE
MINISTRY OF SOCIAL AND WOMEN'S
WELFARE (SHRIMATI MARAGATHAM
CHANDRASEKHAR): (a) No, Sir.

(b) Does not arise.
[ Traslation]

Introduction of an Express Train between
Kota and Kanyskumari

3479. SHRI VISHNU MODI : Will the
Minister of RAILWAYS be pleased to state:

(a) whether any representation has been
received by Government for introduction
of an express train between Kota and
Kanyakumari;

(b if 50, whether Government T propose
to introduce this train;

(c) if so, by what time; and
(d) if not, the reasons therefor ?

THE MINISTER OF RAILWAYS
(SHRI BANSI LAL): (a) Yes, Sir.

() 1o (d) Apart from lack of traffic
Jjustification, introduction of a train between
Kota and Kanniyakumari is not feasible due
to shortage of resources,

APRIL, 18, 1985
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[ English]
Assistance received from UNICEF for
Implementing Nutrition Programme

3480. SHRI AMARSINH RATHAWA:
will the Mmmster of SOCIAL AND
WOMEN’S WELFARE be pleased to state :

(a) the details of assistance in cash
and kind received from United Nations
international Children Emergency Fund
for implemeoting nutrition programme in
India during the last three year, year-wise;

¢(b) how this fund is being utilised and
the amount graoted to Gujarat;

(c) whether it is a fact that the fund
is not reaching the main sufferers residing
in rural areas; and

(d) if so, what steps are being takem
by Governmet to see that this fund reaches
to the rural population of the country ?

THE MINISTER OF STATE OF THE
MINISTRY OF SOCIAL AND WOMEN’S
WELFARE (SHRIMATI M. CHANDRA-

SEKHAR) : (2)
(US § in ‘000°)

Year Sup}:l?- Cash
1982 5032 3551
1983 5132 3228
1984 2758 3843

(b) These funds were used for pro-
grammes like Iotegrated Child Development
Services, upgradation of specia! nutrition
programme , education in food and autrition,
food and village hnology eic. A
to Gujarat is show below :-

Cash & Supplies

Year
(US § in *000°)
1982 45
1983 292
1984 254
(¢) No, Sir,

(@) Does not arise,
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Conversion of Chbapra-Gopalganj
Lise into Broad Gange

3481. SHRI KALI PRASAD PANDEY :
‘Will the Minister of RAILWAYS be pleased
to state :

PP
ing

(a) whether Gover are
the conversion of metre gauge line into
broad gauge line from Chhapra to Gopal-
ganj via Thawel (Bihar) considering the
difficulties of the p s in said area ;

(b) if so, the details thereof ; and

(c) whether Government are also consi-
dering to convert Gopalganj Railway Station
as junction ?

THE MINISTER OF RAILWAYS
{SHRI BANSI LAL) : (a) No, Sir.

(b) Does not arise.

(c) Thawe, near Gopalganj, is alrecady
a junction station.

Stagnation in Govt, Medical
Stores Deptt., Madras

3482. SHRI M., MAHALINGAM :
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state :

(b) whether it is a fact that due to pro-
vision of 33% per cent promotional avenues
in the recruitment Rules with effect from 1
June, 1974 from the pbarmacist-cum-clerks
to superiotendent cadre, the clerks are
retiring as clerks, without promotions in
Government Medical Store Depot, Madras ;
and

(b) if so, what remedial action has been
taken to improve the promotional avenues
o the clerical cadre ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF HEALTH (SHRI
YOGENDRA MAKWANA) : (a) and (b)
There are 19 posts of pharmacist-cam-clerks
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motional quota of the posts of Asstt, Supo-
rintendents. This percentage has been
reduced to 25 recently. The balance 759
quota is earmarked for UDCs/Stenogra-
phers. The ratio of UDCs/Stenographers
to Pharmucists-cum-clertks in  M.S.D,,
Madras is 2:6:1 and the promotional- pros-
pects for UDCs/Stenographers and Pharma-
cists-cum-clerks are in the ratio of 3 : 1,

Issue of Tickets to D T C, Passengers
at their Seats

3483, SHRI SANAT KUMAR
MANDAL : Will the Minister of SHIPPING
AND TRANSPORT be pleased to state :

(a) whether his attention has been drawn
to the mews-item captioned “Two DTC
officials face trial” appearing in the State-
man dated 19 March, 1985 and the obser-
vation referred to therein made by the Addi-
tional Sessions Judge, Delhi about the
practice of the Delhi Transport Corporation
bus conductors of staying in their seat
through out the journey thereby requiring the
commuters to flock or crowd around him
to purchase tickets with great difficulty and
inconvenience ;

(b) if so, whether he is aware that
despite the existing orders to issue tickets
at the starting point of the DTC buses to
the passengers while they are sitting are
being flagrantly violated by the DTC
conductors ; and

(c) if so, what actiemr he proposes to
take to set marters right ?

THE MINISTER OF STATE OF THE
MINISTRY OF SHIPPING AND TRANS-
PORT (SHRI Z. R. ANSARI) : (a) Yes,
Sir.

(b) and (c) Complai of of
tickets at the terminal points before the
start of the bus by the conductors are
received from time to time and action is
invariably taken against the defaulting staff.
Instr i are also repeated periodi-

(U.D.C, scale of pay) in the Govt- Medical
Store Depot, Madras Prior to st June,
1974, they had no promotional opportuni-
ties. Only U.D.C.s/Stenographers were
«ligible for promotion to the posts of Asstt,
Superintendents. After 1st June, 1974, Phar-
fmacists-com-clerks were given 3319/ pro-

cally that buses must be pre-booked
hefore they leave the terminal. Regional
Managers have also been asked to take
i steps includi surprise spot
checking for effective cnforcement of ‘the
instructions,

s,
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Speeding Up of Mail/Express Trains
in Northern Zone

3484, PROF. NARAIN CHAND
PARASHAR : Will
RAILWAYS be pleased to state :

(2) whether apy Mail/Express trains
have been speeded up in the Northern
Zone during the past three years ;

APRIL 18, 1985
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(c) whether any requests for speeding
up of some such trains are still pending
with the Railway Administration ; and

(d) ifso, the reasons for declay in
speeding up of these trains and the likely
date by which they would be speeded up ?

THE MINISTER OF RAILWAYS
(SHRI BANSI LAL) : (a) Yes, Sir. ~

(b) A total of 63 trains were speeded

up during the last three years, details of
(b) if so, the details thercof ; which is as under :
BG MG NG Total

May 1982 Time Tabie 2 —_— 1 3
October 1982 Time Table 7 -_— —_ 7
April 83 Time Table 12 2 —_— 14
w.e.f. 1.9.83 2 —_— -—_ 2
November® 83 Time Table 3 3 1 7
April 84 Time Table —_ 4 —

October 84 Time Table 22 — 1 23
wed. 1221985 3 —_— _ 3

Total : 51 9 3 63

(c) Yes, Sir.

(d) Speeding up is generally possible
by dieselisation, Due to »scute shortage of
diesel 1 ive these proposals will have
to wait till such time diesel locomotives
become available.

Alternatively, by withdrawing existing °

stoppages, trains can be speeded up. This
is not desirable as it would be resented by
the existing users.

No time limit can be given in this
regard.

Encroschment on land acquired for
National Highway No 5

3485, SHRI V. SOBHANADREE-
SWARA RAO : Will the Minister of SHIP-
PING AND TRANSPORT be pleased to
state:

(a) whether a representation was re-
ceived by the Director General, Road Deve-

lopment wherein the fact, that ACO-O7 cents
in S.S. No. 128 of Patamata which was
acquired for National Highway No 5 is
being d and horised consir i
are coming up was brought to the notico of
Director General;

(b) if s0, the action taken thereon;

(c) whether the land originally acquired
for National Highway Road purpose can be
given away to privatc parties without the
consent of Government;

(d) the number of such encroachments
on National Highways in Krishna District
which were brought to the notice of the
Government; and

(¢) what action Government has taken
or propose to take such cases ?

THE MINISTER OF STATE OF THE
MINISTRY OF SHIPPING AND TRANS-
PORT (SHRI Z,R, ANSARI) :(a) Yes, Sir.
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An undated representation has been received
in the Ministry on I2th April, 1985,

(b) The revenue authoritics have been
addressed by the State Chief Engineer to
arrange eviction of the encroachments,

(¢) No, Sir,

(d) and (¢) There are a number of en-
croachments on the National Highways in
Krishna District  The matter 1s bzing pur-
sued with the revenue Development by the
‘State Chief Enginzer to arrange the eviction
of all such encroachments.

Maintenance of National Highway No. 5
between Bhul and Ichh

3486. SHRI SOMNATH RATH : Will
the Minister of SHIPPING AND TRANS-
PORT be pleased to state:

(a) whether it is a fact that the
National Highway No. 5 from Bhubaneswar
{Orissa) to Ichhapur (Andhra Pradesh) is
not properly maintained;

(b) if so, the reasons therefor;

(c) the steps proposed to be taken to
improve the portion of National Highway
during 1985-86; and

(d) the amount proposed to be spent
for the proper maintainance of that National
Highway during 1985-86 ?

THE MINISTER OF STATE OF THE
MINISTRY OF SHIPPING AND TRANS-
PORT (SHRI ZR ANSARI): (a) and (b)
No, Sir. This Section of the Nat ional
Highway No. 5 has been maintainancd in a
traffic worthy condition.

. (c)and (d) A sum of Rs. 169.00 lakhs
is earmarked for improvement works to be
sanctioned during 1985-86, besides the allo-
cation for routine maintenance.

Rail Line from Bellampally/Ramagundam
Kagaznagar to Mangur

3437. SHRI C. JANGA REDDY : Will
the Minister of RAILWAYS be pleased to
state :
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(a) whether there is any proposal with
the Railway Board to lay Rail line from
Bell: lly or R d or Kagaznagar
or Maachenial to M to the
coal belt/industrial belt via Parkal Mulug,
Bhopalpally, Etunagaram in Andbra
Pradesh;

(b) if so, what is the stage of imple-
mentation of the project; and

() if not, the reasons therefor ?

THE MIVISTER OF RAILWAYS (SHRI
BANSI LAL) :(a) No, Sir.

(b) and (c) Do not arise.

Nomber of Trains Cancelied on Northeast
Frontier Railway

3488. SHRI PIYUS TIRAKY : Will
the Minister of RAILWAYS be pleased to
state:

(a) whether a number of trains has been
cancelled on Northeast Frontier Railway
after the shifting of Melda Station to Eas-
tern Railway;

(b) if so, the number of trains cancel-
led and the reasons therefor; and

(c) the details of the existing trains ?

THE MINISTER OF RAILWAYS
(SHRI BANSI LAL) : (a) No, Sir.

(b) Does not arise,
(c) A statement is attached.
Statement

(i) 77/78 Passenger between Bhagalpur
Barharwa and Katihar,

(ii) 347/348 Passenger between Howrah
and Katihar,

(iii)) 59/60 Kamrup Express between
Howrah and New Bongaigoan.

(iv) 57/58 Kanchanjunga RBxpress bet-
ween Howrah and New Jalpaiguri.
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(v) 43/44 Darjecling Mail between
Sealdah and New Jaipaiguri,

(vi) 155/156 Tinsukia Mail between New
Delhi and Gauhati.

(vii) 165/166 Janta Express betwecn
Howrah and New Bongaigaon,

(viii) S53/54 Gaur Express between
Sealdah and Malda Town,

(ix) 901/902 Express between Gauhat
and Trivendrum,

(x) 69/70 Fast Passenger between Malda
Town and Katihar.

(xi) 47/48 Passenger between Malda
Town and Katibar.

(xii)  73/74 Passeuger between Singhabad
and Malda Town.

(xiii) 75 Up Mixed/72 Dn. Passenger
between Singhabsd and Malda
Town,

Sarvey Regarding Persons with Eye
Defects in Rural Areas

3 89. SHRI JAGANNATH PATT-
NAIK : Will the Minister of HEALTH
AND FAMILY WELFARE be pleased to
state :

(a) whether Government have made any
survey regarding the number of persons
suffering from eye defects particularly in
rural arcas ; and

(b) if so, the details of the scheme
implem=nted to prevent eye disease parti-
cularly in the rural areas ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF HEALTH (SHRI
YOGENDRA MAKWANA) : (a) Accord-
ing to sample surveys coupducted by the
Indian Council of Medical Research in 1972
&t seven centres in the country both rural
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and the estimated number of blind persons
in the country is 9 million, Fresh sample
surveys are uader way,

(b) To prevent eye diseases in the
country, the Goverment have launched
National Programme for Control of
Blindness. Tbe programme ecnvisages to
provide comprebensive eye care services
through Mobile Camp approach in rural
areas. The programme also aims at establish-
ment of permanent facilities for cye health
care as an integral part of genmeral health
services at peripheral, intermediate and
central level Under the programme financial
assistance is offered to voluntary Organisa~
tions for performing intraocular operations
by organising eye camps in rural areas.

A scheme to prevent blindness caused
by vitamin ‘A* deficiency in  children
through oral administration of vitamin ‘A’
is alto being operated in all the States and
Union Torritories,

Per Capita Power Consumption in
Tamil Nada

3490. SHRI N. DENNIS : Wil the
Minister of IRRIGATION AND POWER
by pleased to state :

(a) whether it is a fact that the per
capita power ption in Tamilpadu is
very low ;

(b) if so, the reasons therefor ; and

(c) what is the present per capita power
power pti in Tamilnadu vis-a-vis
other States io the country ?

THE MINISTER OF STATE IN THE
D PARTMENT OF POWER (SHRI
ARUN NEHRU) : (@) to (c) The per capita
power consumption in Tamil Naduy is above
the national average, Duriog 1983.84, the
per capita congumption in Tamil Nadu was
173 71 units as compared to the natiopal
average of 15594 units. Per capita con-
sumption of various States in 1983-84 is
given in the attached Statement.
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Statement

Per Capita Elcctricity Consumption in Different States during the ycar 1983-84
(Utilities & Non-utilities)

(in KWH)
) l;a;eiof the Region/State 1983-84 @
1. NORTHERN REGION
1. Haryana 249 84
2, Himachal Mraadesh 90.74
3.  Jammu & Kashmir 107.08
4, Punjab 363.33
5. Rajasthan 128 44
6.  Uttar Pradesh 101,73
7. Chaadigarh 416 57
8. Delhi 465 38
Total Northern Region 151.71
II. WESTERN REGION
1. Gujarat 271.51
2 Madhya Pradesh 140.2¢
3. Maharashtra 273 83
4.  Goa, Daman & Diu 279 64
5. Dadra & Nagar Haveli 91 54
Total Western Region 228 22
I11. EASTERN REGION
1. Bibar 91.92
2.  Orissa 13702
3. West Bengal 125.56
4. Andman & Kicobar Islands 66,35
5. Sikkim 54.67
Total Eastern Region 111.69
1V, SOUTHERN REGION
1. Andhra Pradesh 144,99
2. Karnataka 169.82
3.  Kerala 114.61
4. Tamil Nadu 173.71
5. Pondicherry 220.86
6. Lakshadweep 60.25

Total Southern Region 154 58

———
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V. NORTH-EASTERN REGION
1.  Assam
2. Manipur
3, Meghalaya
4. Nagaland
5. Tripura
6.,  Arunachal Pradesh

7. Mizoram

Total North Bastera Region

APRIL 18, 1985
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41.30
1303
70.21
49 98

21.46
27.57

26,70
13937

155.94

@ Tentative and based on population as on 1_10 .82

Eklakbi-Balorghat Railway Project

3491. SHRI PRIYA RANJAN DAS
MUNSI : Will the Minister of RAILWAYS
be pleased to state :

(a) whether the progress of Eklakhi-
Balurghat Railway project which was
inaugurated two years before is satisfactory;
and

(b) if so, when it is likely to be com-
pleted ?

THE MINISTER OF RAILWAYS
{(SHRI BANSI LAL) : (a) and (b) The con-
struction of Eklakhi-Balurghat nsw hine 1s
being progressed according to availability of
resources, Its completion will depend on
funds made available during the coming
years,

Apnual Grants to Zoram Hindi
' Prachar Samiti, Mizoram

3492, SHRI LAL DUBHBOMA : Will
the Minister of EDUCATION be pleased to
state :

(a) amount of various grants to be
sanctioned for the Zoram Hindi Prachar
Samiti annually ;

(b) whether the Grants for 1984-85 have
been released ;

(c) whether Grants are sanctioned in
time ;

(d) if not, the reasons therefor ; and

(e) measures taken for timely sanction
of grants ?

THE MINISTER OF EDUCATION :
(SHRI K C. PANT): (a) Amounts Ssanc-
tioned from year to year to different
voluntary organsations depend upon the
performance and programmes of the organi-

sation The following grants have been
sanctioned to the Zoram Hindi Prachar
Samiti and Rashtra Bhasha Vidyalaya

functioning under this Samiti during the
last three years under the scheme of assis-
tance to Voluntary Hindi Organisations for
promotion and development of Hindi.

1981-82 1982-83 1983-84
Zoram Hindi 18,900/- 18,900 -  39,900/-
Prachar Samiti,
Rashtrabhasha —_ — 1,32,900/-
Vidyalaya @Rs, 44,300/-

per year for
three years.

(b) No, Sir, The Samiti has not settled
the accounts of ecarlier grants sanctioned to
them. Pendi i of no
grant could be released to the said organisa-
tion for 1984-85.




69 Written Answers

(c) to (¢) According to the procedure
prescribed for submission of applications by
the voluntary organisations for grant-in-aid
under the above scheme, requests should be
submitted by the concerned organisations
either to the Ministry thrcugh the State
Government orto  the Regienal  Officers
concerned of the Ceniral Hindi Directorate,
(Miaistry of Education) by the end of June.
The applications so received by the Regional
Officers are scrutinised by them and then
placed before the respective State level
Commitiees for consideration and recom-
mendation, The reguests along with the
recommeadations of the State level Commit-
tecs are then foiwaided by the Regional
Officers to the Ministry for consideration
by the the Grants-in-aid Committee of the
Ministry for aprroving quantum of grant
for various projects/programmes submitted
by the organisations.

Regarding grants to Zoram  Hindi
Prachar Samiti during 1984-85, the request
along with the recommendation of the State
level Committee was received only after
the grant-ic-aid Commiltee had considered
the requests for grants during 1984-85.
Moreover, the grant could not be con-
s:dered due to non-settlement of accounts,

[Translations ]

Polytechnics in Madhya Pradesh

3493. SHRI M. L. JHIKRAM: Wil
the Minister of EDUCATION be pleased to
state:

(a) the number of polytechnics in
Madhya Pradesh:

(b) whether Government propose to
open such colleges in each district of the
State with a view to disseminate technical
education:

(¢) if so, thz reasons for not opening
so for a polytechnic in most backward
Mandla district which is predominantly
inhabited by adivasis; and

(d) whether priority will be given for
opening polytechnic college o Mandla in
the Seventh Five Year Plan ?
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THE MINISTER OF EDUCATION
(SHR1 K. C PANT): (2} at present there
are 23 Polytecbnics, in Madlkya Pradesh,

(b) to (d) The All India Council
for Technical Education at its meeting held
in 1981 bave recommended that proposals
for establishment of new technical insti-
tutioas may be considered provided that
(i) these satisfy precise manpower require-
ments, (ii) institutions to be opened are
in areas of emerging technologies and
(iii, ihese are Jocated either ip areas of
high employment potential, or in economi-
cally backward regions, and/or are meant
for the weaker sections of the society It
could thus be scen that proposals from a
S ate Government for opening of a Poly-
technic in economically backward regions
are duly encouraged and approved.

In accordance with the procedure, the
project prorosals received from a State
Government for opening of a new Poly-
technic are cosidered by an appropriates
Expert Committee appomnted by the respec-
tive Regronal Committee of the Council,
The recommendations of the Expert
Committee alongwith the recommendations
of the Regional Commitiee are then consi-
dered by {be All India Council for Tech-
nical Education and the Ministry for
approval  Proposals received from State
Government are examined on merit and
there is no fixed number of Polylechnics
to be opened in each district of the State,

No proposal for opening a Polytechsic
in Mandla district has been received from
the Goverament of Madhya Pradesh.

[ Eunglish}

Use of Chloromycin and Antibiotic
Drugs

3494, SHR1 ANAND SiNGH: Wil
the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) whether itis a fact that chloro-
mycin and certain other anti-biotics and
drugs use of which bas been banned in
various developing countries continue to be
used freely in India;
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(b) if s0, the names of such drugs
and antibiotics use of which have been
cosidesed hazardous to human health due
to multiple and co:nplex side effects, has
beea banned in developing countries and
are in use in Indie and if so, the reasons
therefor ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF HEALTH (SHRI)
YOGENDRA MAKWANAs: (a) and (b)
This Ministry has no information regarding
banning of Chloramphenicol (which is the
generic name of chloromycitin) by any
country.

So for as other antibiotics are concerned.
information has been received that certain
countries like USA have banned Tetracy-
cline group of drugs in liquid oral dosage
forms which are reported to cause
perman¢at dental staining in children. So
far as these drugs are concerned, Ministry
of Health and Family Weifare has also
prohibited the manufacrure and sale of
Tetracycline, Oxytetracycline and Demeclo-
cycline liquid oral preparations in the
country.

Out of 26 drugs, reported by the WHO
© to have been withdrawn in some countries,
12 drugs were not approved for. marketing
in India at all. 8 drugs have beea with-
drawn from the market and the remaining
6 drugs vamely: (}) Nitrofuran compouads
(2) Phenformin (3) Hydroxy-quinoline

derivatives (4) higher dose Lynestrenol
products (5) Piperazine and (6) Phenyl-
butazone/Oxyphenbutazone have been

permitted for marketing in the country in
consultation with the Medical Experts
subject to a cautionary statement and
contra-indication being given on the label/
package insert.

Malaria Deaths in U.P. and Delhi

3495. SHRI RAM PUJAN PATEL :
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state :

(a) number of Malaria deaths recorded
during the year 1983 and 1984 in Delhi/New
Delhi and in U-P,_ ; and

(b) what action Government propose 1o
take in the matter so that the number of
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such deaths may decrease in year 1985 or
to check this disease ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF HEALTH AND
FAMILY WELFARE (SHR! YCGENDRA
MAKWANA) : (a) Numbzr of deaths Cue
to Malaria reported from Delhi and Uttar
Pradesh during 1983 and 1984 is as under :—

Number of Deaths

State/U T.

1983 1984 (Prov.)
Delhi 52 40
Uttar Przdesh 16 Nil

(b) The following specific steps are
being taken in the country as a whole
including Uttar pradesh and the Union
Territory of Delhi :

(i) Every village is visited fortoightly by
surveillance workers to detect fever
cascs, collect blood smears and to
give presumptive treatment.

(ii)y The laberatories 1n the Primary
Health Centres provide prompt ex-
amjnation of tlood smears to fever
cases and institution of radical
treatment of positive cases,

(iii) Insecticidal spray operations’are under-
taken in all rural areas which have
incidence of two or more cases per
thousand population per year.

(iv) Drug Distribution Centres and Fever
Treatment Depots are functioning in
villages s0 that the drug could be
made available, with oo loss of time
to the patients.

¢(v) To create public awareness health
cducation on the subject has been
intensified.

(vi) In the Urban areas of Delhi, anti-
malaria measures comprising of
weekly anti-larval measures in urban
areas with larvicides, three rounds of
residual insecticidal spraying with
BHC in rural areas and labour huts
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of conmstruction projects Juggis and
Jhompries, periodical fogging opera-
tion and biological control with
larvivorous fish are also being under-
taken.

Fi ial Assist to Sanskrit Pundits
for the year 1983-84

3496. SHRI MULLAPALLY RAMA-
CHANDRAN : Will the Minister of
EDUCATION be pleased to state :

(a) whether the financial assistance
granted’ to the Sanskrit Pundits in indigent
circumstances for the year 1983-84 has been
paid to the recepients of Kerala State ; and

(b) if so, the details thereof ?

THE MINISTER OF EDUCATION
(SHRI K C PANT): (a) and (b) The Ministry
issued sanction letters to the Education
Secretary of the Government of Kerala in
December, 1983 and February, 1984 request-
ing payment of financial assistance to 83
Sanskrit Pundits in indigent circumstances
for 1983-84. The Government of Kerala
has also issued orders to the Director of
Public Instruction of the State in February,
1984 and September, 1984 for disbursement
of the amount to the concerned pundits
through the respective District Collectors
after verification of the annual income of
the pundits, The Ministry has not yet
received information from the Government
of Kerala as to whether the payments have
been made.

ICMR’s Suggestion to Reduce Low Weight
Birth as well as Prenalal and
Neonatal Mortality -

3497. SHRI K. PRADHANI : Will the
Minister of HEALTH AND FAMILY
WELFARE be pleased to state :

(a) whether Indian Councial of Medical
Research has suggested to the Government
to take several measures to reduce the
incidence of low weight birth and prenalal
and neonatal mortality ;

(b) if so, the details of the measures
suggested by Indian Council of Medical
Research ;
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(c) the steps taken to implement those
suggestions ?

THE MINISTER OF STATE IN THE
DEPERTMENT OF HEALTH (SHRI
YOGENDRA MARWANA: : (a) to (c} The
Indian Council of Medical Research has
initiated some studies aimed at reduction in
the incidence of low birth weights prenslal
and neonatal mortolity. These swudies are
still to be completed

Rear Indicator Lights in D_T C. Buses

3498, SHRI DHARAMVIR SINGH :
Will the Mipister of SHIPPING AND
TRANSPORT be pleased to state :

(a) whetber it is a fact that most of the
D.T.C. buses plying 1n the Capital have no
rear indicator lights ; and

(by if so, whether Government would
take urgent steps to install indicator lights in
all the D.T.C. buses to avoid road
accidents ?

THE MINISTER OF STATE OF THE
MINISTRY OF SHIPPING AND TRANS-
PORT (SHRI Z R, ANSARD : (a) No, Sir.
Rear Indicator light is a standard fitment
in all DTC quses.

(b) Does not arise,

Power Consumption in Kerala

3499, SHRI K. KUNJAMBU : Wil
the Minister of IRRIGATION AND
POWER be pleased to state :

(a) whether the consumption of power
in Kerala is likely to increase substantially
in the next five years : and

(b) if so, what specific steps are being
taken to augment the power generation in
that State ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF POWER (SHRI ARUN
NEHRU) : (a) Yes, Sir,

(b) The Idamalayar, Kakkad, Idukki Ii,
Kallada and Lower Periyar Hydroelectric
Schemes, with a total capacity of 710 MW,
are presently under implementation in Kerala
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and are scheduled to be commissioned in
different years of the Seventh Plan period.
Four more hydro schemes with a total
capacity of 250.5 MW have been techno-
economically cleared by the Central Electri-
city Authority. Kerala has been allocated a
share of power from some of the Central
power projects in the Southern Region.

Sample Tested in Govcrnment Laboraties

3500, SHRI R M. BHOYE' Will the
Minister of HEALTH AND FAMILY
‘WELFARE be pleased to state:

(a) whether some cases have come to
knowledge of Government that the samples
tested in the Government laboratories are
not found upto the standard; and

(b) if so, the details thereof ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF HEALTH (SHRI
YOGENDRA MAKWANA): (a) Yes, Sir,
Some of the samples collected by the Drugs
Inspectors under the Drugs and Cosroetics
Act and bv the Food Inspectors under the
Prevention of Food Adulteration Act for
testing in the Govt, Laboratories are
found not upto the standard,

(b) Out of the samples tested in the
Govsrnment Drugs and Food Laboratories,
about +5% in the case of diugs and about
13% in the case of food stuffs are found
not upto the standards.

T, B, Patients Particularly in Rural
Areas

3501, SHRI ANANDA PRASAD SETHI:
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state:

(a) whether Government have made
any study regarding the number of patients
of T B. particularly in rural population;

(b) whether its number is higher in the
rural population while comparing 1t with
the Urban population;

(c) what is the average death annually
due to the discase of T B. and the number
of patients in the rural as well as in Urban
areas; and

(d) whether it is a fact that Goverament
are taking active steps for the eradication
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of T. B. and availability of medicines for
treatment of T.B. with a programme
jncluded in the 20-Point programme during
the Seventh Five Year Plan ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF BEALTH (SHRI
YOGENDRA MAKWANA):. (a) Yes, Sir.
A Nationa! Sample TB Survey was conducted
in the years 1955-38 by the I.C.M R, to
as<ess the prevalence rate of TB in the
country Limited surveys have aiso been
conducted in the subsequent years in Delhi.
Mannapalli (Andhra Pradesh), Karnataka,
Chingleput, (Tamil Nadu), Kashmir valley
etc to study the prevalence rate due to TB-
both in the urban and the rural areas.

(b) The findings of the study have indi-
cated that the prevalence rate of TR s
almost the same in the rural as well as
the urban population. As about 809, of
the population is living in the rural areas,
the number of TB patients among the rural
population is higher than that among the
urban population.

(¢) As per study conducted by the
National Tuberculosis Institute, Bangalore,
the mortality rate due to TB was estimated
at 80 per one lakh population in 1968. Recent
studies conducted by the Institute have indi-
cated that the mortality rate has come down
to about 53 per one lakh population As
such 1t is estimated that about 3 50 lakh
persons succumb to TB disease annually,

The prevalence surveys have indicated
the nearly 1 5% of the population is suffe-
ring from radiological y active TB disease
of the lungs of which about 1/4th or O 4%
are sputum positive or infections. Based on
these findings 1t is estimated that there are
about 10 mullion persons suffering from
radiclogically active TB discase of the lungs
of which about 25 million are sputum
positive or infectious  Since 809/ of the
population is living in the rural areas and
the remainiog .0% in the urban areas and
the prevalence rate being almost the same,
it is estimated that there would be about
8 million TB patients in the rural areas and
remainmg 2 million in the urban areas.

(d) Yes, Sir. It is already included in
the 20 point programme. It is proposed to
intensify TB case detection and treatment
activities during the Seventh Plan period.
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Nuomber of SC and ST Employees in
CWC & CFFD,

3502. SHRI ANANDI CHARAN DAS:
‘Will the Minister of IRRIGATION AND
POWER be pleased to state :

(a) the total number of employees in
the Central Water Commssion and Central
Flood Forecasting Division, particularly in
the State of Orissa, as on 1 March, 1982
and on 1 March 1984 ;

(b) the number of Scheduled Caste and
Scheduled Tribc employees amongst them ;

(c) whether reservation rules are being
followed in favour of Scheduled Caste and
Scheduled Tribe did and rosters
maintained for that purppse ;

(d) if so, the reasons for the shortfall,
if any, and the steps takea to fill the quota
reserved for these communities ; and

(¢) the number of posts reserved for

Scheduled  Castes and Scheduled  Tribes
lapsed during this period ?
THE MINISTER OF IRRIGATION

AND POWER (SHRI B, SHANKARA-
NAND) : (a) to (e) The information
is being collected and will be 1aid on the
Table of the House.

Rihand Power Project

3503. SHR1 MOOL CHAND DAGA :
Will the Mmister of IRRIGATION AND
POWER be pleased to state t

(a) whether it is a fact  that an agree-
ment was  signed in 1975 with M/s.
Northern Eogineering Industries of United
Kingdom for installation of a 1000 M W,
project costing Rs 1000 crores at Rihand
District Murzapur (Uttar  Pradesh) and
production was to start in 1985 ;

(b) if so, what is the latest position of
this_project ;

(c)Twhether it is a fact that N.T.P.C. is
sitting™ = over this  issue since long and
disputing’technical specifications etc,; and

(d) if so, the details thercof and
financia) loss suffered by Government ?
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THE MINISTER OF STATE IN THE
DEPARTMENT OF POWER (SHRI
ARUN NEHRU) : (a) An agreement was
signed between  National Thermal Power
Corporation  (NTPC) and Northern
Engineering Industries (NEI) in 1982 for
installation of 2X 500 MW units at a cost
of Rs, 1033 crores The first  unit was
scheduled to be  commissioned by June,
1987,

(b) The civil and structural steel wesrks
are progressing at site, There have been
delays in supply of equipment and materials
etc. by NEI and a delay of about 6 months
is estimated 1n commissioning  the first
unit,

(c) No, Sir.
(d) Does not arise,

Incentive Award Scheme for Neyveli
Workers

3504. SHRI INDRAJIT GUPTA :
Will the Minister of IRRIGATION AND
POWER be pleased to state :

(a) whether an incentive award scheme
was sanctioned for rewarding Neyveli
workers  for exceeding  targets of power
generation :

(b) whether the targets for 1982-83 and
1983-84 were exceeded by the Thermal Plan
workers and if so, by what percentage ;

(c) whether Incentive payment of Rs.
11.5 lakhs is due to them, and of Rs. 2.80
crores to all workers of Neyveli Complex ;
and

(d) when the amount will be disbursed ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF POWER (SHRI ARUN
NEHRU) : (a) Yes, Sir.

(b) The targets of power generation of
Neyveli Thermal Power Station for 1982.83
and 1983-84 were exceeded by 30,19, and
18.5% respectively.

(c) An incentive payment of Rs 11.5
lakhs was due in 1983-84, which was paid
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to the Neyveli Thermal Station for distribu-
tion among the employees  of the Station.
An award of Rs 2.80 crores also paid in
1983-84 to Neyveli Lignite Corporation is
to be utilised for the renovation/betterment
of the Thermal Power  Station and is not
meant for distribution to workers.

(d) The amount of Rs. 11 5 lakhs has
been distributed to the employees of the
Neyveli Thermal Power  Station on 11.4,
1985,

Central Assistance to States for Construction
of Mini Health Centres in Orissa
during 6th Plan

3505, SHRI RADHAKANTA DIGAL:
Will the Minister of HEALTH AND
FAMILY WELEARE be pleased to state :

(a) whether Central assistance to being
given to different States for the construction
of mini health centres by upgrading sub-
centres in each tribal block ; and

(b) the steps taken 1n this
durimg Sixth Plan period in Orissa ?

regard

THE MINISTER OF STATE IN THE
DEPARTMENT OF HEALTH (SHRI
YOGENDRA MAKWANA) : (a) No,
Sir

(t) Does not arise.

Recommendations of Flood Control
Commission regarding Lower
Damodar Drainage Sch

3506, SHRI HANNAN MOLLAH :
Will the Minister of IRRIGATION AND
POWER be pleased to state :

(a) whether Government have considered
the recommendations of Flood Control
Commission, regarding the Lower Damodar
Drainage Scheme v hich can save Howrah
and H»ooghly districts from recurring floods
and can help producing more crops ; and

(b) whether the planning Commission
bas cleared the scheme for implementation ?

THE MINISTER OF IRRIGATION
AND POWER (SHRI B. SHANKARA-
NAND) : The recommendations of the
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Ganga Flocd Control Commission regard-
ing the Lower Damodar Drainage Scheme
are under consideration,

(b) No, Sir.

Action against Delhi Ayurvedic and
Unani Examining Board and
Collection of Capitation Fees

3507. SHRI K, RAMAMURTHY :
Will the Mmister of HEALTH AND
FAMILY WELFARE be pleased to state :

(a) the details of co-ordination that
exists berween the Central Council of Indian
Medicine and  the 40 Universities that
conduct examinations as prescribed by the
Central Council of Indian Medicine ; and

(b) the action taken by the Central
Councit of Indian Medicine against the
Delhi Ayurvedic and Upani Examiniog
Board, which has recognised two colleges of
Indian Systems of Medicine without prescri-
bed facilities and who also collect capitation
fees from students for admission by them ?

THE MINISTER OF STATE INTHE
DEPARTMENT OF HEALTH (SHRI
YOGENDRA MAKWANA) : (a) Coordina-
tion between the Central Counci of Indian
Medicine and  the various universities is
achieved through the elected members of
the Central  Council from the University
constituencies Section 3 (1) (b) of the
IMCC Act, 1970 provides as follows :

“One member for each of the Ayurveda,
Siddha & Unani Systems of medicine
from each University to be elected
from amongst themselves by the
members of the Faculty or Depart-
ment (by whatever name cailed) of
the respective system of medicine of
that university.” °

(b) The Examining Body, Ayurvedic and
Unani Systems of Medicine, Delhi
Administration affiliated  three colleges in
1978 out of which  one college has already
been  de-affiliated 10 1982, In  case of
another college n mely Ahimsa Ayurvedic
College, the Examining Body has not allo-
wed ad i to the llege since 1978,
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due to non-availability of adequate facili-
ties in the college. Only S, D. Ayurvedic
College is  affiliated with the Examining
Body,

The recognition of the  qualifications
being awarded to  those admitted 1978
oowards is under the consideration of the
CCIM.

No instance of charging of capitation
fee by these colleges has come to the notice
of the Ministry.

{Translation)

Person in Possession of Huge Amount
Apprehended by the Cash Guard of
Delhi Railway Cash Office

3508, SHRI HARISH RAWAT : Wili
the Minister of Railways be pleased to
state :

(a) whether Government are aware that
on 16th March, 1985 the Cash Guard of
Delhi Railway Cash Office appreberded a
person who was in possession of Rs. 16,400;-
in small notes of cne acd twe  rupee
denomination ;

¢b) if so, whether the bag containing
these notes has been sealed

{c) the actior taken against the culprits,
and the steps being taken to prevent such
incidents ; and

(d) whether such incidents bave taken
place on earlier occasions as well ?

THE MINISTER OF RAILWAYS
(SHR1 BANSI LAL) : (2) and (b) Yes, Sir.

(c) A joint departmental enquiry bas been
ordered. Action against the Shroff who. was
carrying the money and other shaff found
at fault will be taken on completion of the
enquiry.

Security arrangements have been tightened
up further.

(d) No such case was detected prior to
the present one.
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{English]

Steps Taken to Divert Congestion of
Cargo in Bombay Port

3509. SHRI HUSSAIN DALWATL : Will
the Minister of SHIPPING AND TRANS.
PORT be pleased to state :

(a) what steps Government have taken
so far in order to divert the congestion of
cargo at the port of Bombay ;

(b) whether Nhava-Sheva poit would
mect the growing nceds of a Satellite port ;
and

{c) the reasons for by-passing the
original concept of developing a Satellite
port as an alternative port with independent
hinterland based on migration of population
from congested port ?

THE MINISTER OF STATE OF THE
MINISTRY OF SHIPPING AND TRANS-
PORT (SHRI Z R. ANSARI) : (a) There
has been no noticeable congestion  at
Bombay du:.ng the past one year. However,
leepirg in view the growth of traific at
Bombay Poit, the construction of a rew
Port at Nhava Sheva has been sanctioned in
September 1983 at an esumatd cost of
Rs. 506 crores,

Pend:ng the development of port ficilities
at Nbhava Sheva, ihe Bombay Port Trust
have taken the following measures :—

(1) Mobile crantes have beern acguired
exclusively for shed managcment,

(2) Warehouses have been taken on hire
to augment port's waie-housing

capacity to store uncleared cargo.

(&)

~

Rulk cargo is ailowed to be dis-
charged in docks only if direct
delivery of such cargo is atranged.

(4) A system of regulating entry/exit of
vehicles in docks by duty permits
has been introduced,

¢5) Vigorous efforts are made to speedily
dispose of uncleared carge by auction
sales and other modes.
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(6) To rationalise container handling
operations—
(i) Modein  container handling

equipment hke quay side and
yard gantry cranes have been

installed .

(i) lnterim contaiser management
plan has been introduced to
ensure proper distribution of
container activitiecs on common
user basis,

(iii) Manganese Ore Depot, Timber

Pond and Frere Basin are being
developed as container freight
<tations to streamline container
activities.

(b) The Nhave Sheva Port is being
developed as a fuitledged :ndependent port.

(c) Taking into consideration the scale
and nature of operations envisaged for
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Nhava Sheva, it was decided to haave a
separate port trust to manage the facilities
being created there,

Implementation of National Highway
Works Planncd during Sixth Plan

3510, SHRIMATI JAYANTI PAT-
NAIK : Will the Minister of SHIPPING
AND TRANSPORT be pleased to state :

(a) the details of National Highway
works origindlly planned for implementation
Juring the Sixth Plan : and

(b) the progress made so far in imple-
menting those National Highway weorks ?

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND TRANS-
PORT (SHRI Z.R, ANSARI) : (a) and (b.
The targets for development of National
Highways during the Sixth Plan period and
the likely achievemnents are as under :—

Principal items

Constructuion of missing links

Widening of single lane carriage way to
two-lane with or without strengthening

Strengthening of cxisting weak double
lane sections

Widening roads to 4 or 6 lanes

Construction of byepass around
congested towns

Construction of major bridges

Tatgets Likely Achievements
196 Kms. 7%,
4224 Kms, 1009,
2238 Kms. 1009
130 Kms 810,
52 Nos. 81%
3%

103 Nos. 8

New Courses on Electronics and
Computer Sciences in Engineering
Colleges of Madhya Pradesh

3511. SHRI PRATAP BHANU
SHARMA : Will the Minister of EDUCA-
TION be pleased to state ;

(a) whether it is a fact that Government
of Madhya Pradesh have recommended the
requests of some Engineering colleges of the
State for starting new courses of electronics
and computer sciences from the next session;

(b) if so, the details thereof : and

(c) reaction of Government thereto ?

THE MINISTER OF EDUCATION
(SHRI K.C PANT): (a) Yes, Sir,

(b) and (c) Proposals for intioduction
of new courses in Electronics and/or Com-
puter Sciences have been received from
Madhya Pradesh Government for Govern-
ment Colleges at Rewa and Ujjain, GS.
Institute of Technology and Science, Indore
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and Maulana Azad College of Technology,
Bhopal They are under d:fferent stages of
consideration by the All India Council for
Technical Education and the Ministry.

[Translation)

Representation for Attaching two
Calcutta Bound Bogies at Kota
with Awadh Express

3512. SHRI SHANTI KUMAR
DHARIWAL : Will the Minister of RAIL-
WAYS be pleased to state :

(a) whether Government have received
any represzntation to attach two Calcutta
bound bogies at Kota with the Awadh
Express running between Kota and Kanpur:

(b) if so, the details of the actiop
taken by Government in this regard so far ;
and

(c) if not, the reasons therefor ?

THE MINISTER OF RAILWAYS
(SHR! BANSI LAL) : (a) to (c) Demands
for running a through coach between Kota
and Howrah has been examined, but found
neither commercially justified nor opera-
tionally feasible.

[English]

Encroachments on Public Land Along
National Highways

3513, SHRI VIRDHI CHANDER
JAIN : Will the Munister of SHIPPING
AND TRANSPORT be pleased to state :

(a) whether Government are aware that
many commercial establishments have come
up along the National Highways in the form
of hotel or restaurants on public land :
and

(b) if so, what steps Government
propose to take to curb such encroachments
on Public land along the National
Highways ?

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND TRANS-
PORT (SHRI Z.R. ANSARD : (a) Yes,
Sir.

(b) The State Govts.,, who are the
excculing agencies for National Highways,
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have been advised from time to time to
ensure that no encroachments take place on
National Highway land and atso to takc
remedial measures under the provisions of
Public Premises (Ewviction of Unauthorised
Occupants) Act, 1971 for removal of encroach-
ments, Besidcs, as a result of the recom-
mendations cf the Commitiee set up by the
Government in February, 1982 to review the
working of the agency system, a task force
has been set up to study the problem of
encroachmen: and ribbon development  with
the ultumate objective of enacting a Central
Leg.slation in this regard,

2. The Government have also taken
steps to construct truck parking complexes
along Nationa! Highways at a few sclected
locations on an experimental basis so as to
concentrate all activities connected with the
trucking industry at predetermined locations.
If found successful, more such complexes
would be constructed.

Providing Pantry Car in Himsagar
Express

3514, SHRI THAMPAN THOMAS :
Will the Minister of RATLWAYS be pleased
to state

(a) whether the Himsagar Express a
long distance train 1s rot provided with a
Paptry Car or Restaurant Car , and

(b) 1if so, whether there is any proposal
to provide Pantry Car or Restaurant Car in
that train ?

THE MINISTFR OF RAILWAYS
(SHRI BANSJ LAL) : (a) Himsagar Express
is not provided with a Pantry Car or
Restaurant Car.

(b) No, Sir.
Railway Overbridge at Kuttippuram

3515. SHRI K P. UNNIKRISHNAN :
Will the Minmster of RAILWAYS be
pleased to state

(a) whether alignment of the railway
overbridge at Kuttippuram (Kerala) on the
National Highway has been finalised;

(b) if so, when the construciion work
is hkely to be started; and
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(c) what is the priority given to the
work by the Southern Railway ?

THE MINISTER OF RAILWAYS
(SHRI BANSI LAL) : (a) to (c) The work
of construction of overbridee at Kuitippuram
on the National Highway has been included
1o the Railways Budget for 1985-86. The
detailed plans for this work are being
finalised jomntly by the Railways and the
State Government and coastruction wiil be
taken up aflter finalization of plans and
estimates,

Number of Teaching Days in Schools

3516. SHRI CHINTAMANI JENA:
Wili the Munistar of EDUCATION be
pleased to state :

(a) whether it 's a fact that the schools
in Declhi and elsewnere sa the couaty have
just 120 to 140 teaching days as against
240 days prescribed by the National Council
of Educationa! Research and Training;

(b} if so, the reasoas therefor;

(c) whether any study has been conducted
in this regard; and

(d) if so, the details thereof?

THE MINISTER OF EDUCATION
(SHRI K.C, PANT) : (a) No, Sir,

(b) Does not arise.
(c) Yes, Sir,

(d) National Council of Educational
Research and Training undertook a study
entitled *“‘Curriculum Load at the Schooi
Level-A Quick Appraisal’”., It has been
recommended that Directorates of Education
ashould ensure 220 wotking days out of which
there should bs at least 190 instructional
days.

Recommendations of Expert Committee
on Flood Control

3517. SHRI N.V., RATNAM : Will the
Minister of IRRIGATION AND POWER
be pleased to state :

recommendations of the
1982 1o

(a) the man
Expert Committee coasittuted in
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suggest norms for maintenance of Flood
Control Works;

(b} the work takem up in Andhra
Pradesh and funds provided by the Centre
during 1983-84: and

(¢) the reasons for not providing any
amount for Andhra Pradssh for 1984-89?

THE MINISTER OF IRRIGATION
AND POWER (SHRI B. SHANKARA-
NAND) : (1) A statement showing the
maw  rscommnendations  of  the Experr
Committee on  Norms for mantenance of
different types of flood protection and
drainage works is ¢nclosed,

(b) and (c) Maintenance and repairs of
fiood control works are looked after and
provided for entirely by the respective
States. No funds are proviced by the
Ccntre.

Statement

Statement . howing the main recommenda-
tions nf the Lxpert Comm:ttee on Norms for
mawntenance of different types of flood
protection and Lcivaze works,

The norms recommended for 1982-83
were as under :

I. Embanknients

Rs, 12000 to Rs_ 17000 per hm. in
the first three years after construction and
Rs, 9000 to Rs. 12000 per km. in subse-
quent vears, the lower rates to be adopted

for embankments, upto a height of
3 metres (10 ft.). For armoured embank-
ments lower rates to be adopted.

In case of embankmenis situated in
aieas of heavy monsoon rainfail of the
order of 1500 mm or more, an increase
of 109 in the above rates 1s recommended.

In case of embankments along rivers
with a flood discharge of 10000 cumecs
or more, an increase of 30-40% is
recommended,

Drainage channels

Discharge upto
5 cumecs Rs. 2000 per km,
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Discharge between

5 to 15 cumecs Rs, 25060 per km.

Discharge above

15 cumecs Rs. 5000 per km.

The above rates will be applicable for
non-tidal channels. In case of channels, in
tidal areas, the above rates will be upgra-
ded by 50%.

River Training and Banh protection works
including sea walls

5%, of updated capital cost in the
first three years and 39 in subsequent
years,

In case of temporary and light works
such as bed bars, timber dampners, percu-
pines, salballah screens/spurs a rate of
109, is recommended.

2. The recommended rates for 1982-83
wiil be increased for subsequent years at
10%, per year or the actual yearly escala-
1100, in case of embankments and drainage
changels,

3. The recommended rates are exclusive
of all regular establishment charges.

Construction of railway bridge at Dhone
in Kurnool District (A P.)

3518, SHRI K. RAMACHANDRA
REDDY : Will the Minister of RAILWAYS
be pleased to state?

(a) whether there is any proposal
before Government for coostruction of a
railway overbridge at Dhone in Kurnool
district in Apdhra Pradesh; and

(b) whether Government are consi-
dering to take up construction of over-
bridge at an early date?

THE MINISTER OF RAILWAYS
(SHRI BANSI LAL) : (a) Yes, Sir.

(b) The Railways are undertaking the
construction of road over bridge on deposit
terms on behalf of Ministry of Shipping
and Transport. Contract for the work bhas
been awarded and the work is in
Drogress.
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[ Translation]

M P. Power Projects Awatting Clearance

3519, SHRI MAHENDRA SINGH :
SHRI BALKAVI BAIRAGI:
Will the Minister of IRRIGATIONAND
POWER be pieased to state :

(a) the names of the thermal power
projects pending with the Central Govern-
ment for approval which were submitted by
the Madhya Pradesh Government and the
causes of delay in this regard, estimated
cost and the date on which these were
received by the Central Government and
the causes of delay in granting approval in
granting approval each case; and

(b) the contingent plan to supply more
power to Madhya Pradesh in case there
1s delay in the commissioning of certain
Hydel Power Projects during the Seventh
Five Year Plan?

THE MINISTER OF STATE IN THE
DEPARTMENT OF POWER (SHRI
ARUN NEHRU) : (a) and (b) Information
is bemng colliected and will be laid on the
Table of the House.

JEnglish -

Strength, Budget of RPF vis-a.vis Loss
due to Pilferage of Railway Property,

3520, SHRI G.G. SWELL : Will the
Minister of RAILWAYS be pleased to
state:

(a) the strength, budget and organisa-
tional structure of the Railway Protection
Force;

(b) the loss on account of pilferage of
1ailway property during the year 1984;
and

\¢) the outstanding claims on account
of theft of goods transported by railways
auring the year 1984?

THE MINISTER OF RAILWAYS
(SHRI BANSI LAL):(a) A statement s
attached.

(b) The loss on account of pilferage of
railway property during the year 1984
amounts to Rs. 5.45 crores.
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(c) Figure for the number of cases
outstanding on account of theft of goods
transported by the Railways is not main-
tained separately,

Statement

The Railway Protection Force is headed
by a Director General with a Chief Secu-
rity Officer on each Railway. There 1s a
Deputy Inspector General in charge of the
Railway Protection Special Force,

The Chief Security Officer is assisted
by a Deputy Chief Security Officer, A
Senior Security Officer or a Security Officer
is incharge of a Division. In some more
important Divisions, he is assisted by one or
more Assistant  Security Officer, The
Divisions are divided into posts and sub-
posts under the charge of an Inspector and
sub-Inspector respectively. They have
wvnder them a suitable complement of subor-
dinate staff In the zone there 1s also a
sroall nucleus of staff for fire, prosecution
and intelligence.

A sum of Rs 104.96 crores has been
provided in the Budget for 1985-86 for the
Security Department

The total strength of the Force including
the katlway Protection Special Force as on
31.3 1984 is 67,512.

Enquiry against Railway Service
Commission, Bombay

3521. SHR]I VIJAY KUMAR MISHRA
Will the Minister of RAILWAYS be pleased
to state @

(a) whether the enquiry conducted by
Central Bureau of Investigation against the
Railway Service Commission, Bombay
regarding selection of candidates for railway
services has been completed;

(b) if so, the details thereof:

tc) whether the Chairman of the Commus-
sion has siuce been removed;

(d) whether the sclected condidates have
been appropriately placed in the railway

service; and

(e) if not, the reasons therefor?
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THE MINISTER OF RAILWAYS
(SHRI BANSI LAL) : (a) No, Sir. Central
Bureau of Investigation’s report has pot
been received so far.

(b) Does not arise,

(¢) Yes, Sir., The services of the
Chairman of the Commission
nated with effect from 25-6-1983,

were termi-

(d) and (e) The finalisation of the final
panel is held up on account of on-going
C B 1. investigations. However, on the
basis of earlier provisional panels contamning
664 names, certain offers of appointments
had been made. Pending C B I. investiga-
tions, no more offers are being made from
this provisional panel,

Road Overbridge at Cuttack Railway
Station

3522. SHRI CHINTAMANI PANI-
GRAHI : Will the Minister of RAILWAYS
be pleased to state :

(a) what was the total cost for construc-
tion of the road overbridge at Cuttack
Railway Station level crossing and the
approach road;

(b) what was the share of the Railways;

(c) whether the Railways have released
their share amount fully by now; and

(d) whether the State Government had
made any escalation 1n 1ts original esti-
mated cost?

THE MINISTER OF RAILWAYS
(SHRI BANSI LAL) : (a) The totat esti-
mated cost for construction of road over
bridge at Cuttack Railway station is
Rs, 2,64,31,740.

(b) The Railway’s share of cost for this
work is Rs. 1,30,68,085.

(c) An outlay of Rs, 1,20,68,000/- has
been provided upto 1985-86,

(d) The State Government is revising
the estimate for the portion of the work
being executed by them.
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I Traslation]

Constitution of Railway Users Consultative
Committees in Western Railway

3523. SHRI NARSINH MAKWANA :
‘Will the Minister of RAILWAYS be pleased
state

(a) the reasons for not  constituting
Railway Users Consultative Committee in
the Western Railway and the number and
particulars of the persons recommended for
these Committees ;

(b) the number of Divisions 1n the
‘Western Railway in which  Consultative
Committees have been  constituted and the
time by which these Committees will be
constituted in the remaining Divisions : and

(c) the matters on which  advice is
sought from  these Committees and the
arrangement3 made for complying with the
decision of the Committees ?

THE MINISTER OF RAILWAYS
(SHRI BANSI LAL) (a) and
(b) All the Eight Divisional  Railway

Consultative  Committees on the
Western Railway have already been
constituted and are functioning for the
term ending 31.12,1935. The Zonal Railway
Users’ Consultative  Committee on this
Railway is in the process of constitution.

Users’

(c) The matters on which  advice is
sought from these Committees mainly
include  subjects such as  provision of

amenities for rail users, proposals regarding
opening of new stations, arrangements
regarding Time Tables and improvements
«of the other services and facilities provided
by the Railways.

All possible efforts are made to imple-
ment the proposals accepted at the meetings
of these Committees subject to  their
feasibility and availablity of resources. Action
taken on the Minutes of the meetings of these
Committees is also advised to the members,

[English;
Recruitment by D.E S U,

. 3524, SHRI LALIT MAKEN : Wili
the Minister of IRRIGATION AND
POWER be pleased to state :
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(a) whether it is a fact that no recruit-
ment has  been made in Delhi Electric
Supply Undertaking for the past many
years whereas the number of officers has
doubled since then;

(b) if so, whether as a result thereof
the supply of electricity has been adversely
affected ; and

(c) whether Government propose to
abolish contract system which is in existence
from the very beginning in Delhi Electric
Supply Undertaking ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF POWER (SHRI ARUN
NEHRU) : (a) No, Sir.

(b) Does not arise.

(c) Delhi Electric Supply  Undertaking
has no proposal to  abolish the system of
getting some electrical works done through
contractors.

Production of Contraceptives

3525. SHRI SHANTARAM PATDUKHE:
Will the  Minister of HEALTH AND
FAMILY WELFARE be pleased to state :

(a) what is gross production of contra-
ceptives in the country :

(b) the device which is most popular
amongst our people for Family Planning ;

(c) whether any help was received from
other countries for getting family planning
devices ; and

(d) if so, the details thereof ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF HEALTH (SHRI
YOGENDRA MAKWANA): (a) and (b) A
total of 602 mullion pieces of condoms and
24 36 lakh cycles of oral wills are reported to
have been produced in the country during
the year 1984-85. Use of a particular
method is related to 2 number of tactors
including  the age, number of children,
personal  preference etc.  of the couple.
During the year 1984-85, there were 2,91
million acceptors of sterlization, 1,72
million of IUDs. 6,95 million of equivalent
CC Users and 0.51 mullion of equvalent
O,P. Users till 31-1-85,
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(c) and (d) All our requirements of
Copper T are  imported through UNFPA
and sometimes USAID as commodity
assistance ; similarly raw-material for oral
pills is imported through UNFPA |

[ Transloziow |

Thermal Power Plant for Chittorgarh

3526. PROF. NIRMALA KUMARI!
SHAKTAWAT : Will the Minister of
IRRIGATION AND POWER be pleased to
state :

(a) whether Union Governament propose
to setup a Thermal Power  Plant in
Chittorgarh district of Rajasthan keeping in
view the power shortage there ; and

(b) if so. the time by which work would
ccmmence and the amount proposed to be
spent thereon ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF POWER (SHRI ARUN
NEHRU) : (a)and (b) No proposal to sct
up a thermal station in Chittorgarh in the
Central sector is under consideration,

1 Ernglish;

Intreduction of a train between Muzaffar.
prr and Madras via Jamshedpur and
Kharagpur

3527. SHRI LALITESHWAR SHAHI :
Wil the Minister of RAILWAYS be pleased
to state :

(a) whether his Ministry are consicering
the possibility of introducing daily direct
train between  Muzaffarpur, Barauni and
Jamshedpur; and

(b) whether there is any propesal to
introduce a train between Muzaffarpur to
Madras via Jamshedpur-Kharagpur ?

THE MINISTER OF RAILWAYS
(SHR! BANSI LAL) : (a) 91/92 Muzaffar-
puri-Tatanagar Express is already running
daily.

{b) No, Sir.

Reguest for Indian Doctors by Iran
Government

3528. SHRI CHITTA MAHATA : Will
the Mipister of HEALTH AND FAMILY
WELFARE be pleased to state :*
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(a) whether it is a fact that Iran Govern-
ment have requisitioned Indian doctors for
treatment of their  soldiers and civilians
suffering from the effects of chemical
weapons during the fight between Iran and
Iraq ; and

(b) if so, the details thereof and deci-
sion taken by Government thercon and the
reaction of the Government of Iraq thereio ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF HEALTH (SHR}
YOGENDRA MAKWANA) : (a) No
formal request has been received from the
Government of Iran for the  deputation of
doctors for the treatment of their soldiers
and civilians suffering  from the effects of
the chemical weapons.

(b) Does not arise.

Doubling of Garhi Harsara Pataudi
Road Rail Line

3529. SHRI LALA RAM KEN : Will
the Minister of RAJILWAYS be pleased to
refer to Unstarred Question No. 3051
answered on 15 March, 1984 regarding
double line  between Garhi  Harsaru and
Pataudi Road and state :

(a) the latest progress of the construc-
tion of the said line apd  the expenditure
incurred so far ; and

(b) the likely date of its completion ?

THE MINISTER OF RAILWAYS
(SHRI BANST LAL) : (a) Present progsess
is 7 5194 Expenditure incurred upto March,
1985 is Rs. 83 lakhs.

(b) Completion of work will depend on
availability of funds in the coming years,

Export of Diesel Locomotives

3530. DR. CHINTA MOHAN : Will
the Minister of RAILWAYS be pleased to
state :

(a) whether diesel locomotives are being
exported to other countrics ;

(b) if so, the details of
during last three years ;

exports made

(c) what is the value of components of
imported items  in each diesel locomotive
and total export price ; and
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(d) where these are  exported after
meeting 1nternal demands in full ?

THE MINISTER OF RAILWAYS
(SHRI BANSI LAL) : (a) Yes, Sir,

(b) During the last three  years, 15
Metre Gauge diese! Jocomotives have been
exported to Vietnam.

{c) The value of the mported items 10
a diesel locomotive exported to Vietnam 1s
Rs 75 lakhs. The total export piice per
locomotive 1s Rs. 80 lakhs.

(d) Yes, Sir.

[Translarion

Lack of Opportunities for further
Promotion to Booking Cleres

3531, SHRI VILAS MUTTEMWAR :
Will the Minister of RAILWAYS be pleased
to state:

(a) whether Government’s attention has
been drawn to the news=-1tem appearing in
“Jansatta’ dated 9 March, 1985 under the
captioe ‘Promotion Nabhin Mila-Clerkon Ka
Dukhra’ (Promotion not given, grievances
of Clerks) regarding lack of opportunities
for further promotion to Booking Clerks
bhaving rendered 20 years of service m
Northern Railway Division, Delhs ;

(b) 1if so, the reaction of Government 1o
regard thereto ;

() whether the rules of promotion 1
each division are different ; and

(d) 1f so, the reasons therefor ?

THE MINISTER OF RAILWAYS
(SHRI BANSI LAL) : (a) Yes, Sir,

(b) It s incorrect to say that Booking
Cierks who have 20 ycars of service have
not been given promotion As a result of
restructuring of Commercial Cadre, among
others, 10 December '83. all Booking Clerks
on Delhi Division whose date of appoint-
ment in grade Rs. 260-430 ;s 2-1-1976 or
earlier have been promoted as Sensor
Booking Clerks in grade Rs 330-5 0 sub-
ject to their having been found suitable,
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Stmilarly Senior Booking  Clerks 1n grade
Rs 130-560 whose  date of appointment 1>
28-9-1967 or earlier have been promoted to
grade Rs 425.640 subject 1o thewr having
been found suitable,

(c) No, Sir,
(d) Does not arise,
[ English,
Upper Pravara Irrigation Project

3532, SHRI BALASAHEB VIKHE
PATIL : Will the Mumsste of IRRIGATION
AND POWER be pleased to state :

(a) whether it is a fact that the upper.
Pravara Irrigation Project in  District
Ahmednagar. Maharashira has been sanc-
tioned, but the work on this project has not
yet been started ,

(b) if so, the financial allocations made
aad the Central assistance provided for this
project ; and

(c) the reasons for delusy in starting the
work and the hikely time by wbich the cons-
truction will start ?

THE MINISTER OF IRRIGATION
AND POWER (SHRI B, SHANKARA-
NAND,) : (a) and (¢} The Upper Pravara
Irrigation Project was approved by the
Planning Commuission mn 1977 The Govern-
ment of Maharashtra have nuimated that
the work on dam proper could not be
started due to land acquisition problems
Howover, tte Canal works are in pro-
gress 10 some stretches through the State’s
Employment Guarantee Scheme  The work
on the dam will be started as soon as the
required land 1s 1n hand.

(b) An expendrture of about Rs. 4 crores
is anticipated to have been incurred on the
project upto March, 1985, An outlay of
Rs. 1 crore from the Plan funds has been
proposed by the State Government for the
period 1985-90 in the State’s Draft Seventh
Five Year Plan QOutlay proposed for
1985-86 1s Rs 201lakhs Plan assistance to
States is provided by the Cenrre as block
grants/loans not related to any Sector of
activity or to any project



99 Written Answers

[Translation)
Rail Line from Bedi Sadri to Neemuch

3533, SHRI BALKAVI BAIRAGI :
Will the Minister of RAILWAYS be pleased
10 state :

{a) whether the Ministry in accordance
with its decision to link Badi Sadri with
Neemuch through a railway line had got a
survey conducted of this rail line ;

(b) if so, when and whether Government
still propose 10 link this route through the
Rail line ; and

(c) the distance in Kilometres between
the said two places and the estimated
expenditure likely to be incurted thereon at
present and gauge of this hine proposed to
be laid ?

THE MINISTER OF RAILWAYS
(SHRI BANSI LAL) : (atand (b) There is
no proposal for the Badi Sadri Neemuch
link, nor was any survey conducted
therefor,

(c) No survev for the sugg:sted line has
been carried out.

{English’
Scientific Studies of Mental Deficiency

3534. SHRIMATIMADHURI SINGH :
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state :

(a) whether the VII International Con-
gress of the International Association for
the Scientific Studies of Mental Deficiency
was heid recently 1n New Delhi ;

(b) if so, the details of the discussions
held and the conclusions reached at the
Conference ; and

(c) whether itis also a fact that the
number of mentally rctarded persons is
increasing day by day in India ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF HEALTH (SHRI
YOGENDRA MAKWANA) : (a) and (b)
Yes, Sir, This Conference was held in New
Delhi from 24th to 28th March, 1985. The
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theme of the Congress was progress through
knowledge in  mente! 1clardation The
subjects discussed included various aspects of
mental problems such as diagnosis, manage-
ment, special cducation and rehabilitation,
The Congress felt that there was need for
carly diagnosis and early intervention,

(¢) There is no specific data but some
specialists in the field are of the view that
there is an increase i cases of mental
retardation,

Tarzet Achievement of Sterilisation
Operation Performed in Gujarat
and Target for 1985

3535, SHRI R.P. GAEKWAD : Will
the Minister of HEALTH AND FAMILY
WELFARE be pleased to state :

(a) the target of sterilisation operations
fixed for Gujarat for the vear 1985 ;

(b) the number of sterilisaticn opera-
vons already performed during the first
thiree months ot 1985 ;

(c' whether the figures of sterilisation
operations performed during the year 1984
and during the first three months of 1985,
show that Gujarat Srate could not achieve
100 per cent target and is lagging behind ;
and

(d) 1f so, the reasons there of and the
steps taken to correct the shortcomings ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF HEALTH (SHRI
YOGENDRA MAKWANA) : (a) to (d)
For the year 1984-85, the sterilisation target
for Gujarat was 3 lakhs, According to the
available information about 2.56 lakh
sterilisations were performed during the year.
Of these, about 1 14 lakhs were done during
January-March, 1985. Achievement of
targets depends upon a number of factors.
With a view to improving the programme
performance various measures have been
taken not only to increase the demand for
contraception but also extend the out-reach
of services and supplies.

Vamsadbara Project of Andhra
Pradesh

3536, SHRI APPAYYA DORA
HANUMANTU : Will the Minister of
IRRIGATION AND POWER be pleassed
to slate :
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(a) the total funds allocated for the
Vamsadhara Project in Srikakulam District
of Andhra Pradesh by the Centre and the
funds actually released, indicating the
original and the present cost estimates ;

(b) what is the total area that will be
irrigated by this Project and what s the time
fixed for completion of the Project ; and

(c) whether the Project will fully utilise
the total potential and watersupply available
from this river ?

THE MINISTER OF IRRIGATION AND
POWER (SHRI B SHANKARANAND) :
(a) Centre provides block loans/grants to
the States and it is not tied to any sector of
development or individual project

Andhra Pradesh has taken up Vamsa-
dhara Project :n two stages. The Stage-I
of the project was approved in 1972 for
Rs. 8.77 crores and its revised cost is now
indicated to be Rs. 51.15 crores. By the end
of March 1985, Rs, 31 1> crores are antici-
pated to have been spepot for the Stage-l
Project. Andbra Pradesh has sent the
project report on Stage 1l of the Vamsadhara
Proiect at an estimated cost of Rs. 154.35
crores in May 1983 to Central Water Com-
misston for techno-economic clearance and
obtaining approval of the Planning Com-
mission By the end of March 1985,
Rs 2,65 crores is anticipated to have been
spent for the Stage-I1 Project.

(b) Vamsadhara Stage-1 Project will
create a new irrigation potential of 20,14
thousand hectares and provides stablisation
for existing areas of 39.85 thousand hectares.
Vamsadbara Stage- 11 Project enviszges crea-
tion of an irrigation potential of 4341
thousand ha  Stage-1 and II ol the Project
are likely to be completed in the VIII Plan
after the aspects of submergence are sorted
out by Andhra Pradesh Government with
Orissa Govsrnment,

(c) 509, share of Vamsadhara River
waters stand allocated to Andhra Pradesh by
an agreement with Orissa and the St.-1 & 11
of the Vamsadhara Project propose to fully
utilise the same.
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[Translation]
Gas Based Power Plant for Etawah

3537. SHRI NIRMAL KHATRI :
Will the Minister of IRRIGATION AND
POWER be pleased to state :

(a) whether Government bave taken
decision for setting up a gas-based power
plant in Etawah District of Uttar Pradesh ;

(b) if so, the cost involved in this plant
and the time by which this plaot is likely to
be completed ;

(c) what will be the cost of production
of power to be produced by this plant and
whether this production cost of power will
be less or more than the production cost of
power produced by Thermal Power Plants
and Hydel Power Plants ; and

(d) the places in 1he country where
Government propose to set up such Power
plants ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF POWER (SHRI ARUN
NEHRU) : (@) to (d) Governmert have
decided to set up in the Central sector gas
based power stations with a rotal capaci'y of
1500 MW with combined cycle technology
at Kawas, Sawai Madhcepur and Aunya
along the alignment of the Hazira-Bijaypur-
Jagdishpur gas pipeline, The costs of the
projerts and power generation etc. will be
knowm when detailed projeci reports are
ready.

[Erglish)

Conversion of Bangalcre-Myscre Rail
Line inte Bread Gauge

3538. SHRI V.S, KRISHNA IYER:
Will the Minister of RAILWAYS be pleased
to state :

(a) when the counversion of Bangalore-
Mysore rail  line to  broad gauge was
sanctioned ; and

(b) the progress made so far on conver-
sion of the said line ?
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THE MINISTER OF RAILWAYS
(SHRI BANSI LAl) : (a) The coaversion
of Bangalore-Myscic  rail line to  broad
gauge was approved in the year 1979-80.

(b} The present progress is 20%,

Symptoms of Meningitis and Precautionary
Measures thereof

3539. SHRIMATI USHA CHOUDHARI:
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state :

(a) the symptoms of Meningitis disease ;
and

(b) the precautionary measures which
are to be taken by the commonr man in this
regard ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF HEALTH (SHRI
YOGENDRA MAKWANA) : (a) The
clinical picture of the disease is characteri-
sed by sudden onset of high fever, intense
headache, nausea and often vomitting,
stiffness of neck, photophobia (dishike of
light) and frequently a petechial pink or red
mascular rash QOccasional fulminating cases
exhibit sudden prostration and shock at
onset.

{b) The following preventive measures
can be taken :

(i) Prevention of over crowding in living

quarters, public transport, work

places etc

lLiving and
specially
because of

(1i) Proper v:milmion; of
sleeping quarters of those
exposed to infection
overcrowding.

(iii) Isolation of patients and avoiding
coming in contact with the discharges
from the nose or throat of the patient.

(iv) lnstitution of timely chemoprophyl-
actic and therapeutic measures.

(v) In case of suspected case of meningitis
report should be made immediately
to Jocal health authorities and
medical advice sought.
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Survey of Rail Lines in Kerala

3540, PROF, P.J. KURIEN :
SHRI GEORGE
MUNDACKAL :
SHRI T. BASHEER : Will the

Minister of RAILWAYS be pleased to state:

JOSEPH

(a) the details of rail lines under survey
in the State of Kerala ;

(b) whether representations  have been
received fir  the Cochin-Madurai and
Tiruchi-Pattanathitta-Punaloor  rail lines ;

and

(c) if so, th: action taken by  Govern-
ment thercon ?

THE MINISTER OF RAILWAYS

(SHRI BANSI LAL) : (a) The surveys for
the following are in progress in the State of
Kerala :—

(1) A New Broad Gauge line from
Cochin  to Bodinavakkanur and
its extension by conversion of
Metre Gauge into Broad  Gauge
from Bodinayakkanur to Madurat,

(2) New lipe from Trivandrum to
Chepgannur / Kayamkulam via
Kottarakara as an alternative 10
doubling from Chengapnnur to
Trivandrum via Quilon.

(b) Representations have been received
for Cochin-Madurai  and Tiruvalla  (and
not Tiruchi)-Pattanthitta-Puraloor  rail
tines.

(c) A survey for Cochin-Madurai

Section is in progress,

Low Cost School Building Recommended
by NCERT

3541, SHRIMATI KISHORI SINHA :
Will the  Minister of EDUCATION be
pleased to state ¢

(a) whether low cost school buildings
have been recommended by a recent seminar
organised by Natiopal Council of Educa-
tional Research and Training in Delhi ;

(b) if so, ths details thereof ; and

(c) Government’s reaction to  these

1ecommendations ?
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THE MINISTER OF EDUCATION
(SHRI K. C, PANT) : (8) to (c)In a
one-day national level meeting on  *‘Educa-
tional Needs and Trends Related to School
Design’ organised by NCERT, on 23rd
March, 1985, the construction of low-cost
school buildings was one of the proposals
considered by the National Group. However,
no concrete recommendation emerged.

Plans to Develop High Tension
Transmission

3542. SHRI SATYENDRA NARAYAN
SINHA: Will the Minister of IRRIGATION
AND POWER be pleased to state:

(a) whether there are plans to develop
400 KV and other high tension trans,
mission systems to distribute power with
increased efficiency;

(b) if so, any forecign assistance will
be utilised 1o this respect; and

(c) if so, the details thercof with the
expected saving in transmission losses and
<cost benefit analysis of the projects ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF POWER (SHRI
ARUN NEHRU) :(a)to (c) Yes Sir. 400
KV transmission systems are already under
coanstruction and High Vollage Direct
Current technology is being introdaced for
the first time in the country. High Voltage
Direct Current back-to back link between
Vindhyachal and Singrauli is being
commissioned with assistance from Sweden.
Transmission of power at higher voltage
results in lower losses. which also depends
on distance of transmission and other design
parameters.

[Trans lation]
Affects of Kamla River Dam in Nepal

3543. SHRI ABDUL HANNAN ANSARI:
Will the Minister of IRRIGATION AND
POWER be pleased to state:

(a) whether it is a fact that Nepal have
constructed a dam at Mirchiya on Kamla
river which flows through Nepal to
Madbubani district in Bihar;
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(t) whether it is also a fact that all
the gates of the dam are opened durisg
rainy season and ciosed thereafter as a
result of which no water fiows into that
river and the irrigation projects are affected;
and

(c) if so, what remedial measures
Government propose to take in this regard?

THE MINISTER OF IRRIGATION
AND POWER (SHRI B SHANKARA-
NAND) : (a) to (c) The HMG Nepal have
constructed a Barrage on the river Kamla
in their territory upstream of the Jayapagar
Barrage in Bihar as a result of which
availibility of supplies for existing irrigation
from Jayanagar barrage in Bihar has been
considerably reduced. HMG Nepal has
been apprised of the problems that the
barrage is creating in India. Further, it has
been suggested to HMG Nepal to consider
the possibility of an upstream storage dam
to meet the water requirements of both the
countries.

"English -

Connecting Suburban Railway of Sealdah
Division with Circular Railway from
Dumdam

3544, SHRI ASUTOSH LAW :
Will the Minister of RAILWAYS be pleased
to state:

(a) whether Government are considering
to connect  suburban railway  of Sealdah
Division, Eastern Railway directly with
Circular Railway from Dumdum ;

(b) if so, the details thereof ; and

(c) if not, the reasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI1
MADHAVRAO SCINDIA) :(a) Yes, Sir,

(b) Dum Dum Station being 2 common
station between Suburban  Railway of
Sealdah, Division, Eastern Railway and the
proposed Calcutta  Circular Railway, will,
therefore, connect two systems.

(c) Does aot arise.
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Thermal Power Plant for Chhota Nagpur

3545, SHRI RAM RATAN RAM:
Will the Minister of IRRIGATION AND
POWER be pleased to state :

(a) whether no provision has heen made
for setting up of a Thermal Power Plant in
Chhota Nagpur area of South Bihar where
coal, water and labour are very easily
available  on cheaper rates than the other
sites where such plants have been set up :
and

(b) whether Union Government propose
to set up a Thermal Power Plant in Chhota
Nagpur area under Expansion of power in
Central  Sector and if not, the reasons
thereof ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF POWER (SHRI ARUN
NEHRU) : (a) At present Patratu (Unit
No. 10, 110 MW) and Tenught (2x210
MW) thermal projects are uander implemen-
tarorn in the Chhota Nagpur area. In
addition, Bokaro ‘B’ (3x210 MW) project
of amodar Valley Corporation 1s also
being set up.

¢») It has been decided 1o sct up the
Kah-lgion super thermal power project
(Stage [, 4x210 MW) in Bihar in the Central
secror from which Chhota Nagpur area will
al>o get power.

Attaching Two-Tier A.C, Coaches in
Kalinga Express

3546, KUMARI PUSHPA DEVI ;
SHRI SOMNATH RATH : will
the Minister of RAILWAYS be pleased to
state :

(a) whether H, Nizamuddin-Puri bound
Kalinga Express  has not been  provided
with A.C. 2-tter coaches ;

(b) if so, whether Government have a
proposal to attach A.C. 2-tter  coaches in
the Orissa bound train : and

(¢) if so, when itis
provided ?

going to  be

THE MINISTER OF STATE IN THE
MINISTRY OF KAILWAYS (SHR1
MADHAVRAO SCINDIA) : (a) to (c)
One A.C. 2-tier  sleeper coach is already
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scheduled to run on 143/144 Hazrat
Nizamuddin-Puri Kalinga Express trains.

Migration of Qualified Doctors to
Foreign Countries

3547, DR. G, VDAYA RAMA RAO:
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to siate :

(a) whether it is a fact that the qualified
doctors are migrating to foreign countries
due to lack of jobs and if so, State-wise
and year-wise figures for the last 3  years ;
and

(b) whether Government propose to
take measures to utilise the services of the
highly trained  doctors for the neglected
people specially in rural areas by providing
incentives, specially coagenial working
conditions ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF HEALTH (SHRX
YOGENDRA MAKWANA): (a) Migration
of medical manpower is a complex pheno-
mana resulting from a variety of factors. Since
Indian doctors go  abroad for employment
through various sources including those serv-
ing in the States or in the private sector, the
number of such Indian doctors working in
foreign countries is not available with the
Government of India.

(b) A number of measures have been
taken to encourage qualified doctors to
pursue their interests in the country. Some
ot these are :—

Medical Graduates have been restricted
from going abroad for higher education
and training, if such training facilities are
available 1p the couniry. Doctors belong-
ing to scarce categories are not sponsored
for employment abroad. Advance
increments are  granted  to specially
qualified candiates on the recommenda-
tions of the Union/Staie Public Service
Commissions. Necessary improvements
in the service conditions of the Doctors
particularly those  serving in the rural
areas have been brought about by the
States and Unmion  Territory Govern-
ments. A scheme to secure community
orientation of Medical Education with
emphasis on preventive, promotive,
curative and rehabilitative aspects of
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health care services to attract a larger
number of Doctors for service in the
rural areas has been launched. Arrange-
ments have also been made for holding
the prestigious  examinations by the
National Board of Examipation which
correspond to foreign qualifications e.g.
F.R.CS, M.R C.P, etc.

Benefits to Government Servants who Under-
go Family Planning Operation

3548. SHRI B, K. GADHAVI : Will
the Mimster of HEALTH AND FAMILY
WELFARE be pleased to state :

(a) whether it is a fact that Government
servants undergoing family plabnning
operations are given financial benefits like
increments etc ;
such

{b) upto how many children

benefits are given ;

(c) whether it 1s a fact that a Gvernment
servant who undergoes for family planning
operation with one child only is not given
such benefits and if so, the reasons therefor;
and

(d) whether Government propose to
given financial benefits even to a Govern-
ment servant with one child only who
uandergoes family planning operations ?

THE MINISTER OF STATE IN THE

DEPARTMENT OF HEALTH (SHRI
YOGENDRA MAKWANA): (a) to (d)
Ceantral Government employees, undergoing

sterilization after two or three children are
eligible for a special increment not absorba-
ble in future pay increases 1% rebate on
1oterest in house building advance and
special casual leave,  subject to conditions
laid down in the relevant Government
orders. These incentives are not adm:ssable
to Government servants who undergo
sterilization with one child only However,
the issue of allowing in entives to those who
undergo  sterilization  with less than two
children is under coasideration.

Yamanapuram Irrigation Project

BASHEER : Wili the
AND POWER

3549, SHRIT.
Minister of IRRIGATION
be pleased 10 state :
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(a) the estimated cost of Vamanapuram
Irrigation project in  Trivandrum District
of Kerala ;

(b) what are the details of expcnditure
incurred so far year-wise since the project
was undertaken ; and

the present stage of the
project is likely to be

(c) what is
work and when the
completed ?

THE MINISTER OF IRRIGATION
AND POWER (SHRI B, SHANKARA-
NAND) : (a) The estimated cost of the
project is Rs. 37.12 crores.

(d) The project was taken up for execu-
tion in 1979. The details of expenditure afe
as under :—

Period Amount

Rs, 11,54 lakhs
Rs. 31.12 lakhs

Upto 31,3.1980
1980-83

1983.84 Rs, 19,00 lakbs

Rs. 10 00 lakhs
——.

Rs. 71.66 lakhs

1984-85 (anticipated)

preliminary
likely to be
end of

(c) The project s in its
stage of execution and is
substantially completed by the
Seventh Plan (1985-90),

Running Assam Mail on Broad Gavge
line between Barauni and Gauhati

355¢. SHRI AMAR ROYPRDHAN :
Will the  Minister of RAILWAYS  be
pleased to state :

(a) whether it 1s a fact that Assam Mail
goes on Broad Gauge line from New Delhi
to Barauni and from there 1t goes on Metre
Gauge line upto Gauhati ; and

(b) if so, the reasons for not running
this train on Broad Gauge line throughout
from New Delhi to Gauhati via Barauni ?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SYRI
MADHAVRAO SCINDI}A) : (a) Yes, Sir.
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(b) Due to lack of resources viz,
coaches, diesel locomotives and maintenance
facilities at Gauhati, it is not operationally
feasible to extend this train upto Gauhati at
present.

Meiro Railways for Madras and Bombay

1551, SHRI E.S.M. PAKEER MOHA-
MED: : Will the Minister of RAILWAYS
- be pleased to state :

(a) whether the Railways have any plan
to implement the Metro Railway system in
Bombay and Madras .

(b) if so, when and if not, the reasons
therefor ; and

(c) whether the security system has been
taken care of in Calcutta Metro system ?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA): (a) No, Sir,

(b) Metro Railway systems being highly
cost intensive are considered only if surface
or elevated construction is not possible.

(c) Yes, Sir.

Recognition of Associations of Staff
of Kendriya Vidyalaiya Sangathan

3552, SHR1 ZAINAL ABEDIN : Will
the Minister of EDUCATION be pleased to
state :

(a) whether it is a fact that there arc
four Associations of different categories of
staff of the Kendriya Vidyalaya Sapgathan;

(b) if so, whether all these four Asso-
ciations had been granted de facto recogpi-
tion on 6 January, 1982;

«)if so0,is it also a fact that the
Commissioner and Deputy Commissioner had
told the Press on 30 August, 1984 that none
of these four Associations were recognised;
and

(d) if so, the facts therof?

THE MINISTER OF EDUCATION
(SHR1 K.C. PANT): (a) According to
information available with the Kendriya
Vidyalaya  Sangathan Headquarters, at
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present, there are six associations formed by
various groups of employees of the Ken-
driya Vidyalaya Sangathan,

(b) No, Sir.

(<) and (d) In response to a question in
the Press Conference held on August 30,
1984, the Commissioner, Kendriya Vidya-
laya Sangathan, stated that, inspite of
repeated advice, the All India Kandriya
Vidyalaya Teachers Association had not
submitted application with full documents
for de-jure recogmtion, as required under
the rules.

[Translation]

Conversion of Arrah-Sasaram Rail Line
into Broad Gauge

3553. SHRI VUAY KUMAR YADAYV:
Will the Minister of RAILWAYS be pleased
to state :

(a) whether Government had taken a
decision many years ago to convert Arrah-
Sasaram rail line nto broad gauge
line;

(b) if so, whether survey work in this
regard has also been completed; and

(c) if so, the reasons
implementing this decision?

for delay in

THE MINSTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) (@) to (c)
The erstwhile Arrah-Sasaram N.G. line
was closed in 1978. A Preliminary
Engineering-cum-Traffic Survey for a new
B.G. line from Arrah to Sasatam (98 kms).
has been completed. Its cost was assessed
at Rs. 26 Crores and it was found finan-
cially not viable, Due to severe constraint
of resources, this project has not been
approved,

[ English}

Sub-Standard Drugs Manufactured by
Multinational

3554. SHRI LAKSHMAN MALLICK :
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state:

(a) whether there have been some cases of
drugs manufactured by the muitinational
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drug units found to be sub-standard during
the last two years; and

(b) if so, what action Government have
taken against those multinational units?

THE MINISTER OF STATE IN THE
DEPARTMENT OF HEALTH (SHRI
YOGENDRA MAKWANA): (a) and (b)
Control over manufacture and sale of drugs
under the Drugs and Cosmetic Act/Rules
is exercised mainly by the State Drug
Control Authorities,

Information is being collected from the
State Drug Control Authorities,

Cost of Production of Electricity

3555. SHR1 LAKSHMAN MALLICK :
Will the Minister of IRRIGATION AND
POWER be pleased to siate :

(a) whether there has
the investment cost  of
megawart of thermal power
three years;

been any rise in
installation per
during the last

(b) if so, to what exient;

(c) whether Government have made
any assessment regarding the hkeyy cost per
unit of electricity by the end of the Seventh
Five Year Plan peniod; and

(d) if so, its likely repercussions on the
general economy due to the rise in cost of
generation of electricity?

THE MINISTER OF STATE IN THE
DEPAKTMENT OF POWER (SHR1 ARUN
NEHRU) : (a) and (b) The average cost of
thermal power projects  commissioned
parually or ful.y during 1979-80 1s estimated
at Rs. 38 lakhs per megawatt as against
Rs. 61 lakhs per megawatt in 1983-84.

(c) The cost of generation of coal based
thermal power as assessed with reference to
the current prices in respect of projects
likely to yield benefits by the end of
teventh Plan is expected to be in the range
of 40 to 62 paise/KWhr.

(d) The cost of power is one of the
several variabies which can affect the general
economy, It is not practicable to assess
the impact due to an increase in the cost of
power alone.
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Filling up of posts of Group 'D*, 'C" -B’, and
+A’ in C.G.H_S. Department, Madras |

3556, SHRI M. MAHALINGAM : Wili
the Minister of HEALTH AND FAMILY
WELFARE be pleased to state :

(a) the number of posts in Group D, C,
B and A which are beng filled directly in
C.G . H.S. Department, Madras;

(b) the posts being filled by promotion
by the departimental candidates in Group
D,C,B, and A in the above department;

(c) what is the criteria prescribed in the
Recruitment Rules. for promoticn, from
Group ‘D’ to Group ‘C’;

(d) the number of departmental candi-
dates who have been promoted from ‘D’ to
“C’' and how many group ‘D’ departmental
employees have not been promoted to
group ‘C’ Cadre since the inception of
C.G H.S. Department at  Madras and the
reasons thereof: and

(¢) the number of Scheduled Castes
and Scbeduled Tribes among the number
mentioned 1n part (d) ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF HEALTH (SHRI
YOGENDRA MAKWANA) : (a) to (¢) The
information is being collected and will be
faid on the table of the Sabba,

Compensation paid for Goods/Consign-
ment Damaged;l. ost during 1984-85

3557. PROF, NARAIN CHAND
PARASHAR : Will the Minister of RAIL-
WAYS be pieased to state :

(a) whether the Railway Administration
in various zoces have made any payments
for the claims of damag:s/losses for the
goods/consignments booked by the Rallways
during 1984-85;

(b) if so. the exact amount of compen-
sauon claimed for this purpose during the
period for each zone; and

(¢) the exact amouat of compensation
paid by the Railway Administration in this
regard and the total value of the consign-
ments against which the claims have been
paid ?



115 Written Answers

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDJA) : (a) Yes, Sir.
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sation paid on each zone during
1984.85 are as per the

the year
statement attached,

Arunachal Pradesh

3558, PROF, NARAIN CHAND
PARASHAR : Will the Minister of EDU-
CATION be pleased to state :

The value of censignments against which
(b and (c) The zmount of compen- the claims have beem pad is not
sation claimed and the amount of compen- maintained.
Statement

Railways Amcunt claimed in Amount paid in

1984-85 on account 1984-85 on account

of loss/damage of loss/damage

(in lakhs of Rs ) (in lakhs of Rs)
Central 4,381,00 1%3.95
(upto
Feb’ 85)
Eastern (Not maintained) 383.42
(upto
Dec.” 8%)
Northern 6,487 00 402,15
(upto Dec.
1984)
N. Eastern ( “ot maintained) 44,40
(upto
Feb.’ 85)
N. Fronuer 6,247,847 7394
(upto
(Dec,” 84,
Southern 4,397.88 204,03
(upto
Dec.’ 84)
S. Central 269.68 37.69
(upto
(Dec.’ 84)
S. Eastern (Not mainiained) 266.72
(upto
Dec’ 84)
Western 4,607,00 GO7.00
(upto
Dec * 84)
New Universities Clearet! by UG.C. in (a) whether the  University Grants
Goa, Daman, Diw, Pondicherry and Commission and the Government have

cleared the proposal for the setting up of
Universities in the Union Territories of Goa,
Daman and Diu, Pondicherry and Arunachal
Pradesh during the Seventh Five Year
Plan;
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(b) if so, the cature of the Universities
and the latest progress in thewr sancuon
and opening alongwih the likcly date by
which these would scart fuuctioning; and

(c) if not, whether a decision in each
case would be taken shortly and the likely
dates by which the decision would be
taken ?

THE MINISTER OF EDUCATION
(SHR! K.C. PANT) : (a) and (b, The
proposals for the establishment of univer-
sities in Goa and Arunacha: Pradesh have
already been approved by Central Govern-
ment and University Grants Commission.
The University in  Pondichesry is to be sex
up under an Act of Parliamen: as a Central
University for which the legislation is still
to be introduced 1n Parliament  The legisla-
tions for the Goa and Arunachal Pradesh
universities have been passed by the legis-
latures of these wunion territories The
Arunachal Pradesh University Act has been
enforced from Apol 1, 1985, According
to information avatiable, the Goa Univer-
sity Act has also come 1nto force

(¢) Does not arise_

Intreduction of Health Service Scheme
for Middle Class People

3559. SHRI N. DENNIS :
SHR1 G. BHOOPATHY : Wil
the Minister of HEALTH AND FAMILY
WELFARE be pleased to state :

(a) whether it has been brought to the
notice of Government that in some cases
charges in the private pur.ing Lome in the
Metropolitan cities, particulariy in Delbs,
are very high; and

(b) if so, whether Government propose
to introduce a  health service scheme n
hospitals to cater to the muddle class on
moderate payments and extend itacilites to
depute doctors practising privately for
this purpose on a payment sharing
basis ?

THE MINISTER OF STATE IN
THE DEPARTMENT OF HEALTH AND
FAMILY WELFARE (SHR] YOGENDRA
MAKWANA): (a) and (b) The private
Nursing Homes are required to be regis-
tered under the respective Acts  subject to
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the fuifilmert  of the requirements of
physicul-cum- medical fac:l:tes &y lvic cown
under the rules There are no grovisions
for regulating the charges of such private
nursing homes,

The Government is providing free
medical facilities in  the Goveinment
Hospitals to ali the members of the general
public who may like to avail of it. These
facilities are constantiy reviewed for
improvement: within the available fizancial
TE€SOUICES,

Adult Education and Anti IHiteracy
Campaign

3560. SHRI PRIYA RANJAN DAS
MUNSI! : Will the Minister of EDUCATION
be pleased to state:

(a) whether Government are aware that
adult education and anti illiteracy campaign
among the women of minorities, Harijans
and tribals have pot yet gained any momen-
tum; and

(b) 1if so, the steps Government propose
to take in this regard ?

THE MINISTER OF EDUCATION
(SHRI K C. PANT): (a) Progress under
the Adult Education P:rograrume is moni-
tored regularly, and as per reporis received
from the Siates/Umion  Territories, the
coverage of women was 52.239 under the
Adult Education Programme, in December,
1984. The coverage of Scheduled Castes
and Scheduled Tnbes commurntues upto
Septcmber, 1984 was 2949 anu 1549
respectively of which 4819, and 374%
were  Scheduled Castes and Scheduled
Tribes women respectively.

(b) The State Governments/Union
Territories have been requested to :

(i) to lay special emphasis oa the
coverage of the target groups ramely
women, Scheduled Castes and Sche-
duled Tribes under the Aduft Edu-
cation Programme;

(i) to ensure that at least 50, of the
learners in the Acdu't Education
Centres are women;
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(iiY to encourage voluntary organisa-
tions to run literacy centres exclu-
sively for women, grant-in-aid rules
have been relaxed to permut them
to take up a minimum number of
five centres:

(iv) Prioritv is given to the opening of
adult education centres in rural and
adivasi areas having literacy rate
below the national average in gencral
and female adult literacy in particular;
and to locatz adult education
centres on the basis of population
of Scheduled Castes and Scheduled
Tribes; and

(v) an incentive scheme has been instituted
un.er which centre level awards,
district level awards and State level
awards are given to the States/Union
Territories for exccllent performance
in Adult literacy for women.

Swedish help for Hydel Power Plants

3561  SHRI N, DENNIS : Will the
Minister of IRRIGATION AND POWER
be pleased to state :

(a) whether it is a fact that the Govern-
ment of Sweden has offered technological
consultancy and inputs for setting up hydel
power plants in India ; and

(b) if so, the details of the agreement,
if any, arrived in this regard ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF POWER (SHRI ARUN
NEHRU) : (a) and (b) In April, 1984, wo
Agreements were signed between National
Hydroelcciric  Power  Corporation  Ltd.
and M/s Swed Power of Sweden for com-
sultancy services and import of specialised
equipment for investigation of Dhauliganga
Hydroelectric  Project in Uttar Pradesh,
Assistance of 7,65 million Swedish Kroners
would be provided by Swedish [nternational
Development Authority for this purpose.

Power Sheortage in Karaataka

3562, SHRI BV, DESAI:
SHRI V S. KRISHNA IYAR:
Will the Minister of IRRIGATION AND
POWER be pleased to state :
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(a) whether it is a fact that Karnataka
Government have decided to hike the power
cut on high tension consumers upto 60 per
cent with effect from Sept, 15, 1984 ;

(k) if "so, whether this cut contioued
even after 15th September also ;

(c) if so, whether both the industries
and the consumers have been greatly affected
by this powet cut ; and

(d) what steps Government of India
propose to lake to help this State overcome
this power shortage which has been continu-
ing in rthe State for a long time ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF POWER (SHRI ARUN
NEHRU) : () to (c) Yes, Sir.

{(d) In order to overcome the power
shortage in Karnataka, the Siate is being
given substantial assistance from Maha-
rashtra and Andhra Pradesh whenever their
system conditions permit such transfer of
power Besides, a capacity of 310 MW
is programmed to be added in the
Karnataka sysiem dunng 1985-86 New
products aggregating to 1077 MW are also
under various stages of construction, bene-
fits from which will bs available progres-
sively in the next couple of years,

Import and Increase in Iandigenous
Manufacture of Sight Saving
Drugs and Equipment

3563. SHRI B.V. DESAI: Will the
Minister of HEALTH AND FAMILY
WELFARE be pleased to state :

(a) whether the working Group set up
on control of blindness has recommended
jiberal import and indigenous manufacture
of Sight saving Drugs and equipment on
priority basis ;

(b) if so, what extent the liberalisation
of import of these items have been
suggested ; and

(c) what are the steps being taken by
Government to check the eye disease in the
country ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF HEALTH (SHRI
YOGENDRA MAKWANA) : (a) Yes, Sir.
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(b) The Working Group on Control of
Blindness has recommended that the drugs
that cannot be produced in India and are
considered essential for saving sight should
bs allowed to be imported duty free, In
the recent past when it was felt that there
was inadequate availability of Pilocarpine
Eye drops used for the clinical treatment of
‘Glaucoma, the Ministry of Chemicals and
Ferulisers spggested to the Chief Controller
of Imports and Exports that the Pilocarpine
Eye drops should be inciuded in App 6.
List-3 (List of finished preparations, life
saving drugs and anti-cancer drugs) in the
Import Policy. Requests from organisations/
institutions for import of equipment are
considered on merits and exemption from
customs duty r ded for equip
.considered essential for sight saving.

{c) To check the eye diseases, the
Government have launched the National
programme for Control of Blindness since
1976 with the following objectives :—

(i) to provide immediate relief by
extending eye care services to far
filung areas through Mobile Eye
Camp approach.

(1i) to establish permanent eyc care
facilities at Community/PHC/
Taluk/District and State level,

The achievement regarding
development of infrastructure is
given below :—

Setting up of Mobile Units — 80
Strengthening of PHCs — 2000
Strepgthening of Distt. — 404
Hospitals

Upgradation of Deptts, of
Ophthalmology of Medical 60
Colleges

Establishment of Regional s
Institutes

Setting up of Distt. Mobile Units 30
Setting up of State Ophthalmic 18
Cells

Establishment of Training — 37

School for Ophthalmic Assistants
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There has been a significant rise in per-
formance of cataract operations ‘from
5.5 lakhs in 1981-82 to 10-69 in 1983-84 In
addition a schems to oprevent BlinZness
caused by Vitammn ‘A’ deficiency among
children through oral administration of
Vitamin ‘A’ is in operation in all the Statles
and Union Territories,

Memorandum on J.N U, from M Ps,

3564. SHRI C. JANGA REDDY : Wilil
the Minister of EDUCATION be pleased to
state:

(a) whether Government have recently re-
ceived any memorandum on Jawaharlal Nehru
University from some Members of Parla-
ment;

(b) if so, the details of the demands
made therein; and

(c) reaction of the Government about
each demand ?

THE MINISTER OF EDUCATION
(SHRI K,C. PANT) : (a) Yes, Sir.

(b) The main demand made in the
memorandum was that Prof. PN Srivastava
should be removed from the Office of the
Vice-Chancellor, Jawaharlal Nehru Univer-
sity and that a Visitorial enquiry should be
instituted to reveal the ailments of the Uni-
versity,

(c) In respect of the specific points on
which the Public Accounts Committee had
recommended further enquiry, the University
has appointed 2 Committee headed by Mr.
Justice A K. Basu of Calcutta to conduct
the enquiry. This enquiry is in progress.
Since May, 1983, the Jawaharlal Nehru
University has been fuctioning, by and large,
smoothly. The Government does not,
therefore, consider it necessary to institute
a Visitorial enquiry into the functioning of
the University.

New Courses by J N.U,

3565, SHRI C JANGA REDDY : Will
the Minister of EDUCATION be pleased
to state:

(a) the new courses being introduced
by Jawahar Lal Nehru University; and
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(b) names of schools and centres where
these courses are being intreduced ?

THE MINIS/ER OF EDUCATION
(SHR] K C, PANT :(a)and (b) Accord-
ing to lhg information furnizhed by the
Jawaharlal'Nchru University, the following
two programmes are prop®sed to be intro-
duced from the academic Session :985-86:-

(i) A 3-year Master of Computer
Applications Programme in the
School of Computer and Systems
Sciences ,

(2) A 2-year M. Sc Programme in
Biotechnology to be jointly offered
by the faculty of the School of
Environmental Sciences and the
School of Life Sciences, as an
inter-disciplinary programme,

Preventing Water Logging and Floods in
Ghatal and Tamluk Sub-Division
in West Bengal

3566. SHRIMATI GEETA MUKHER-
JEE : Will the Minister of IRRIGATION
D POWER be pleased to staie §

{a) whether Tamiuk and Ghatal Master
Pians for preventing water-logging and
fioods in Ghatal sub-division and T.mluk
sub.division of Midnapur district West
Bengal have begen included in the Seventh
Pian; and

(Government are
view of the

(o) if not, whether
coniemplating to do so in

importance of these plans for the peasants .

of the conceined area ?

THE MINISTER OF IRRIGATION
AND POWER (SHRI B. SHANKARA-
NAND): (a) and (b) The Seventh Plan of
West Bengal is not yet finalised,

Proposal to Introduce Double Deck
Coaches in Cenfral and Western
Railways of Bombay

3567. SHR! HUSSAIN DALWAI :
Will the Minister of RAILWAYS be pleased
to staie :

(a) whether -there is
under consideration of the

any proposal
Railwayvs to
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introduce doubledeck coaches in the Central
and Western Railways of Bombay City to
facilitate travel by double the number of
commuters by every train keeping in view
the considerabie growth in the number of
commurers and as there being no scope for
widening the railway track on account of
residential buildings on both sides of the
railway track; and

(bj if not what steps Railway contem-
plate to meset the growing demand of the
rail commuters in Bombay City.

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) There is
no proposal for intreducing double-decker
coaches on trains comprising Electric Mul-
tiple Units. However a limited number of
double decker coaches are already running
on some of the other trains serving
Bombay.

(b) Within the limited resources, the
number of Electric Multiple Units trains
running on Central and Western Railways
in Bombay arca has been increased during
the last one year, Introduction of more
trains is dependent upon availability of more
Electric Muitiple Units coaches of which
there is acute shortage at present,

Secason Ticket Jares for Suburban Railway
Travel

3568. PROF. MADHU DANDAVATE :
Will the Minister of RAILWAYS be pleased
to state :

(a) whether it is a fact that a suggetion
has been made to Government that a part
of the season ticket fares for the Suburban
Railway travel should be borne by the
employers of the season ticket holders and
that the Centre should recommend to ihe
States for adoption and suitable legislation
in concerned legislatures; and

(b) if so, the reaction of Government
thereto ?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIiA): (2) and (b)
Yes, Sir. Such a recommendation was made
by the Rail Tariff Enquiry Commitee,
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‘which was examined in consultation with
the various other Ministries concerned, The
suggestion was strongly opposed by them
on the ground that it would put extra
burd=n of such transport costs to be borne
by the employers which included State
and Central Governments as well as Public
Sector Undertakings, Hence, the suggestion
could not be accepted,

Review of Working of Indian Institutes
of Technology and Opening of new IITs

3569. SHRI PRATAP BHANU
SHAMA: Will the Minister of EDUCATION
be pleased to siate ;

(a) whether Government propose to
review the working of the Indian Institutes
of Technology in the near future;

(b) if s0, details thereof; and

(c) whether Government have any plan
10 open new Indian Institutes of Technology
during the Seventh Plan period ?

THE MINISTER OF EDUCATION
(SHRI K.C. PANT): (8 and (b) In
accordance with the provisions under the
Institutes of Technology Act, 1961, the
President of India, in his capacity as Visitor
of the Indian Inostitutes of Technology has
appointed a Review Commitiee. The terms
of refi e of the C ittee are repro-
duced in the aitached statement,

(c) No. Sir.
Statement

(a) and (b) Terms of refererice of the
Reviewing Commirtee for the Indian
Institutes of Technology

(a) toreview the present progress of
the Institutes of Technology in fulfilment of
1ts broad objectives as a centre of advanced
studies and research in science engineering
and technology,

(b) to examine how far the Institutes
have interacted with other techuical insti-
tutes with particular reference to courses
of study, programmes of research and faculty
development,

(c) to assess the overall impact of the
Institutes on the training of high grade
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engineers for the
of the country.

hnological develop

(d) to recommend the lines along which
the five Institutes should be fuither develop-
ed for advanced studies and reseaich
taking into account the developments that
bave taken place or projected at the other
Institutes of Technology and the Indian
Institute of Science, and

(c) to report on any other aspecis thau
are relevent to overall functioning of the
Tnstitutes,

Impleinentation of Liberalised Pension
Rules of 1979 to Pensioners of all Ports

3570. SHRI S M, BHATTAM: Wil
the Minister of SHIPPING AND TRANS-
PORT be pleased to state:

(a) whether it is a fact that the Supreme
Court delivered a judgement in favour of
implementation of hiberalised Pension Rules
of 1979 10 the pensioners of all ports;

(b) f so, whether any administrative
instructions were issued to the various Port
Trust Authorities to implement the same;
and

(¢) if nct, the reasons therefor ?

THE MINISTER OF STATE OF THE
MINISTRY OF SHIPPING AND TRANS-
PORT (SHRI Z. R, ANSARI) : (a) to (c)
It has been held by the Supreme Court of
India in its jud dated 17 D ber,
1982 in Writ Petitions No. 5939-41 of
1980 that all Central Government Pensioners
governed by CCS (Pension) Rules 1972 are
entitled to pension with effect from
1-4-1979 as computed under liberalised
pension formula irrespective of the date of
their retirement.

The Port Trusts are statutory bodies and
the Supreme Court judgement of 17th
December 1982 is not automatically appli-
cable to their pcnsionets  The matter has
been considered by the Government and it
has been decided to extend the priociple
enunciated in the judgement to those
pensioners of Port Trusts whose pension
is reckoned on the basis of derinition of
pay as applicable to Ceotral Government
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employees and irrespective of th: date of
their retirement. Necessary instructions in
this regard have been issued.

Opening of an Institute of T_ ] T. Standard
in Bihar

3571, SHRI C.P. THAKUR : Will the
Minister of EDUCATION be pleased to
state:

(a) whether there i= not a single post-
graduate institute in Bibar sponsored by the
Union Government; and

(b) waether Goveroment are considering
a proposal to start an institute of the
Standard of Indisn Institute of Technology
for electronics, computer and bio-techno-
logy ?

THE MINISTER OF EDUCATION
(SHRI K. C. PANT) : (a) No, Sir. There
are scven such inetitutions

(b) No, Sir,

Compulsory Immunization Against Polio
Whooping Cough and Tetacus

3572, SHRIC P THAKUR: Will the
Minister of HEALTH AND FAMILY
WELFARE be pleased to state: the steps
Government propose to take to provide
compulsory immunisation against poho,
whooping cough, tetanus etc, to all chiidren
in the country ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF HEALTH (SHRI

YOGENDRA MAKWANA) : During
the Seventh Five Year Plan, it is
proposed to expand the immunization

services so as to reach a level of universal
coverage by the year 1989.90 Vaccination
services are provided free of cost, but these
are not compulsory, The educational and
motivational effects will be intensified to
inform the public of the advantages of
immunization.

Repair of Sone Canal

3573. SHRI C P. THAKUR: Wil
the Minister of IRRIGATION AND
POWER be pleased to state :

(a) whether it is a fact that Sone Canal
1s more than 50 years old without any
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repair so far and as a result of which there
is a lot of wastage of water duc to breaches;

(b) whether the State Government of
Bihar has approached the Union Government
for finaacial help for this scheme;

(c) whether a vast area of land has been
deprived of Sone water after the construc-
tion of Patna Protection Bund;

(d) whether a small tributory from
Sone Canal will greatly help these farms
and a scheme is also lying with the Union
Government in this regard; and

te) if so, the steps being taken by the
Government in this direction ?

THE MINISTER OF IRRIGATION
AND POWER (SHRI B, SHANKARA-
NAND) : (a) The Sone Low Level Canal
System is more than 100 years old, and
needs  modernisation for its efficient
functioning.

(b) In consultation with the State, the
scheme has been proposed for World Bank
assistance

(c) to (e¢) Patna Protection Bund was
constructed to protect the flood affected
area from inundation. The State Government
bas not reported if any area has been
deprived of Sone Canal water due to cons-
truction of this bund,. The State Government
has also not sent any proposal for a distri-
butary from Sope Canal to serve the said
area.

Shifting of N T. P. C Office from Patna

3574 SHRI C. P THAKUR : Will

the Mibister of IRRIGATION AND
POWER be pleased to state :
(@) whether it is a fact that head

office of the National Tharmal Power
Corporation 1s being shifted from Patna to
Delhi; and

(b) if so, whether
blow to economic
State ?

it will be a great
development  of the

THE MINISTER OF STATE IN THE
DEPARTMENT OF POWER (SHRI
ARUN NEHRU) ! (a) and (b) The head
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office of Natienal Thermal Power Corpora-
tion is in New Delhi, There is no proposal
to Sl{lfl the regional office of National
Thesrmal Power Corporation from Patna to
Delhi,

) Allotment of Printing Paper to St:ztes

3575, SHRI SURESH KURUP: Will
the Minister'of EDUCATION be pleased
1o state : «

(a) the quota of paper allotment to
vatious Stats Governments for printing text
 books; :

(b) whether the quota of Kerala has
already been sanctioned; and

(b) if not, the reasons therefor ?

THE MINISTER OF EDUCATION
(SHRI K. C. PANT) : (a) For 1985-86 the
allotment of paper for the first quarter i e.
April-June’ 85 has become due. For this
quarter an allotment of 17099 MT of white
printing concessional paper to States has
been made, amongst others, for school text
Books.

(b) Yes, Sir.
tb) Does not arise,

Clinical findings about People affected
by Bhopal Gas Tragedy

3576, SHRI SURESH KURUP : Wil
the Minister of HEALTH AND FAMILY
WELFARE be pleased to state :

(a) what are the majar clinical findings
obtained about the people affected by the
Bhopal gas tragedy; and

(b) what
death ?

are the principal cases of

THE MINISTER OF STATE IN THE
DEPARTMENT OF HEALTH (SHRI
YOGENDRA MAKWANA) : {a) According
to the information received from Govern-
ment of Madhya Pradesh thé major clinical
findings in the MIC affected population
bhave been breathlessness, feeling of suffo-
cation, damage to bronchi and lungs,
irritation of eyes. In some cases pulmonary
Oedema was also obversed.
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(b) The deaths were due to poison ng

as a result of inhalatton of irrespirable
gases resulting 1a  hisiotoxic  anoxia/
Hypoxia,

Tests About long term Effecis on People
of Bhopal due to Gas Tragedy

3577. SHRI SURESH KURUP : Will
the Mmister of HEALTH AND FAMILY
WELFARE be pleased to state the resuits
obtained till now regardiog test conducted
to ascertain delayed and long term effects
on people affected by gas tragedy ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF , HEALTH (SHR1
YOGENDRA MARWANA): According
to the information received =~ from the
Goyernment of Madhya Pradesh; about 10
per cent of the affected population continues
to suffer.from respiratory problems, ‘'Eye
problems have mostly been cured. There
is no case of blindness, some cases have
partial impairment of vision due to previous
background of eye. troubles No increzsed
incidence of abortions, still pirths, foetal
abnormalifies, low birth weight of new
born infants has been reported.

Amount atilised for Programmes of
Education

3578, SHRI SURESH KURUP : Will
the Minister of EDUCATION be pleased
to state the amount utilised for the prb-
grammes of education for Scheduled Castes
and Scheduled Tribles and other backward
olasses 1n the yecar 1984-857

THE MINISTER OF EDUCATION
(SHRI K C, PANT) : A statement indi-
cating the grants released to State
Governments of during 1984-85 in respect of
certain priority sectors like Non-FPormal
Education, Adult Education and Scholarzthips,
largely covering Scheduled Castes, Scheduled
Tribes and other backward classes is
attached. Priority is given to the needs of*
the Scheduled Castes, Scheduled Tribes and
other weaker sections of the society in all
educational programmes- However, as
Government accounts are maintained Sub-
Read-wise and Scheme-wise only, expenditurg
on Scheduled Castes, Scheduled Tribes and
other backward classes is not separately
classified,
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Statement

CentrallCentrally Sponsored Schemes in Non Formal EJducation, Adult Education and

Scholarships
SI. Name of the scheme Amount released Remarks ’
No. Rs)~
)

1. Non-Formal Education 9.27 crores The State Governments
for children of 9.14 bave been directed to
age-group ensure at least 25%

of enrolment from
Scheduled Castes and
- 20%, from Scheduled
Tribes.
2. Rural Functional 6.28 crores

Litel_'.:y Project

3. Agssistance to
Voluntary
Apgencies

4. Shramik
Vidyapeeth

S. Post-Literacy
and follow-up

6. National
Scholarships at
Sccondary stage
for talented
children from
rural areas

under Special Component
Plan for Scheduled
Castes and 3.48 crores
under Tribal Sub-Plan

3.47 crores

. 1 The State Governments/
I Agencies have been
directed to cnsure at
0.51 crores least 30% enrolment
| from Scheduled Castes
| and 159 from Sche-

I,' duled Tribes

1.45 crores J

1,10 crores Out of 20,000
Scholarships about
6,5000 Scholarships
carmarked for
Scheduled Castes and
1,500 Scholarships for
Scheduled Tribes.

Loan from Taternational Financial

Agencies

3579. SHRI DIGVIJAY SINGH : Wiil

THE MINISTER OF RAILWAYS
(SHRI BANSI LAL) : As of present, there
are no specific proposals for raising commer-
cial loans to meet the fund requirements

the Mianister of RAILWAYS be pleased to
state whether Railways propose to raise
loans from iaternational financial agencies
in case shortfall in . budgetary allocationis
the cause of limited production of
wagons ?

of the Railways, Allocations of resources
to the Railways are made through .the
Anpual Plans aad Aonual Budgets.

-Foreign loans and credits as secured for
the Railway Sector by the Government of -
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India, Ministry of Finance, do not aufo-
matically allow additional rupee resources
to the Railways as all allocations are regu-
lated as per Planning Commission’s allot-
ments from time to time.

Setting Up of a Railway Hospital in
Tamluk Railway Station

3580, si:lkl SATYAGOPAL MISRA
Wil the Minister of RAILWAYS be
pleased to state :

(a) whether this Ministry has taken
any decision to set upa 50 bed Railway
Hospital with ,Blood Bank in the Tamluk
Railway Station of the Haldia-Panskure
section on the South Eastern Railway;

(b) whether it is a fact that the founda-
tion stone of the said project was lsid in
November/December, 1984 by the then
Minister for Railways;

(c) if so, the details thereof;

. . (d) what is the present plan and pro-
gramme of the said project?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) Administra-
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overbridge in Nagpur (Mabarashtra) was
held-about one year back;

(b) if so, whether it is also a fact that the
former Minister of Railways at that time
assured the completion of the bridge within
one year;

(c) if so, whether the
bridge has since started;

work on  that

(d) if not, the reas;ms for not yet starting
the work; and

(¢) whether a specific target date would
be fixed for its completion?

THBE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI}
MADHAVRAO SCINDIA) : (a) The work
of road over bridge at Panchpaoli in
Nagpur was inaugurated by Minister of
Railways on 8.11.1983,

(b) to (d) The Railways are to construct
the main bridge across railway tracks -and
the approaches are to be censtructed by
State PWD/Nagpur Improvement Trust.
The Railway have finalised the general
arrangement drawings and carried out soil
investigations., The State PWD/Nagpur
Improvement Trust have not yet finalised the

tive approval of the Ministry of Railways
has been counveyed to the South  Eastern
Railway for the extension of the existing
Health Unit at Tamluk to a Polyclinic with
10 beds,

(b) The foundation stone was laid on
14.10.1984 at Tamluk Health Unit by
the previous Minister for Railways.

%c) and (d) This work is'being processed
for inclusion in the Works Programme of
the South Eastern Railway ' for the year
1986-87,

Panch-Pavli Railway Over Bridge

3581. SHRI BANWARI LAL PURCHIT:
Will the Minister of RAILWAYS be pleased
to state :

(a) whether it i3 a  fact that the
jnmauguration of a  Panch-Pavli  railway

detailed project report for road approaches
which is causing delay in finalisation and
sanction of combined estimate for this work .
Also, the further progress of Railways®
portion of work is held up for temporary
diversion of road to be provided by the
State Government/Nagpur Improvement
Trust,

(¢) The completion of the project will
depend upon the availability of funds and
the progress of work on the road appros
ches which are to be executed by the State
PWD/Nagpur Improvement Trust and are
wmuch larger in magnitude compared to
Railways' portion of work.

Strike by Resident Dgctnn and Interns of
Lady Hardinge Medical College
3582, SHRI RAM BAHADUR
SINGH : Will the Minister of HEALTH
AND FAMILY WELFARE be pleased to
state
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. (a) whether it is a fact that resident
doctors and interns of Lady Hardinge
Medizal College boycotted ths coavocation
on 22 March, 1985 and weat on a 17-hours
}ighting strike.

(b) if so, what were their demands ;
and -

(b) the reaction of the Government
thercto ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF HEALTH (SHRI
YOGENDRA MAKWANA) : (a), (b) aod
(¢} 1ae Resident Doctors and laterns of
the Lady Hardinge Medical College boycotted
the Annual Day function on 22nd March
1985 and went on a lightening strike as their
demund for allowing their represeniative to
deliver a speech oa this occasion, high-
lighting - their difficulties was not conceded
by the College authorities. It was suggested
to them that their points could be inctuded
jo the anaual report of the Principal which
was not agreed to by them.

Subsequenily, they submitted a memo-
randum histing out INTER ALIA the pro-
blems rclating to hospital matters and
provision of additional facilities for residents.
Goveromeat will tdke appropriate action
on this memorandum.

Spread of Meningitis

1583. SHRI RAM BAHADUR SINGH:
Will the Munister of HEALTH AND
FAMILY WEZLFARE be pleased to refer

~to the reply given to Starred Question
No. 22 dated the 14th March, 1985 regar-
ding spread of meningitis disease and
state : ’

(a) whether according- to the news
appeared in the Indian Express dsated the
18 March, 1985 the meningitis disease
continues to spread inthe Capital and its
adloining areas despite Mieasures taken by
Government to combat it;

(b) whether it is a fact that death
feports due to meningitis have been received
from Chandigarh, Mathura, Bulandshahar
und some other adjoining arcas of the
Capital;
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(c) whether experts have expressed the
view that the disease will continue to spread;
and

(d) what further efforts have been or
are being made to combat the discase
effectively ?

THE MINISTFR OF STATE IN THE
DEPARTMENT OF HEALTH (SHRI
YOGENDRA MAKWANA); (a)and (b)
Yes, Sir, Because of betier awareness
among the people the oumber of admission
of meaingitis cases in the hospitals of the
Capital have increased, but a declining trend
n the fatality rate has been reported due
to early and effective management of the

cases. Some 1eports of deaths due to
Meningitis have also beer received from
Chandigarh, Mathura, Bulandshahar and

some other adjoining districts of Uttar
Pradesh, Rajasthan and Haryana,

‘(¢) No, Sir.

(d) The following measures have been
taken to check the spread of the dsease:-
main-

and

i) Constan' surveillance is being
tained, especially in the affected
congested Iccalities.

i1) Early diagnosis and treatment, even
on the basis of presumptive clinical
diagnosis is being undertaken.

i1i) Arrangements for adequate supply of
drugs have been made. All the hospitals
and dispensaries have stocked sufficient
quantities of the required anti-biotics
and supportive drugs.

awareness
public and to impress
them the need for early diagnosis
the services of AIR and
and also of the press are

iv) In order to create a general
amongst the
upon
and treatment
Doordarshan,
utilsed.

v) The Indian Medical Association have
initiated action to issue instruztions to
their members regarding proper manage-
mént of cases,

vi) The WHO, at our behest, has airhfted
Sera for proper typing of the causative
organises.



is7 Written Answers

vii) The India Council of Medical Research
bas initiated studies on carriers and
their management in order to provide

" information on the epidemiology of the
disease for better control,

viii) It has been decided to vaccinate

the indencified high-risk grounds. 3,50
Jakh doses, of vaccine imported through
the WHO have already been received.
Another 2,50 lakh doses are on their
way.

ix) The Notional Inostitute of Communi-
cable Diseases is Jooking into the
- epidemiological asp of the di

Provision of Unreserved Coaches in
Mail and Express Trains

- 3584, SHRI S, M. GURADDI : Will
the Minister of RATLWAYS be pleased to
state

(a) whether it isa fact that most of
the Mail and Express trains do not have
unreserved coaches;

(b). if so, the names of such Mail and
Express trains; and

(¢) the reasons for mot providing
anreserved coaches in these trains ?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) No, Sir.

(b)Y and (c) Do not arise,

Requirement of Concrete Sleepers
«

3585. SHRI L. ADAIKALARAJ : Wiil |

the Minister of RAILWAYS be pleased to
state :
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(a) the annual requirement of concrete
sleepers for Indian Raiways;

of . sleepers
1983-84 and

(b) the actual number
procured during 1982-83,
1984-85;

(c) the numbsr of approved producers
and factories in India producing such
concrete sleepers and making regular
supplies to Railways with their installed
capacity ; and

(d) the actual number of sleepers
supplied to Railways by each such producer/
factory during the years 1982-83, 1983 84
and 1984-85 7 '

THE MINISTER OF STAYE IN THE
MINISTRY OF RAILWAYS (SHRY
MADHAVRAO SCINDIA) : (a) The
requirement of concrete sleepers at preseant
is around 15 lakhs but shall increase to
25 lakhs by the end of 7th Plan.

(b) (i) 1982-83 ... 5.92 lakhs.

(ii) 1983-84 ... 10.34 lakhs,

... 11,50 lakhs.
(up to Feb. 1985)

(iii) 1984-85

(c) There are 29 units on which
orders have been placed for manpufacture
of concrete sleepers comprising of 22 estab-
lished units and 7 units under development
besides two departmental units, Out of
the 22 established units, 2 units (Kosikalan
add Bharatpur) are sick and presently
closed. [Installed capacity of various units
is indicated in the enclosed statement..

(d) A statement is attached,



Written Answers 140

139 Written Answers APRIL 18, 1985
Statement
Rly Firm | Works Statidn  Installed 1982-83 1983-84¢ 1934-83
. Capacity/ {Upto
annum. Feb.)
1 2 3 4 5 6 7
C 1. Indian flume Pipe Co, Ltd. Karan 50000 79815 81489 89_353
2, Prestress India Pvt. Ltd. Warora 50000 26633 51574 60686
3. Kaprecon Sleeper Works Butibori . 50000 22116 41334 59270
Engincers Prestressed Banmore 50000 16793 38721 39576
Structures Pvt. Ltd, R
5. Stresscrete Pvt, Ltd, Budni 50000 .- . 11310
6. BEMCO Sleepers Pvt. Ltd, *Nandgaon 500C0 o 2380
E 7. Daya Engg.Works (P) Ltd, Gaya 50000 31520 54139 64198
8, Daya Engg. Works (Sleepers) Gaya 50000 23584 54372 67821
Pvt. Ltd. .
9. Prestess Udyog (India) Chota 50000 808 25596 38370
Pvt, Ltd. Ambona
10. Tantia Concrete Pvt, Ltd. Pannagarh 50000 4044 21652 36690
11. Tankrete India Pvt, Ltd. *Rampurhat 50000 .- 5336
12, Shakti Iron & Steel Ltd. *Jagdishpur 50000
N 13, Concrete Sieeper Plant Subedar- 240000 119473 158260 144595
N. Rsilway. ganj.
14, Concrete Sieeper Plant Khalis- | 50000 24580 63725 75432
N ‘N. Railway, pur
15, Jay Prestressed Products Kosikalan 50000 22734 13821 .
16, Hindustan Prefab Lid, Jangpura 106000 21874 54742 59755
S 17, Concrete Products & Ambattur 50000 47224 69900 58972
Const. Co.
18. Kottukulam Engi S *B idi 50000 . 7163
Pvi. Ltd, R
19. Concrete Products *Tiruvalam 50000 .. .
& Const. Co.
SC20, Mysore Structurals Ltd. Hafeezpet 50000 54675 64787 45898
21. The Concrete Products & Konda palli  £00C0 23984 39124 46628
Const. Co,
22. Prestress India Pvt, Ltd. ‘Timnm;:harla 56000
23. Kapreton Sleeper Works *Mantralaya 50000 vee .
SE24, Orissa Concrete Products Jarsuguda 50000 31776 30832 36313
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1 2 3 4 5 6 7
25. ISCO Track Sleepers P. Ltd. Kalumna 50000 14832 32035 44651
26, Orissa Concrete & Allied Raipur 50000 7980 9938
ladustries P, Ltd.
27.  Vijay Prestressed Products *Pandurti 0000 .. e .-
Pvt, \Ltd, . A . ’
W28, Usha Prestressed Sleeper Bharatpur 50000 12980 2600 e
Udyog
29, S. Subramanyam & Co- Kharsalia 50000 12056 39108 53537
30. Manibhai Bros, (Sleepers) Kharsalia 50000 13407 65313 73379
31. Vaman Prestressed Pro- Panvel 50000 8043 15870 18937
ducts Ltd,
TOTAL 591951 1034786 1150188

*Units under development,
Thoubal Multiparpose Project in Manipur

© 3586. PROF. KAMSON MEDIN-
LUNG : Will the Minister of IRRIGATION
AND POWER be pleased to state :

(a) the estimated cost of Thoubal
Multipurpose Project of Manipur;

(b) the progress fhade so far;

(c) its potentiality in respect of power,
water supply and irrigation; and

(d) whether the said project is spon-
sored by the Centre or the State ?

THE MINISTER OF IRRIGATION
AND POWER (SHRI B. SHANKARA-
NAND) : (a) The letest estimated cost of
the Project is indicated to be Rs. 80.00
crores.

(b) Construction of Right and Left

abutments of the barfage and ‘protection

works both upstream and downstream of the
right abutment of the barrage are in pro-
gress, Left Main Canal in the initial reach
upto 2 kms, isin progress. Levelling of
hill spurs along both left and right main
Canals in different reaches is also in pro-

gress,

(c) The project envisages creadon\a'
26 5 th d h of irri poten-
tial, water supply to Imphal Town at 4.5
crore litres per day and installation of a
hydel power pnit of 7.5 MW capacity.

(d). The project is proposed and funded
by the State Goverament of Manipur.

[ Translation]

Rail Line from Laheria Sarai te
Kusheswarsthan

3387. SHR] RAM BHAGAT PASWAN:
Will the Minister of RAILWAYS be pleased
to state :

() whether it is a fact that not even
a single new rail line has been constructed in
North Bihar since Indepence;

(b) if so, the reasons therefor;

(c) whether the official policy is to
construct rail lines in backward areas to
remove regional imbalance; X

(d) whether the people of the area are
demanding the construction of a rail line
from Laheria Sarai to Kusheswarsthan via
Jogiwara Madhuban, Baheri and Singhia ;
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(e) whether, keeping in view the fact
that people of the area have to travel a dis-
tance of 40 to 100 km, to catch the trains,
Government will initate action immediately
for construction of said rail line; and

(f) if not, the reasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAOQO SCINDIA) : (a) No, Sir.

(b) Does not arise,
s
(c) Government’s policy is to construct
new rhil lines which are project oriented,
will serve as missing link, are required on
strategic consideiation or as developmental
lines to es'ab_lisb new growth centres,

(d) Yes, Sir.

(¢) and (f) In view of severe constraint
of resources and heavy commitmenfs on
hand, there is no proposal to initiate action
for constiuction of this rail line,

[ English]

Less Incurred by DTC and Amount
paid as Hire-Charges to Private
Operators during 1984.85

3588. SHRI RAM BHAGAT PASWAN :
Will the Minister of SHIPPING AND
TRANSPORT be pleased to state:

(a) whether it is a fact that Delhi
Transport Corporation has incurred loss
even during the year 1984-85;

(b)y 1if so, the ;'otal loss incurred by
Delbi Transport Corporation during 1984.85;

(c) the total amount paid as hire-
charges to piivate operators during
1984-85;

td) vhether Goveroment are aware
that the private operators reserve some seats
for bad elements and run their buses with-
out stoppage; and

(e) if so, what steps Government pro-
pose to take in this regard ? "

APRIL 18, 1985
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THE MINISTER OF STATE OF THE
MINISTRY OF SHIPPING AND TRANS-
PORT (SHRI ZR. ANSARI): (a) Yes,
Sir.

(b) According to the Revised Budget
Estimates 1984-85, the Corporation has pro-
jected a Working Loss of Rs, 61,08 crores..
The compilation of the actual figures will,
however, take some more time. :

.

(c) Rs, 17.00 crores

(upto February, 1985).

(Provisional)

(d) and (¢) In the past, a few compla-
ints of this nature were received, There
are standing instructions that private bus
owners are not allowed to carry any one
without ticket on their buses under DTC
operation. ~ They are also required to stop
the buses at all the bus stops. In case of
any violations, action is taken against the
bus owner in terms of the Agreement which
provides for penalities, such as, imposition
of fine, termination of the services of the
driver, as well as suspension and cancella-
tion of the coniract.

Loss of Power Generaotion due to
Defective Coal

3589. SHRI RAM BHAGAT PASWAN:
Will the Minister of IRRIGATION AND
POWER be pleased to state :

(a) whether it is a fact that due to bad
quality of coal supplied to the Thermal
Power Stations, the generation of power has
gone down; and

(b) ifso, the details thereof and the
steps taken in this regard ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF POWER (SHRI ARUN
NEHRU) : (a) and (b) Power generation is
affected to a certain extent by the poor
quality of coal ~Coal handling plants are
being installed to ensure proper sizing and
removal of extraneous materials, Measures
are also being taken for better quality con-
trol in collieries.
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Restrictions on Practice of Homaeopathy
on Charitable Basis after Office
Hours by Government Servants

3590, SHRI RAM BHAGAT PASWAN:
Wil the Minister of HEALTH AND
FAMILY WELFARE be pleased to state :

{(8) whether - permission to practice
bomnozopathy' on charitable basis beyond
offic~ hours being denied to otherwise eligi-
ble Central Government servants stationed
at Delh! on the ground that they are regis-
tered in some other States and not in Delhi;

(b) if so, the reasons therefor; and

(¢) whether Government propose to
remove this restriction in the larger interest
of making available homoeopathic treatment
to needy and poor and allowing the freedom
to those who wish to serve ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF HEALTH (SHRI
YOGENDRA MAKWANA) : (a) to(c)
Practice of homoeopathy is governed by the
provisions of The Homoeopathy Central
Council Act, 1973 Anyone desirous of
practicing homoeopathy outside the State of
his Registration can do so if his nameis
borne on part IT of the Central Register of
Homoeopathy and that prior approval of
the Siate where he intends to practice is
available,

Subject to these statutory prt;visions and
the condition that such practice shall not
adversely affect official work, permission
may be granted to eligible Central Govern-
ment employees stationed at Delhi to prac-
tice homoeopathy on charitable basis outside
office hours.

Trrigation and Power Schemes of
Andhbra Pradesh

3591 SHRI S .M. BHATTAM : Will
the Minister of IRRIGATION AND
POWER be pleased to state :

(a) the name and number of the major,
medium and multipurpose (a) irrigation and
[b) power projects under consideration at
the Cenire level and under execution in
Andhra Pradesh; .
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(b) the tctal amount earmarked for
this purpose in the Sixth Plan peiiod ;

(c) what are the original estimates for
these prcjects and what are they expecied (o
cost now; and -

(d) the stage at which the execution of
the above projects stand together with the
amount so far spent ? )

THE MINISTER OF IRRIGATION
AND POWER (SHRI B. SHANKARA-
NAND): (a) The names of muliipurpose,
major and medium irrigation and power
projects under examination are given in
enclosed Statements-I and 1I respectively.

(b) The outlay approved by the Plann-
ing Commission for major and medium irri-
gation projects in Sixth Plan was Rs. 791,29
crores and that for hydro power projects
was about Rs. 287 crores.

(c) and (d) The required information in
respect of multipurpose major and medium
irrigation and power proj:cts under execu-
tion is given in Statements III and IV
enclosed

Statement-

Sl No., Name of Project

I MAJOR PROJECTS

A. New Projects:

1. Telugu Ganga Project { Multi-
. purpose)

2. Srisailam Left Bank Canal

3. (A) Polavaram (Dam & Left Canalj
(Multi-Purpose)

(B) Polavaram (Right Main Canal)

4. Modernisation of Krishna Delta
System. -

5. Moderpisation of Godavari Delta
System,

6. Yeleru (Multi-purpose),
7. Jurala

8. Vamsadhara Stage-1I
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9. Singur (Multi-purpose) Statement-II

Revised Estimates:

Sl, go o ;ame of the Project
1. Sriramsagar Project Stage-I

. R I:  Mvitizpurpose projects
2, Sir Arthur Cotton Barrage Project

(Godavari Barrage Project) 1. Polavaram
Nagarjuna Sagar Project, I1. Major{Medium Hydro Projects :
Tungabhadra Project H.L.C. 2, Nagarjunassgar R.B, Capal
Stage-II Extension.
II. MEDIUM PROJECTS : 3. Srisailam L B.P.H. (Feasibility
Report),
A. New Projects: 4, Jalaput

1. Peddavagn 5. Priyadarshini Jurala,
2. Cheimelavagu Project

3. Kaulssnala Project . J.th/Small Hyvdel Schemes
S. Buggavanka 6. Kakatiya Canal (Maaniar Infall)
. (Small).

B. Revised Estimates :

7. Six Mini, Hydel Schemes on
Kakatiya Canal on Distributary 83

2. Meddigedda Project at different Jocations,

1. Taliperu Project

Statement-Ii1

(Rs, crores)

SI. Name ef Scheme Estimated Cost Likely
No. Original Latest expenditure
. till end of
Sixth Plan
1 2 3. 4 5
A, PRE SIXTH PLAN SCHEMES :

I Major Sckemes:

1. Nagarjunasagar . 912 849.63 555.07
2. Sriramsagar St. I 40,10 1007.00 396,62
3. Godavari Barrage 26.59 86,01 70.77
4. Vamsadhara St. I & St. IT 83.31 | 205,50 34.83
5. Tungabhadra Project HLC St: IT 11.95 111,70 48.€6
6, Somasila St, 1 & St. 11 17.20 147,00 62.83
7. lmptovemeﬁt to’' Nizamsagar . — 15,98 15.32 .
8. Siogur Project . 42.34 57.34 26,32
9. Samalkota Summar Storage Reservoir 1.36 1.36 1.43
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Medium Schemes. N
Votigedda
Thandava Reservoir
Kanupur Canal
Ganﬁipélam Canal
Pulivendala Canal
Gajuladinna

Guotur Canal
Swarna
Ukachattivagu
Raiwada

Konam .
Vengalarya Saglmm
Malluruvegu
Vottivagu
Mukkamamidi
Boggulavagu
Pedderu St, 1

CHAITRA 28, 1507 (SAKA)

Vengalaraya L.I. Scheme

Krishnapuram
Jhanjhavathi
Peddanidam
Maduvalasa
Chayyeru
Yerrakalva
Peddavagu
Taliperu
Gundalavagu
Satnala
Jalaru

Maddipeda
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NEW SCHEMES OF SIXTH PLAN

Major Schemes _

Yeileru Reservoir

3 4 5
0.77 2,82 264
1.99 13.34 8.15
0.70 12.00 6.91
0.97 5.21 520
2.98 18.43 7.49
0,96 9.00 8.39
0.95 3.12 272
0.29 5.50 3.33
0.43 2.56 2.02
8.88 1%.00 10.08
1.48 3.30 3.05
8.00 17.50 7.36
1.52 2.90 271
5.40 20,00 5.06
0.48 1.45 1.53%
1.36 3.42 308
1.50 8 50 6.40
2.00 4.00 3.82
2.50 4.37 2,68
15.51 20.26 8.36
1.05 1.81 1.60
715 22,00 6,20
6.78 19.00 6.65
10.40 23.50 8.59
3,75 6.50 5.78
9.06 27.00 12.77
1,16 6.50 2.98
3.21 10.50 7.08
2,19 4.29 3.06
1.55 3.26 2.54

55.00 46.1%

1:8.53
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1 2 3 4 5
2. Polayaram — 884 17 018
3. Saiseilam RBC 371 00 11.69
4, Jurala R 11500 15,60
5. Madras Water Supply (Telegu Ganga) 637 00 68 42
II. Medium Schenies :
1. Andhra Reservoir — 7.83 025
2. Peddaru Reservoir — 2.24 0.05
3. Buggavanka Reservoir —_— 4 86 010
4,  Maddelaru Reservoir — 7 60 0.10
5. Anicut across Maniha — 300 002
6. Reservoir across Paleimvagu —_— 10 58 0.05
7. Kaulasanala - 6.99 0.C5
8. Bahuda Reserveoir — 11,70 0.02
9. Buradkalva Reservoir — 46,00 0.02
10, P:ddavagu near Ada village — 26.32 0.1
11, Peddavagu near Dasanpur — 8.00 0.10
12, Mudakantavagu — 17.50 0.05
13. Chalamalavaga — 366 010
14, Sileru Diversion — 1260 0.04
15. Budamaru L1 Scheme — 7.00 0.05
16, Upper Peaner —_ NA, 0.05
17. Thammlaru Reservoir 8,27 827 777
18, Varadarajaaswamygudi 6.50 10.50 0.43
NOTE : N A —indicates ‘Not Available’
Statement-IV
(Rs. io Croses)
Sl. No. Name of Scheme Orxgina| Latest es!imale;i Likely expcn’ditur;
Cost cost upto end of VI Plan
1 2 3 4 5 -
1. Srisailam Stage-11 39-38 58 00 43.57
2. Nagarjunasagar Pumped 55.78 75,28 66,13
Storage Scheme-11
3. Nagarjunasagar LBC 34,00 46.41 2.45
4, A.P. Power House at 17.77 3115 17 13
Balimela
5, Pochampad 13.49 25.27 20
6. Penpa Ahobilam 12.47 21 56 150
7. Upper Sileru 1i 98 49,814 597
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Appoistment of Checker-Volunt
3592, SHRI ZAINAL ABEDIN :

Will the Minister of
pleased to state :

RAILWAYS be

(a) the - number of checker-volunteers
appointed in different Railways during the
years 1983 and 1984, State-wise ;

(b) whether it is a fact that many of the
checker-volunteers have recently been made
to discontinue their services ;

(c) if 80, the details thereof and the
reasons of such discontinuation of services ;
and

(d) wheter Government propose to reap-
point them ?

THE MINISTER OF STATE IN THE
» MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) State-wise
figures regarding engagement of volunteers
for ticket checking are not maintained.

(b) to (d) The volunteers arc neither
temporary nor permanent employees of the
Railways and hence, disc@tinuation of their
services does not arise. The volunteers
drawn from various sources are engeged as
and when required to strengthen and assist
the ticket checking parties,

Modernisation of Power Plants

3593, SHRI B.V, DESAI: Will the
Minister of. IRRIGATION AND POWER
be pleased to state:

(a) whether it is a fact that Rs. 500 ciore
power piant moderaisation and rehabilitation
plan has fallen prey to cost escalations even
before taking off the ground ;

(b) if so, whether the programme is now
expected to cost around Rs. 700 crotes ;

(c) if so, whether the main reason for
the cost escalation is steep rise in the equip-
ment costs ;

(d) what are ta¢ gther main reasons for
the same ;

CHAITRA 28, 1907 (SAKA )
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(¢) when the plan for modernising
power plants is proposed to be undertaken ;
and

(f) the main features of the plan ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF POWER (SHRI ARUN
NEHRU) : (a) to (f) The Central Electricity
Authority has identifiéd 36 thermal stations
in the tountry for comprehensive renovation
and modernisation so that power generation
from existing capacity cap be increased. It
is estimated that the core sector of the
scheme, which is directly related to increased
generation, will cost about ,Rs, 500 crores.
Imp! ation of the sch has been taken
up recently and it is not practicable to fully
assess the effect of cost escalation at this
stage,

Allocation for Hydel Gegeration

3594, SHRI B.V, DESAI :

SHRI LAKSHMAN MALLICK :
Will the Minister of IRRIGATION AND
POWER be pleased to state :

(a) whether it is a fact that despite
repeated commitment to increase hydel
generation the Planning Commission has
refused to allocate any money for new hydel
starts in 1985-86 ;

(b) whether Planning Commission has
conveyed to the Power department that
money would be provided for the on-goiog
projects only ;

(c) whether the power department had
urged the commission that resultant to this
no major hydel capacity would come in the
near future ;

AN
¢d) whether the department had sought
Rs. 100 crores for initiayyng work on four
major hydel projects during 1985-86 ;

(¢) to what extent the Planniog Com-
mssion has accepted for providing funds to
these planes ; and

(f) whether the Commission has been
urged to provide sufficient funds so that the
power shortage in the country could bs
temoved?
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THE MINISTER OF STATE IN THE
DEPARTMENT OF POWER (SHRI ARUN
NEHRU) : (a) to (¢) The Approach Docu-
ment to the Seventh Five Ye-r Plan envisages
greater emphasis on hydro projects.

The Central Sector Power Plan proposals
for 1985-86 envisaging provisions for on-
going and certain new hydro projects, have
been idered in the Planning C ission,
Within the available resources. priority is
being accorded to the implementation of
approved and on-projects to ensure their
timely completion,

(f) Yes, Sin

Scheme Requiring Fresh Deoctors to
Serve in Primary Health Ceontres

3595. SHRI N.V. RATNAM : Will the
Hinister of HEAL"H AND FAMILY
WELFARE be pleased to state :

(a) whether Government are contemplat-
ing a scheme requiring fresh degree holders
in Medicine to serve for certain time in
Primary Healh Centres before posting themw
in Government genera! hospitals ; and

(b) if s0, the details thercof and when it
is to be implemented ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF HEALTH (SHRI
YOGENDRA MAKWANA) : (a) No, Sir,

(b) Does not atise:

Opening of New Railway Station at
Balasamudram

1596. SHRI K. RAMACHANDRA
REDDY z Will theMinister of RAILWAYS
be pleased to state :

(a) whether Government are coasidering
to open a new Raiiway Station at ‘Balasa—
mudram’ between Tanakallu and Mulacala-
cheruvu Railway Stations in Kadin Taluk of
Apnantapur district in Andhra Pradesh ;

(b) if so, the time by which it is likely
to be opened ;

(c) if not, the reasons therefor ?

APRIL I8, 1985

Written Answers 156
THE MINISTER OF STATE IN THE

MINISTRY OF RAILWAYS (SHR!
MADHAVRAO SCINDIA) : (a) No, Sir,

(b) Does not arise.
(c) There has been no such demand,

Rail Line between Cuddapar and Rayadurg

3597. SHR1 K. RAMACHANDRA
REDDY : Will the Minister of RAILWAYS
be pleased to state :

(a) whether Gover: are idering
the proposal for undertaking a survey for
laying a new rail line between Cuddapar
and Rayadurg via Kadin, Hindpur,
Madakasira, and Kalyandurg ; and

(b) if so, how long will it take to
complete the survey work of the said rait
line ?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) No, Sir.

tb) Does net arise.
*
Chukha Project

3598, SHRI PRIYA RAJAN DAS
MUNSI : Will the Minister of IRRIGATION
AND POWER be pleased to state :

(a) whether West Bengal Government
have made any proposal to take power
from the Chukha Proje¢t; and

(b) if so, the details thereof ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF POWER (SHRI ARUN
NEHRU) : (a) and (b) Allocation of about
29 9, of power from Chukha Hydel Project
has, inter alia, been made to West
Bengal in [tati with the State
Government,

Fleet Strength and Turnover of.Shipping
Corporation of India

3599, SHRI PRIYA RANJAN DAS
MUNSJ : Will the Minister of SHIPPING
AND TRANSPORT be pléased to state :
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(a) the total fleet strength of Shipping
Corporation of India and its turnover
during the years 1982-83, 1983-834¢ and
1984-85. yearwise separately;

(b) whether any efforts have been made
¢o increase the target of goods traffic during

the Seventh Plan; and -
1982-83
Number of vessels 143
GRT ( Lakhs) 30.06
DWT ( Lakhs ) 50.01
Turnover (operating earnings) 574.93

( Rs, in crores )

(b) and (c) Yes, Sir. In addition to
acquiring more ships, emphasis has been
placed on acqujring specialised ships to
cater to national requirements of trade.

Steps to Encourage Urdu and Sanskrit

3600. SHRI PRIYA RANJAN DAS
MUNSI : Will the Minister of EDUCATION
be pleased to state : the steps Government
propose to take to ensure that Urdu and
Sanskrit flourish throughout the country,
especially in West Bengal and other parts of
EasternIndia ?

THE MINISTER OF EDUCATION
(SHRI' K.C, PANT): The Ministry of
Ed ion has been impl ing a b
of programmes for the promotion of Hindi,
Urdu and other modern Indian languages,
classical languages and English,

Promotion of Sanskrit

2. A number of schemes for the promo-
tion of Sanskrit which are in operation are
proposed to be continued and streagthened,
The main schemes relate to the preservation
of Sanskritic tradition, modernisation of
content and methodology of teaching Sanskrit
and popularisation of its study.

3. Wefst Bengal and other parts of
Eastern India are also covered under the
above schemes which help promotion and
development of Sanskrit. For instance,
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(c) whether there is any proposal to
purchase more ships ?

THE MINISTER OF STATE OF THE
MINISTRY OF SHIPPING AND TRANS-
PORT (SHRI Z. R. ANSARI) : (a) Details
are as follows :

1983-84 1984-85
142 158
29.86 33,25
49.66 55,06

. 512.98 _ 595,00
( estimated )

last year 216 Sanskrit institutions in West
Bengal were supported Similarly institutions
in the ‘Eastern and other parts of the country
werc also assisted, Grant-in-aid amouating
to Rs. 3,56,083/- was released to Sanskrit
institutions in West Bengal to enable them to
meet the expenditure on payment of salaries
of hers and scholarships to students/
scholars. Sanskrit ‘Sahitya Parishad Patrika®
and ‘Jahnavy’ in Calcutta are also receiving
grant-in-aid from this Ministry for popularis-
ing Saanskrit, About150 Sanskrit students in
studying higher secondary classes were given
scholarships during the last year. More
than 200 old Sanskrit Pandits in indigent

nces of West Bengal received finan-
cial assistance during the last year. Recently
an all-India Sanskrit elocution coatest and
all-lndia Vadic Convention were organised
by the Ministry on the premises of “Govern-
ment Sanskrit College. Calcutta. Similarly,
almost all eastern States of India including
Bihar, Orissa, Manipur, Meghalaya, eic.
are being benefitted by various schemes
which have been launched.

4, In the Sevénth Plan greater emphasis
will be givem to in-service traiving of
teachers, surwey, editing and publrcation of
rare Sanskrit maauscripts, preservation of
oral Vedic tradition and use of modern
haology for the teaching
and icarning of the language, Central apd
State endowments for preserving Vedic tradi-
tion are proposed to be set up., Tasse

tion
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endowments are expected to assist Vedic
scholars, audio and video tape oral tradition
and support the effort at inter-disciplinary
research. Two of the Kendriya Sanskrit
Vidyapeethas at Tirupati and Dethi are
proposed to be given the status of institution
deemed to-be University.

Promotion of Urdu

5. The Goverament of India have sct up
the Tarraqi-e-Urdu Board to advise it on
programmes to be taken us for implementa-
tion, particularly for developing Urdu as a
vehicle of contemporary thought. In
pursuance of the recommendations of the
Gujaral Committee which was constituted in
1972 and which reported in 1975, a
Standing Committce has been set up to
watch the implementation of various pro-
grammes initiated for the promotion of
Uvrdu, The Bureau for the Promotion of
Urdu, set up in 1971 as a sub-ordinate office
of the Ministry, has also been strengthened,

6. The programmes initiated in the Sixth
Five Year Plan are proposed to be continued
with eshanced outlays. ‘These schemes will
include production of academic literature for
students, compilation of technical cermino-
logy, preparation and publication of English
Urdu, Urdu-English. Urdu-Urdu dictionaries
and Urdu Enacyclopaedia, establishment of
calligraphy centres in d:fferent parts of the
country, training of Urdu teachers and assis-
tance to voluntary organisations working
for the promotion of Urdu language for such
activities as publication of books, main-
tenance of Urdu typewriting and shorthand
ccntres, etc, To encourage authors and
publication activitics, Urdu books are pur-
chased in multiple copies for free distribution
to institutions,

7. There are Urdu Academijes in 11
States, inclding West Bengal and Bibar. The
Bureau for Promotion of, Urdu organises
perodically Coordination Committee meetings
for all these academies. JIn ihese meeungs
publicatiop programmesars reviewed so as
to avo:d duplication. Special efforts are
proposed to be undertaken to promote the
sals of Urdu books through these academies.
Exhibitions of Urdu books are also organised
by the Bureau for Promotion of Urdu, with
the collaboration of State Urdu Academies.
A calligraphy centre has aleady been set up
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in Calcutta and four such centres have been set
up in Bihar. A book entitled “Bengal Main
Urdu” is likely to be published shortly,

8. For the Seventh Plan some new
thrusts have been proposed, These inciude
greater emphasis on inservice training of
teachers, utilisation and learning of modern
communication techrnology,  Particularly
radio arnd televison, for teaching of Urdu
and training of teachers, Organisation of
correspondenee courses and publication of
a half--yearly research journal are also pro-
posed to be undertaken by the Bureau for
Promotion of Urdu Experimental work for
standardisatipn of Urdu characters with the
in‘ention of ascertaining whether printing in
Urdu car be computerised is also proposed
to be taken up, Such a development wquld
facilitete a much larger publication activity .
in Urdu. Creative authors and voluntary
organisations will be entrusted with prepara-
tion and publication of Urdu literature. It
also proposed to start classes in Urdu is
typewriting and stemography.

Sanjay Saénr Irrigation Froject

3601. SHRI PRATAP BHANU SHARMA :
Will the Minister of IRRIGATION AND
POWER be pleased to state :

(a) whether it is a fact that Sanjay Sagar
(Bah) irrigation project in Vidisha ° district
of Madhya Pradesh has been approved by
the World Bank for conostruction but its
aprraisal work is still going on by the
Ceatral Water Commission and Planning
Commission since last two years ;

(b) if so, the reasons for delaying the
project for so long ; and .

(c) whether it is a fact that this project
is coming up in the area where the irrigation
percentage presently is even below 5 per
cent ?

THE MINISTER OF IRRIGATION
AND POWER (SHRI'B. SHANKARA-
NAND) : (a) and (b} Sanjay Sagar (Bah)
Irnigation Project in the Vidisha Bistrict of
Maghya Pradesh is one of the Medium
Irrigation Projects included in the line of
credit for World Bank assistance under the
MP Medium Irrigation Pioject. Howcver,
since inclusion of this project in the pipeline,
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the State Government has reviewed and
revised tbe scope of the project. The revised
project recpors and estimate is  presently
under examination with the Central Water
Commission and the Department of Environ-
ment, . .

(c) As reported by the State Govern-
ment the percentage of irrigation in this
district is 5 8%

World Bank Assisted Schemes in
Madhya Pradesh

. 3602, SHRI PRATAP BHANU
SHARMA Will  the Minister of
IRRIGATION AND POWER be pleased to
state :

(a) how many new irrigasion projects
were approved under the World Bank assis-
tance scheme in Madhya Pradesh during the
Sixth Plan period ;

(b) whethdr ail of them have been
cleared by various agencies and departments
associated with their construction ;

(c) if not, the reasos therefor ; and

(d) the details of those projects where
site activities have been started 7

THE MINISTER OF IRRIGATION
AND POWER (SHRI B, SHANKARA-
NAND) : (a) The World Bank have provided
IDA assistance for the following three
Projects during the Sixth Plen period ;

(1) M.P. Major Irrigation Project.
(1) M,P. Mediom Irrigation Project.

(i1i) Chambal (Madhya Pradesh) Irrigation
1t Project.

(b) and (c) M.P. Major Irrigation
Project and the Chambal (MP) Irrigation 11
Project have been cleared for construction.

Under MP Medium Irrigation Project,
16 Medium Irnigation Projects have been
approved by the World Bank, An
addittonal six projects have been proposed
for inclusion in the credit. Two of the
revised project reports in list are under
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examipation with the CWC. Out of the total
list of medium project nine picjects are
awaiting clearance with the the Lepartment
of Eavironment,

(d) Details of those projects where site
activity have started are as per statement
attached,

Statement

S. No,

Name of the Project

I. MP Medium Irrigation Sub-Projects

. L Choral
2, Matiamoti
3. Kaliasote
4. Matiyari
s. Koiar
6. Gomukh
7. Chhinpani
8. Ghunghutta
9. Tillar
10. Chandora
11, Dejla Dew;ada
12, Bundala
13, Budhba
14, Kanhargaon
15. . Dudhi
16. Barnati

II. MP Major Irrigation Project

MAHANADI RESERVOIR PROJECT
(Sub-Projects)

(a' Sondur Dam

{b) Rudri Headworks

(c) Pairi Dam

(d) Other remodelling works

HASDEO BANGO SCHEME
Bangs Dam.

JIl.  Chambal (M P) Irrigation II Project

Works on the various projct components
are at different stages of execution.
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Pensionary benefits to C W.C.
Employees

3603, SHRI CHINTAMANI PANI-
GRAHI : Will the Minister of IRRIGATION
AND POWER be pleased to state

(a) whether it is s fact that - the work-
charged employces of three Divisions of
Central Water Comumission fuactioning in
Orissa arc deprived of getiing their pensio-
nary benefits ;

(b) has the pensionary benefits been
given to the families of the deceased tempo-
rary/work charged employees who have died
premature deaths during their  service
periods ;

(b) if so, the number of such families
who are getting such “family pension
benefits ; and

(d) if not, the reasons therefor?

THE MINISTER OF IRRIGATION
AND POWER (SHRI B. SHANKARA-
NANDj): (a) to (d) The information is
being collected and will be laid on the

* Table of the Houge.

Opening of Hydrological Observatory
at Bhubaneshwar

3604. SHRI CHINTAMANI PANI-
GRAHI : Will the Minister of IRRIGATION
AND POWER be pleased to state :

(a) whether Government are aware of
the public demand for opening a hydrologi-
cal observatioa and flood forecasting circle
of Ceatral Water Commission under the
Ministry of Irrigation and Power at
Bhubaneswar (Ortssa) ; and

(b) if so, what steps Government have
taken in this regard ?

THE MINISTER OF IRRIGATION.
AND POWER (SHRI B, SHANKARA-
NAND) : (a) and (b) There have been

q s to id peni of a new
shydrological observations and flood fore-
casting Circle’ at Bbubaneswar. In view of
the need to economise expenditure, it may
not be possible to open a new Circle at
Bhubaneswar in the near future.
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Procurement of Two Passenger Vessels
from International Market for
Andaman and Nicobar [slands

3605. SHR1 MANORANJAN BHAKTA :
Will the Minister of SHIPPING AND
TRANSPORT be pleased to state : *

(a) whether the AndaTtan and Nicobar
Adnrinistration has requested Government
for procurement of two passenger vessels
from the iaternational market on urgent
basis ;

(b) if so0, the details of the action taken
by Government thereon ;

(c) whether it is a fact that T.SS.
Nancowry and M_V. Andamans both have
expired their life and are unfit for passenger
services ;

(d) if so, what is the proposal of
Government for replacement of these two-
vessels 3 and

(e) the details of the expenditure
incurred oa repairs of M.V, Andamans aod
T.S.S. Nancowry during the last three years?

THE MINISTER OF STATE OF THE
MINISTRY OF SHIPPING AND TRANS-
PORT (SHRI Z. R, ANSARI) : (@) A
suggestion to this effect was received from
the A & N Administration while gving their
comments on the draft interim report of
the Working Group set up by the Govern-
ment to work out the shipping requirements
of these islands during the Seventh Plan
period.

(b) On the basig of the need for 3 new
ships identified by the Working Group,
Shipping Corporation of India has aiready
initiated action to invite tenders.

(c) M V. Andamans is 28 years old and
T.S.S. Naacowry is 37 years old. Through
the normal life of the ships has expired,
they continue to ply as they have b:en
certified fit by Government Surveyors in
respect of maintenace and condition.
Both the ships possess passenger ship sdfety
certificates,

(d) The need for 3 new ships identified
by the Working Group as indicated in (b)
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above includes the replacement of T.S.S,
Nancowry and M.V, Andamans,

(e) Details are as follows :

M.V, Andamans
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T.S.S Nancowry .

(Repairs and Survey)

(Rs. in lakhs)
198182 <3293 73.76
1982 83 50,98 82,84
1983-84 5008 258.79

Survey of Kolayat-Faladi Rail Line

3606. SHRI VIRDHI CHANDER JAIN:
Will the Minister of RAILWAYS be pleased
to refer to reply given to Unstarred Question
No 5517 dated 29 March, 1984 regarding
survey of Kolayat Falodi Rail line and
state whether, keeping in view the increase
in population, advent of Rajasthan capal
discovery of salt amd other minerals in
the area and development of Jaiselmer as a
tourist centre, Goverament propose to take
a decision for the construction of this rail
line afier undertaking a fresh survey thereof,
so as to provide a direct rail link between
Delhi and Jaiselmer in the Sevepth Five
Year Plan?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : No, Sir.

e to severe constraints of resources,
there is no proposal for undertaking a fresh
survey/construction of Kolayat-Falodi Rait
line, in the Seventh Five Year Plan.

Ex-cadre Promotion Scheme to the Posts
of Readers and Professors
3607. SHRI VIRDHI CHANDER JAIN :
Will the Minister of EDUCATION be
pleased to state :

(a) whether it is a fact that several
universities in India have adopted and imple-
mented the ex-cadre promotion scheme for
the posts of Readers and professoryin all
subjects ;

(b) whether it is also a fact that the
ex-caire promotion scheme has not been
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implemented in  Government and non-
Goverament colleges throughout India ;

(c) if so, why this discrimination has
been meted out to Lecturers working in
colleges and steps intended to be taken by
Government to remove the anamoly ; and

(d) the impact of scheme on the
academic excellence and research studies in
Indian Universities ? -

THE MINISTER OF EDUCATION
(SHRI K.C. PANT): (a) The UGC had
formulated a scheme of merit promotion of
Lecturers as as Readers and Rceaders as
Professors, to implemented with effect from
January 1, 1983. The Commission lad also
offered fi ial nce to impl t the
scheme upto 31.3,1985, The Scheme is to
be implemented in the State Universities and
Colleges affiliated to them with the con-
currence of the State Govts, as they have to
meet the maintenance expenditure on these
posts after 313 1985 According to _infor-
mation available, several universities have
started implementation of the Scheme,

(b) and (¢) The scheme is applicable
also to teachers in Government- and non-
Government colleges in the country. The
detailed information about the implementa-
tion of the scheme in colleges is not
available,

(d) The implementation of the scheme
is still in the initial stages. It is to early to
make apy assessment of the impact of the
scheme.

Number of Irrigation P‘rojec!s Approved
during the last Five Years

3608. SHRI VIRDHI CHANDER JAIN :

. Will the Minister of IRRIGATION AND
'POWER be pleased to state :

(a) the number of irrigation projects
of State Governments sanctioned by the
Union Government since 1980 till date,
State-wise ;

(t) how many are pending with Union
Government for sanction (State-wise) and
reasons therefor ; and
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’ (c) the name of the projects of Rajasthan
pending with the Union Government and
the reasons therefor ?

THE MINISTER OF IRRIGATION
AND POWER (SHRI B. SHANKARA-
NAND) : (a) Upto Maich, 1985, 23 major
and 85 medidm new irrigati h and
revised: estimates of 14 Major aand 11
Medium on-going irrigation schemes were
accepted since April, 198), Statement I
showing the State.wise break up is attached,

(b) As on 3ist March, 1985, 38 major
and 59 medium new irrigation schemes and
revised estimates of 17 major and 24 medium
on-going irrigation Schemes remained under
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various stages of ex A sta n
showing the Siate-wise break-up is attached.
\

Certain clarifications for accepting the
technc viability/r bl of
cost estimates are required from the State
Governments for coasidering clearance of
these projects.

(¢} Two major and 8 medium new
irrigation schemes and one revised estimate
are under various stages of exa'minau‘on,
The names of the Projects are given at
Statement 1 attached, Certain clarifications
for accepting their techno-economic viability/
reasonableness of cost estimates are required
feom the State Government for considering
clearance of these projects.

Statement I .

The State-wise number of new Irrigation Projects and Revised Estimates A -cepted

by the Planning Commission from 1-4-1980 10 31-3-1985,

S. No. Name of Stnl; New Schemes - ) Revised Estimaicﬂ
Major Medium Major Medium
1.  Andhra Pradesh I -1 o 1
2. Assam 1 1 1 -—
3. Bihar 3 9 —_— 1
4, Gujarat 2 11 ) - 1
5. Haryana 2 — — —
6., Himachal Pradesh ~ — 1 _ 1
7. Jammu & Kashmir — 1 1 1
8. Karnataka —_— | — —_—
9. Kerala 1 1 5 —
10, Madhya Pradesh 3 15 — —_
ii. Maharashtra 4 29 p— 1
12, Manipur 1 1 1 2
13, Orissa .- a 1
14. Punjab 2 - . — —
15, _Rajasthan _ 4 _ 1
16, Tau!il Nadu — ., 4 — —
17, Tripura — 1 — —
18, Uttar Pradesh R 3 —_ 4 —_—
Union Territories A
Goa, Daman & Diu — 1 1 —

23

85 14 . 11
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Statement 11

The Statewise number of New Irrigation| Revised Estimates Pending with the Centre
(As on 31-3-1985) *

Name of State

Revised Estimates

S. No. New Scheme
\ : Major Medium Major Medium
1 2 3 4 5 6

1, Andhra Pradesh 4 1 < 4 i

2. Assam — — 1 1

3. Bihar 4 16 4 i4

4. Gujarat 1 — —

" 5. Himachal Pradesh —_ 1 — —

6. Jammu & Kashmir 1 4 1 4

7. Karnataka 2 _ _ —_—

8, Kerala 1 —_— — —

9. Maharashtra 10 20 2 1
10. Manipur — — _ N 2
11. Orissa 5 4 — —
12. Punjab 2 —_ —_—
13. Rajasthan 2 8 1 —
14. Tamil Nada 3 4 2 -1
15, Uttar Pradesh 1 —_ 2 —
16, West Bengal 2 —_— — —_

Total 38 59 17 24
* The ber indicated S ise does The number also does net include those

not include schemes in river basins like
Cauvery etc,, where sharing of waters of

the basin as a whole is under dispute by

the beneficiary states,

'schemes which have ai.rendy been examined
by CWC and comments sent to the State
Governments for clarification/compliance.

Statement 1I1

Names of Irrigation Projects|Revised
Estimates of Rajasthan which-are Currentiy
under Tec hnical Examination in C.W.C.-

A, MAJOR SCHEMES

1. Narmada Canal.

2, Construction of Rajasthan Feeder
" Crang Canal link Channel.

B. MEDIUM SCHEMES
1. Bandi Sendra Irrigation,
.

2. Chauli Irrigation.

3. "Modernisation of Alinia Irrigation
Scheme,

4, Chaken Irrigation.
Piplait Lift Irrigation.

6. Olwara Lift Irrigation Scheme,
Hamir Sagar Irrigation.

8. Karali Irrigation.

C. REVISED ESTIMATE

1. Ilndira Gandhi Nahar Canal,
Stage-11.
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Conversion of Siwan-Thawe-Gorakhpur
Line into Broad Gauge

3609, SHRI KALI PRASAD
- PANDEY : Will the Minister of RAIL-
WAYS be pleased to state :

(a) whether itis a fact that a survey
was conducted in 1972 in conpection with
convertion of Siwan-Thawe-Gorakhpur line
into broad gauge line ;

(b) if so, whether the conversion of the
said line into broad gauge has since been
commenced ; and N

(c) if no.t, the reasons for delay and
when the conversion work is lik_ely to com-
mence and completed ?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SARI
MADHAVRAO SCINDIA) : (a) No, Sir.

(b) No, Sir,

(c) There is no proposal, at present, for
conversion of Siwan-Thawe-Gorakhpur metre
gauge section into broad gauge, in view of
severe constraint of resources and heavy
commitments already in band.

Chbhitauni Railway Bridge

3610. SHRI KALI PRASAD PANDEY:
Wil the Minister of RAILWAYS be pleased
to state :

(a) the progress of construction of the
Chhitauni Railway Bridge in West Cham-
paran District of Bihar, foundation stone of
which was laid by the late Prime Minister
Shrimati Indira Gandhi in 1974 ; and

(b) when th: wark of construction of
the railway bridge is likely 18 be completed ?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAQ SCINDIA) :(a) Fourdation
stone for rail line from Chhitauni to Bagaha
(28 4 kms), including the bridge across river
Gandak, was laid by the late Prime Mimster
Smt. Indira Gandbi on 22.10,73,

(b) Bagaha Valmikinagar section (9 kms)
has been completed and opened to traffic,
C t and pleti of the
remaining section, including the bridge, will
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depend on availability of resources in
Railway sector and payment of increased
sbhare of cost by the State Governments of
Bihar and Uttar Pradesh for river protection
work,

Carrying Coal through Asansol, Mokamah,
Muzaffarpur and Gorakhpur on broad
gauge rail line

3611, SHRI LALITESHWAR SHAHI =
Will the Minister of RAILWAYS be pleased
to state :

(a) whether there is any proposal for
cartying coal through Asansol, Mokamah,
Muzaffarpur and Gorakhpur on broad gauge

rail line ; and

(b) if so, the details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHR!
MADHAVRAO SCINDIA) : (a)asd (b)
Coal for industrial and other consumers
located between Barauni-Muzaffarpur-~
Gorakhpur, is already being carried on ite
broad gauge line via-Asansol-Mokamah-
Muzaffarpur,

Rail Cum Road Bridge Near
Bhagalpur (Bihar)

3612, SHRI LALITESHWAR SHAHI :
Will the Minister of RAILWAYS be pleased
to state :

(a) whether there is any proposal to
construct a rail-cum-road bridge at or near
Bhagalpur (Bihar) ;

(b) if so, the details thereof; and .

(c) the steps taken by Government in
the matter ? -

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHR?
MADHAVRAO SCINDIA): (a) No, Sir,

(b) and (c) Do not arise,
Pamban Bridge in Tamil Nadu

3613, SHRI N, DENNIS :* Will the
Minsster of SHIPPING AND TRANSPORT
be pleased to state :
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(a) the steps taken by Government to
complete the work on Pamban bridge in
Tamil Nadu ; and

(b} when the work on the bridge is
likely to ve completed ?

THE MINISTER OF STATE OF THE
MINISTRY OF SHIPPING AND TRANS-
PORT (SHRI ZR. ANSARI): (a) and (b)
After the original Contractor to whom the
work was awarded left it incomplete, the
balance work was put to tender and awarded
to M/s Gammon India (Pvt.) Ltd. in
February, 1984. The work is in progress
and the target of completion is February,
1987.

Setting Up of New Hospitals for
Treatm of Heart Di

3614, SHRI N, DENNIS : Wil the
Minister of HEALTH AND FAMILY
WELFARE be pleased to state :

(a) whether there is any proposal under
consideration of Government to establish
new hospitals for treatment of heart
diseases in the country ;

(b) whether it is also a fact that our
doctors are fully competent to cure heart
diseases ; and

(c) if so, the number of sugh doctors
and the facilities Government have extended
in favour of these doctors to cure heart
patients ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF HEALTH (SHRI
YOGENDRA MAKWANA) : (a) to (c)
There is no proposal uader consideration for
establishing new hospitals exclusively for
treatment of heart disecases, There are a
number of hospitals in the country having
advanced facilities for cardiac care. The
Government extends full co-operation to the
hospirals through * grant of custom-duty
exemption for importing sophisticated equip-
ments which they may require for developing
these facilities. .

Toadequate Berthing Space in Ports of
Bambay, Calcutta, Madras and Cochin
for Incoming , Vessels

3615. PROF. MADHU DANDAVATE :
Will the Minpister of SHIPPING AND
TRANSPORT be pleased to state :
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(a) whether it is a fact that due to
inadequate berthing space in some major
ports like Bombay, Calcutta, Madras and
Cochin the incoming vessals at those ports
do not make any halt ;

(b) if so, what are the details .(hercof
per week in the months of October,
November and December, 1984 ; and

(c) whag remedial steps are proposed to
see that adequate berthing space .is made
available to incoming vesseis ?

THE MINISTER OF STATE OF THE
MINISTRY OF SHIPPING AND TRANS- |
PORT (SHRI Z.R. ANSARI) : (a) No, Sir.

.

(b) and (c) Do not arise.
Decline in Incidence of Malaria

3616. SHRIMAT! JA‘YANTI PATNAIK:
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state :

(a) whether th@re has been progressive
decline in the iocidence of Malaria in the
country ; -

(b) if so, the name of the States where
the incidence.of Malaria has been declined :

(c) the steps taken to eradicate Malaria
from different parts of the country ; and

(d) the programmes proposed to be
implemented in the Seventh Plan for that
purpose ?

THE MINISTER OF STATE IN THE,
DEPARTMENT OF HEALTH (SHRI1
YOGENDRA MAKWANA) : (a) Yes, Sir.

(b) The dechining trend of malara has
been reported from the States of Bibar,
Gujarat, Himachal Pradesh, Karnataka,
Madhya Pradesh, Manipur, Nagaland,
Sikkim, and Unioa Territories of ‘Andaman
& Nicobar Islands, Arunachal Pradesh,
Dadra & Nagar Haveli, Delht, Goa, Daman
& Diu and Lakshadweep.

(c) and (d) The following specific steps
are being taken to controi/eradicate the
incidence of malaria in the countty as a”
whole, '

(i) Every village is visited fortnigistly
by surveillance workers to detect
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fever cases, collect blood smears
and to give presumptive treatment.

(i) The laboratories in the Primary
Health Centres provide prompt
examipation of blood smecars of
fever cases and institution of
radical treatment of positive
cases.

(iti) Insecticidal spray operations are
undertaken in all the ruzal zreas
which have incidence of two or
more cases per thousand popula-
ticn per year.

(iv) Drug Distribution Centres and

" Fever Treatment Depots aie

functioning in the villages so that

the drug could be made available,

with no ipss of time, to the fever
cases.

(v) To create public awareness, health
education on the subject has been
intensified.

(vi) Inorder to control the spread of
the 2. faiciparum infection, which
causes cerebral malarta, the P,
falciparum  Containment Pro-
gramme is being implemented in
‘the 3ffected areas of the country.

(vii) Realising the difficult'es of the
States for the procurement of
costly insecticide like malathion,
the Government of India has
decided to provide the entire

quantity of malathion to the
States the cost of which will be

« fully reimbursed by the Central
Government.

Tbe Modified Plan of Operation under
the National Malaria Eradication Pro-
gramme will be continued as an on going
programnie in the Seventh Five Year Plan,

Primary Health Centre Delivery System

3617, SHRIMATI JAYANTI PAT-
NAIK : Will the Ministero f HEALTH
AND FAMILY WELFARE be pleased to
state:

_(a)y whether Government have taken
any Step curing the Sixth Plan for develop-
ine Primarv health centre . delivery system
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in the country to achieve the long term per-
spective of <Health for All by 2000 AD;

(b) if so, the details thereof ; and

(c) the guidelines sent to various States
in this regerd ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF HEALTH AND
FAMILY WELFARE (SHR1 YOGENDRA
MAKWANA) : (a) to (¢) During the 6th
Plan, norm for the establishment of primary
health centres has been revised. The pre-
sent norm is to have one Primary Healthr
Centre for every 30,000 rural populatiop i
general and for every 20,600 population in
biily and tribal area. 1t was also decided
that additional inputs should be provided to
the existing rural dispensaries to convert
them into Subtsidiary Heaith Centres. which
can take up all the functions of the Primary
Health Centres, The Sixth Plan target for
the establishment of Piimary Health Centres
and Subsidiary Health Centre was 600 (re~
vised 756) & 2270 respectively. The hkely
achievement during the 6th Five Year Plan
for Primary Health Centres and Subsidiary
Health Centres is likely to be 1876* & 1954*
1espectively,

Introduction of Electric Train Services
betweog Tirupati Pilgrim Town and
Madras via Tiruthani

3618. SHRI CHINTA MOHAN : Will
the Minister of RAILWAYS be pleased to
state:

(a) whether there is any proposal 1o
run clectric train service at regular intervals
between Tiiupali Pilgtim Town and Madras
via Tiruthani;

(b) if so, the details thereof; and

(c) whether Government propose to
expedite introduction of such regular ser-
vices to ease the present traffic load ?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHR1
MADHAVRAO SCINDJA) : (a) Ne, Sir.

(b) and (¢) Do not arise,

*Figures Provisional,
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Madras Nellore Section of National
Highway No, 5 Damaged due to Cyclone

3619. SHRI CHINTA MOHAN : Will
the Minister of SHIPPING AND TRANS-

. PORT be pleased to state :

(a) whether there has been any damage
to National Highway No, 5 between Madras
and Nellore (G T. Road) Section due to
recent November, 1984 cyclones;

(b) if 5o, the details thereof;
(c) what steps have been tékcn to
repair the damages;

(d) whether Government are collecting
any toll at Gudur on National Highway
No. 5; and

(e) if so, the details of such collection
during the past three years, year-wise ?

THE MINISTER OF STATE OF THE
MINISTRY OF SHIPPING AND TRANS-
PORT (SHRI Z R. ANSARI): (a)to (¢)
Madras-Nellore section «f Nationa! Hygh-
way No., 5 was badly affected due to cyc-
lone in November, 1984. The portion of
the National Highway in Andra Pradesh
was over topped and breached at several
places disrupting the traffic from 13th to
21st November. 1984, After carryinrg out
immediate repairs to the affected stretches
of the road the traffic was soon restored,
Estimates amounting to Rs, 75.268 lakhs
and Rs, 4,947 lakhs in the States of Andra
Pradesh and Tamil Nadu respectively bave
been sanctioned for restoration of damages
and improvement of the road surface.

(d) and (e) The particulars of the fee
collected at bridge on Monubolu Byepass
between Gudur and Nellore on National
Highway No. 5 are as under:

Year A-mount
1982-83 Rs. 2,16,102
1983-84 Rs. 1.96 920
1984-85 Rs. 2,50,062

CHAITRA 28 1907 (SAKA)

Written Answers 178

Student Strength of the Central School.
Tirupathi

3620. SHRICHINTA MOHAN": Wili
the Minister of EDUCATION be pleased to
state @ .

(a) the present student strength of the
Central School at Tirupathi; and

(b) whether there is any proposal to
enhance the present seats to meet the pre-
sent and future growing needs ?

THE MINISTER OF EDUCATION
(SHRI K.C. PANT) : (a) There were 556
students on rolls of Kendriya Vidvalaya
(Central School), Tirupathi, on 24-1-1985.

(b) No, Sir,

Grant of Subsidy to Farmers Cooperatives
for Lift Irrigation .
3621. .SHRI BALASAHEB VIKHE
PATIL : Will the Minister of IRRIGATION
AND POWER be pleased to state:

(a) whether Government have consi-
dered the desirability of giving subsidy to
the Farmer’s Cooperatives for their efforts
to instal pump sets for lift irrigation to
bring upto 5000 acre of land under irrigation
with their own resources;

(b)y if so, the details thereof;

(c) the present facilities that are pro-
vided to farmers for their own initiative in
this field; and

(d) whether augmentation of this faci-
lity is being considered ?

THE MINISTER OFIRRIGATION AND
POWER (SHRI B. SHANKARANAND) :
(a) and (b) No such proposal is under con-
sideration in the Ministry of Irrigation and
Power (Department of Irrigation).

(¢) and (d) A scheme to provide subsidy
on matching basis to small and marginal
farmers for minor irrigation is being imple- _
mented by the Ministry of Agriculture &
Rurai Development, '
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Central Grants gnd Loaos given to
" *Madhya Pradesh for Irrigation
Project in Tribal Areas

3622, SHRI BALKAVI BAIRAGI :
Will the Minister ofjIRRIGATION AND
POWER be pleased to state :

(a) the amount of grants and loans
given by Union Government to Goverpment
of Madhya Pradesh in the Sixth Plan to
complete their irrigation projects in tribal’
areas;

(b) the criterra for giving grants and
loans for the irrigation projects in tribal
areas;

(c} whether the amount given was less
than that fixed by Union Government; and

(d) if so, the reasons therefor ?

THE MINISTER OF IRRIGATION
AND POWER (SHRI B SHANKARA-
NAND) : (a) to (d) No Central assistance
was provided by the Minisicy of lIrrigation
and Power, Government of India for com-
pletion of iriigation projects.in ttibal areas
in Madhya Pradesh in the Sixth Plaa.

[English)

Inclasion of T B_ Controt in 20 Point
Programme and X-ray Machines in
Primary Health Centres

3623, SHRI MOOL CHAND DAGA :
Will the Munister of HEALTH AND
FAVILY WELFARE be pleased to state :

(a} whether T.B. coatrol programme
has been incladed 1a the 20-Point FPro-
gramme; .

(b) ifso, how many of the Primary
Health Centres are equipped wiuh X-ray
machines; and
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(c) what is the status and role of MMR
(Mass Miniature Radiograpby) in detection
and follow up of cases of T B, in our
country giving State-wise and year-wise
position during the last three years ?

THE MINISTER OF STATE IN THE
‘DEPARTMENT OF HEALTH (SHRI
YOGENDRA MAKWANA) : (a) Yes,' Sir.

(b) X ray madchines are not supplied to
Primary Health Centres under Rural Health
Schemesw However, there is a provision of
X-ray facilities at Community Health
Centres/Upgraded Primary Health Centres.

(c) X-ray unit attached with Miniature .
Radiography equipments is used to under-
take X-ray chest examination of the pati-
ents, With the attachment of Miniature
Radiography equipment to the X-ray unit,
small sized X-ray films (70 mm X 70 mm or
100 mm X 100 mm) can be used and .as the
cost of these small sized X-ray filmgis about
1/8th to 1/10th of the standard sized X-ray
film. it becomes guite economical, especially
when a large number of X-ray chest exami-
nations are to be conducted. In those
patients where X-ray chest examination re-
veals presence of abnormal shadows in the
lungs, further investigations to establish the
diagnosis of Pulmonary TB are conducted,

* The X-ray chest examinations is also under-

taken as a part of the follow-up measures
to assess the progress or ctherwise of the
diagnosed TB patients who are undertaking
treatment. -

Under Natiopal TB Programme, static
X-ray units attached with Miniature Radio-
graphy equipment (Odelca Camera) are
available at 354 District TB Centres in the
country. A statement I showing the number
of District T8 Centres (State-wise) where
such equipments are available is attached.
Statcment Il showing the number of TB
cases detected during the last three years is
attached.
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Statement showng the number of District TB Centres equipped with X-ray Units an |

Miniature Radiography equipment

Name of Stn(e/Uni;n

Total No. of Dustt. TB. Centres equipped

182

Sl
No. Territory with X-ray unit attached wAth Miniature
Radio graphy equipments (Odelca Camera)
v 2 - 3
1. Andhrd Pradesh 23
2. Assam 10
3. Bihar 25
4. Gujarat 19
5. Haryana 9
6. Himachal Pradesh 8
7. Jammu & Kashmir 09
8, Karnataka 19
9. Kerala 10
10, Madhya Pradesh - 45
11, Maharshtra 26
12, Manipur 2
13. Meghalaya 2
14, Nagaland 1
15. Orissa 13
16. Punjab 10
17, Rajasthan 26
18. Sikkim 1
19, Tamilnadu 15
20. Tripura 2
21, Uttar Pradesh 56
22. West Bengal 16
Union Territories
23. Arunachal Pradesh 1
24, Goa, Daman & Diu 1
5, Mizoram 1
26. Pondicherry 1
27. Andaman & Nicobar Islands 1
28, Chandigarh 1
29, Dadra & Nagar Haveli —_
30, De]hl 1
31, Lakshadweep —_—
Total: 354
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Statement-Ii
Statement Showing Number of TB Patients Detec ted during 1982-83, 1983-84 and
1984-85 (upto February, 1985) (Provisionaf)
Si. Name of the Satate/U.T. 1982-83 1983-84 1584 85
No. (Provisional)
upto Feb , 85.
1. Andhra Pradesh 594C7 61°94 54751
2, Assam - 11002 15517 12858
3. Bihar 84862 21260 110793
4. Gujarat 85437 102019 92488
5. Haryana 18323 19518 17320
6. Himadhal Pradesh 11311 14024 12354
7. Jammu & Kashmir 8550 8214 61728
8. Karnataka 45763 48009 4299-6
9, Kerala 30395 28572 24427
10. Madhya Pradesh 74879 93617 71070
11, Maharashtra 177159 205792 179170
12; Manipur 1311 1585 1660
13. Meghalaya 92 129 1194
14. Nagaland 174 705 742
15. Orissa 20581 23590 20662
16. Pubpjab 25126 34596 26538
17. Rajasthan 34668 38129 41271
18, Sikkim 1248 621 . N.R.
I9. Tamil Nadu {8140 93437 84078
20. Tripura 1528 1648 1413
21. Uttar Pradesh 178880 199949 189292
22. West Bengal 78245 74458 49307
23, Arunachal Pradech 761 1187 1365
24. Goa, Daman & Diu 2181 2819 2572
25. Mizoram 533 1027 493
26, Pondicherry 4868 a110 41,7
27. A. & N, Islands 612 576 277
28. Chandigarh 1640 1982 1974
29. Dadra & Nagar Haveli 137 301 107
30. Delhi 33821 37595, 32998
31 Lakshadweep 79 150 127
Total : 1081493 1208830 1085572

—_—
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[ Translation]
Handicapped and théir Employment

3624. SHRI MOOL CHAND DAGA;
Will the Minister 6f SOCIAL AND
WOMEN’S WELFARE be pleased to state :

(a) the total number of handicapped
persons in the cotintry indicating the number
of blinds, dedf sand orthopaedically hadi-
capped persoffs among them, separately;

(b) whidther Government have formu-
jated any scheme to provide employment
opportunifies to these handicapped persons
in order to make them self rehiant;

(df 1f so, the details of the scheme'and
the aumber of such persons who were givén
ediployment under the scheme so” far #nd
of those handicapped persons who have been
given employment in Government offices
during the year 1982-83, 1983-84 and
1984.85; and

(d) the target fixed by the (overnment
and the extent to which it bay been achie-
ved ?

THE MINISTER OF SYATE OF THE
MINISTRY OF SOCIAL AND WOMEN’S
WELFARE (SHRIMAT} M. CHANDRA-
SEKHAR): (a) Acoording to the National
Sampie Survey condwéted in 1981, 1here
are about .120 lakh Persons having atleast
one or the other dis#bility constitating about
1 8% of the total population of 68 crores,
The disability-wis¢ break-up is as fallows:-

" i) Locomotor °
disabalities

54,3 lakh persons

it} WVisual 34,7 takh persons
disabitities

) Hearing 30.2 lakh petrsons
disabilities

. iv) Speech 17.5 lakb persons
disabilities

About 109 of the disabled have more
than one type of disability.

(b)and (c) A statement indicating “the
specific programmes/schemes for pxomoung

4

employment of the hadicapp is
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(d) No targets are fixed under these
schemes/programmes,

Statement

i) 3% vacancies for the physically hadi-
capped 19, each for the blind, the
déaf and the orthopaedically handicap
ped in group C and D posts in
Central services and im comparable
posts in Pablic Sector Undertakings-
have. been reserved,

The complete information on the
number of hadicapped persons given
emp!oyment in Central Government
offices is not available. However, from
the reports collected by the Ministry
of Social & Women's Welfare. The
following number. of persons were
employed during the past three years:

Group ‘D"

Year Group C’

1982 49 48
1983 71 45
1984 139 135

ii) To assist handicapped persons in getting
employment, Government of India have
set up 22 special employment exchanges
and 31 special calls iz normal employment
exchanges which are engaged in exclusive
placement of hadicapped persons in gainful
employment.

During the past three years, the Jolio-
wing number of hadicapped persons have
been placed in employment by special em-
ployment exchanges:-

Year No. of hadicapped
_persons placed
1982 4055
)
1983 2448
1984 1963

In addition, normal employment exchanges
also help handicapped persons in placemen
in gainful employment. Duriag the past
three years, the number of handicapped
persons given jobs through employment
exchanges (encluding special employment
) is as follows;- -
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Year No. of handicapped

persons placed

1982 9381
1983 6444
1984 5730

iii) 14 Vocational Rehabilitation Centres
have been set up to assess the residual
ability of the disableds arrange their train-
ning and place them in regular employ-
ment.

The number of clients rehabilitated by
Vocational Rehabilitation Centres is as

follows:-
Year No. of clients
rehabilitated
1982 3510
1983 3966
1984 4722

iv) Public Telephone Booths are given
to physically hadicapped persons by Minis-
try of Communications to help them earn
a living.

2348 Public Telephone Booths have
been allotted to physically handicapped
persons as on 31st December, 1984,

v) Loans are made available from banks
at nominal rates of interest to enable the
physicaily nandicapped persons in setting up
self-employment ventures.

The number of beneficiaries under this
scheme is not available,

vi) 15% of all type of dealership/agency
in public sector 0i] companies are earmaked
for handicapped persons incuding those
disabled in war.

The number of l!andlcapped beneficiaries
under this scheme is not available,

vii) Assistance is given to voluntary
organisationis 40 promote placement services
for the handicapped persons.

Written Answers 188

The number of handicapped beneficiaries
under this scheme is not available,

[ English]
Medical Manpower Available in India

3625. SHRI PIYUS TIRAKY: Wilk
the Minister of HEALTH AND FAMILY
WELFARE be pleased to state whether
Goverament propose to make amendment
to the I M.C, Act of 195650 as to provide
for periodical registration of medical practi:
tioners at least once in five years ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF HEALTH (SHRF
YOGENDRA MAKWANA) : Yes, Sir.

Villages without Medical Faciliies

3626, SHRI ANANTA PRASAD
SETH1: Will the Munister of HEALTH

AND FAMILY WELFARE be pleased to
state @

(a) whether Government have conduc-
ted any survey regarding the villages in the
country where medical facilities are not
available;

(b) if so, the details thereof:

(¢) whether Govérnment propose to
provide mobile, hospitals to augment
primary health services in every village in
the country; and

(d) if so, the details thereof ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF HEALTH (SHRI
YOGENDRA MAKWANA) : (a) and (b) No
survey hss been conducted regarding the

villages in the country where medical fa cilities
are not available. However, medical and health
facihitics are beiog provided to all the
villages of the g¢ountry through a net work
of about 80,000* sub centres, 7360 Primary
Health Centres, 4010+ Subsidiary Health
Centres, and 593* Upgraded Primary Health
Centres/Community Health Centres and
village level by 5,0* lakhs trained Dais and
3.5* lakhs Health Guides besides large
ber of rural disp ies working under

the State/UT Governments.

* Figures Provisional.
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(¢) and (d) Theree is no proposal to
‘provide mobile hospitals to augment Primary
Health Services in  every village i the
country,

Doubling of Jalandhar-Pathankot Rail
Track

3627. PROF. NARAIN CHAND
PARASHAR :  Will  the Minister  of
RAILWAYS be pleased to state:

(a) whether the Railway Board have
taken a decision 1o ‘double the Railway
truck between Jalandbar and Pathankot in
the Seventh Five Year Plan;

(b) if so, the estimated cost and the
likely period for the completion of the
project;

(c) whether Government have also
received any represehtation for linking
Pathankot via Nangal and Amb by speeding
up the coaostruction of Nangal-Talwara
railway line bv miking suitable adjustments/
alterations bsyond Amb, so as to relieve
congestion on the existing track between
Jalandhar and Pathankot and open out a
new area for development, keeping in view
the shortage of funds and thus fulfil the
purpose of developing the existing track ;
and

(d) 1f so, when a decision wouid be
taken in this regard ?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) and (b)
An Enginesring-cum  Traffic Survey for
doubling of track beiween Jammu Tawi
and Jalandbar City (217 Kms.) 15 tn progress.
On exiymination of the survey report and the
project estimates, a decisicn regarding the
proposed doubling will be taken, subject
availability of resources

(c) and (d) Construction of a new Broad
Gauge line from Nangal Dam to Talwara
(84 Kms.) and taking over of siding fiom
Talwara-Mukerian- is an approved project.
The line between Nangal Dam and Rai
Mahatpur ( 7 Kms.) has since been comp-
leted and opened as a siding. The progress
of the line beyond Rai Mahatpur upto Una
and Amb Andaura will depend on availabi-
lity of funds in the coming years and also
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on land being made available and earthwork
executed by the State Government of
Himachal Pradesh.

Higher T B, Patients in Rural Areas than

Urban Areas
3629, SHRI LAKSHMAN MALLICK:
Will the Minister of HEALTH AND

FAMILY WELFARE be pleased to state :

(a) whether it 18 a fact that the pumber
of patients suffering from the T. B. are
much more higher in the rural areas than
the patients suffering from T. B, in the
urban areas;

(b) whether 1t is also a fact that taere
is no proper treatment available to the
poor patients in the rural areas whereas
theére are more facilities available in the
urban areas; and

() if so, whether Government propose
to set up T, B Hospital in the rural areas
also ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF HEALTH (SHRI
YOGENDRA MAKWANA): (a) Yes. Sir,
The prevalence rate of T. B. is almost the
same in the ruralas well as inthe wurban
areas. As about 309 population of the
country is living in the rural areas, and
prevalence rate being tae.same, the number
of patients suffering from T. B. and living
in the rural areas is higher as compared to
the population living in the urban areas,

(b) A new thrust has been given to
the T.B Control Programme, with s
inclusion in the 20 point programme T. B,
case detection and treatment activities are
being augmented, with a network of 360
fullv equipped 20d maaned with tramned
staff, District T. B. Centre and 319 T B.
Ciinics.

With a view to provide proper treat-
ment facilit:es to the patients in the rural
areas, the services of Primary Health Centres,
Mulu+Purpose Health Workers and Village
Health Guides are also being utilised under
the Programme for the benefit of the T. B,
suffering population living in the rural
areas,
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(¢) T.B. Control is integrated with
the General Health Services and Case-
finding and treatment facilities, for, the
benefit of the rural population, are being
provided theough Primary Health Centies
and other Medical Institutions functioning
in the rural areas. There is no scheme to
set up T. B. Hospitals in the rural areas
especially due to the fact that with the
advent of patent apti-TB drugs, most -of
the T. B, petients can be treated effectively
ou domicilliary basis. The patients who are
seriously sick are admitted as in patients
in the T. B. Hospitals located in the
region. -

Power Supply to Karnataka from
Kalpakam and Neyveli

3630, SHRI v S. KRISHNA IYER:
Will the Minister of IRRIGATION AND
POWER be pleased to state :

(2) how much of power is ai present
given to Karnataka from Kalpam Atomic
and Neyveli Thermal Power Projects ; and

(b) in view of the fact that Karnataka
is facing actite power famine, do the
Government propose to take steps to ensure
that rightful share of power from the above

projects are made available to Karnataka

immediately ?

THE MINISTER OF STATE IN THE
DEPARTMENT OE POWER (SHRI ARUN
NEHRU) : (a) and {(b) No power is at
preseat given to Karpataka from Kalpakam
Atomic & Neyveli Thermal Power Staticns,
since no share has been allocated to Karna-
taka in the presently installed capac.ty of
these Stations. e

Narmada Dam

3631. SHRI AMARSINH RATHAWA
Wil the Minister of JRRIGATION AND
POWER be pleased to state :

(a) what is the progress made in regard
to the construction of Narmada Dam in
Gujazat ; -

(b) whether it is a fact that hundreds of
the adivasi familics which were residing in
the area where the dam is being constructed
were uprooted ; and :
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(c) if so, where they have been resettled
and what are the details of help rendered to
them as compensation ?

THE MINISTER OF IRRIGATION
AND POWER (SHRI B, SHANKARA-
NAND) (a) The works on the foundation
of the main dam and the left bank and
monoliths of the dam are in progress,
Tenders for the main dam have been invited
for fixing up an agency.

(b) Some tribal families have been
affécted by the acquisition of the land for
the work of the dam,

(c) Rehabilitation sites with  civic
facilities like wells, schools and.internal roads
are being developed at a number of places
like Ambewadi, Chindiyapur, Khadagada,
Suka, Tbapavi and Tentalav to resettle the
affected families, The compensation for the
land and property acquired is being paid in
accordance with the provisions of the Land
Acquisition Act,

Steam Locos in Railways

3632 SHRI AMARSINH RATHAWA:
Will the Minister of RAILWAYS be pleased
to state :

(a) the number of steam locos operating
in Railways at present and the annual
expenditure incurred on them ;

(b) whéther their number is decreasing
year after year and the expenditure is
increasing ;

(c) if so, the reasons therefor ; and

(d) when these engines will be replaced
with diesel or electric ?

THE MINISTER OF STATE 1IN
THE MINISTRY OF* RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) The.number
of steam locos operating in Railways ®s on
1.4.84 is 6212, The apnual expenditure
incurred on their repairs, maintenance and

operation for 1983-84 was Rs. 569,71
JCrores,
(b) No, Sir,

(c) Mainly due to increased replacements
of major assemblics, which are costlier. Also
due to escalation of prices and wages.
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(d) steam locomotives are being
gradually replaced by Diesal and Electric
locos, according to the availabitity of
resources It is difficult to forecast the
date for ;total replacement of the large
number of 6212 stearn locos,

Over-Aged Steam Engines on B'havnngar
Division

3633, SHRI AMARSINH RATHAWA:
Will the Minister of RAILWAYS be pleased
to state :

(a) wheter it is a fact that over-aged
steam ~engines are running on Bhavnagar
Division of Western Railway ;

(b) if so, the number of such engines ;

(¢) whether use of the over-aged engines’
are affecting the timings and the speed of
running trains ; and .

(d) if so, the action proposed to be
taken by Government for those over-aged
engines ?

THE MINISTER OF STATE IN THE
MINISTRY OF ' RAILWAYS (SHRI
MADHAVRAOQO SCINDIA) : (a) There are
no over-agaed steam engines running on the
Metre Gauge section of Bhavnagar Division,
However, on the Nerrow Gauge of Bhav-
nagar Division. over-aged steam engines are
running. .

(b) Eight.
(€) Yes, Sir.

+ (d) As per the present policy, no new
steam locomotives are being built, Depening
on the resources available, diesal engices are
being introduced selectively on routes with
higher density of traffic, The steam locomo-
tives working on these routes are raleased
for deployment locomotives may be working.
The narrow gauge Section of Bhavnagar has
less density of traffic with only 4 pairs of
trains runniog and the steam locomotivgs at
present working on this section will be
replaced by these rel d from other sections
in theit turn according to this procedure,

Increase in All India Average of Expendi-
t re Per Bed Per Annum incurred in
Government Hospitals

3634. SHRI BHOLA NATH SEN:
will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state :
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(3) wheiher there has been any increase
in the all India average of expenditure per
bed per annum incurred by the Cevrire and
the State Government on medicines and diet
in the Hospitals during the Jlast three
yeary ; '

(b) if so, what was this increase in the
expenditure on diet and medicines compared
to the increasg in the . All India Consumer
Price Index Number durinog the same period;
and

(c) the State-wise break-up of (b)
above ? .

THE MINISTER OF STATE IN THE

DEPARTMENT OF HEALTH (SHRI
YOGEBNDRA MAKW_ANA): (@) to (©
Health is a State subject, The Central

. Government is not maintaining any account

of what the State Governments are spending
in respect of ‘various hospitals under their
administrative control. The per capita
expenditure on health however, is estimated
to have bgone up from Rs. 19,9t in 1979-80
to Rs 27.86 in 1981 82. Similarly, expen-
diture on Family Planning has gone up from
Rs 1.84 in 1979-80 to Rs. 2,77 in 1981-82.

Railway Line in Kerala Vis—n:Vis
Population
3635. PROF. P. J. KURIEN :
SHRI GEORGE 'JOSEPH
MUNDACKAL : Will the Minister of
RAILWAYS be pleased to state :

(a) the Kilometre railway line per one
lakh population in the State of Kerala ;
and

(b) whether effective measure are being
taken to minimise this high degree of im-
balance with special reference to Kerala ?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAD SCINDIA) : (a) The route
Kilometreage in Kerala per lakh population
is 3.6.

(b) 281 Kwms, of new Railway lines have
been added, in Kerala since Independence,
Two more new lines are already under
construction.
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Yhermal Power Plan at Dabhol
3636, SHRI HUSSAIN DALWAI ;-

Will the Minister of IRRIGATION AND
POWER be plesed to state :

\a) what progiess has been made in
establishing a thermal power station at
Dabhol which was sanoctioned in the Sixth
Five Yzar Plan ; and :

(b) what factors are weighing against the
said thermal station which has delayed the
impl-mentation of scheme sanctioned n
Sixth Five Year Plan ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF POWER (SHRi ARUN
NEHRU): (a) and {b) The proposal to
establish a thermal power station at Debhol
has hot been sanctioned in the Sixth Plan.
A decision can be taken after all the necessary
inputs such as availability and transportation
of coal, finances etc. have been tied up.

Specialised Accident Care Centres in
Major Cities

3637. SHRIMATI KISHORI SINHA :
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state :

to have
1n major

(a) whether Government plans
specialised accident care centres
cities ;

(b) if 50, the details thereof 5 and

(c) 1f not, whether exaisting major hos-
pitals will have specialised units to 1treat

accident victims ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF HEALTH (SHRI

YOGENDRA MAKWKNA): (a) to (c) A
h for blish of Centralised
Accident & Trauma Services under the

auspices of All Iedia Institute of Medieal
Sciences, New Delhi has been approved for
the city of Dethi with the following
objectives :

(i) to provide prompt service. to the
injured, preferably the ireatment to be
started at the site of the accident ;

(ii) to prevent number of deaths and ex-
tensive disabilities by constant data
evaluation and rzsearch in this field ;
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(iii) to help develop measures for accident
prevention in the light of expericoce
gamed by research and by public
education ;

to train personnel to deal Wwith such
emargencies ; and

(iv)

(v) to rehabilitate wvictims as useful
citizens in the society .n the best
possible manner, The Ceniral Govt,
has no proposal fer the sstung up of
stmilar specialised units I1n other
major cities, Most of the major
hospitals under the State Goverpment
have emergency and casualty setvices
10 treat accident victims.

Birth Death Rate and Net Increase Rate of
Population during S5th and 6th Plan

3638, SHRI DIGVIJAYA SINGH :
Will the Mnister of HEALTH AND
FAMILY WELFARE be pleased to state:

(a) what has been the birth rate, death
rate and the net increase rate of population
during the last 10 years;

.(b) how does this tally with the famuly
planning tergsts in the Fifth and Sixth Five
Year Plans; and

©)

THE MINISTER OF STATE IN THE
DEPARTMENT OF HEALTH~- (SHRI
YOGENDRA MAKWANA): (a) The
Sample Registration System of Registrar
General of India provides annual estimates
of birth and death rates on calendar year
basis, The rate of npatural ncrease is
obtained as difference between the annual
birth and death rates. Annual birth rate,
death rate and rate of natural increase (per
1000 population) for the last ten years as
latest available. information is given in the
attached Statement. .

(b) and (¢) Fifth Five Year Plan family
planning 1argets at National level were fixed
with a view 1o acHieve Birth Rate of 30 per
thousand by the end of plan period ie,
1978-79 However, Sixth Five Year plan
family planning targe!s were fixed so as to
protect 36 69/ of couples through effective
contraception by the end of the Plan i.e.
1984-85, with the ultimate objective of reach-
ing GU% by 2,000 A,.D,

how were these targets arrived at 7
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Statement

Estimarcd Birth Rate, Death Rate and
Rate of Natural Increase in respect of
Al India for the last 10 years

Annual Rate per 1000 Population

Year Birth Rate Death Rate Rate of

. Natural

Increase
1974 345 14.5 20.0
1975 35.2 159 19.3
1976 34.4 15.0 19.4
1977 330 147 R 18.3
1978 333 14.2 19.1
1979 33.7 13.0 20.7
1980 337 12.6 21.1
1981 339 12.5 21.4
1982 338 119 1.9
1933* 336 i1.9 21.7

*Provisional

Irrigation Projects in Madhya Pradesh

3639. KUMARI PUSHPA DEVI: Will
the Minister of IRRIGATION AND
POWER be pleased to state :

(a) what are the various ongoing irri-
giion  projects uvader “ifplementation in
Madhya Pradesh:

(b) how many of those have been taken
up durning the Sixth Pian;

(c) th: estimated cost of ‘those pro-
jeéts;

(d) the total hectres of land thar can
be bropght under irrigation on completion of
each of those preojects; and

(e) the progress made in implementa-
tion of those Projects ?

THE MINISTER OF IRRIGATION
AND POWER (SHRI B. SHANKARA-
NAND) : (a) to (e) There are 26 major and
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82 medium irrigation projects under imple-
mentation. But of these 4 major apd 1S
medium projects were taken up during the
Sixth Plan period. The detaills of minor
irrigation projects are not maintained at tho
Centre,

The total estimated cost of these pro-
jects is about Rs 5,600 crores, These pro-
jects would have an irrigation potential of
about 3.5 M. Ha. on their completion,

6 major and 3! medium - projects were
expected to be completed by end of the
Sixth Plan

Bilaspur.Titilagarh Passenger Train
Fire at Rengali Station on 16.3 1985,

3640. KUMARI PUSHPA DEVI : Wiil
the Minister of RAILWAYS be pleased to
state :

(a) whether the Bilaspur-Titilagarh
passenger train caught fire at Rengali Station
in Sambalpur District of Orissa on 16
March, 1985;

(b) if so, the cause of the fire; and

(¢) the extent of loss of life and rail-
way praperty due to the fire ?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS 1SHRI
MADHAVRAO SCINDIA) : (a) and (b)
No, Sir. On 16_3.]9{5 when the Guard of
333 Up Jharsuguda-Titilagarh Passerger
opened the parcel van to unload the packages
booked for Rengali Station, he noticed smoke
cmd#Mating from the o1l consigpments in the
said parcel van.. Aocording to the findings
of the departmental committee, the smoke
was caused by some lighted cigarette/bidi end
left ubmindfully near the oil consignments, ~

(c) There was no loss of life or injuriv
to anybody  The cost of damage to railway
property has been assessed at Rs. 10,000/~
approximately.

Open Universities doring the Seventh Plan

3641. SHRI RADHAKANTA DIGAL:
Will the Minister of EDUCATION be pleased
lo state :

) whether .Government are going to
establish *Open Universities” during ‘ the .
Seveath Plan; )
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(b) if so, the number of such univer-
sities and the amount allocated for this
purpose; ahd

(c) the other details thereof ?

THE MINISTER OF EDUCATION
(SHRI K.C. PANT): (a) The Central
Government is coansidering a proposal to
estab'ish a National Open University.

1b) Only dne such uaiversity is proposed
to be set up by the Central Government in
the Seventh Plan, A provision of Rs. 75
lakhs has been made in the budget for
1985-86  The total outlay for the scheme in
the Seventh Plan bhas not yet been finalised.

(c) The detailed project report for the _

National Open University has not yet been
finalised

Enqguiry into the Disappearance of
M.V, Kairsli

3642, SHRI T. RASHEER : Will the
Minister of SHIPPING AND TRANS-
PORT be pleased to state :

(a) whether Government have completed
the enquiry into the disappearance of M.V,
Kaicali; and

(b) 1f so, what are the details in this
regard ?

THE MINISTER ®F STATE OF THE
MINISTRY OF SHIPPING AND TRANS-
PORT (SHRI Z.R. ANSARI) : (a) Yes,

{(b) A formal investigation was “con-
ducted into the disapptarance of the vessel
M.V, ‘Kairali’ by the Chief Presidency
Magistrate, Kottayam. According to the
investigation report M.V. ‘Kairali’ is pre-
sum:d to have synk in deep seas dueto
advelse weather conditions. There isno
reason to-believe that the vessel was unsea-
worthy in any way at the time of departure
from Mormugao on 30th June, 1979. It was
magned by comp:tent ofidcers and crew and
it was provided with the relevent life saving,
navigational distress and comunication
equipment, A:cording fo evidence [ecorded,
the cargo of 1ron are on board was properly
loaded and well distributed in all the holds
and there was no over loading,

APRIL 18, 1985

Written Answer's 200

Conversion of Madras-.Egmore-Tanjore
Line‘into Broad Gauge

3t43 SHRI E.S M PAKEER
MOHAMED) : Will the Minister of RAIL-
WAYS be pleased to state :

(a) whether Government have any pro-
posal to convert the Madras-Egmore-Tanjore
Metre Gauge line into Broad Gauge; and

(b) f so, when and if not, the reasons
therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) No, Sir.

(b) It is not possible to take up this
conversion project due to severse constraint
of resources,

[ Tran<lation;
Kosi Canal in Bihar

3644. SHRI ABDUL HANNAN
ANSARY : Will the Minister of IRRIGA-
TION AND POWER be pleased to state :

(a) when was the work on Kosi Capal
Project in Bihar State started;

(b) whether itis a fact that work on
the project is not progressing satisfactorily
and 1ts scheduled completion time is already
over; and

(c) if so, the steps being taken by the
Government n this matter and when it is
likely to be completed ?

THE MINISTER OF IRRIGATION
AND POWER (SHRI B, SHANKARA-
NAND]) : (a) to (¢) Work in the Eastern
Kosi Canals system was started in 1959 and
that on the Western Kosi Canal in 1971,’

The Eastern Kosi Canal System has been
mostly completed by now. The construction
schedule of Western Kosi Canal had to be
revised. The State Government is advised
from time to time to allocate more funds
and other resources to complete the scheme
expeditiously. The Project works are also
bteing monitored at State level as well as by
the Central Water Commission,
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[ English]
W.H, O, Repurt on Drinking

3645, SHRI BALASAHEB VIKHE
‘PATIL : Will the Minister of SOCIAL
AND WOMEN'S WELFARE be pleased
10 state :

(a) ‘'whether a WHO report lras pointed
out that drinking (liquor) habit is on the
rise in developing countries;

(b) whether the report has covered
India;

(c) if so, the findings of this report;
and

(d) what is Government’s own assess-
ment in this regard ?

THE MINISTER OF STATE OF THE
MINISTRY OF SOCIAL AND WOMEN'S
WELFARE (SHRIMATI MARAGATHAM
CHANDRASEKHAR): (a) to (d) No
report has so far been received by the
Government.

Proposal for Indian lnstitute of Technology
i Kerala

3636, SHRI T, BASHEER : Wil the
Minister of EDUCATION be pleased to
state :

(a) whether Government are aware
that Kerala State does not have a technical
institution of the level of Indiam Institute
of Technology with facilities for advance

CHAITRA 28, 190 7 (SAKA)
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studies and research work in Science and
Technology and Engineering; and

(b) if 8o, whether Government propose
to take steps to establish an ‘Indian Institute
of Technology® in Kerala ?

THE MINISMER OF EDUCATION
(SHRI K. C. PANT): (a) and (b) The
Indian Institutes of Technology are national
institutes providing facilities for education,
training and research -in engincering and
technoiogy at the highest level and have
an All India character These institutes
are not set up on a State-wise basis. At
present, there is no proposal before the
Government to establish an Indian Institute
of Technology in Kerala. .

Doubling of Rail Lines in Kerala

3647. SHRI T. BASHEER : Will the
Mivister of RAILWAYS be pleased 10
state :

(a) which are the rail lines presently
being doubled in Kerela;

(b) the funds allotted to each of these
lines during the Sixth Plan;

(c) out of the allotted funds how much
has since been spent on each line; and

(d) when cach line is expected to be
completed ?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) to @ A
statement is attached.
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Modernisation of Krishna Delta System

3648, SHRI V,
SWARA RAO : Will the Minister of IRRI-
GATION AND POWER’ be pleased to
state :

(a) the total extent of Ayacut under
Krishna Ayacut built at Vijayawada and
p_lanned by,‘Sir Arthur Cotton;

(b) the total exfent of Ayacut under
Prakasam Barrage at Vijayawada;

(c) whether any proposal to modernise
the Krishna Delta System- was studies and
estimated; .

(d) the detail of the study and the esti-
mated cost;

t¢) whether Wdrld Bank was approa-
ched to finance the modernisation, and if so,
its reaction; and

(f) if not, how the Government is going
to finance the programme ?. .

THE MINISTER OF TRRIGATION
AND POWER (SHRI B, SHANKARA-
NAND) : (a) 2,02 lakh hectares,

(b) 4385 lakh hectares,
.ic) Yes, Sir.

(d) The modernisation project provides
for the items like re modelling of canals,
selective lining of canals, coastructiom of
additional regulators and cross drainage
works and improvements to tele-communi-
cation facilities. The modernisation scheme
aims at stablising the irrigation in the exist-
ing ayacut of 4 85 lakh ha and also envi-
sages creation of additional potential of 0 18
lakh ha. The proposal is estimated to cost
Rs. 220,42 crores,

(e) The scheme has been proposed for
inclusion under World Bank assistance. The
Bank is yet to techro-economically appraise
the scheme for acceptance.

(f) Does not arise.
" C.G.H.S. Dispensaries where Fire
Extinguishers Facility is not Available

3649. SHRI RAM PUJAN PATEL:
will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state :
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(a) whether 1t is a fact that in a npumber
Government Health Scheme
Dispensaries in New Delhi/Delbhi, Fire Ex-
tinguishers have not been provided so far
and if so, the reasons therefor;

(b) number and location of dispensaries
where this facility has not so far been pro-
vided; and

(¢} by when Government propose to
provide.fires Extinguishers in all the dispen-
saries of all system of medicines ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF HEALTH (SHRI
YOGENDRA MAKWANA) : (a) Yes Sir.

(b) A list showing the number and
location of despensaries where this facility
have not so far been provided is enclosed
as statemeut./

.(c) Necessary action in this respect has
been’ initiated.

Statement
1. Chitra Gupta Road,
2. Gole Market 1I.

3. Ghaziabad.
4. Gurgaon,

5. Faridabad,
6. Gole Market (Homeo).
7. North Avenue (Ayur),

"8.  Gole Market (Ayur),
9. Sarojini Nagar (Unani).
10. R.K. Puram (Ayur),
11, R_K. Puram (Homeo).
12, Ashok Vihar.

13, Chandni Chowk.

14- Darya Ganj.

15, Delhi Cant.

6. GKG.

17. Inderpuri.

18. Janakpuril & II.
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19. Kingsway Camp.
20. Laxmi ng?r.
21. Naraina.
22. New Rajinder Nagar.
23. Palam Colony.

24, Rajouri Garden.

25. Rajouri Road Dispensary & Hospital.

26. Shahdara.
27.  Shakurbasti.
28. Sabzi Mandi.

29, Tri Nagar.

30, Ay. Dispensary Dev Nagar.
31. Howoco Dispensary Dev Nagar.

32, Mayur Vihar,

Opening of CGHS Usnani Dispensary in
Poshp Vihar

3650, SHRI RAM PUJAN PATEL:
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state :

(a) Whether it is a fact that a number
of represeptations” were received by the
CGHS/her Ministry during the period
1 July, 1580 to 30 June, 1983 from the
residents of Pushp Vihar; New Delh, for
the opening of CGHS Unani Dispensary
in that area;

(b) If so, whether Government propose
to open CGHS Unani Dispensary in that
area in the near future; and

(c) If so, by when and if not, the
reason for opening CGHS dispensaries “for
Unani system in those areas from where
.thc facility was demanded much more after
the demands of Pushp Vihar residents 7

THE MINISTER OF STATE IN THE
DEPARTMENT OF HEALTH (SHRI
YOGENDRA MAKWANA) : (a) No, Sir.

(b) At present there is no proposal tor
opening of an Unani Dispensary in Pushp
Vihar. . .
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(c) Does not
_to (a) above,

arise in view of answer

Using Madras Port as Transhipment Port
instead of Colombo

3651. SHRI R, ANNANAMBI : Will
the Minister of SHIPPING AND-
TRANSPORT be pleased to state:

(a) whether Government propose to-
use Madras Port, which has since been
developed as a full-fleged container port

as a transhipment port instead of
Colombo;

(b) if so, the details thereof ; and
(c) if not, the reasons thérefor ?

THE MINISTER OF SrIATE OF
THE MINISTRY- OF SHIPPING AND
TRANSPORT (SHRI Z, R, ANSARI):
(a) to (¢) Madras Port his become a tran-
shipment Port for containers. The Shipping
Corporation of India has commenced using
Madras as a Terminal Port for services to
Australia, USA, and UK/Con'inent Their
feeder vessels now carry containers from
Chittagong and Chaina in Bangladesh and
from Calcutta and Haldia to Madras instead
of to Colombo for transhipment,

Plan for Mental Heath Education aed
Protection of Mental Health at Grassfoot
Level

3652. SHRIMATI USHA CHOUDHARI:
SHRI JAGANNATH PATTNAIK: Will
the Mhister of HEALTH AND FAMILY -~
WELFARE be pleased to state:

(a) whether it is a fact that mentally
retarded persons are in a huge number in
India; and

(b) if so, the Government’s plan to
implement programmes for mental health
education and the steps taken to rehabili-
tate mentally retarded persons and to protect
mental health at the grass-roots level ?

THE MINISTR OF STATE IN THE
DEPARTMENT OF HEALTH (SHRI
YOGENDRA MAKWANA): (a) No, Sir.

(b) The facilities for “mcntal bealtly
patients are 21019 beds in 46 mental bospi-
tals, and 2000 to 3000 beds in genera}



209 Written Answers

and teching hospitals. Psychiatry units and
mental hospitals.also operate out.patient
clinics which are the main sources of
mental health services 1n mo:t cities. A
plan has been drawn up for implementa-
tion duriag the Seventh Five-Year Plan
pericd (subject to availability of resources)
which aims at providing basic mental
bealth facilities through community out-
reach progrmmes. Ministry of Social and
Women's Welfare have the followirg pro-
grammes for the rchabilitation of the
mentally retraded:-

(1) Scheme of assistance to voluntary
crganitations in the area of dirabled.

{2) Scheme of scholarsh’'ps for disatled
chiidren.

(3) Special Employment Exchenge and
Special Cells in Employment Exchan'gu,

(4) District Centre

Rehabilitation
Scheme. :
Utilisation of Oil Tankers for Transportation
of Water to Arab Countries

3653 SHRI HUSSAIN DALWAIL:
Will the Minister of SHIPPING AND
TRANSPORT be pleased to state :

(a) whether there is any proposal
before Government to utilise 0il tankers on
their return journey to Middle East countries
for iranspoiting water {iom India to the Arab
countries which are facing shortage of water;
and

(b) whether Government are aware
that such a proposal has already been im-
plemented by Japan ?

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND TRANS-
PORT (SHRI Z R, ANSARI): (a) No such
proposal has been received in the recent
Past.

() No, Sir,

Imbalance between Thermal and Hydel
Generation
3654. SHRI SATYENDRA NARAYAN
SINHA : Will the Minister of IRRIGATION
AND POWER be pleased to state :
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(a) whether Government is aware of
any imbalance between hydel and thermal
generation of power in the total ¢nergy gene-
ration picture of the country;

(b) if so, what steps are being taken to
remedy the situation;

(¢) whether in this context, it has pro-
posed early completion of four major hydel
projects in Sikkim, Jammu and Kashmir,
Himachal Pradesh and U_P. ; and

(d) if so, the details thereof ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF POWER (SHRI ARUN
NEHRU) : (a) to (d) While both the bydro
and thermal sources are being developed,
there has been decline in the proportion of
hydro capacity Presently, the installed
hydro capacity accounts for about 349 of
the total installed capacity in the country.

All efforts are teing made to accelerate
the tempo of hydro development, However,
the main constraint has been the limited
availability of financial resources, '

Proposal to Abolish Public School
System in the Country

3655. SHRI CHINTAMANI JENA:
Will the Minister of EDUCATION be pleased
to state :

(a) the number of public school in the
country, which are running on Government
aid; and

(b) whether there is any proposal under
Government’s coasiration to abolish public
school system in the country ?

THE MINISTER OF EDUCATION
(SHR!I K.C. PANT) : (a) The desired
information is being collected and will be
laid on the Table of the Sabha in due
course.

(b) No, Sir.
Floods in Frahmaputra
3656. SHRI B.V. DESAI: Will the

Minister of IRRIGATION AND POWER
be pleased to srate :
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(a) whether during the month of
September,1984 more areas were flooded by
Brahmaputra;

(b) if so, whether during 1984 a large
number of people in the States have suffered
due to continuous floods in Brahmaputra;

(¢) whether Goveroment are consider-
ing to |utilise the flooded water of
Brahmaputra for irsigation etc ;

(d) whether aby cxpert committee in
this regard has already been set up;

(e) if so, the suggestions made by the
Committee; and

(f) the steps being taken to implement
these suggestions ?

THE MINISTER OF IRRIGATION
AND POWER (SHRI B. SHANKARA.
NAND): (a) to (¢) Yes, Sir.

(d) No, Sir,
(e) & (f) Do not arise.

12-00 hrs,

SHRI KOLANDAIVELU (Gobichetti-
palayam) : Sir, today we sce in newspapers
that #bout 21 Tamiis have been shot dead
in the border area. We want to have a
threadbare discussion.

MR, SPEAKER : It is you who have
decided, You have deccided it last time.

SHRI KOLANDAIVELU : Not yet
decided. You have also promised to allow
a discussioa.

MR. SPEAKER : You have postponed
it. It is with your consent that this has
been postponed from this week to next
week, Ttat is all,

SHRI KOLANDAIVELU : 1t should be
at the carliest,

MR, SPEAKER : It has not been voted
out or aoythiog like that. It can be done,
Next week, 1t will be done.
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SHRI V. SOBHANADREESWARA RAO
(Vijayawada) : ) have given a call-attention
notice regarding the k'lling of the people
in Gujarat, Let us have a discussion.

MR. SPEAKER : You cannot have it,
Today it is Gujarat, Tomorrow it may be
Hyderabad or some other part,

SHRI V. SODHANADREESWARA
RAO : After how many people have died,
would the discussion be allowed ?

MR. SPEAKER : It is a State subject.

SHRI SURESH KURUP (Kottayam) :
Riots are still continuing in Gujarat. You
are not permitting a discussion. [ am very
sorry.

MR, SPEAKER : | am sorry for that.
But it is a State subject.

SHRI LALIT MAKEN (South Delhi) :
There is an  unprecedented and abnormal
rise in the price of essential commodities.
Only there is a bhike of 59 in the price of
diesel whereas the transporters have increa-
sed 'he freight by 1009]. 1 have givena
calling attestion notice about the unprece-
dented rise in the prices of essential
commodities,

MR. SPEAKER : We shall have a
discussion. I shall look into it.

{ Tras’ation]

SHRI V. TULSIRAM (Nagarkurnoor} :
Mr, Speaker, Sir, 12 people have becn
killed 1 Gujarat yesterday and today
and this is going on for many days, Mapy
peop'e have also been injured and the State
Governmeat have failed to check it; even
the Military which was deployed, have
failed to control it,

[English]

MR. SPEAKER : I have told you already.
I cannot do more than what I have told
you. It is a State subject.

Please sit down.

PROF, P.J, KURIEN (idukki): Sir,
the price of coconut have been trought
down and the production has also declined
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very much, The price of coconut has come
cdown T have given a call-attention notice.

MR. SPEAKER : It will come at its
time. 1 will discuss.

SHR1 PRIYA RANJAN DAS MUNSHI
(Bowrah) : In parts of Delhi, Calcutta and
Bombay, Jaundice has come out like any-
thing.

MR, SPEAKER : You
writiog,

give me in

SHRI PRIYA RANJAN DAS MUNSHI :
I have given a coll-attention notice.

MR. SPFAKER : We will sce one by
one,

1205 brs
PAPERS LAID ON THE TABLE
(Eng i v#)

Annua’ 4ccounts and Audit Reporis of Visva
Bharri, Shantiniketan and Regional Engeneering
College. Shrinagar for 1983-84.

THE MINISTER OF EDUCATION

(SHRI K. C. PANT): I beg to lay on the
Table :

{1) (i) A copy of the Annual Accounts
(Hindi and English versions) of Visva-
Bharati, Santiniketan, for the year 1983.84
together with Audit Report thereon.

(i) A statement (Hindi and English
versions) showing reasons for dejay in laying
the papers mentioned at (i) above.

! Placea in Library. See No. LT-722'85]

(2) A copy of tae Annual Accounts
(Hindi and English versions) of the Regional
Engineering College, Srinagar, Kashmir,
for the year 1953-84 together with Audit
Report thereon,

LPiaced in Library See No LT.723/85;

Annual Reporv ! and Audited Accounts
of and Review on Central Council on
Homoeoparhy, New Delhi for 1983-84 and
a Statement on delay in laying there
papers.

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRIMATI
MOHSINA KIDWAI) : I beg to lay on
the Table :
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(1) (i) A copy of the Annual report (Hindi
and English versions) of the Centraj Council
of Homoeopathy, New Delhi, for the
year 1981.84 along with Audited Accountsr.

(ii) A copy of the Review (Hindi and
English versions) by the Government on
the working of the Central Council of
Homoeopathy, New Dethi, for the year
1983 84,

(2) A statement (Hindi arnd English
versions) showing reasons for delay in
laying the papers mentioned at (1) above.

[Placed in Library  See No, LT-724/85]

Noification under Dock Werkers (Regulation
and Emplopment Act, Annual Adminis-
trarion Report of Calcutta Port-Trust for
1988-84  Audit-Report and Annual
Accounts of New Mangalore Port Trust

Sor 1983-84, ctc.

THE MINISTER OF STATE OF THE
MINISTRY OF SHIPPING AND TRANS-
PORT (SHRI Z. R, ANSARI) : I beg to lay
on the Table :

(1) A copy of the Visakhapatnam Un-
registered Dock Workers (Regulation
of Employment) Amendment Scheme,
1985, (Hindi and English versions)
published in Notification No. S O.
675 in Gazette of India dated the 16th
February, 1955, under section 8A of
the Dock Workers (Regulation of
Employment) Act, 1948. [Placed in
Library. See No LT-725/85].

(2) A copy of the Aanual Administration
Report (Hindi and English versions)
of the Calcutta Port Trust for the
year 1983-84. [Placed in Library. See
No, LT-726/85; .

(3) (i) A copy of Annual Accounts (Hindi
and English versious) of the New
Mangalore Port Trust for the year
1983-84 together with Audit Report
thercon under sub-section (2) of
section 103 of the Major Port
Trusts Act, 1983,

(i) A statement (Hindi and English
versions) showing reasons for delay
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in laying the papers mentioned at
(1) above. [Placed in Library_ See
No. LT-727,85].

(4) A copy of the Supplementary Agree-
ment (Hindi and English versions)
entered into with the Government of
Uttar Pradesh under section 8 of the
National Highways Act, 1956 under
section 10 of the said Act, [Placed in
Library. See No. LT—725’/85].

(5) (i) A copy of the Pupjab Motor
Vehicles (Fourth Amendment
Rules, 1984 (Hindi and English
versions) published in Notification
No. G SR 88 in Punjab Govern-
ment Gazette dated the 26th
October, 1984, uader sub-secticn
(3) of section 133 of the Motor
Vehicles Act, 1939 read with clause
(c) (iv) of the Proclamation dated
the 6th October, 1983 issued by the
President in relation to the State of
Punjab.

(ii) A statement (Hindi and Euaglish
versions) showing reasons for dclay
in laying the papers mentioned at
(i) above. [Piaced in Library k See
No. 1T-729/85;,

Budget Estimates of the Damodar Valley
Corporation for 1983-86

THE MINISTER OF STATE IN THE
DEPARTMENT OF POWER (SHRI ARUN
NEHRU) : I beg to lay on to Table a copy
of the Budget Estimates (Hindi and English
versions) of the Damodar Valley Corporation
for the year 1985-86, under sub-section (3)
of section 44 of the Desmodar Valley Cor-
poration Act, 1948, [Placed in Litrary,
See No. LT-730/85].

Notification Under Delhi Sales Tax Act.
and Under Cusioms Act.

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI JANAR-
DHANA POOJARY) : I beg to lay on the
Table :

(1) A copy of the Delhi Sales Tax (Third
Amendment) Rules, 1985 (Hindi and
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English versions) published in Notifica-
tion No. F. 4 (21)/85-Fin (G) in Delhi
Gazette dated the 8th Aprnil, 198S,
under section 72 of the Delhi Sales
Tax Act, 1975, [Placed in Library,
See No. LT-731/85].

Q

-~

A copy of Notification No, G SR
348 (E» (Hindi and English versions)
published in Gazette of India dated
the 6th April, 1985, containing Corri-
gendum to Notification No. 331 (E)
dated the 30th March, 1985, under
section 159 of the Customs Act, 1962.
[ Placed in Library, See No.
LT-732/85].

No:ifications Under Post Graducate Insti-

tute of Medical Education and Resea:ch.

Chandigarh Act and Under Eyes (A:utho-

rity for use for Therapeudic Purposes).
Act

THE MINISTER OF STATE IN THE
DEPARTMENT OF HEALTH (SHRI
YOGENDRA MAKWANA) : I beg to lay
on the Table

(1) A copy of the Post-Graduate Iestitute
of Medical Education and Research,
Chandigarh {Amendment (Regulations,
1984 (Hind: and English versions)
publisbed in Notification No. E3/NF/
6804 dated the 15th June, 1984, issued
under section 32 of the Post-Graduate
Institute of Medical Education and
Research, Chandigarh, Act, 1360,
[#laced  in Library. See No,
LT.73385].

(2) A copy of the Delhi Eyes (Authority
for use for Therapeutic Purposes)
Rules, 1984 (Hindi and English
versions) publi.hed in Notification
No. ¥, 20/71/75-M & PH in Gazette
of India dated the 29th May, 1984,
under section 29 of the Eyes (Autho-
rity) for Use for Therapeutic Pur-
poses) Act, 1982 [Placed in Lbrary,
See No., LT-734)85].



217 Elecrion to Commiittees

22.07 hrs,_
{FEnglish]

ELECTIONS TO COMMITTEES
() Court of the Aligarh Muslim University.

THE MINISTER OF EDUCATION
{(SHRI K. C. PANT) : T beg to move the
following : -

¢“That in pur of sub-cl

(xxiv) of Clause (1) of Statute 14
of the Statutes of the Aligarh
Muslim University, the members
of this House do proceed to
elect, in such manner as the
speaker may direct, six members
from among themselves to serve
as members of the Court of the
Aligarh Muslim University for a
term of thiee years, The
members so elected shall not be
the employces of the Aligarh
Mus|im University,”

MR, SPEAKER : The question 1s :

““That in pursuance of sub-clause
(xxiv) of Clause (1) of Statute 14
of the Statutes of the Aligarh
Muslim University, the members
of this House do proceed to
elect, in such manner as the
Speaker may direct, six members
from among themselves to serve
as members of the Court of the
Aligarh Muslim University for a
term of three years. The
members so elected shall not be
the employces of the Aligach
Muslim University”.

The mation was adopted,

{ii) Governing Body of the Indicn council
of Medical Resaerch

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRIMATI
MOHSINA KIDWAI) : I beg to move :

“‘That in pursuance of items (17) and
(18) of rule 15 and rule 18 (2) of
the Rules, Regulations and Bye-
laws of the Indian Council of
Medical Research, the members
of this House do proceed to
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elect, in such manner as the
speaker may direct, two members
of from among themselves to
serve as members of the Govern-
ing Body of the Indian Cuncil of
Medical Research.””

MR, SPEAKER : The question is :

«That in pursuance of items (17) and
(18) of rule 15 and rule 18 (2) of
the Rules. Regulations and Bye-
laws of the Indian Council of
Medical Research, the members
of this House do proceed to
clect, in such manner as the
Speaker may direct, two members
from among themselves to serve
as members of the Governing
Body of the Indian Council of
Medical Research.”

The motion was adopted,
(iiiy Natiornal Shipping Board

THE MINISTER OF STATE OF THE
MINISTRY OF SHIPPING AND TRANS-
PORT (SHRI Z A, ANSARD : I beg to
move the following : —

“That in pursuance of sub-section (2)
(a) of Section 4 of the Merchant
Shipping Act. 1958, the members
of this House do proceed to
elect, in such manner as the
Speaker may direct, four
members from among themseWes,
to serve as members of the
National Shipping Board, subject
to the other provisions of the
said Act.”

MR, SPEAKER : The question is :

“That in pursuance of sub-section (2)
(a) of Section 4 of the Merchant
Shipping Act, 1958, the members
of this House do proceed to
elect, in such manner as the
Speaker may direct, four
members from among themselves,
to serve as members of the
National Shipping Board, subject
to the other provisions of the
said Act,”

The motion was adopted.
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[ Translation]

SHRI NARAYAN CHOUBEY (Midna-
pore) : You have listed the discussion under
Rule 193 at the end.

MR, STEAKER : It is done like this.

SHRI NARAYNN CHOUBEY : Nobody
remains in the House at that time.

MR. SPEAKER : This is their responsi-
bility. We shall do it like this that four to
five Members from this side may speak
and four to five Members from that side
may speak,

[English}
Why should they not remain ?
They shouid be there.

responsibility to sit here.
do not like that,

It is their moral
If they don’t, 1

They should show an awareness to the
situation and I hope the members will realise
the importance of it.

SHRI NARAYAN CHOUBEY: You
tell them also,

MR. SPEAKER : 1 tell everyboldy in
the House.

SHRI NARAYAN CHOUBEY : Includ-
ing them,

MR. SPEAKER : Including them and
you too,

12.09 brs.
[English]
MATTERS UNDER RULE 377

t.  Need to provide funds for Talcher
Super Thermal Plant and 1.B. | atley
Thermal Profect of Orissa.

SHRI1 SRIBALLAV PANIGRAHI
(Deogarh) : Orissa is presently passing
through an acute Power crisis The State
which did not face abpy power shortage till
1979-80 is now having a dificit of about 200
MW  This is due to the high rate of indus-
trial and agricultural growth registered in
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the economy of the State resulting in a
compound rate of annual growth of over 20
per cent per annum without substantial in-
crease in its generation capacity. Further,
out of the total capacity of Hydro and
Thermal system in the State, 59 per cent is
accounted for by the Hydro-Projects and 4%
per cent by the Thermal Projects. The pre-
dominance of Hydro-Projects aggravates the
filuctuation in the availability of power. In
years of deficit rainfall there has been short-
fall in the gencration of power, The situa-
tion has become very critical this year
necessitating 75 per cent power cut for heavy
and power industries. The domestic con-
sumption and even the essential services like
water supply are not spared,

In order to save Orissa from such power
crisis and also facilitate this poverty ridden
backward State to march forward along the
path of progress and prosperity its estimated
requirement is 1860 MW of power at the
end of the Seventh Five Year Plan, The
establishment of two ‘Supet Thermal power
stations, one at Talcher and another at 1B
Valley during this Plan period 1s quite
inevitable.

1 would, therefore, urge upon the Minister
of Energy and the Planning Commission to
have a realistic approach in accepting the
Seventh Plan energy requirement of Orissa as
1860 MW and provide funds for the Taicher
Super Thermal Plant and the IB Valley
Thermal Project for making them opera-
tional during the Seventh Plan itself.

(ii) Démand for instructing the D.D.A.
to annual its resulation passed earlier
requiring the D.C.M. to shift the
Mitls to non-conforming area.

SHRI LALIT MAKEN (South Delhi) =
The closure notice of Delhi Cloth Mills has
created panic amidst 8 thousand textile
workers and 50 thousand peopie who are the
inhabitants of the labour colony. This proc-
blem has arisen because of the resoiution
pasted by D.D.A on 1st February, 1983, in
which the D.D.A, has allowed D,C.M.
management to shift the Mills. On the one
hand the D.D.A. has given permission for
the shifting, on the other hand it refuses to-
give alternative piece of land to D.C.M.
Although Delhi Administration has decided
not to give permission of closure, the pro-
blem will come to an_end only when the
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said resolutions are withdrawn or cancelled,
1, therefore, request the works and Housing
Minister to give instruction to D.D.A. to
annul the said resolutions, If immediate
steps are not taken, the problem will not
remain confined to D.C.M. but will involve
Birla Mills and Swatantra Bhart Mills
because they are also situated in non-confor-
ming area.. This will lead to unemployment
-of 25,000 textile mill workers,

Today, no management is interested in
Tunning the mills. They are interested in
buildidg up commercial buildings in this arca
and make huge profits,

[ Tranalation)]

(iii) Needto clear the Bisalpur Irrigation
and Water Snpply Scheme immediately
to provide drinking water and irriga-
tion facilities in Deoli Tehsil

(Rajasthan)

SHRI BANWARI LAL BAIRWA (Tonk) :
Mr. Speaker, Sir, the below average rains
this year have not only adversely affected
the crops but have also created famine con-
dition leading to an atmosphere of despair
all over the Tonk district. The scarcity of
drikning water is becoming more and more
acrute. The wells are drying up due to fall
in the general level of under ground water.
The situation is more serious particularly in
Uniyara, Deoli, Kekdi areas of my constitu-
ency, because under ground wateff level in
these tehsils is linked with the water level of
Banas river. Drinkiog water to Ajmer city
is being supplied by pressing into service a
number of tube wells on Banas river, As
a result of it, the water level of the river has
fallen considerably leading to drying up of
well in the area around the river.

The only solutien to the drinking
water crisis in the area i3 the Beisaipur Dam
Project. Clearance of the planning commis-
sion for this project should be obtanied and
work on the project should start soon by
allocating sufficient funds- This will not
ounly raise the water level in the major parts
of Toonk, Bundi, and Swai Madhopur
Parliamentary constituencies but will also
prove to be a solution to the acute drinking
watet problern in Ajmer and Beawar cities.
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(iv)  Need for setting up of a Telev ision
Transmission Toker at” Lakhimpu-
Kheri in Uttar Pradesh.

SHRIMATI USHA VERMA (Kheri): Mr.
Speaker, Sir, | want to draw the attention
of the House to the need for setting up a
T.V. Tower in district Lakhimpur (Kheri)
which is my constituency. The population
of this district is more tham one lakh.
Government had also called for a report re-
garding T, V. tower, which is still with the
concerned Ministry. But, the Government
have not taken any firm and effective step
in this regard. The people of my district
have been deprived of the economic and
social awarenss due to lack of T.V._ facilities
in the area. In the necighbour hood of the
district is the Nepal State  After the ins-
tallation of Transmission Towre, our neigh-
bouring country Nepal can also benefit from
Government of India’s policy planning,
foreign policy and India’s varied role in the
international arena.

Therefore, I humbly request Government
to take effective steps for the setting up of
a TV, towar in this district so that the
people of this district can take advantage
of the varied programmes telecast by
Government,

[MR, DEPUTY SPEAKER in theChair]
12.11 hrs,
T English]

(v) Need to help West Benzal Government
so that measures for relieving drinking
water scarcity in Medinapore and
other adjoining districts could be taken

up urgently.

SHRIMATI GEETA MUKHERIEE
(Panskura) : Sir, Acute drinking water scar-
city is being felt in many areas of Midnapur
district and adjacent districts like Bankura
and Parulia in West Benga! due to no rains,
lowering of the underground water level
and drying of ponds etc. In my Constitu-
ency Ponskura, normal tube-wells are not
discharging water in many places. Human
beings and cattle/population both are affec-
ted by the situation.

I request the Central Government to
help the Government of West Bengal so that
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urgent measures for relieving the water
scarcity can be taken in a big way.

[Translaticn

() Shortage of electricity in Rajas-
than and neea to run the two unifts of
1he Atomic Power Plant at Kota pro-
rerly ¢s also supply power from
Singrauli Thermal Power Plant,

SHRI VIRDHI CHANDE JAIN
(Barmer) : Rajasthan State is passing
through a severe power crisis. The second
unit of the Atomic Power Station # not
working properly since September, 1934.
It remains closed for 15 to 20 days ion a
montb, The first upit was recommissioned
on 1.2.85 after it remained closed for three
years, but it has not stabilized yet. Rajasthan
has not been given its share of power
from Singrauli Super Thermal Plant since
1984. A short supply of 574 lakh units
has been received from this Super Thermal
Plant since Janua:y, 1985, Even from
Satpura Plant, somctimes the supply of
power is short and sometimes it is normal.
The supply is more at the time when it is
not needed,

Due to this power crisis, the farmers
do not get power supply for more than six
hours a day. Power cut is also being
imposed on industries as a result of which
farmers are suffering loss to the tune of
crores of rupees in agricultural production
and so do the industrialists, They are
closing down their industries, A severe
drinking water crisis has been created in
Barmer, Jaisalmer and Jodhpur due to
pancity of power,

1, therefore, request the Central Govern-
ment to run both the unus of the Atomic
Power Plant of Kota smoothly. Rajasthan
should be give its due share of power from
Singrauli Super Thermal Plant, The Central
Government should also given sufficient
power to Rajasthan from its reserve share in
the Singrauli Plant so as to help the State
to overcome the water and industrial crisis.
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[English]

(vii) Need to povide a 220 KV power

line from  Ramagundam Thermal

Power Project of NTPC to Warangal
cistrict of Andhra Pradesh.

SHRI C. JANGA REDDY (Hanam-
konda) : Wrangal district is entirely depen-
dent on well irrigation for which electricity
is the prime requirement. There is a trc-
mendous potential for energisation of uriga-
tion wells to meet the demand from the
agriculturists as there are no major tanks or
canal irrigation facilities or any other water
resources. In warangal Distiict alone there
are about 30,000 agricultural services pending
for release as at the end of 1984-85 (applied
by farmers but not released) for want of
proper voltage,

Apart from the demand for the energisa-
tion of new wells, stabilisation of power
supply to the already energised wells is most
important as it is the life.line for the ryots
in this district. For the last five years, low
voltages are prevailing in these aieas resuit-
ing in burning of motors in every village
which has caused irreparable loss to the
farmers to the tune of Rs. 11 crores,

According to the past planning, the load
estimaled for Warangal district was 40 MWs
peak as in 1984-85 conditions, but in reality
load requirement tcday is 87 MWs peak
with ]oad.resllic'ions, L'kewise, in all the
northern Telengana districts, the estimated
load was much less and the transmission lines
designed to carry the above load were very
few and even these few lines have not been
provided.

In order to maintain stable power
supply, a network of transmission lines needs
to be provided in the area which is very
badly neglected for the last so many years.

At present, Warangal gels supply from
Ramagundam as well as Kothagudam where-
from Warangal is at the taill and there is
heavy load demand Hence, the demand of
the people to have a 220 kv, S, S. at
Warangal by erecting 220 kv line from
FTPC, Ramagundam needs to be imme-
diately met witih 132 kv. network of lives-
connected to each talug headquarters,
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(viii) Nced 10 ircrease the amounnt
of howse buildirg loan for ithe
houseless poor

SHRI P. PENCHALLIAH (Nellore) :
Sir, food, shelter and clothing are the basic
necessities of man. Majoriiy of the people

in this country live below the poverty line.

From time fo time, many programmes have
been taken up by the successive Govern-
menis to improve the conditions of the
poor.

Provision of shelter under different
schern=s has also been taken up under
various programmes, At present HUDCO
is extending a loan of Rs, 3,000/- for con-
structing a house to the houseless poor,
The State Government contributes another
Rs. 3,000/-. Out of the tot2] amount thus
available, the beneficiaries, i.e., the houseless
poor, have to make contribution of Rs. 311/
towards beneficiary deposit. Thus a poor
man will be left with a paltry sum of
Rs. 5,689, only. This amount is inadequate
to build a hut, leave alone buibling a house,
The cost of cement, steel, bricks and labour,
cic,, hus gone up steepiy. inhe amount of
Rs. 3,000/- which is being extended as loan
by HUDCO was fixed a long time back.
The Government of Andhra Pradesh is not
.in a position to enhance their contribution.

Honce, 1 request the Government of
India to direct the HUDCO to enharce the
amount which it is lendipg now from
Rs, 3,000;- to at least Rs. 6,000/-, so that
the houseless poor can rzally stand benefited
by the scheme,

(ix) Need to retain the former lLmit
of firarcial assistance of Rs.5,000 whi h was
being given to the pacr Harijans for impiove-
irg rheir health and social and economic
conditions,

[Translation)

SHRI MAHABIR PRASAD (Bansgaon) :
Mr, Deputy Speaker, Sir, I want to raise the
following matter under rule 377,

1 want to draw the attention of the
Central Government and the Government
of U. P. Through you, to the assistance
being given hitherto by the Government to
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the Harijans for the marrrages cf their
daugnters and for medical treatment The
Government had been providing a frnancial
assistance of Rs. 5,000/- for marriages of
the daughters and in the cvent of illness
also an assistance of Rs. 5,000/- was being
given for medical treatment, but I am very
sorry to say that this [inancial assistance
has now been reduced to Rs. 1,000/- only
whereas, keeping in view the present tims,
this amount should have been enhanced.

Therefore, I request Goveroment that
for the betterment of the social, economic
and health conditions of lakhs of these poor
Harijans, if it is not possible to increase
the above financial assistance, it should
at least be allowed to continue at Rs.
5,000/~ as at present, so that the 20-Point
Programme could be implement in letter
and spirit.

12.21 brs,
(Erglish)

DEMANDS FOR GRANTS (GENERAL)
1985-86 —Contd.

(i) Ministry of Irrigation and Power—Coatd.

MR, DEPUTY SPEAKER : Now we
take up item 1li- Furither Discussion and
voting on the Demands for Grants of the
Ministry of Irrigatton and Power,

I will request the Minister to reply.

THE MINISTER OF IRRIGATION
AND POWER (SHRI B, SHANKARA
NAND) : First of all, I must thank all the
hon Members from this side and from that
side who took keen interest in the matter
pertaining to power and irrigation in the
country and participated in the debate and
given us certain good suggestions. 1 am
happy that I could not find anywhere any-
thing critical about the policy of the
Government c¢xcept that there were grie-
vances and complaints voiced by the
Members with regard to certain alleged
delays in tlie implementation of projects
both in irrigation and in power,

I must also say to the credit of the
House that the Members ano indeed the
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House took much more time than was
given for the discussion of the Demands
of my Ministry. As a matter of fact, if I
can go through the cut motions they have
moved, I could see that they are not neces-
sarily cut motions in the sense that they
are so critical about the policy of the
Government or the procedure or anything
about the implementation of the scheme.
By and laige, I would say that the cut
motions are in the form of requests to the
Goveramsnt either demanding certain new
orojacts in their areas or the implementation
certain ongoing projects or the demand
for soms central assistance to the States.
These are the cut motions that the Members
have preferred to move.

Ours is a country of 700 million people
and for any project whether in irrigation
or 1n power, the gestation period is consi-
deratly long in the sense that hardly we
can achieve the results before 4 or 5 years
and sometimes some projects take more
than iv years, The population is not going
to stabilise by tnhe turn of the couatry,
Perhaps projections are made for the stabi-
lisation of the population by the year 2000.
But what will be the demand of this increa-
sing population on th: resources of the
country ? On the oac hand we have to
develop human resources and for develop-
ment of human resources we need all the
facilities for economic and social develop-
meat. We have also keep the fact in view
tnat we must achieve growih social justice,
Thes= are the basic p.inciples for deveiop-
maznt activiues especialiy tn the core sector
of power and urrigatinn,

Sir, the population projection by the
beginniag of Seventh Plan would be more
than 700 million and the rate of growth of
population is about 2 per cent. Thaoks to
the policies of this government, we have be:n
able to reduce the growth rate to 2 per cent.
But by the 2nd of the Seveath Plan, I am
afraid the populrtion will bz about 00 millon
and by the turn of the ceatu-y it will be
about 950 to 007 million So what an
amount of food reguiremzat would be
needed to feed ris pooulation.  The figures
which are projected 1o maintain, the present
population are abou: 151,11 milhon tonncs

APRIL 18, 1985

Demands fo4 Grants 228
(General) 1985-86

per year which we have to produce. During
the year {434-85 it s expected that the food
production would be of the same order.
The food requirement at the end of the
Seventh Plan is expected to be of the order
of 190 to 200 million tonnes and by the turn
of the century the food requirement of the
country will be 250 to 300 million tonnes,
1 am g'ving these figures to the House just
to show the dim:nsion of problem In order
to achreve merely food target-lcuve alone
other things-we need power and water, The
demand is gigantic. 1 want to take the
House ioto coonfidence that the Demands of
this Ministry which are placed before the
House for their approval and sanction are
more than justified, Perhaps, the House
would like 1o sanction more had we got it
from the Planning Commission. This 1s
what I expected from the Planning Com-
mission

Sir, for water we need rains; and what
is the total ranfali of the conutry ? The
annual rainfall can be placed at 1000 mm or
about 40 inches.  But the Members are well
aware that this is not the rainfall m every
part of the country. There are arid zones
in the country There are drought-prone
areas in the country where we hardly have
100 inm or about 4 inches of rainfaliin a
year. In our country there are areas where
we have the highest and also the lowest
rainfall. Qurs is a country wheré the jongest
rivers hike the Gangas. the Yamupa, the
Godavart and the Brahmputra are flowing
towards East, West and South. Not only
the rivers but alsa the people, solely depend
on the rat.s, There are areas where there
is drought and flood is the same State at
oae and the same o:me. There are areas
where water-logging is a problem and there
are areas where water scarcity is a problem.

These are problems which are before ihe
country-the probiems are how to manage the
floods. how to utilize the rivers, how to
coptral the rivers, etc, ‘River controi’ has
become u new approach as far as the Brahma-
putra and other dang:rous rivers are con-
cerned The problem 1s how to control
them and how to use them fore the country.
And here the gquestion of Water manage-
ment’ comes in,

Tais water management approach 1s not
oanly for srrigation. Walter management I
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po‘ only for meceting the problems of
seepage. Water management is also for
flood control. Water management is also
for purposes of itrigation and drinking
water, There are various other requirements
of waier for various purposes, for iadustry,
for household and so on.

For all these things, we need a pational
pulicy on water.

There have been various attempts in the
past to study the problems and requirement
of irrigation whether it is ground water,
flood vater or surface water and so on.
There have beep various attempts made in
the past years ; people with vision sometimes
widely thought and imagined about linking
Ganga with Cauvery or having grand canals
and all sorts of things. Attempts bave been
made right from time immemorial till now
to use water for the benefit of human veings.
The question is, how to make the best use
of the available water resources, There
bhave been attempts made in this direction,
as | said. Dr K L Rao imagined linking
the Ganga with the Cauvery, 1 will come
tu this a Litdic later, To bave au 1u-depth
study means going into the question of
harnessing the water which is at present
flooding the porthern part of the country
bringiog misery to the people, while people
arc leading misearab’e lives in the south for
want of water and in some other regions of
the countrv It was found that the idea of
linking the Gagnga with thc Cauvery is not
economically feasibie in the sense that the
amount of woney required to iift the entire
bulk of the water beyond the Vindhyas was
not economically feasible The idea was
given up. There were other attempts also.
§ will come to it a little later. I think the
House will agree with me that in view of
these various dimensjons with regard to
water resource development we need a
national policy on water. We have to
formulate such a national policy which 1
hope to do within a reasonable time,‘

SHRI D. P. YADAV (Monghyr) : Wiil
it be in this session ? Will he be able to
bring it up in this session ? It will be useful
for your State also,

MR, DEPUTY SPEAKER: He is
giving,
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SHRI B, SHANKARANAND : There
have been various suggestions by Members
during the debare that the west-flowing river
waters should be turned to the east, that
water should be lifted and given the southern
States Membere from Tamil Nadu, Karna-
taka, Kerala and are member from other
States also, have said that we should attempt
linking of the rivers, the south and north
rivers.

MR. DEPUTY SPEAKER : But the
Minister is telling us, it is uneconomical. It
may be uneconomical now ; but in future, it
may be economical,

SHRI B. SHANKARANAND : When
we think of.

SHRI E. AYYAPU REDDY : May I
just interrupt ? Dr. K. L, Rao did not
consider it either umecopomical or
impossible or npot feasible to link the
Ganga with the Cauvery. For the first time
now we are hearing through you that the
Government is of the view that it is not
economical or it is not feasible. Actually I
don’t think so In future, some dav or the
other, we wili have to link the Ganga with
the Cauvery, Otherwise we caonot solve
this problem at all ... ...

MR DEPUTY SPEAKER : Diinking
water and everything eise also will be solved
by it,

SHRI B, SHANKARANAND : The hon.
Member is not telling a new thing to me,

SHRI E. AYYAPU REDDI : We are
given to understand by the hon. Minister
that he is of the vicw that it is not econo-
mically feasible to-link Kaveri with Ganga.
You must have a perspective view before
you,

SHRI B. SHANKARANAND : 1 told
the hon, Member that this was the idea of
Dr. K. K. Rao,

SHRI E, AYYAPU REDDI : This idea
has generally been accepted and that was a
welcome way of solving problem of the
country.

SHRI B. SHANKARANAND : Without
any disrespect to any hon. Member of this
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House, I would like to submit that no doubt
Dr. K.L. Rao was a person who knew the
problem of water and irrigation. But there
after experts had gone deep into the matter
and the problem has been studied from all
aspects and they say that it is not econo-
mically feasible,

Now, a survey on water resources of the
country has been made, 1t is assessed at
178 million hectare meters of which only
67 million hectare meters, that is, less than
4G9/ are economically utilisable due to lack
of suitable storage sites, The utilisable
ground water resources are estimated at 42
million hectare meters Thus the total usable
resources are about 109 miilion he:tare
mcires with an ultimate irrigation potential
of about 130 million hectares. As I told
you, due to topographical and geographical
limitations not more than half of the culti-
vable areas can be provided with irrigational
facilities.

Sir, as I said, there has been not only
uneven rainfal]l but there is uncertain rainfael
in the country  They are very often occurr-
ing in those areas which are dorught-prone
areas,

Fortunately, we have b:en able to
create food stocks wiich are sufficient to
maintain the people of this couatry aand
not a siagle hife is lost bacause of starvation
or on accouat of famine :n this county
thougn such thicgs us2d to happsn before
Independence. Sir, this is the reason why
the a:zessity of conszrva ran of water arises.
We have to coaserve 1. Ths water which
comsas from the sky and flows to thes sea
has to bz dztiined wherever possible and
witn whatever economically feasible projecis
we have to store thz water and for conser-
ving this water. largs storage capacity is
required The total storage capacity inclu-
ding smali tanks is assessed to be at about
16 million hectare meters. Further projects
with an effective capacity of over 7 million
hectare metres are under coast-uction,
Although this is a commendable progress,
it falls short of the requirements of the
bulk of the water resources to be utilised,

Sir, I nced not go into the details, but
still I think it is necessary (o keep the
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House informed as to what is the position,
the physical position regarding the medium
and major irrigation projects. Against the
total geographical area of about 329 million
hectares only 185 million heclares have
been regarded to be cultivable area, The
total cropped area is about 174 million
hectares, The ultimate irrigation potential
from ail scuices 1s estimated =t 1135
million hectares our of which 58 3 mullion
hectares are from major and medium
projects and the remaining is from minor
irrigation projects. The perspective of
irrigation development envisages the creation
of eatire irrigation potential by the turn
of the century.

This calls for the development of
irrigation at the rate of seven million hec-
tares per Plan for major and medium
projects, The financial requirements for
such a thing is, we could spend about Rs,
7446 crores in 30 years from 1951 to 1930.
on major and medium projects, Duting the
Sixth Plan. We provided an outlay of Rs.
8591 «rores, againts which about Rs. 7612
crores, would be spent Since the comuiences
ment of planned development 1n 1951 ull
the begining of the Sixth Five Year Plan,
205 major and 900 medium irrigation projects
have been taken up for execution. Of these,
29 major and 469 medium projects have
been completed by the beginning of the
Sixth Plan. A few major dod medium
projects have been taken up during the Sixth
Plan. 5! major and 165 mszdium projects
are likly to be completed, bringiog the
total number of completed praojects to 80
major and 634 medium projects

One of the problems coming in the
way of orderly development of medium &and
major projects is taken up of rfoo many
paojects and thus spreading the resources,
During the debate, we could hear the anzry
demands of certarn members In regard to
delayed implementation of certain projects
for warnt of resources They have been
demanding assistance from the Centre, Sir.
water being a State subjects the States have
to find the resources i their Plans. Of
course, thougzh we are not giving assistance
project-wise to any State, still grants and
loans are granted to States, But 1t 1s for the
States to manage or to attempt at solving
their irr:gation and power problems. In
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the regard, what I found out is this, Certain
States, in their enghusiasm, may be on
accouat of certain political considerations,
attempt all the "projects that are suggested
in th:r various legislatures, whether the
projects happen to be reasonably feasible
or not feasible, They attempt to take up
projects which are not even approved by
the Planning Commission or the Ceatral
‘Water Commission. There are instances
where the approved projects are left out
aod moaney is speat on unapproved ones.
In their attempt to please all, they spread
the resources thinly and are thus not able
to complete even one¢ project within the
given time.

At this moment, I would like to reply
to another complaint made by hon. members
that there have been delays in giving cleu-
rance to their projects. Many of there
have been pending with the State Govern-
ments only because they are not able to
answerthe queries of the Central Electricity
Authority or the Ceatral Water Commission
or the Planning Commission,

SHRI. D P. YADAV : Sir, the delay
in giving the view of the Geological Survey
of India also should be taken into consi-
deration. Somstime the project is delayed
for want of clearance from the Geological
Survey of India also. -

SHRI B. SHAKARANAND : The hon-
member is right. But the element of delay
by the Geological Survey of India is very
limited and minute. But the main delay is
because of th's, Whenever the project
reports are submitted by the State Govern-
ment, they are found wanting in information
which is required far the approval of the
project in many respects, Queries are raised,
comments are given and then the project
reports are sent back or referred back to
the States to comply with the suggestions.

There are instances where even before
sending the cominents or the repliecs of the
questions raised by the central authority or
the Central Water Commission, the scope of
the project is changed there by again chang-
ing the entire process of forming a new
project ; and then again the matter is sent
back for the clearance, Sometimes I have
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found instances where in our attempt to clear
the projects, certain projects are revised not
once or twice but thrice. . So, in the for-
mulatioa of a project, the basic formulation
itse if has taken many years by which the
original project should have been completed
there by causing cost escalation, which makes
it impossible for the State Governments to
meet these demands ; and then ultimately the
hon, members here and the hon. members
there in their respective State Legislatures
demand that the Centre should take up those
projects as central projects.

I remember a proverb, A stich in time
saves nine. If these projects were completed
as they were thought of in the beginning, I
think a lot of problems can be avoided and
headache can be saved.

SHRI K. RAMACHANDA REDDY
(Hiodupur) : In Kurnoo!l District of Andhra
Pradesh Wardharajaswamy Project was pend-
ing for ten years. Every Chief Minister iaid
the foundation-stone, but it is pending for
clearance of 2 small forest land, It is in the
drought-prone area. The Centre is not able
to do anything. Now, you are telling that
the State Governments are not giving replies
in the proper form Steps should have been
taken to give clearance for that project. I
request you to kindly look into this matter.

SHRI B. SHANKARANAND : I have
all the sympathy for the hon. member aand
the problems of his area 1 will certainly
look into the mattce. If it is a case of
clcarance by the Forest Authority or the
Department, I would definitely look into the
matter, but I cannot promise, If an
objection is raised by the Forest Department
which is genuine, I cannot take upon myself
the responsibility of clearing it on behail of
the Forest Department.

MR. DEPUTY SPEAKER: Io my
constituency, there are so many things which
are not cleared because of the Forest Depart
ment. Therefore, I request the Minister
tosee that if anything comes with regard to
irrigation, that should be cleared immedi-
ately, because we cannot live in forests ; we
have to create things for the development of
the area.
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SHRI B, SHANKARANAND : I have
really more sympathy for you because you
cannot come here and spgak.

MR, DEPUTY SPEAKER : I am just
adding it for your information,

SHRI B. SHANKARANAND : We will
definitely look into it. There have been
some regional imbalances about irrigation
because of the fact that one-third of our
country is arid or semi-arid or drought
prone. In order to provide irrigation to
the drought prone-area ; the Central Water
Commission has carried out an extensive
study and prepared draft reports for about
99 districts. To assess the water resources
a blueprint for water transfer from the
surplus area to the water shortage area has
been prepared by the Central Water Com-
mission and the Ministry of Irrigation,

The National Water Development
Agency has been created for looking info
the field and physical a spects of the trans-
fer of water from the surplus areas to the
deficit areas ; of course it is a field-based
organisation specifically creaied for this
purpose,

AN HON. MEMBER : What about
Ganga-Cauvery project ?

SHRI B, SHANKARANAND : That 1s
thers And, studies ars taken up and as I
said earliera blue-print has already becn
prepared for the 99 districts out of the five
huandred and odd districjs in this country.

A large portion of irrigation develop-
ment in the country is benefiting the drought-
pronc areas. The projec's are Indua
Gandhi Canal Project in Rajasthan, Neera

" Canal system in Mabarashtra, Narmada
- project in Gujarat, Nagarjunasagar, Kurnool-
Cuddapah project, and Pochampad project
in Andhra Pradesh, Ghattaprabha, Mala-
prabha Upper Krishna and the Tungabt_ladra
Project in Karpataka and the Indravau
project in Orissa. May I request the hon.
Members, through you, Sir, when they are
concerped with the irrigation project in their
States, that they should also look into the
complaints or suggestions and the comments
made by the Centre in regard to the proper
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completion of the project reports before they
are submitted ? Can they not approach
their State Governments first and see that
they are properly executed ?

[ Translation]

SHR1 GIRDHARI LAL VYAS
(Bhilwara) : Indira Canal, which was to be
completed in two plans, has not been com-
pleted even in six Plans, Ycu do npot
provide funds for that. The Centrai Govern-
ment should take it over. The Government
of Rajasthan invest whatever funds they have
in this canal and due to this all the develop-
mental works have been held up they are noe
being completed.

SHRI B. SHANKARANAND : We can
provide funds only if we have the funds.

SMT. VIDYAWATI CHATURVED}
(Khajuraho) : There are schemes of Madhya
Pradesb also which have not been completed.
They should also be completed.

{English}

MR. DEPUTY-SPEAKER : No interrup-
tions please. Let bim finish.

SHRI B, SHANKARANAND: As 1
said earlier, having very little time at my
disposal, I would not try to deal with every
hon Member’s suggestions, or reguests or
demands or complaiots, By and large I will
deal with the topics raised in the House, with
reference to Irrigation. in this context,

AN HON. MEMBER : One request,

MR, DEPUTY-SPEAKER : Please sit
down. Not like this.

SHRI K. RAMACHANDRA REDDY :
As far as Anantapur district is concerned, it
is a' rain-shadow area ; and there is not

. much rainfall in the area, Will the hon,

Minister kindly consider that case and see
that something is done for that area because
it is suffering due to successive famines ?

SHRI B, SHANKARANAND : The
Sixth Plan outlay for major and medium
projects is Rs. 8,391 crores, for creating a
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potential of 5.74 million hectares, Th=
.expenditure is however, exipected to be about
Rs. 7,612 crores for a ‘putential of 435
million hectares  When the Seventh Plan
was formulated it was found that the spill-
over of the costs of the projscts taken up in
the Sixth Plan was about Rs. 26,400 crores.
May I say that the Working Group has
recom nznded Rs, 22,450 crores and if this
entire amount is made available, to us, we
definitely hope to do things that are expected
to be done ? In view of such a high sﬁ]l-
over of costs and the escalation the Approach
Paper of the Seventh Plan as approved by
the Nati@nal Development Council envisages
primarily to consolidate the gains from the
previous Plans funding maximum outlays on
the ‘on-going’ schemes by extending the
Government’s chanpel to five to cight
hectares of blocks and modernisation of old
irrigation schemes.

It has been decided to take up ncw
medium schemes, if any, only in tribal,
backward and drought-prone areas. There is
a plan called the Tribal Sub-Plan for Tribal
people and Special Component plan for
the Scheduled Castes and Scheduled Tribes.
The Prime Minister has requested all the
Ministries of the Central Government, the
State Governments and the Union territories
to prepare projects and schem~s in zll the
fields of economic development and
social sector including irrigation and power
entirely for the benefit of Scheduled Castes
and Scheduled Tribes under the Tribal Sub-
Plan and Special component Plan, Mayv I
request all concerned through you to give
thetr attention to this problem so that such
schemes can largely benefit the bulk of the
population of this country which is below
the poverty line. So, when we are formu!at-
ing the Seventh Five Year Plan and pro-
visions are being made in the first year of
the Seventh Plan, consideration should be
shown to this aspect so that we can bring
these people above the poverty line.

Now, I come to the basic question of
water management. The basic philosophy
or conczpt of scientific management of water
involves making more etfictent use of water.
For achieving maximum output per litre of
water, it is neceesary to raise both <ropping
n?d urigation intensity,  Scientific manage-
ment involves that everyone in the field,
whether he is near the dam or far away at
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end of the channel, shouid get water when-
ever he wants. T6 get proper supply of
water at proper times, proper fiequencics
and proper quantities is the basic philosophy
of irrigation, If this is not done, thep what
will happen is that if the farmer needs only a
Iittle quantity of water and he gets more water,
there will be water logging ; and if he wants
more water but does not get it at all there
will be drought. So, this is the problem of
management of water Of course, Govern-
ment alone cannot do it, New efforts will
have to be made in this feld, Specially in
Gujarat water management has been given to
the people themselves. The water manage-
ment cooperative socieries have been formed
and they are managing their own problems
without any complaint against the Govern

ment, Thanks to the Gujarat Government,
they have been successful in taking up a
pilot project in this field So, this is an
eye-opener for all of us because whether it

is family planning or water managem=nt pro-
gramme the people should take that as their
own problem and manage their own affairs.

SHRI KOLANDAIVELU (Gobichetti-
palogam) : These two cannot be clubbed
together,

SHRI B. SHANKARANAND : Family
planning can be elubbed with all the activities
of life today.

13.00 hrs,

In India, only 26 per cent of the n2t pown
area gats irrigation and only 27 per cent of
that land g:ts irrigation for two crops, which
means, the irrigation iotensity 1s 127 per
cent., Hundred per cent for one crop and
27 per cent for two crops means 127 per cent
irrigation intensity. Awnd, Sir. only 23 per
cent of the net sown area grows two crops
a year, giving us a cropping iatensity of
123 per cent. This is how the intensity in
irrigation and intensity in cropping is
assessed Here. may I say on the floor of
this House, that the percentage of area
irrigated in Punjab is the highest 1o the
country and Haryana is the next highest in
the country while States hike Madhya
Pradesh, West Bengal etc. are below the
country’s average,

SHRI GIRDHARI LAL VYAS: Let
is Rajasthan,
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SHR1 B, SHANKARANAND 1 Don’t
compare your State with tbat,

Now, Sir, this brings us 10 the question
of cc d area devel t. As the
Members have been continuously demanding
assistance there is certain Central assistance
given for the Command Area Development
Scheme. The command area development
also brings us another problem.
The command area of any river.
need not necessarily be in a particular S:ate.
It may be spread cither over two States or
three States. If the command area develop-
ment has to be there the entire area has to
be developed. But then the inter-State pro-
blems crop up. Right from the command
area up to the entire flow of the river, when
it passe through more than one State, there
are problems concerning the sharing of the
water or power, if it is hydel, Various
problems are there in this regard but fort-
unately we have been able to solve many of
the inter-State problems regarding water.
There was a suggestion made by an hon.
Member in their regard. 1 do not know the
name of the Member who said that such
rivers which either have the command area
spread over more than one State or which
flow through more than one State, should be
treated as national rivers and the Centre
should have the direct responsiblity of the
water resource development. This sugges-
tion has been made on the lines of National
Highways The roads which pass through
many-States, the Centre is maintaining them.
So, it was suggested, why not ihe water
resources of such rivers too should be
developed by the Centre.. . (Interruption).

SHRI C MADHAYV REDDI (Adilabad):
All the rivers of the country are like that.

SHRI B. SHANKARANAND : Now, it
bas got another dimension. If the House
agrees, 1 will be the most happy man if the
Centre can take over the waters of those
rivers. But please ask your own States
whether they are willing to give up their
rights or they want them to retain them with
the States.

SHRI KOLANDAIVELU: We can
nationalise the water,

SHR1I B. SHANKARANAND : I
entirely depend op you if you support me,
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Not only for the economic development or
the water resources development or the
power development but also in the
interest of the unity and integrity of this
country: if you want to give more power to
the Centre, 1 will be the most happy man,
1 welcome your suggestion and need your
support in this regard.

SHR1 V, SOBHANADREESWARA RAO :
(Vijaywada) Certainly If the Minister
can assure that these projects will be taken
up immediately, we will solidly agree for
this proposal. After all. itis the well-
being of the people, which is more
important. -

SHRI B, SHANKARANAND : Please
consult your Chief Minister.

SHRI V. SOBHANADREESWARA
RAO : We are here.

SHRI B, SHANKARANAND : Please
consult your Chief Minister and then come
to me,

SHRI V. SOBHANADREESWARA
RAO : Certainly, Sir,

SHRI B. SHANKARANAND : And
thereafter you will say our Chief Minister
does pot agree,

SHRI C, MADHAV REDDI : He is
airrady here He 1s going to consult you,
You ask him.

SHRI B. SHANKARANAND : 1 can
very well undersrand the anxiety of the
hon, Member for having the benefit of
the 1iver resources pass.ng through their
States, Implications of it perhaps you are
not aware,

SHRI KOLANDAIVELU : We can
achieve this by nationalisation of waters.
You can do it.

SHRI B. SHANKARANAND : Itis
not the question of Tamil Nadu, It is a
question of the entire country.

SHRI KOLANDAIVELU : That is
why I am stressing. 1 am not talking for
or against Tamil Nadu.

SHRI B. SHANKARANAND : Every
State will be too happy.
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MR, DEPUTY SPEAKER. We can
ve a separate debate on this topic. Let
 Minister reply because there  will be no

" THE MINISTER OF STATE IN THE
JEPARTMENT OF POWER  (SHRI
IRUN NEHRU) : Are You also including

SHRI BASUDEB ACHARIA (Bankura) :
\fterwards we can see.

i

" SHRI B. SHANKARANAND : This

ater is used for irrigation, drinking and
t power, Water is water, Please consult
States.

~ Now. some hon. Member has referred
y the All-India service of Engineers. Of
ourse this was seriously considered. I am
that even All-Tndia Radio mentioned

, they reversed this and took a con-
rary view of it, They said that the States
jo not want it and we also do not want
India Service,

- SHR! V. SOBHANADREESWARA
RAQ: Why can’t you reverse it now ?

~ SHRI B. SHANKARANAND : Please
listen to me, 1 am giving you facts, I
m not commenting oa  tals, Those are
sand this is history. Now, you are
here and you can give suggestions in this
regard The Indian Forest Service as an
A\ll-India Service was cleared in 1966. On
he same line demands have been made
both in the House and outside that the
doctors and engineers shcould also be given
he benefit of having All-India services.
ersonally, [ am of the view that All-India
jces in this country have been
advantageous for the unity and integrity of
this country with the inter-state communi-
cations knitting the country into onc whole
ation, Personally 1 feel that such
activities ought to deserve encouragement
and assistance, Besides the engineers also
will have the benefit of having the services
in the level of All-India services. This is
a question which was favourably considered
and I personally feel that it deserve further
consideration,
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Members have spoken about the seepage
problem. 1 have already replied to this
problem,

The water logging is also a problem
which is many times connected with the
problem of flood control. Every State is
faced with this chronic problem of flood
control,

Even in Karpnataka which is not usually
having the flood, sometimes there are years
where...

SHRI K, V. SHANKARAGOWDA
(Mandya) Is it ‘Your Karpataka’ or
‘our Karnataka’ ?

SHRI B. SHANKARANAND : Our
Karnataka, ‘Our’ means, Karpnataka of
this House, not min: or yours,

SHRI K, V.
Because you used the
Karnataka’ ?

SHANKARAGOWDA ;
words ‘Your

SHRI B, SHANKARANAND : No, no.
I did not use that,

MR.* DEPUTY-SPEAKER : You did
not hear.

SHRI B. SHANKARANAND : You

did not hear properly. 1 will always say,
‘our Karnataka’ our Maharashtra, our
Kashmir, our Tamil Nadu’ and so on.

SHRI H.G, RAMULU : Mr, Iyer, you
are also one of the Members of this House.

SHRI K.V, SHANKARAGOWDA : My
ears must have misheard you,
L]

SHRI
they have,

B. SHANKARANAND : Yes,

Sir, millions of rupees were spent for
control of floods. A time has come when,
perhaps because | do undrstand the States
have not been able to meet the demands of
flood control from their resources, or they
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cannot make allocations which are reguired
to coatrol the floods, a serious thought has
to be given. A time has come for that.
Though I do not want to commit on this,
yet, if we want to develop water resources
in the true sense of the term, flood control
should be treated as a national! problem and
attempts are required in this direction to
avoid the misertes of the people and to sce
that ia view of the various problems of silt-
ing, crosion of the land, river banks, etc.
bringiag miseries to the people—and these
rivers pass through many States and the
various States either have not been able to
make use of the water or contro! the floods
or therealter solve the problems of water-
logging a serious thought has to be given
to this and I wish to tell the House that this
will receive serious attention of the Govern-
ment,

I have replied about the farmers’ orga-
nisations.

About forest clearance and eaviron-
ments, there is soms element of truth in this
that there are certain projects pending for
consideration for want of clearance from the
Forest Deparmeat, and 1 can tell the House
that the Prime Minister has specially given
instructions to see that therz are no delays
as far as clearance from the forest angle is
concerned.

SHRI ARUN NEHRU : Actually there
is a lot of improvement, -

SHRI V. SOBHANADREESWARA RAO :
Recently the Ceniral Team has  visited the
Telugu Ganga Project So. I would like to
know whether the hon Minister will indicate
that he will clear the Thiugu Ganga Pro-
ject soon.

SHRI B. SHANKARANAND : I do not
Jwvant 1o say anything on Telugu Ganga Pro-
ject becuase the stand taken by Andhra
Pradesh is being changed .

SHR1 V. SOBHANADREESWARA

RAO : Why ?

SHRI B SHANKARANAND : You ask”
your Chief Minister, you don’t ask me.
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SHRI E. AYYAPU REDDY : My God!
You are accusing us of changing the stand!
Yeaterday, the Prime Minister has.given a
written reply which has come - in the press
today. That shows that the expert commit-
tee has recommended that the Telugu Gapga
project should be cleared as immediately as
possible and they merely added a rider which
has already been accepted by the State
Government, viz, that we must givc an equi-
valent irrigated forest area, which we are
prepared to do, That has appeared in the
press today, Therefore, we request you to
give the clearance for this project as early
as possible

SHRI B. SHANKARANAND : 1 wish
the hon, Member studied the Telugu Ganga
Project as was initially submitted to us and
the Telugu Ganga project as is being con-
ceived by the Andhra Pradesh Government
now.

SHRI E. AYYAPU REDDY : It is not
a project of Orissa, itis not a project of
Tamil Nadu also.

(Interruptions)

SHRI B. SHANKARANAND : Please
study it and come. It is under considera-
tion and I cannot commit that it will be
cleared unless 1t is cleared technically and
otherwise.

(Interruptions)

MR. DEPUTY-SPEAKER : Enough.
Enough. I do not want any futher supple-
mentaries. Let the Minister proceed.

SHRI B. SHANKARANAND : I will
coaclude after I say a few words on Fower.

SHRI AMAR ROYPRADHAN (Cooch-
behar) : Allow supplementaries.

MR, DEPUTY-SPEAKER : No supple-
mentaries. Please sit down.

SHRI B. SHANKARANAND: I am
not yielding now,

1 must thank my friend, Mr, D P. Yadav
for his demand for a water policy.
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SHRI AMAR ROYPRADHAN : Say
something about Teesta and Joint River
Commission.

MR. DEPUTY-SPEAKER :1 do not
want any interruptions.  Please sit down.

SHRI B SHANKARANAND : We have
already said that we will attempt for a
national water policy within a reasonable
time. Regarding flood control, as I have
said, there are recommendations of Rashtriya
Barh Ayog According to them, I understand,
some attempt has been made to suggest
solutions to the States suffering from floods
to come forth with a certain law so that they
need not have problems in their activities in
preventing or in regulating floods Tam
told that some Bills have been circulated to
various States,

Regarding water coonservation, water
storing, lift irrigation, sprinkler irrigation
through a canal development, these are
matters which are very much under the con-
sideration of the Government and we have
made certain provisions for these thiogs in
our Plan

I have aiready said about the welfare of
Scheduled Castes and Scheduled Tribes.
Regarding Karnataka water dispute,

SHRI S.M. GURADDI (Bijapur) :
What about Upper Krishna project ?

SHRI B. SHANKARANAND : Upper
Krishna project has been included in the
Plan. The proposal is sent by the State
Government in the Seventh Five Year Plan
and they have asked for funds. We will
support the proposal of the Karnataka
Government,

SHRI AMAR ROYPRADHAN : Please
say somecthing about the Teesta and the
Joint River Commission and the sharing of
water of Ganga.

SHRI B. SHANKARANAND : The
Joint Commission is meeting and at the
Minister level, we have agreed to mest,
Now, the officers level meeting is going on
and the discussion is taking place.
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SHRI AMAR ROYPRADHAN : How
long wii! it continue ? During loan months,
water is very much essential .or the Farakka
barrage to save the Calcutta port and
Calcutta city itself. You are saying that
meeting is going on, and next meeting will
be held. How long will it continue ?

MR. DEPUTY-SPEAKER : As long as
your supplementary continues,

SHRI B, SHANKARANAND : As long
as it is necessary,

The hon, Member knows that for clapp-
ing, two hands are needed. I cannot uni-
laterally take a decision. So, the discussions
are going on, (Interruptions)

Upper Krishoa project is also there.

Hipperaji project was included even in
the Sixth Five Year Plan. But unfortunately,
the State Government of Karnataka has not
included Hipprrajl barrage project 1n the 7¢h
Plan at all. Though a few crores of rupees
have been already spent and the barrage was
treated as an on-going project in the Sixth
Five Year Plan, unfortupately this project
does not find a place in the proposal of the
Seventh Five Year Plan sent by the State
Government, (/=ferruptions)

MR. DEPUTY-SPEAKER : If you want

anything, you can directly go to his chamber
and discuss further.

SHRI B, SHANKARANAND: I can
reptatedly say that I will definitely look into
the requests made by the hon. Members
through the’r cut-motions and speeches on
the floor of the House. It will reveive my
very sympathetic attention and consideration.
I will-look into the problem.

SHRI S.M, GURADDI : Oaly lip sym-
pathy would not help, Finance is necessary ,

SHRI B. SHANKARANAND : May 1
say that sympathey can be expressed through
lips anly; (Interruptionsy
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MR. DEPUTY-SPEAKER : I would not
allow anything further., Nothing will go on
record. Jf anybody is asking, I will not
aillow, Don’t record,

(Interriptions)*

MR, DEPUTY-SPEAKER : If you want
to make any perscnal requests, go to the
Mintster in his Chamber and discuss regard-
ing individual issues, But it is not like this,
I would not allow anything like this,

SHRI B.- SHANKARANAND : With
regard to cower, my hon. colleague Mr.
Arun Neliru has already dealt with it. He
bas given very wide information regarding
power development, generation, transmission,
distribution and the like issues. He has
informed the House, when he intervened
yesterday atout all that.

The only thing that I want to say now
is that the target for power geaeratioa dur-
ing 1934-85 was fixed at 154 billion wuoits.
Of this, 98 5 billion units were to be gsae-
rated by the.mal stations, 3.5 billion umits
by nuclear plants and 52 billion units by
hydro stations Upto the end of February,
1965, 89,13 billion units were geanerated by
thermal statioos, 3.63 biilan uni*s by nuclear
planis and 49 77 billion units by hydro
stations. This represents an overall increase
of 12 5 per z2nt over the generation for the
correspoading period of the previous vear.
fhe increase in tzrms of thermal generation,
nuclear gaenzration and hydro generation was
14,8 per cept, 13.7 per c2nt and 8.6 per cent
respsctively,

The thermal genecration for 1384.85
envisaged a plant load factor of 50 pz:r camt.
Between April, 1954 and February, 1985 the
PLF of toermal power stations was 49.2 per
cent whereas it was 47 2 per cent during the
corresponding period of 1$43-84, The PLF
of thermal power stations is expec'ed (o
reach 50 per cent by the end of this year. I
understand that it has already reached 55.5
per ceat in the month of March.

The hon, Members are aware that the
Central Government have been participating
in power development in an increasing

*Not recorded,
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measure, The installed capacity in power
plants owned and operated oy the Central
Government organisations mcreased from
3,388 MW in March, 1980 to 6,758 MW in
March, 1985 accounting npearly for 16 per
cenf of the total imstalled capacity in the
Utilities.

A sign-ficant feature of the Centr:l
Sector Power Programme h.s been that the
thermal power projects have been commis-
sioped in a psricd of 4% months and some-
times less from the date of placement of
orders for plant and equipment. Central
sector Power Plants generate about 100
million units of electricity per day which is
about 22 per cent of the daily energy genera-
tron in the country.

The magnitue of the power programme
in the sevemth Plan will depend on the
resources w: are able to mobilise, Notwith-
stand'ng the size of the programme, it would
be necessary to obiain optimum results from
our timited rcsources, It has become
neces-ary to invest the power programme
with pew approaches,

There have becn suggec<tions galore in
this House for devslopment of mini and
micro hydel projects. It is true that there
is a large areza which is to be tapped and
exploited for hydel power. Unfortunately,
we do not have the resources needed for
taat pecause the hydel projects peed very
huge sums of money. Given the necessary
resgurces, perhaps, we will be able to have
more hydel projscts in the country, but there
is a iong gestation period We have press-
ing d.mauds from industry and agriculure
for going in for power plants having a short
gestation period.

That has led us to thermal projects
and gis based projects  Fortunitely, gas is
available and wz have been going in for gas
based projecis to a certain extent. W= have
already taken a decision to have three gas
based power projects in the HBJ pipe line.
The gas nased plants have the lowest gesta-
tion per:od. I am given to understand that
within three years we will be able to
do it. The short-term  proposals have
forced us 1o go in for gas based plants to
meet the present demands, We have to
exploit ail these things.
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In the House, many demands have been
mids by hon. Membszrs from Karna’aka.
Tamilnadu and other Statss to have gas
based power projects in their States,
Karnataka mainly, I know, is a hydel power
State but fortuaately Raichur thermal station
which is based on coa! and the nuclear
power project whigh has bsen sanctioned for
Karnataka in Kagai io Karwac district and
the power from Ramagundam and Neyveli to
a cectain extent will ease the situation in
Karnataka, which is chronically power
starved.

SHRI V. S. KRISHNA IYER : When
will the power supply be made from Rama-
gundam to Karnataka State ?

SHRI B, SHANKARANAND : Atternpts
are there because power just cannot be
carried by transport vehicles, We have to
fay transmission lines or kv lines and by ks
end of the year, we hope to give power to
Karnataka from Ramagundam. I know the
problem posed by Andhra Pradesh, Andhra
pradesh is gatting power from Ramsgundam
at 41 paise and selling it to Karnataka at 63
or 64 paise. We do not have the traas-
mission lines from Ramagundam to
Karnataka and we hope to do it and g ve
power to Karnataka by the end of this
year,

(Interruptionsy*

MR. DEPUTY SPEAKER: Arte you
initiating any discussion or you want to
clarify ? The hoa. Miarster has uaderstood,
He will reply. Ido not waat such a leng:hy
discussion. If there is any particular point,
you caan raise, The hon. Minjster has not
Yet finished his reply. Please sit down,

Nothing will go on record., 1 will not
allow anythiog.

The hon. Minister is not yieldiny. He
will carry on. He is going to reply.

SHRI B. SHANKARANAND : May I
tell the hon. Members that it is not the
practice in the House to force the Minister
to answer ?  (Interruptions), It is not the
practice of the House,

*Not recorded,
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May I repeat to the benefit of the hon,
Member that it is not the practice of the
House to force the Minister to answer any-
thing ? You can only make...

SHRI JAGANNATH PATTNAIK
(Kalahandi) : We are only making a request.

SHRI B. SHANKARANAND : I have
heard you.

(Interruptions)**

MR. DEPUTY-SPEAKER : Nothing
will go on record except what the Minister
says,

SHRI B. SHARKARANAND : I koow
the problem of Orissa. But may 1 tell the
hon. Members from Orissa that their Siate
is the lowest as far as plant load factor is
concerned : it is only 33 per cent whereas
the All India average is more than 5. oer
ceat, Orissa is generating only 33 per .
The difference is more * than 20 per cent,
There, the plants are not working efficiently,
Otherwise, they will not have this problem.
Please ask vour plants to work efficiently,
(Interruptions). 1 have told you about
Ramagundam also, Perhaps, you have not
bzen able to understand this. (Interrup ions).

This couatry has got coal-fields in certain
parts, we have got the idle capacity in certain
other parts, we have gas in certain other
parts. We have (o synchronise all these
factors which go to make a power plant,
whether hud:l or thermal or nuclear or coal-
based. These are to be so planned that
there will bz equitable distribution of power
generation  Unfortunately, this aspect of
equitable and just distribution of power
generation capacity has not received the
attention which it should have reczived. My
Ministry is now engaged as to how best we
can make States grievanceless, at least with
regard to generation of power. The power
generated  will not remain  within the
limits of that particular State because we
are attempting to have a national grid. We
have ecstablished Regional Grids, but the
Regional Grids have their own problems.
We do not have long transmission lines,
The problem of trapsmission is still before
us though we are generating power, As 1
said just now, we havc not been able to

**Not recorded.
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in the villages though they are deemed to
have been electrified. Although the precise

Karpataka because we have no transmission
line ; we have beea doing it and we hope to
complete it by the end of this year,

When we have the concept of national
grid, the power generated in a particular
State will not remain for that pacticular State,

whether hydel or thermal or any other power.

That is the ultimate aim of this Government
80 that the hon. Members will not have such
a grievance in future.
States that, having created the complex,
having created the facilities to generate
power, if they are not managed efficiently,
they will create further problems as far as
feeding the nation with power to their
requirement is conceroed. There, I request
the hon. Members to see that the power plants
in their respective States function efficiently
and achieve the desired results. I know
there are certain difficuities, as my colleague
has said, there are certain State Electricity
Board¢ which are doing well and there are
certain other State Electricity Boards which
are not at all doing well. There has been
agreement that tiie State Electricity Boards
are starved of funds, We have been
seriously considering a proposal of having a
Power Finance Corporation to go to the aid
of the State Eleciricity Boards. We also
have certain renovation and modernisation
scaemes to help the State Electricity Boauds
and other power plants to improve their
functioning by taking the benefit of this
scheme where we have got about Rs, 500
crores. Already about 36 power stations
bave been identified by the authorities and
they can have  the benefit of this scheme,
Therec are other schemes which the power
stations can take benefit of and the Central
Government is very keen to help them in
this.

Now rural electiification is one thing
where hon. Members should know that out
of a total number of 5.76 lakhs villages in
the country, 3.64 lakhs villages, i.e 63.219
were reported to have been electrified as on
28.2.85 and the number of pump sets and
tubewells energised have exceeded 56 lakhs
on the same date. A npumber of villages
electrified in the country, mainly in UP,
Bibar and Orissa do not have LT extension

But I must warn the’

ber of such villages in different States
is not readily known, it is estimated that
about 87,000 villages have been -electrified
only for agricultural purposes and LT lines.
do not exist in them for effective electrifica-
tion, The rural electrification scheme
financed by the Rural Electrification Cor-
poration is a compact project which provides
for the extension of LT and HT lines,
installation of distribution transformers and
release  of agricultural, industriel and
domestic connections in all villages covered
by the sanctioned project.

Now a grievance has been expressed by
some States that the hamlets around certain
villages are not considered as villages for
haviag the beaefits and facilities under the
benefit scheme of rural electrification. There
has been a demand that these bamlets also
should be taken as villages hecause :f these
hamlets are not considered as villages,
perhaps the State Governments are not gett-
ing the required assistance that they other-
wise would have got if thess hamlzts were
treated as villages. It is a genuine demand
and [ think it deserves a sympathetic consi-
deration from us,

Here also I said that in regard to rural
electrification specially for the benefit of the
Hat:jau aud tribal bastees, the State Govern-
ment should have such schemes so that they
can directly give benefit 1o these people.

Now I have already dealt with many
hydel power stations and regarding other
things in power generation 1 do not think
agy other member has any problem to ask
as they have made with regard to irrigation.
I think the hon. Members, by and large,
would hear me oa the poiots they have raised
on these two Departments. I again repeat
that I will surely and very sympathetically
look into the request that they have made
through their cut motions and aiso on the
floor of the House and it will receive my
sympathetic consideration, May 1 now
request the House that in view of this, they
may oot press their cut motions and they
may unanimously support the Demands or
Grants of the Ministry of Irrigation and
Power,
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MR. DEPUTY SPEAKER : I shall now
put all the cut motions to vote unless any
hon. Member desires that any of his cut
motions be put separately

All the cut motions were pur and nega-

2ives.

MR. DEPUTY SPEAKER : 1 shall now
put the Demands for Grants relating to the
Ministry of Irrigation and Power, to vote,
‘The question is :

*That the respective sums not exceed-
ing the amounts on Revenue
Account and Capital Account
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shown in the fourth column of
the Order Paper be granted to
the President out of the Con-
solidated Fund of India to
complete the sums necessary to
defray the charges that will come
in course of payment during the
year ending 31st day of March,
1986 in respect of the heads of
Demands entered in the second
column thereof against Demand
MNos. 63 and 64 1clating to
Ministry of Irrigation and
Power,”

.

The motion was adopted,

Demands for Grants 1985.86 in respect of the Ministry of Irrigation and Power
voted by Lok Sahha

Amount of Demand for

No, of Name of Demand Amount of Demand for
Demand Grant on account Grant veoted by the
voted by the House on House
25th March, 1985
1 2 4
Revenue Capiral Revenue Capital
Rs. Rs. Rs. Rs.
MINISTRY OF IRRIGATION
AND POWER
63 Department of 29,77,31,000 4,41,34,000 1,31,18,53,000 13,81,71,000

Irrigation

64 Department of 38,49,31.000

Power

2,80,76,11 000

1,92,46,60,000 14,58,02,56,000

(i) Ministry of Industry and Company
Affairs

MR. DEPUTY SPEAKER : The House
will now take up discussion and voting on
Demand Nos. 57 to 59 relating to the
Ministry of Industry and Company Affairs
for which 6 hours have been allotted.

Hon. members present in the House
whose cut motions to the Demands for
Grants have been circulated may, if they
desire to move their cut motions, send slips
to the Table within 15 minutes indicating the
serial numbers of the cut motions they would
like to move.

A list showing the serial numbers of cut
Motions moved will be put up on the Notice
Board shortly In case any member finds any
discrepancy in the list he may kindly bring
it to the notice of the Officer at the Table
without delay.

Motion moved :

““That the respective sums not exceed-
ing the amounts on Revenue
Account and Capital Account
shown in the Fourth Column of
the Order Paper be granted to
the President out of the Con-
solidated Fund of India to com-
plate the sums necessary to
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defray the charges that will come
in course of payment during the
year ending 31st day of March.
1986 in respect of the heads of
Demands entered in the second
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column thereof against Demand
No, 57 to 59 relating to the

Ministry of Industcy and Com-~
pany Affairs,”

Demands for Grants 1985-86 in respect of the Ministry of Industry and Company
affairs subrmitted to the note of Lok Sahha

No. of Name of Demand Amount ¢f Demand for Amount of Demand for
Demand Grant on account voted Grant submitted to the
by the House on 25th vote of the House
March, 1985
1 2 3 4
B N Revenue Capital Revenue 71(;;;};&&
Rs. Rs. Rs. Rs.
MINISTRY OF INDUSTRY
AND COMPANY AFFAIRS
57. Ministry of Industry  1,85,91,000 16,( 00 9,29,60,000 84,000
and Company Affairs
58. Industries 17,92,08,000 51,14,00,000 89,60,39,000 2,55,70,00,000
59. Village-and Small 34,10,25,000 25,30,67,930 1,70,71,25,000 1,27,78.35,0C0
Industries
SHRI V. SOBHANADREESWARA on paper, We have failed to achieve many

RAO (Vijayawada) : Mr. Deputy Speaker,
Sir, I need not go elaborately into the indus-
trial policy that has been pursued all these
years, Even before the country attained
Independence our freedom fighters who had
sacrificed in their entirity for the nation
decided that only through a process of
planning our country will make progress and
achieve the objectives for which they had
fought for the Independence of this
countiy.

13 44 brs,

[SHRI VAKKOM PURSHOTHAMAN
N in the Chair.]

Accordingly although the first industrial
policy resolution was adopted 1n 1948, yet
with the laudable directive principles that
have been enunciated in our Constitution it
was given a further twist and a new Jndus-
trial Policy Resolution came in'o being In
1956, I am sorry to state that unfortunately
many of the objectives have oanly remained

of the goals which have kept before us,

First, let me say about the petformance
of the pubiic sector enterprises which were
only five in number and having an invest-
mznt of Rs 29 ctores in 1951, They have
now increased to 214 enterprises with 1nvest-
ment to the tune of Rs. 35.411 crores as on
31.3.84° The total investment 1n top 10
public enterprises 1s Rs 19,252 crores, That
is nearly 54% of the total investment, There
is a spectacular rise. In 1974+75 the irvest-
ment stood at Rs. 665% crores while the
number of employees who were work’ing in
them were 14,32,000 and the averge annual
per capita emolument was Rs, 7402 per year.
By the year 1980-81 the number of enter-
prises rose to 168 acd investment rose to
Rs, 18,207 crores while the npumber of
employees rose to 18 39 lakhs ; the average
apnual per capita emolument was Rs, 14239,
In just 3 more ycars the investment rose to
Rs. 29,896 crores, The number of employees
stood at 20 69 lakhs and average annual per
capita emolument was Rs. 21,675. Aciually
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the public sector enierprises should earn
profits and in turn they should finance our
future plans, They should contnbule 1o the
national exch and our p so that
some more - industries can be set up ynd
some more uafortunat ployed p

can be given employment But I am sotry
to say that the public sector emterprises are
laggiog very much behind in that spirit,

Unfortunately the capacity-utilisation is
far less and in several sectors the performance
has actually deteriorated, I am giviog figures
in respect of units which have recorded
Capacity utilisation of more than 75%;. When
a survey was conducted, it revealed that
the number of enterprises was 88, 1hat is,
51,29, Between 50 and 759 capacity
utllisation there were 49 eaterprises. They
were not ruoning to full capacity. The
percentage of enterprises that were running
on less than 509 utilisation was 35 units,
that is, 20.33%/. It has decreased when
compared to 1931-82. When you take ioto
accouat the amount invested in the public
sector and the capacity not being utilised to
the full, you can see how much loss is there
to the country- You cam se¢ how many
thousands of crores of rupees worth of pro-
duction would have been achieved is there
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per year, Should they not feel, that is, bow
much privileged people are they and that
there are millions of very unfortunate people,
there are several crores of people who
are unemployed and upder-employed who
:re not able to earn their breed for their
living and they are not able to make both
the ends meet ? The responsibility .lies on
their shoulders and they should work hard
for the development of the nation, for the
society. When it comes to the question of
profit, it is hardly Rs. 230 crores net profit
for 1983-84. The nct profit by the end of
the year 1982-83 was Rs. 613 crores, But
this profit is mainly due to ONGC. The
total turn over of Rs, 3451 crores included
Rs, 1600 crores as pre-tax profits. This is
because they have increased the prices of
LPG gas as well as petrol and diese! prices
during the last three years, This was the
main reason why the ONGC was able to
show handsome profits.

Naw, I come to the public enterprises
which are incurring staggering losses year
after year. For example, the Delhi Trans-
purt Corporanon 13 a classic vne, Thae total
accmulated losses are Rs. 281 crores and for
a single year that is, 1983 84, this great
‘organisation has incurred a loss of Rs, 101

plants were made to run to full ity.
* But the people concerned are not realising
these things.

Investmeat per worker comes to around
Rs, 46,466 in 1974-75 but now with this
massive investment, it is coming to
Rs* 1,44,000, And in between these periods,
if we take into coasideration the amount of
Rs, 23,242 crores invested in the public
sector enterprise and providing employment
to 6.37 lakhs, now the investment per worker
comes to Rs, 3,64,000.

That means, the Government to provide
employpent per worker, is spending Rs.
3,64,800 by way of investment,’in the public
enterprises.  This country owes more than
Rs. 24,000 crores to foreign countrics and
more than Rs. 2803 crores in the form of
interest and principal this year we own to
other countries. This is a very unfortunate
state of affairs. While their average income
is around Rs 21,000 per year, what is the
per capita income of an average citizen of
this couatry ? It u only around Rs. {,400

crores, While they have several thousands
of fleet of buses that are not coming on to
the roads and. they are taking rest in their
work<hnps and garages, 500 hyces and odd
were added to this strength. The trip
schedule per day is like this. The total trips
scheduied are shown as 54,523 while the
actual transport operated trips are only
47,312. 1 am bringing this fact to the notice
of the House only 10 show how much public
money is being wasted, It is surprising to
note that a transport organisation for a
particular city is incur'ring a lass of Rs. 101
crores, whereas in the entire Siate there are
more thin 30,000 buses plying acd the loss
is not more than I. Rs. 19 crores or so for a
year, But yol find here that this Corpora-
tion is incurring & huge loss of Rs. 101
crores. Is this way {o run the organisation,
that too, in the capital city ? After ajl, we
are having so much advanced technelogy,
managerial talent, latest methods of working
are at our door-steps, But we are not able
10 reduce the loss of D C. 1 can't under-
stand this logic. 1 warn the Government
that they should not ider that the peopk
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in Delbi alone are the firstclass citizens and
the rest in the country are second class
iti Jt is uni bl «

In regard to inventories in the public
sector enterprises, 1 would like to submit
that the present day industrial operations
requieed a higher degree of optimisation of
all its inputs. Material constitute a sub
stantial portion of production cost and
reduction i the amount of capital
Jocked up in inventories not only helps in
achieving higher rate of return but also helps
in improving liquidity of enterprises. Now,
-with the total inventories at Rs. 11,200 crores
at the end of 1983-84, much is to be done.
1 would therefore suggest to the Government
that much improvement will have to be done
in this regard, They can achicve better
results if the Government takes very strong
measures in this regard.

Now I come to the small scale industry

, which is contributing nearly 49 per cent in
the total production. Small scale industry
alone is producing Rs, 30.415 crores worth
of goods. 1t is giving employment to 84
lakhs of people and its share in exports,
which comes to about Rs. 2350 crores, 1s
also considerable. While the small scale
sector is doing s0 much beaefit to this country
and its economy, the Governmet of India is
treating it with a step-motherly atsitude It
is not able to provide the small scale sector
with the neccessary finances. Though it 1s
included in the priority sector for bank
credit. But waht'is the quantum of amouat
that you are giving to the small scale sector
and what is the amount that is given to the
jarge aad m:dium industries? I will give a
simple , example, as to how the banking
system opzrates  While for the construction
of housies throughout the counry, oaly
Rs, 150 crores is bemng given, here in Delhi
for a -single hotel Rs, 30 to 40 crores is
given as loan, So how much is the total
amount for atl these big hotels ? Hundreds
of crores of rupees are speat on the hotel
industry, whereas for the entire country for
the conslruction of houses for poor people

and y k , ably
Rs 150 crores is given. 1 request, may, I
demand that a ‘U’ turn should take place

and Government should reverse its priorites.
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The small scale industry is neglected and in
this process, handicrafts are déstroyed and
the problem of unemploymeat in the country
is accentuated and the number of artisans
has come down.

Asecording to a sample survey, while in
1955 the number of workers engaged mn
household indusiries stood at ten ms ion, by
1971 the number bas come down to 6.35
millions. Just imagine the sad, state of
affairs Now 23 5 million people are on
the live registers of the employment ex-
changes, The oph¢r day, the hon. Minister,
while defining the poor, told us that Rs 65
per month in rural areas and Rs, 75 per
month in urban’areas, would be considered
as the'poverty line. He told that nearly
53.6 per cent of the people in rural areas are
below the poverty line in the year 1979-80.
As tegards Iadia’s economic pasition in the
world, in 1963-64 we were occupying the
85th position, but by 1977, we had gone
down to 106th position, Bconowic dis-
parities in the country have increased, like
anything,

The amount allotted to thc small scale
industry during the First Plan was Rs 48
crores, that is, 2 1 per cent and for industry
and minerals, the allotment was 2 8 per cent.

" But what is the positioir in regard to the

subsequent plans ? In the Second Plan,
for industry it was.20 per cent, whereas for
village and small industries it was oaly 2 per
cent  Like this, the allotment for industry
increased gradually and even in the Fifth
Plan, it was 24 per cent, For vilage and
small industrics, the allotment was only
1.4 per cent. In this way, great injustice is
done to the small scale sector. Contrary to the
objectives that are laid down to ensure that
the operatioa of the economic system does
not result in ration of Ith and
means of production, what s the state of
affairs at present ? A single family coatrols
assets to the tune of Rs. 2880 crores and
another family has assets worth Rs, 2600
crotes. This is the staggering economic
disparity that is prevailing in this couptry
now. Unfortunately, all this is due to the
fact that the path shown by Mabhatma
Gandhi is b:ing neglected by the Govern-
ment,

14.00 s,

1f you do not  remember what be told
and chavge the priorities in the present
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policy, I-think the situation 1s gotwng to
deteriorate  In fact, Jawabarlalji, before his
death, understood the fault cc itted in
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Regarding indstrial m;n-duys lost, right
from she school days, students and pupils

our planaing giving more priority to heavy
industry and lesser importance to village and
small industries. 1 think the government
should give more priority to the small and
handicraft sectors, because it is the only
sector which can provide more employment
to the under-employed people in the rural
area.

Regarding guidelines for fixing industrial
backwardness, 1 request the government to
reconsider it afresh, The bon. Minister told
the other day that he will reconsider it very
soon. The basis should be *“No Industry
Block™, Block should be taken as the
criterion.

Alumina Plant at Krishna Devipeta in
Visakhapatnam District-Geological Survey of
india and Mineral Exploration Corporation
has established that Andhra Pradesh is
baving 30 per cent of the total bauvxie ore
and the Russian team was asked to submit a
report, They submitted a report. Isrequest
the government to take up this Piant at
Krishna Devipeta in the national interest,
The Mangalagiri Tyres Project 1s awaiting
clearance from the government. She Licens-
ing Committee had considered and approved
issue of Letter of Intent on 22,5 1934, but
the clerance from the Economic Affairs
Committee of the Uzion Citizet is awaited
for the last one year. 1 request the hon.
Minister to look into it and grant clearance
of the Committee.

There is scope for a diamond industry
in Andhra Pradash and ia my constituency,
Nandigama in Krishna District There are
ample opportunities for development of
diamond and precious stones industry.

Regarding light véhicles manufacturing
vanits in Medak, it was promised by the
late Prime Minister, Shrimati Indira Gandhi.
We are very happy that the foundation stone
was laid. Now it is learnt (and we, there
fore fear) that the Engine manufacturing
unit is not going to be set up there, 1
1equest the government not to go back on
the promise and include the Engine manu-
factuiing units in that organised factory
production,

hould be made aware of the future respon-
sipility. When several other countries are
making progress at a very fast r fe, why
India is not able to reach their standard of
living ? Every one should work hard in this
country and that spirit should be ineulcated
right from the childhood. So, I request the
government to make all efforts for inculcat-
ing that spirit among the industrial workers
and otherworkers working in the different
fields Thank you.

I beg to move :

“That the Demand uoder the Head
‘Industries’ be reduced to RE, 1.”

[Failure to take stepe to riopen
the closed sick mills.] (2)

“+,That the Demand under the Head
Village and Small Industries by
reduced to RE, 1"

[Failure to give priority to Village
and Smail Industries over heavy
industry to create more employment
opportunities.] (4)

SHRI K. RAMACHANDRA REDDY
‘(Hinderpur) : 1 beg to move :

*‘That the Demand under the Head
Industries be reduced by Rs. 100.”

[Need for allecating funds for start-
ing industries in backward arecas
particularly in Rayalaseema in
Andhra® Pradesn.] (3)

SHRI PIYUS TIRAKY (Alipurdwar) :
1 beg to move :

«That the Demand under the Head
Village and Small Industries be
reduced by Ra. 100’

[Need to provide assisiance to the
ryral artisane of Tufanganj, West
Bengal through West German cx-
perts.] (5)

“That the Demand under the Head
Village .and Smalt Industries be
* reduced by Rs 100.”
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[Need to open a Central Footwear
and, ’!'taimng Centre in Cooch
Behar, North Bengal ] (6)

«That the Demaod under the Head
Village and Small
reduced by. Rs. 100,

{Need to open a Central Footwear
and Training Centre at Jabalpur.]
@

“That the Demand under the Head
Village and Small Industries be
reduced by Rs. 100,”

[Need to set up a branch of
institute  for National Entre-
prencurship snd Small  Business,
at Balurghat in North Bengal] (8)

«That the Demand under
Village and Small
reduced by Rs. 100.””

the Head
Industries be

{Need to set up branches of Small
Business Iastitute in the backward
arcas of North Bengal ] (9)

“That the Demand under tgc Head
Village and Small Industries be
reduced by Rs. 100.”

[Need to provide liberalised loans
to educated unemployed in North
Bengal under Sclf-Employ
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Government has 'doae commendable “work- ’
during the last 4 years insofar as their policy
of industrealisation is concerned,

For the progress of the country, itis
essential 10 keep the cconomy stable. There
shoule be 60 per cent total national growth
in ouf country and in order to achieve this
total growth of 60 per cent, there should be
at least eleven per cent prowth in industrial
production  Previously, this growth was
about there or four per cent, but in 1983,
when we adopted a liberal licencing policy,
industrial activities increased in the country

.and the growth rate reached 8 or 83 per cent.

But this is not enough. We shall have to
make further progress, You have adopted
a liberal licencing policy in respect of small,
medium and large scale industries, After
lhberalising the iadustrial p(?licy, industrial
activities iacreased considerably between the
period from 1930 to 1983, Many industria-
list come forward. I would go to the extent
of sayiog that if licensing policy is abolished
there would be industrial boost in the country.
You need not impose any restrictions, You
might have got apprehension that in the case
of more industries, there will be keen com-
petition and they will run at a loss. 1
would like to say that you have got coatrol
on financial institutions, Besides, there is
the Reserve Bank of India also. 1fyou do
not give loaans, the entrepreneurs will not be
able to set up industries. I feel that at least
at secretariat level, li system should
be abolished and there should remain only

Scheme tp set up small industrial

uaits.] (10)

“That the Demand under the Head
Village and Small Industries be
reduced by Rs, 100

[Need to open a sma!ll iadustrial
lraining institute at Hasimara in
North Bengal.] (11)

MR. CHAIRMAN : The out motions
are before the House, <Shri Banwari Lal
Purohit.

[ Translation]

SHRI BANWARI LAL
(Nagpur) : Mr. Speaker, Sir,

PUROHIT
the Central

fi coatrol. Any industrialist, who
waanls to come~forward to set up an lndustry
should be given a chance to do so.

Secondly, I would like to pointout that
your planning Department is very inactive.
Oaqly when there is acute shoriage of some
commodity and there is hue and ery every
where, planning is done in respect of that.
This is what bas happened in  case of
cement. Th=y could not Acute note that
there was acute shortage of cement in ths
country. The same is the position in res-
pect of steel.  You should make pl
keeping ia view the principle of demand
and supply,

_ You have been laying much stress on the
public sector undertakings. Our experica‘e
had oot been good in respect of them also,
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d agree with my friend, who spoke just now,
that most of the public undertakings are
suaning at a loss. Whenever you want to
meet their loss, you iacrease the cost of their
produce by Rs. 50 per tonne because of
your monopoly in that field. You are
inmindful of the fact whether it has res-
anéted in any suffersing to the people or aot.
I feel that this is not the way of meeting tha
d0ss. [astead, you should make ,efforts to
improve their efficieacy. You are aware of
jarge-scale pilferage of coal in Bihar and also
that mafia gangs are active there. But no
cfforts have been made to check ®them.
Heace, 1 feel that serious thought should be
- given to it.

It is also pecesary to devz:top small-scale
industries. You have entrusted this work
to the States, Industrial Estates are set up,
reads are built, sheds are constructed and
water and electricity facilities are proyided
by the States and with this they feel that thoy
have done their. duty. Bat it is not enough
It is very necessary to provide social infra-
stsucture also. Big industrialists build hous-
ing colonies,-but small mmanufacturers do not
make arrangement for facilities to their work
providing housing. Besides housing facility,
school facility should also be provided there.
A dispensary should also be provided there
for sick workers, Marketing facilities
should also be provided. No attention has
so.far been paid towards ail these things. It
should be dope now. Small-scale industries
have not been able to prosper in the absence
of sacial infra structare. Hence, I request
that attention should be paid towards pro-
viding these facilities.

The problem unemployment is the biggest
one. Figures have been given in the respect
just now. One has to spend a heavy amount
to get employment today. There are certain
sectors in which a large number of persons
can be-provided with employment and this
problem can there to solved in the country,
I would like to draw the atteation of Govern-
ment towards the handloom weavers in my
state, There are lakhs of weavers in the
Vidarbha region. If one family operates
one handloom it cannot earn its livelihood
even if all its members work from morning
till evening  Government are making raped
progres in technology. In these circumstan-

' ces, you should remove the restrictions im-
posed on textiles. Handlooms shduld be
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replaced by power looms, With powerloom
one family can earn Rs. 25 to 30 per day.
If there are six members in a family, they
cap earna good amount. You have to

-spend Rs, 2,000/~ to provide livelihood to

one person and only one person gets employ-
ment. The textile laws should be simpli-
fied so that others cannot take advantage of
them, You should make i di provi
sion for the setting st of powerlooms. Banks
should be asked to provide subsidy., Lakes
of ple will be benefited thereby. H

T request the hon. Minister to give serious
thought to these things.

Besides, I would like to make a mention
about the industrial policy. DGTD has
imposed restriction in respect of medium
scale industries, Cases have not been cleared
for the last two to three years. These cases
should be cleared within a period of one or
one and 2 halt months under a time bound
programme I would like to mention about
an important thing. You have declazed
Maharashtra a no—district—industry area,
Is there not s.ngle district where a new
project can be set up ? The Maharashtra
Government sent a proposal for the sectting
up of a petro-chemical complex in the
Vidarbha region, You should counter it, 1
again request you to coasider this proposal

- seriously, .

With these words, I conclude, °
[ English]

PROF. K. V, THOMAS (Ernakulam) :
1 rise to support the Demands for Grants
relating to the Ministry of Industry and
Company AfTairs,

India has taken giant steps in its march
towards tge goal of industrialisation, When
India achievad independence in 1947 we had
to import all materials from paper pias to
the printing machines, Now it is a matter
of pride for all the Indians that we are one
among the ten top industrialised nfitions of
the world. Regarding the number of scicntista
and technicians we are next only to America
and the Soviet Union,

TheActedit of this development goes to
the vision and imagination of Pandit Ji who

. had laid the foundation of the modern India,
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How imaginative he was can be noted from
a single decision taken by him in setting up
Bokaro Steel Plant with the Russian
assistance, We know that steel is the
bar to ¢ the develop of
2 nation. -ihat decision of Pandit Ji added a
milestone in the development of our nation,
In this context, we have also to remember
out beloved leader, late prime, Minister
Indira J: who had given a new dimension to

- the industrial policy of India. It was she whe
thought of obtaining and sharing technolopy
with the developed nations of the world,
Here, I would also like to mention that our
prime Mimster, Rajiv Ji, is closely following
the footsteps of Pandit Ji and Indira Ji, His
declaration that farreaching proposals are
being contemplated to revamp the public
sector enterprises, and aiso the concessions
given to the industrial sector in the present
epoch making Budget, clearly show that our
pation is marching ahead.

Among the three different industrial
sectors, we_have to give top priority to the
small-scals sector  This sector has got one
million units employing 84 lakhs of workers,
protducing 5,000 different types of mass
consuming items and having a share of 25
per cent 10 exports, This sector is further
divided ipto tiny units, small scale units and
anciltary uaits, We have been laying stress
on the tiny units because the maximum
investment in such units is to the extent of
Rs. 2 lakhs only. The present decision of
the Government to give employment 10 our
educated youth in the form of s¢lf-employ-
ment schemes, comes under the tiny sectoer,
‘This sector is producing mass consuming
items like leather goods, plastic and rubber
goods, ready-made garments, soaps, deter-
genfs, etc. A few weeks ago,?¥ had the
privilege of going to one of the industrial
units in kerala where T. V. cabinets were
being made by the Harijan society., The
quality @f those T. V. cabinets is mueh
superior to those we are importing.

The small-scale should be adequately
supported by giving finacial assistance,
training (0 the workers, common service faci-
liries, duty relics and loans at reduced
interest. The techniques of production should
also be constantly changed.
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Some class of people who have to be
encourgged in this scetor are women, rural
artisans, technicians, Harijans and Girijans,
stud , educated loyed and physically
handicapped people, :

Coming to the self-employment scheme:
again, this year there were about 14 lakhs
applicants, but only about 4.2 lakh appli--
cants were given ‘More y
should be encouraged under this scheme.
Power and other iafrastructural facilitics
should be made available at i H
rates uader this scheme.

Khadi and Village Industries are doing
a commendable job in giving employment to
the rural people, They have got a list of 36
village industries including Xbhadi, This list
has to be further enhanced so that more
village ind ies get from the
Khadi and Village Industries Commission

Coming back to my State,” Kerala, I
would like to bring to the attention of the
House two major traditional cottage indus-
tries which are suffering in Kerala. One is
the coir industry and the other is the
Cashewnut industry. Coir industry is 8 very
important traditional cottage industry in the
West Coast of Kerala, where lakhs of people
were employed earlier, But this industry is
now steadily declining. The r are:
the economic recession in European markets:
severe competition from synthetic and other
natural products and ,increasing cost in
production, This industry has to be saved,
otherwise people in the West Coast area of
Kerala will come to a point of starvation.
The :mmediate steps that have to be taken
are: introduction of mechanisation with
adequate caution so that the people working
in this industry do not suffer to a greater
extent; and secondly its internal consumption.
has to be increased.

Looking to the nature of the coir
mattings and mats it has produced, they can.
be used for our interior decoration,

Coming to the cashewnut industry,.
Kerala was once monopolisipg this industry.
Actually this industry i dead now in Kerala,
Lakhs o people engaged in this industry,
especially in Elleppy, are on the point of
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starvation  The reqsons are non-availability
of nuts and szcondly the industry itself is
being taken away from the Kerala State. So,
if this industcy is to bz saved more and
more cashew-nut trees should be grown in
the State and secondly there should be a uni-
from wage palicy throughout the Couatry,
'

Comingto the major industries, I would
bring out only two points, Oge is the
mismanagement, This can be clearly seen n
Cochin Shipyard, which was started with an
jovestment of Rs. 100 crores and which is
pow bearing a loss of Rs 30 crores, What
is the reason ? It is gross mismanagement.
One of the ships which was recently launched,
The Maratha Mission, has made a loss of
Rs. 25 lakhs due to the mismanagement of
the Company. These aspects should be
{ooked into when we are thinking about our
industrialisation.

[ Translation]

SHRI NIRMAL KHATTRI (Faizabad):
Sir, first of all [ thank for giving me a
hance to speak. While speaking on the
subject, I would hke to give ceftain
suggestions,

There are no two opentions that the
Coangress Government under the lcadership of
Pt. Jawanar Lal Nehru, late Paome  Manister
Smt. Indira Gandhi and our present Young
Prime Minister, Shri Rajiv Gandhi have
played a very great role in the industrial
development of the couatry. Tne leberal
policies of the Coaogress Goverament
indicate that the couatry is on the way of
progress. In this coatack, our government
tecently announced new industrial policy
and gave frash rec:ntly, Coaicissioas in
Jespect of industries, These cocessioas
relate to delicensiag certain industries, incre-
asing the investment [imit, small scale
industries reducing the project import duty
from 65 perceat. to 45 p:rcent. All these
things have paved the way for the indus-
trial development of the country. I would
like to congratuate the government on
giving top oriority to the development of
backward districts. They have taken a
decision to sanction Rs. 2 croies for
Providing infra structure in the backward
desprits, We arc determined to go shead
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in this respect’ I would like to say our
about the development of the backward
areas because I belong to Eastern Uttar
Pradesh, which is the most backward ares
in the country. Our state wants to make
progress in every field, best it is lagging
behind for uaknown reasons. We can keep
our body hezlthy if all the paris of the
body arc healthy. We see that a part of
the county is well advaaced. All public sector
factories are being set up there and not is
in Uttar Pradesh. The population of
Uttar Pradesh is one sixth of the population
of the country but it is a matter of regret
that only 5 percent public sector projects
are these in U. P. In this way step- motherly

' treatment is being meled out to U, P, The

peole of U, P, are very hard working,
In order to get the best out of their hard
work they go to Punjab for harvesting the
the crop and there by earn thier livelihood.
Some of them are Kkilled in train ascidents
and. the members of their family mets them
for even.

Whit steps are being taken by Govern-
ment for the development of Uttar Pradesh?
I would like to know this through this
House, ! would like to submit something
about Eastern U. P. from where I come.
Faizabad Division is proud of having the
Country’s Prime Miniter from Faizabad
Division. The Minister of State for Indus-
tries is also from Faizabad Division.
Faizaball Distrect is located between the
two districts. Where from they have been
clected It is the Divisional Headquarter,
but there is no industry at all. I would
like to say that government should do
sometihng for the development of this
district,

[ have come to know that the period
of the Subsidy-Scheme of the Ceatral
Government meant for the development of
beckward districts is going to expire. It
has perhaps been extended by one year,
1 am of the view that it may be extended
upto the period of the Seveath Five Year
Plan. Oaly then these backward districts ican
be developed industrialy The Faizabad.
district comes under the Central Subsidy
Scheme. Jts Tada Tohsil has not been
included ip this scheme for unknown
reasons. If this backward region is to be
developed, the entire district should be
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brought under this scheme, 1If an industry
happens to have been up in a ‘Tehsil and
on that basis, the said scheme is withdrawn
from that Tehsil, Then I feel it will not be
proper. You will have to reconsider  this
matter. 1 would like to draw your attention
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I may here give an example, Despite
13.6 per cent increese in the agricultura}
production in 1983-84, the manufacture out-
puts have increased oaly by 5 per cent over
the period of April to November, 1984
compared to that of the previous year, In
other words, even a massive increase in the
agricultural production, did not put’ enough
purch power in the hands of the poor

towards one thing more. I am a y n.
Everybody knows that there is large un-
employment among the youth in the country.’
I remember the speech of our leader, the
late Smt. Gandhi, which she made on I5th
August from the ramparts of Red Fort. In
that speech she had given the idea of self
employment scheme to remove unemploy-
ment, Today, this scheme has become
a vicum of cosrruption because the red
tuprum prevalent in the banks and the low
target fixed ‘for this scheme. Government
will have to adopt measures to same this
scheme from the red tapism is the banks

people,

The cotton textile industry continues to-
be in recession even after 2 massive bumper
harvests. How are wo going to face this
problem ? Our internal market has not ex-
panded due to less purchasing power- in the
hands of common people, What is needed
now is that we must take the initiative to
break the asset ownership and must also put
more purchasing power in the hands of
common people. But we are not doing that,
We are still doling out more and more tax

and the rampart corruption. In this XU,
1 wauld like to suggest that its target should
be raised in order to save it from the
rumpant corruption, 1 feel that some way
out should be found to ensure coordination
between lontes and the industries Depart-
ment I hope that this House and the
Minister of industries will  definitely into
account the views expressed by me and
find a solution to this problem,

{English]

SHRI AJOY BISWAS ([Iripura West):
Mr. Chairman, Sir, at the outset, I shall
speak about the basic preblems of Industry,
‘The basic problem is the long-term stagna-
tion in the real growth of industry. What
are the reasons ? The basic reason is the
inequality in the ownership of assets and
properties, In the rural areas 429 of the
cuitivable lands have been concentrated in
the hands of 59 of the people.

Secondly, the growing inequality in io-
come has taken a worse turn by our budge-
tary policies, which impose heavy burdens
upoa the poor people, while giving more tax
concessions to the rich, for financing the
public expenditure, The result is that the
demand for industrial goods of the vast
mass of populati il limited and
slagnant Secondly, the growth of investment
jtself bas come to a halt.

C ion-to monopoly houses, and cepita-
lists. On 12th April, the Finaoce Minister
announced the import liberalisation policy,
in respect of commodities which go with
luxury consumption of the ri~h and the
upper sections of people, for example, auto-
mobiles and electronics,

We sce a clear shift from the previous
Industrial policy of the Government which
was announced in 1956 by the then Prime
Migister, Shri Jawaharlal Nehru. This is
not a new thing. Actually, the shift had-
started in"1980. In 1980, the Government
announced some industrial policy, At that
time, all the illegal expansion was legalised
and more facilities were given to the mono-
poly houses, So, the shift had already star~
ted 1n 1980.

In the Budget Speech of the Finance
Minister, It is sjated that the ceiling of
MRTP companies has been increased from
Rs. 70 crores to Rs, 100 crores. What was
the demand of those companies ? The
demand was to increase the ceiling feom Rs.
20 crores to Rs. 50 crores. But our
Government is 80 generous to the capitalists
that the ceilling bas been incteased from Res.
20 crores to Rs. 100 crores What does it
mean ? ~ It means that this policy will defi-
nitely open the Indian market for ithe
maultinationals,
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The Government has also announced
the policy op techoology. We have not
build up any indigenous technology. The
automebile industry was set up im 1950.
. When any technology becomes pon solete then
we go to the foreign market,

We have taken to the typical technology
import, Initially, we almost bring the entire
commodity. If not, we bring the compo-
nents and a:semble them, This policy will
defenitely open our home market for the
muiti-nationals and the foreign monopo-
lists,

Our aim is to promote industrialisation
in India, But this policy will not help to
promote industrialisation in India. The
Finance Minister has said that he will keep
the commercial borrowiog within Rs,. 1,500
crores. Bat I tell you that the policy you
follow in regard to industrial licences would
inflate the import bill of the country and
you will definitely have to go abroad for the
purpose of borrowing of money and that
would increase the debt service charges. In
future this policy will pus the country info
the grip of neo-coloni The Bud,

" provision for the public sector has been
declining  The real amount is declining.

The Finance Minister has imposed a
deficit of Rs. 3,400 crores on the people and
again raised the railway fare, petrol products,
prices, indirect taxes and administered
prices to the tune of Rs, 2,500 crores. This
heavy burden would keep the demand for
industrial goods is not declini

The provision for Poverty alleviation
and employment generation programmes has
been scuttled and due to this, there will be
a further restriction in the home market,

In contrast, what is the present policy of the

Government ? The idea now is to base the
industrial growth on the consumption goods
of the tilny elite whose demand for luxury
goods is supposed to generate employment
and provide trickle down effect for the poor,
But this will not help the employment crea-
tion because this type of industry needs
highly developed techmology and definitely
the employment potential in that sector will
be limited,

The Government is adoptiog this whole
stragegy at the instance of the imperialist
powers like the World Bank and the IMF.
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We have been taking loans from IMF.
There has been a shift in the industrial
policy from 1980, This policy will definitely
be disastrous for the growth of the national
economy, achie of self-reli and
the objective of equality and social justice,

1 would like to tell you about the pre-
sent industrial situation in West Bengal,
There are 36 sick and closed industries in
West Bengal. The West Bengal Government’
is trying its best to reopen or make them
viable. For that, it needs the help of the
Central Government, The Chief Minister
has been writing to the Central Government
The Central Government should come
forward and do something for the revival of
the sick and closed industries in West
Bengal, for example, the Natiopal Tanneries,
Hindustan Pilkington Giass Works, Motor
and Machinery Manufacturing Ltd. I will
tell you one thing. The IRCI have studied
the viability of these companies and they
have also agreed to give loans. It is the
Central Government which should come

forward and do something in the
matter.

I have no. time, Amnpother important
point I want to make is about freight

equalisation. The proposal of the Pande
Committee was “accepted by the Central
Gavernment. But _ after  accepting the
proposal, the Central Government is not
implementing that, If you do not imple-
ment the freight equalisation proposal, not
only West Bengal but also Orissa and

Rihar will suffer. 1 would request the
Central Government to look into the
matter.

1 would like to say a few words about
the north-eastern  region. I am from
Tripura. The Central Government is not
doing anything for the industrialisation of
the north-ecastern region, When we ask
them to set up some industries in Tripura
or any other part of the north-castern
region, the plea of the Central Government
is that the inftastructure has not been
developed there, and when we ask them to
build up the infrastructure, they say that
they have no resources, no rhoney. We
are in a dilemma as to what should be
done, 1 am quoting from the Report of
the North-Bastern Council :
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“The per capita power consumption
in the north-eastern region is
25 kilowatt hour compared to
the national average of 120
kilowatt hour.- Surface roads
the region has 4.1 kms of
surface roads 'per 100 sq km
as against the npational average
of 15 kms. Only 22 per cent
of the area in the region has
been covered by geological and
mineral survey as against the
natiopal average of 44 per
cent.” )

Therefore, you should do someghing for
the north-eastern region.

There was a proposal to set up a paper
mill in Tripura, Tripura is rich in forest
prodace, Actually the State Government
is ready to help m all aspects, There was
a proposal to set up a papsr mill with a
capacity of 150 tonnes per day, but the
Central Government did not accept that,
Then the Sfate Government sent another
proposal for a mill with a capacity of 30
tonnes per day. They are mot accepting
that also, I do not have much time,

My only request is that the Central
Government should come forward and do
something for the north-eastern region,

[Transtation)
*SHRI1 R. JEEVARATHINAM
(Arakkonam) : Mr, Chairman, Sir, in

support of the Demands for Graats of the
Ministry of Industry and Company Affairs,
1 wish to say a few words.

In his public speeches and in his
addresses in Conferences and Seminars,
our dyumiq Prime Munisté®®, Shri Rajiv
Gandhi has been stressing  the necessity for
balaaced development of industries throu-
ghout the country.  He has been  clearly
enunciating polictes for avoiding industrial
imbalance, In West Bengal, Bihar and in
Madhya Pradesh we have large steel mills,

-The petroleum products are  made in
Mahanyhlra, Gujarat and  Assam, The

*The speech was originally delivered in
Tamil.
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giant hydel projects are in northern States.
Similarly, big central public sector under-
takings are there in northern States. it is no
exaggeration to say that in  this regard
Tamil Nadu has been neglected. There are
no big industrial undertakings of Central
Government in Tamil Nadu Tamil Nadu 1s
confronted  with recurcing  drought and
industrial stagnation. In the whole-of
India, Tamil Nadu has the largest number
of educated unemployed. This is an indica-
tion of industrial  backwardoess of Tamil
Nadu,

. I take this opportunity to demand that
the Cement Corporation of  India and the

- Paper Corporation of India must be directed

o establish- their units in  Tami Nadu.
Tamil Nadu bas the  largest number of
language newspapers, English  dailies,
langugge Weeklies, Fortnightlies and also
Monthlies as also magazines in English. All
the newsprint required for this consumption
bas to come  from northern States, The
Paper Corporation of India should but up
2 newsprint unit in Tamil Nadu.

Similarly, Tamil Nadu  Government is
in the forefront  of slum clearance work.
The Sium Clearance Board of Tamil Nadu
has earned encomiums  from international
organisitions for the pioncering work being
done 1n this field But the work is impeded
for want of coment Hence the Cement
Corporation of India must be asked to put
up a cement unit in Tamilpadu, For both
these units, vast tracts of land in Bana-
varam Walajah area of North Arcot are
available. It is understood that the Defence
Ministry is making efforts to have a unit
here because of the  suitability of land. In
this background, the Paper Corporation of
India can have the plant hete  because we
have four big sized cooperative sugar mills
in North Arcot ; in other words, the raw
material bagasse is available in abundance
for the paper mil This will also help the
rebabilitation of a large number of ex-service
men of Nosth  Arcot District. 1 have to
breing to the notice of the hoa. Minister
that North Arcot  District of Tamil Nadu
is contributing the largest contingent to our’
Indian Army. We have to bear in mind the
services rendered by the  people of Tamit
Nadu to the country and the¢ Central
Government should  establish  the public
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sector paper unit as also the cement vnit in
North Arcot District.

In Ranipetiai we have ine  BHEL uait
employing 2000 workers, -Last year’s produc-
tion was Rs, 80  crores and the profit was
estimated te be Rs, 7 crores, Some Engineer-
ing workers and other labour are carried on
NMR basis and are  working on ad hoc
basis, Taking shelter under the plea that the
Centre has  directed the stoppage of
recruiiment, the BHEL management
terminated the services of ad hoc workers,
1 understand that from 1.4, 1985 the workers
are being taken back. I am afrz:id that the
interests of NMR abour are being brushed
aside. Workers from outside  the State are
being taken. Even sanitary  workers are
being brought from outside the State, This
may lead to an -agitaticnal climite in Rani-
pettai. I want the hon Minister to enquire
into this and stop . this wrong policy of
BHEL. Similarly, the BHEL management is
buying auxiliary equipment from private
sector units from outside the State Simi-
larly, the shops constructed within the
factory"have been let out to outsiders No
tenders are  being called for aucxiliary
equipment as also for the shops, Naturally,
those who have given the land to the BHEL
factory and their dependents are not getting
their dues in the form of employment and
livelihood. 1 want  the hon.,  Minister of
Industry to  enquire into this and take
appropriate action to do justice to the local
people here.

Presently, the BHEL is utilising onjy
35%,0f installed capacity If installed capacity
is utilised 1009/, then 400C more workers will
get job opportunities ;  in other words, if
BHEL utilises fully the installed capacity,
then 6000 workers will have their livelihood.
Presently only 2000 workers are working for
the utilisation of 35% installed capacity.
I demand that BHEL must be directed to
utilise fuly athe installed capacity so that
justice is done to the people who have given
land to the factory, as more job opportuni-
ties will be available without any expansion
programme of the unit. I have written a
letter to  the Chairman of BHEL about
these things, 1 seck the good offices. of the
hon. Minister in ensuring  that thesc are
done by BHEL.

Similarly, auxiliary wotkshops should
be constructed within the factory and they
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must be allotted to the local people Similarly
1 suggest that a public sector leather gar-
ments factory should be set up in Ranipettai,
North Arcot District exports  leather and
earnts foreign exchange, There is growing
demand  for leather garments in for€ign
countries. Hence I suggest that a sophistica-
ted and modern  iegther garments factory
should be set up by the Central Government
in Ranipettai. We will be able to catn more
foreign  exchange by sending leather
garments, ‘

1 demand that a scooter manufacturing
unit should also be set upin  Ranipettdi
because all “the infrastructure fzcility is
avilable there.

Our hon, Prime Minister, Shri Rajiv
Gandhi has welcomed greater participation
of foreign capital in the  industrial growth
of the country.  When such foreign capital
flows in for the establishment of, industrial
units in India, such foreign collaboration
units sbould be set up in Tamil in order to
establish industrial balance in the country,

In conclusion, I  suggest that BHEL
should be  directed to fully utilise the
installed  capacity, that a  sophisticated
leather garments unit  should be set up in
Ranipettai by the Centre, that a newspaper
unit should be established by the Paper
Corporation of India and that a Cement
Unit should also be set up by the Cement
Corporation of India apd that a scootor
unit should be also established in Ranipettai.

With these tew words I support the
Demands of the Industry Ministry,

[English)

SHRI1 R. PRABHU (Nilgiris) : Mr.
Chairman, Sir, I rise to support the
Demands for Grants of the Ministry of

Industries and Company Affairs as brought
before this august House by the Hon.
Minister.

Sir, industrial  production has shown a
rate of growth of 58 per cent in  the Sixth
Plan period. This is  a little less than our
targeted planped rate of growth, Now we
are on the threashold of the Seventh Plan
and the Government  has announced some
important and far-reaching policy changes
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in the industrial policy to augment the rate
of growth of industrial  preduction. These
include several fiscal and policy measures
like liberalisation  and simplification of
industrial licensing policy, identification of
futuristic industries like Electronics industry
and giviog concessions in terms of reduction
of customs duty and import daty, They
have also liberalised the procedures relating
to import  of capital goods and foreign
collaborations. They have also increased
the threasho.d of* MRTP application from
Rs. 20 crores 10 Rs.100 crores, They have
created a better  climate for investment by
reduction of personal taxation, They have
issued policy statements which would ensure
the develop t and of public
sector units and they wiil play a predomi-
nant role in our industrialisation. A substan-
tial improvement  is contemplated  in the
provision sof core sector  industries and in
infra-structural facilities also.

. In our Prime Minister’s Address, early
this ycar, the Prime Minister has given lot
of importance to human resources develop-
ment programmes and this will help create
the high technological manpower base whicn
is required for inccreasing the rate of growth
of industrial production.

15.00 hbrs.

No debate  ©on Industries  would be
complete without talking about the role of
the public sector. There has bezn some
criticism in this House just now on the role

of the public s=-tor; and there will also
probably be some praise after I speak, I
would like to do a little of both.

Sir, Public Sector has now come to

occupy a very important  position in our
economy because of its size, capital
employed and employmeant generated.

Investment in our Public Sector Under-
takings which number about 217, in terms of
loan and share capital, is about Rs 53,000
crores. These figures are as of last year. In
it diversity, the public sector covers a
wide spectrum of core industries and
infra-stroctural facilities like cement, steel,
algminium;  minerals, mectals, petrolcum,
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power generation. chemicals, fertilizers and
transportation facilities,

Our hon, Prime Mivoister has made a
statement recently which 1 fully endorse. Re
has said that Public Sector Undertakings
hould fine themselves to core ind ics
and infra-structural facilities and capital-
intensive 1nduseles and they should not go
into consumer 1tems like corn flakes and
tomato ketchup. If Public §cctor untt makes
losses, this would be an obvious drain on our
economy. I would like to qu?:te a few figures
to make my points,

In the year 1983.84 the sales volume of
our puoblic sector companies was around
Rs. 47,000 crores. After providinog for
Deprceciation and Interest and Corporate
Taxation, the pet profit was around Re. 245
crores. The total dividends declared was
Rs. 132 crores only. As against a share-
capital employed of Rs. 16,564 crores, this
represents less than one per cent return on
the capital.

But, on the positive side, we will
have to look at the social point of view of
our public sector which, excluding Banking
and losurance, has created an employment for
two million peopie In fact, they have distri-
buted an average of Rs. 20,000 per person
per annum over the years, as Wages. [ think
that this is a very craditable performance,
Not only that. Apart from dividends. Their
contributions 10 the Exchequer include sums
in terms of corporate tax provisions, excise
duty paid, customs duty paid, import duty

_paid, etc. which amount to Rs. 6,566 crores.

But lot public sector companies do make
losses. :

Now, Sir, I have collected some figures
for the public sector companies which show
that out of 201 companies, 91 companies
make pre-tax losses One of the reasons
for this is that probably finance has not
acted as a constraint, Many public sector
institutions have not got the same financial
discipline as private sector has been put to.

1 would request the hon, Minister to
make a case-by-case study of the working ef
public sector undertakings, especially, the
ones makingelosses. It should not be
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difficult because there are only 217 com-
pabies in all,

There is a Department called ‘The
Burecau of Public Eaterprise’ It has only
become a statistical and intelhgence room ;
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I think that because of the gap between
d ¢ and production we will lose about
Rs 25 crores by way of foreign exchange.
“The hon. Finance Minister has also referred
to the importance of the scaaning technique
and medical equipment and in 1his budget

it does not have any teeth, 1 req the
hon. Minister 10 sec that the Burcau of
Public Enterprises develops more teeth and
they monitor compapies which are making
Josses and impl any 1 dial es
which are necessary to

productivity and efficiency.

Another reason is probably that most of
our projects are not completed in time, It
is more a rule rather than the exception,
I request the hon. Minister to casure that
projects are not delayed thereby reducing
cost escalations,

! would like to make a mention about
one particular public sector uadertaking
which is in my constituency Nilgiris in Tamil
Nadu, the Hindustan Photo-films Company
Lid. Presently they are manufacturing Cine
positive black and white. Cine sound
negative ; Black and white Bromide paper
and Medical X-Ray films. This company
has had lot of difficulties in the inital stages
but after 1976, they have started making
profit. They wiped out all their losses and
in the last two years they have started payiog
dividend, Ia fact, after the new Govern-
ment turn over, this year, Hindustan Photo
Films paid the first divident cheque of Rs. 50
fakhs, They have now got a turn-over of
Rs. 100 crores. But unfortunately their
technology is of 1960 vitage. As we are alii
aware, photo technology has made tremen-
dous stride in the last two decades and -what
is available now in the market is of a com-
pletely new generation, There is & proposal
for expaosion of the X-.ray film unmit of
Hindustan Photo Films at Outy. In fact,
Dupont of America has agreed to give or

transfer of its technology and I v ould like to-

bring to the notice of the hon Minister that
Dupont has not given technology or trans-
ferred the technology to anybody else in the
world and they are the leading manufacturers
of X-ray film and have the best technology.
Sir, as you are aware, X.ray is a life saver
and the recent development in CAT SCAN
techni and i hni in

neurology and cardiology has incre;sed the

oeed for X-ray films., In another two years,

increase their.

peech, he a d thé¢ withdrawing of
customs duty, on cit scan équipment in the
scanning knowhow and other scaoning
medical equipment,

Sir, it is more than a year since the-
Hindustan Photo Films has entered into &
Memorandum of uaderstanding with Depont,
But really nothing has happened so far. So,
I would request the hon. Minister to please
sce that the amount of Rs, 160 crores
required for this project is included in the
Seventh Plan and this work is implemented
at the earliest.

Sir, there has been a lot of controversies
about the colour film project which is also
supposed to be sitvated in my constituency,
that is, Nilgiris. 1 have only one contention
to make here. This project costs about
Rs. 150 crores and there is a collaboration
agreement with Afga Gavert of Belgium for
thus project. If this project is situated or
put up anywhere else in this country, the
cost escalation will be 50% or more. So,
the cost of the project of Rs. 150 cores
would become Rs. 250 crores. 1 would
therefore request the hon, Minister to please
look into this aspect also and 1ake all
matters into’ consideration before final
decision is establishing colour film project
is taken. )

Sir, I welcome the Government’s statc-
ment that the concessions offered for ‘mo
industry district® will continue upto 1986 But
1 would like to point out that in Tamil Nadu
we bave no district which has been declared
as ‘no industry district’, It is probably
because that in Tamil Nadu small spinning
mills have been set up all over the place and
these spinning mills at present would cost
more than Rs, 25 lakhs, I would therefore
request the hon. Minpister ‘kindly to consider
changing the criterion for identifying ‘no
industry district’ from Rs. 25 lakhs to Rs. 1
crore. I think this would be most resson-
able. If he is not able to do that, the
Government should see that at lcast one ‘no
industry district’ in every State is declared,
This may be done in consultation with the
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State Government concerned. Probably the
districts which have the least industries or no
industries could be indentified as ‘no industry
district’. Thank you,

SHR1! A, CHARLES (Trivandrum) : Sir,
it is with a sense of pride that I stand here
to support the Demands for Grants of the
Ministry of Industry and Company Affairs,
The report of the Department of Industrial
Devglopment for the year 1984-85 shows an
overall indostrial growth. During the first
eight months of 1984-85 industrial produc-
tion recorded a growth rate of 6.6 per cent
as against an'increase of 4.4 per cent during
the same period in 1983. The overall growth
for the full year of 1984-85 is expected to be
very close to 7. Though at the advent of
freedom we were a large country with a
Woefully small Industries base, thanks to
the late Panditji, the maker of modern India,
today we are onc among the top ten indus-
trialised nations of the world, :

Sir, for a Proper assessment of the
magnificent  progress our country has
achieved in the field of industry since inde-
pendence we will have t0 examine carefuily
the industrial policy followed by this country
during these years,

Industrial Policy statements wetre made
during 1948, 1949 and 195!, But it is the
ind ial policy sta of the year 1956
accepting a growth.oriented mixed y
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city, so that an equitable apportionment is
necessary,” This concept must be true of
our'country three or four decades ago, since

the great paradox that faced our country at

the advent of freedom is poverty in the

midst of plenty. But our country has since
marghed a long way towards the road of
industrial progiess. The concept of justice

guaranteed by the Constjtution of India bas.
also since changed, Justice 0 be real and

meaningful should not be like bread in a

besieiged city. On the contrary is shall be

like a perennial stream so that whosoever
having his cup, shall have to his full, The

shift in the industrial policy now enunciated
without changing the basic tenets is to ensure

this new concept of justice, i e, not poverty

in the midst of polenty but ‘prosperity in

the midst ef plenty.’

However, it has to be admitted that
there are certain vague weaknesses in our
industry. Regional imbalance, sickness in
industry, lack of industrial peace, want of
facilities for the fuller exploitation of our
vast npatural and human resources, low
productivity and technological stagnation
are some of the main weaknesses that
stand in the way of industrial progress.

The 1956 resolution has rightly empha-
sised that industrialisation shall benefit
the econony of the country as a whole and
that disparities in all levels of development
between different regions shall be progres-
sively reduced. It is rather unfortunate that

that has shaped the course of industrial
progress of this country during the last three
decades. Though industrial policy state-
ments were made”from time to time even
after 1956, the basic tenet of the resolution
of 1956, 1.e. growth with equity and social
Jjustice remain unchaged. Any criticism (o
the coatrary is uotrue and is potitically
smotivated, The 1956 resolution enuciates
that the industrial policy mus<t be governed
by the principles laid down in the Constitu-
tion of India, the objective of socialism and

the experience gained during the past, The 3

Constitution of India, inter alia, in it,
preamble has declared to ensure justices
social, econoinic and political to all citizens,
But what is justice ? Salmobd the great
expounder of modern jurisprudence would
say that ‘justice is like bread in a besieiged

despite this hasis, industrially backward
areas of this country still remain backward
and no earnest effort is seen made to set
right this imbalance. The State of Kerala
with its rich potential such as cheap energy,
abundant water resources, rich minerals
and with the necessary infrastructural
facilities for the development of #agro-based
industries and industries based on minerals
and manufacture of cement, etc, has been
wocfully neglected all these years. 1 cannot
express the pain and pangs of this problem
state, with the highest percentage of
educated unemployed, There are 4 number
of traditional 1ndustries in the State, but
most of them are not only sick, but are
sinking. I havé carefully gone through the
report-of the Department of Industria)
Developtent for the year 1984-85, Not a
word has been said about the traditional
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thandloom industry in which several lakhs of
workers are engaged. In my coastituency
in Trivandrum alone, there are more than
20,000 workers who are engaged in this
industry, Recently, a legislation has been
passed to reserve certain items of textiles
for exclusive production through the hand-
jooms. I request that the necessary
subordinate legislation may be  passed
without delay and urgent steps taken to
ensure the following :

(i) uninterrupted supply of yarn on a
r ble and petitive rate,

(ii) payment of subsidy without delay,

marketing the entire
through the
agency
pay-

(iii) facility for
handloom products
societies or some other
eoabling the workers to get
ment then and there,

7

In this connection, I would also plead
that since all the infrasture facilics and raw
materials are readily available in the
Trivandrum district, especially at  Vellarada
and Chemboor area for the manufacture of
cement, Government snay take urgent steps
for conducting proper  survey and for
establishing a cement factory in that area,

Sickness in industry is another major
threat facing the growth of industry
especially in the public sector. There can
be maoy reasons for the sickness ip industry
including the acts of commission and
omisston on the part of Government.
However, mismanagement is the main cause
of sickness in many cases, A number of
steps are now being taken to deal with this
situation a®@ the hon. Munister for Finance
while presenting the Budget has stafed that
‘Bad managers like bad currency will have
to be kept out of circulation.” This is too
Ienient a punishment, 1 would .suggest that ™
drastic action shall be taken against
persons who are r ible for mij
ment and in cases of proved misapproriation
or misuse of funds, persQns responsible
shall be prosecuted so as to have a deterrent
effect on the repetition of such ¢rimes,
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democracy, labour #8 a partner in the
co task of develop and should
participate in it

with enthusiasm. What a
noble concept ? But what is the picture at
home.” The other day the hon. Minister
for Steel, Mines and coal while replying to
the debate has presented a shocking case of

a public sector undertaking where there
were more than 400 strikes in an year of
365 days. What a shame and disgrace;

Unless a nation is self-disciplined how can
it survive, not to speak of progress ? This
is a great challenge facing the whole nation.
I request that the Government shall come
forward boldly to accept this chalienge and
make gecessary legislations to root but this
evil from the country. I have two concrete
suggestions in this respect. (1) Govern-
ment shall pass a [8islation” restraining all
forms of skes in a new industry in the
first five years of its inception, Workers
and management shall be bound by a
mutural contract entered 1nto at the time of
recruitment of the wotkers. (2) The
Government shall very boldly come with
a legislation that there shall be only one
union in an industry, Though we may
have to face the opposition from the vested
interests. I an sure that the whole nation
will stand united with the Government to
face this challenge. It would also goa
-long way, if a few of our labour leaders
are sent to some of the developed countries
like Japan, to have an orientation course on
labour leadership.

The fatare of the country depends on
how best we utilise the rich resource of
mano power at our command The hon,
Minister of Health and Family Welfare
while answering to the debate on demands
in the Department of Healtlh and Family
Welfare has lamented over, the over
production of man power in this country,
We can very well understand the concern or
rather anguish of a mother whois striving
hard for nursing and nuturing 36 crores of
children under her care. But the field of
industry is tally different. We have to be
proud of this rich resource of human
power and as the hon. Mimster for

Finance has  suggested let us chalk out

The 1956 resolution has rightly inted h and policies for the devetopment of
out the need for maintenance of jindustrial an cffective programme for the best utilisa-
peace for industrial progress, The reso- tion of this resource through reaewed
lution goes on to say that in a socialist hasis on ed ioa, envir and the
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application of science and technology.’
There 1s a Chinese Proverb (I am sure my
friends -on the other side will alsp be glad to
bear it) which says :

If you want to plan for a year,
plant corp, If you want to
plant for thirty years, planta
trec. But if you want to plan
for hundred years, plant man.”

We may not be able to plan for huadred
years— but we are definitely planning for
the next century. So let us plant inen s0
that the justice enshrined in the Constitution
not poverty in the midst of plenty but
prosperity in the midst of plengy—may be
ensured to the 76 crores of our brothers
and sisters of this great country. With the
honest hope of a 'very prosperous future.
I wholeheartedly support the d ds for
grants of the Ministry of Industry and
Company Affairs,

KUMARI MAMATA BANERIJEE
(Jadavpur) : In support of these demands, I
would like to make some of the important
points. The industrial scene in West Bengal
is different from the rest of Iandia for a
number of reasons. 23 per cent of India’s
sick industries belong to West Bengal. *In

my opininon this sickness has resulted

primarily farom constancy of West Bengal's
agricul 1 production during the last
5 year, Power shortages, West Beogal
Government’s lack of initiative in the
: industrial field, C, P. I. (M)’s faulty trade
upion activitics and misuse, diversion and
waste of funds carmarked for the iodustrial
sector are aggravating factors no doubt but
the cancer of the problem is stagnant agricul-
tural production. Most of the Panchayats
are indifferent to development of the
Agricultural as  well as the Small Scale
Sector, as their main aim 15 to augment

party-funds and to let loose the rein of

poverty s0 that chaos is bred. The sickness

.is to be fought at village, district and State
levels by way of increasing agricuitural pro-
duction which is a pre-condition for industral
development. '
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[SHRIMATI BASAVA RAJESWARI
in the Chair]

The industrial atmosphere in West:
Bengal is very much bleak and the industrial
units are in shambles, There is no hope in
the days to come and the pride of West
Bengal will sink into oblivion for ever if the
industries in West Bengal cannot be sevi-
talised. ] have come forward with concrete
suggestions in this regard which are as
follows :—

(1) Immediate steps should be taken to
save the industries which are not yet
closed but on the verge of closure,

(2) Immediate steps should be taken to-
reopen the closed industries. If
necessary, government will bhave to
resort to take-over and/or nationaliza~
tion.

(3) New industries both small and large
should immediaiely be set up with
short fruition lag and high fruition
co-efficient,

(4) As this is the international year for
the youths new seif-employment
schemes should be introduced.

The policy of the Central Government
regarding sick industry catels for modificetion.
to effectively tackle the sick units of West
Bengal. The Goveroment of West Bengal
is indifferent to, non-interested—nay disin-
terested—in setting up new industries and
e jon or modenisation of the old ones.
The Government of West Bengal only know
and excel in the art of blaming the Centre
for every fault of their own, If they cannot
deliver the goods to the public, they sbhould
resign and blame none but themseives In
West Bengal the only hope in the mind of the
bave-nots is the trust and belief in the
Central Government, Becsuse of the
inéffciency of the Government of West
Bengel, the people of West Bingal have no-
other alterpative than to fall back upon the
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Central Government for help and redress of
different economic maladies.

1 have ome moie specific suggestion
regarding sick units.  If a sick unit is closed
down, all employees of that sick unit should
be absorbed elsewhere. Most of the
Central Government underiakings in West
Bengal are suffering cither from lack of
funds or from mismanagement.

The IRCI has turned out to be an in-
effective and worthless institution in that
it discharges almost no duiies judged by any
criterion of efficiency, I demand immediate
inquiries into the functioning of IRCI,
because it is very serious matter.

Shri Indrajit Gupta a few days ago said
that it was the policy of the Central Govern-
ment to mike West Bengal a State of dying
jndustries. I regard Shri Indrajit Gupta
very much, But this is a political lie; it
should be proved by actiop in the ficld,
West Bengal is gasping and reeling in lead-
shedding and suffering from various shortages
and as the Marxist Government of West
Bengal have utterly failed in every field the
Cential Government will have to play the
role of a saviour in that the Central Govern-
meant will have to solve the problem of
sickness and unemployment with all sincerity,
efficiency and quickness, Any delay in
action will shatter with the economy of West
Bengal.

in the case of small scale industry, West
Bengal is also lagging behind. ‘Small is
beautiful’ is the spirit of India, it is the
essence of Gandhism as  distinct from
Marxism, For the developmen: of small
scale and cottage industries the Government
of West Bengal has no year-wise and definite
plans. The small scale industries will make
every man of West Bengal more well off,
more independent, more confident and more
dynamic because it involves all the lowest
level and guarantees a more equitable distri-
bution of income. As the Marxian theory
fioes not lend any support to small scale
industries the same is neglected in West
Bengal.

_Thejute industry has various problems
which are more artificial than real. The jute
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mill owners are oa the ons band exploiting

jute growers and on the other depriving
the jute workers of their rcal wages;
Nationalisation of procurement,and distri-
bution of raw jute are the only remedies left
open for the long run survival of the in-
dustiy, In fact, there is no lack of demand
for juteand jute products and no shortages
of raw jute and hence the problem is a crea-
tion of the jute mill owners. So, steps
should be taken immediately at both State
and Central levels. In West Bengal one
after another jute milt units are being closed

down and the Government should take
immediate -"steps to reopen the closed
units,

I wish to raise another important point.
Some companies like M. A. M. C., Jessop’
Burn, Braith Waite, Bridge and Roof, Vieco
Lawrie, Scoit and Saxby, Bharat Process,
Bengal Potteries are suffering from losses
not because of inefficiency but because of
non-supply of 1aw materials. I request the
hon, Minister to Kindly look into this.

I would like to raise some other points
also. In West Bengal Steel & Allied Co. is
closed down for the last five years. The
CITU is solely responsible for the closute of
this unit where 5,000 emplove¢s are
empioyed. - Immediate steps should be taken
to open it. Many workers are already dead
or the rest are about to die, 1 rtequest the
hon. Minister to look into this as it is a
very serious matter.

Sri Lokenath Cotton Mill is lying closed
down for the past about eight months,
Krishna Glass Company is to be nationalised
immediately and the Government of West

*Bengal should be accommodated as far as

possible for nationalising the same, This is
my honest request to the Hon. Minister,

To save West Beng#! industries must be
tevitalised and now industries should be set
up. Any delay in its planned development
will shat’er the industiial economy of the
State, Please do.something in favour of
West Bengal, otherwise you know always the
State Government and its Chief Minister
blame the Central Government saying that
the Central Governmect is doing nothing for
the State, Only the Marxist Government is
interested,
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Once Cokhale said what Bengal thinks
today, India phinks tomorrow. But now the
position is that West Bangal thinks day after
tomorrow. The only thing the Maxist**
has done is that was built up his son as
Marxist Papa’s capitalist son. Even though
the workers remain unemployed, the**. son
will be a capitalist This is the present
‘situation in West Bengal. Workers there
are dyidg, Please do something, otherwise
tae workers there will suffer a lot.

MR, CHAIRMAN : The hon, Member
has mentioned some names. These should
not go into the proceedings.

*SHRI R ANNA NAMBI (Pollachi) :
Madam Chairman, I thank you very much
for giving me this opportunity to partici-
pate on behalf of my party the All India
Anna D M K. ia the debate on the Dsmands
for Graats for 1935 86 of the Muiastry of
Industry and Company Affairs and say a
few words.

According to the assessment made by
the Government in 1978, 520 crores of
people in semi-urban areas and 25.28
crores of people in rural areay are below
poverty line, It will not be for from truth
to any that in 1985 607 of the total popu-
lation of the country 18 below poverty hine,
Ve will not be able to eradicate poverty
by enhancing the investment in agriculture,
Only by giving fillip to the establishmsent
of cottage industries in rural areas and to
the cstablishm:at of small industries in
semi-urbin ceatres, the impact of povarty
can b: minimised.

The Khadi and Village Industries
Commission which has been entrusted with
the onerous task of setting up rural indas-
tries has not met with success in this
endeavour, I would give one example for
my contention The KVIC took upon
~itself the responsibility of setting up match
units in rurgl areas. the Commission gave

**Not recorded,

* The speech was originally delivered in
Tamil:
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financial
purpose,

and t 1 i for this
But suddenly the KVIC dropped
this rural industry like a hot cake in the
mid-stream. The Annual Report of the
Ministry claims that KVIC has formulated
26 rural sndustries and 36 lakhs of rural
people have been g.ven their livelihood.
But this Repory is silent about the industries
that have been dropped by the KVIC. When
it has been acknowledged by the Govern-
ment thdt the average daily percapita
income of 36 crores of people is Rs. 2,10,
I wonder in what century the KVIC will be
uplifting these pcople above the poverty
hine,

I will also cite aaother example for the
sickness in cottage industry on account of

defective Government policy. On the
advice of Ministry of Industry that the
Government should give ind ia

excise duty for the people to take over to
cardboard mawch boxes, the Fuance
Minister in his 1985-86 Central Budget has
8structured the exise duty on match indus-
try  But, unfortunately, this restructuring
of exise duty is going to ercate sickness
in rural maich industry, In my Pollachi
Parliamentsry constituency we have maay
tiny match units in the rural areas, All
of them may turn sick because of this
change in exise duty structure, I want the
hon, Minister of Iadustry to look iato this
and take appropriate steps for ensuring
that such tiny units are not exterminated.
Io each Block there should be a KVIC sub-
office, which should be manned by the
local artisan. Then only the cottage indust-
ries will grow, N

We have the National Small Industries
Corporation, id the Develar
Commissioner for Small Iandggtries, for
looking after the mneeds of small units.
The NSIC has its” regional office in
Madras, Bombay, Calcutta and Dethi.
Hundreds industries have also been reserved
for small sca'e sector. Inspite of financial
and technical assistance being rendered by
the NS!C, the Reseve Bank of India has
declared that about 60,000 small units
are sick. The workers are also out of emp-
loyment Similary 460 large industrial
undertakings are recpotted sick. On the
one hand we allocate funds for industrial
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growth and on the other industrial sickness
is growing fast, 1 demand that effective
steps should be taken for cotaining indus-
trial sickness in the country. I suggest
that 2 Raw Materials Bank should be set
up for small industries, Similarly, an Al
India Marketing Orgapisation should be
set up for the products of cottage industries.
There should-be & warchouse in each Block
for storing the raw msterials for cottage
upits and also for storing the finished pro-
ducts. The country will go back to primi-
tive stages if industrial sickness is not aver-
ted at the earliest I am sure that the hon,
Minister of Industry will do every thipg in
this regard.

The Central Governmeat has initiated
Western Ghats Development scheme and
allocation is also msde in the Five Year
Plans. The Tamil Nadu Government has
also sought the approval of the Centre for
a project to develop the Western Ghat. I
suggest that permission should be given to
the State Government at the earliest. I
have referred to this even on an earlier
occasion [ also demand that morse funds
should be allocated for Western Ghats
Development Scheme,

In my constituency, Pollachi, the town
of Udumalapettai is known as poor man’s
Ooty because of its salubrious climiate.
Near Udumalapottai we have Tirumurthi
Hills where bamboo is available in abun-
dance. This should provoke the Centre to
set up a large-sized paper unit in public
sector in Udumalapettai, Similarly, 1 suggest
that a subsidiary unit of Hindusthan Photo
Fims be set up in Valparai, a part of my
constituency. In my parli2mentary consti-
tuency, the six Assembly constituencies-
Pollachi, Valparai, Udumalapottai, Pongalur
Kinathukaduvu and Darapuram are poren-
nially backward areas and they need
succour in the hands of Central Govern-

ment, T suggest that the Central Government

may condescond to set up an industrial unit
in anyone of these constituencies.

1 convey my gratitude on behalf of the
Tamil Nadu that the Centre has allotted
10 factories for Tamil Nadu. More indus-
trial opportunities should be offered to
Tamil Nadu because of the growing un-
employment among the educated. I am
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happy to state that a Defence unit has been
given to Andhra Pradesh, which is being
ruled by Shri N, T, Rama Rao who has
initiated the Telugu-Ganga project which
would give drinking water to the People of
Madras. -

In aplace called Karamadai between
Thondamuthur Constituency and Mottupa-
layam Constituency in Coimbatore District,
the Integral Coach Factary project was to
be set up by the Ccntral Government, I
do not know how this' proposition has been
given up now. 1 demand that the Integral
Coach factory unit should be set up in
Karamadai. The closed textile mills in
Coimbatore should be opened so that the
starving workers are given back their
liveligood. I seck the good offices of the
Industry Minister in this regard. The
Alexander Thread Company in Dharmapuri
district is lyipg closed for the past six
months, The workers arc on the verge of
starvation deaths. I demand that the Centre
should ensure its reopening so that the
workers get back their jobs. I am sure
that the hon, Minister of Industry will do
his best for the industrial growth of Tamil
Nadu,

With these words I conclude my speech,

SHRI UMA KANT MISHRA
(Mirzapur) : Mr Chairman, Sir, first of
all I want to congratulate the Hon'ble Prime
Minister, the Finance Minister and the
Minister of Industries because they have
announced a liberal economic Policy this
year for industrial development in the
country. I will not take much time and
finish my speech after submitting certaiu
things before the hon, Minister,

Sir, for the industrial development of
this vast country, only public sector is not
sufficient, Only by giving encourgement
to and utilixing the private sector and the
Cooperative sector along with the public
sector, industrial devel of the try
is possible. Our Prime Minister felt this
need and encouraged the Private sector for
speedy development of the country. This.
bas been welcomed and this will help in
the development of those backward aieas
which have not been develaped so far.

«
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Sir, I want to submit only -one thing.
Bundelkhand in Eastem Uttar Pradesh is a
hilly region which has not been developed
so far. . For removal of poverty, it is very
necessary that along with  agriculture the
industries  are also  developed there,
Uttar Pradesh is a very backward State which
has been created after marging five States.
It has a large populataion, In Easterm
Uttar Pradesh, there is much pressure on
land and agriculture and 1he people are
fleeing to Bombay, Calcutia and Dethi in
search of employment. Many people are
going to the Arab countries so that they
may be able to earn a livelihood. Therfore,
keeping in view the backwardness of the areas,

b ialise
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which are oot backward but where certain
tehsils and blocks are backward should be
declrared backward as recommended by the
Sivaraman Committee so that industries
could be established in those places also,
My request is particulary for the hilly region,
Buandelkhend and Eastern U. P,

There is a common complaint that the
Public sector indusstritcs do not produce
according to th ir capacity with th result
that they have te rua at a losses, The
reason for this is that the managers of
these industries are mainly civil servants,
We had requested carlier also and today
again I am requesting that a special cadre
should be formed to run the Public Sector
industries In this cadre, those persons

it has ry to
them. But the industrialisation should be
done in such a way that wherever big
industries arc established, availing iandus-
tries are also set up along with them Big
industries do not solve the problem unaless-
small industries ate also set up along with
them. Sir, in Uttar Pradesh certain districts

have been declared as ‘No industry disricts’,’

In the disutricts of Mirzaput, Ghazipur,
Jaunpur. Balia etc there is no industry,,
These have been declared as “No industry*
districts™ and it has also been declared that
in each of these districts at least one big
industry will be set up But in the Sixth
Five Year Plan, it was not possible to do so,
No big industry has bgen set up in Jauopur,
Balia or Ghazipur.

Sir, we had requested that along with
the districts being declared backward, tehsits
and Blocks should also be declared back-
ward. You will recall that a few years ago
the Sivaraman Committeg was appointed
who had Submitted there report and had
stated that the big districts which deel not
come in the list of backward districts but
where certain tehsils and Blocks were back-
ward should also be declared as industrially
backward ones so that industrialisation.
Couled take place easily there also, Today the
industrialists want to set up their industies
at places where concessions and facilities
are given. Therefore, they want to establish
industries at those places which come under
the list of backward disiricts and not in the
districts which are out of this list I,
therefore, request that those big districts

hould be included who have full experience
of running these types of industries. In this
cadre, IAS and other personnel to can be
taken on their merit and in this way the full
capacity of these industries may be utilised,

Now I shall come to the point I wanted
to touch specifically. Mirzapur is a large
district having an area of 300 sq, kms,
Kerala is a little bigger than this, In its
southern part there are coal mines and
power generation plaats and people ‘want
to set up new industries in that part only.
The result is Northern Mirzapur has become
totally backward and people are migrating
to other States I therefore, request that in
Northern Mirzapur at least one big indastry
should be set up.

Birlas have been given a licence, per-,
haps in the joint Sector to set up a ‘cacbon
black’ factory. They want to set up this
factory in Renukut, where their Almunium
plant has been established. 1 appeal,
through you, to the hon Minister and
through, him.to the officials of the Ministery
that Birlas should be asked to set up their
*Carbon black’ factory near Mirzapur town
where land, railway facility, water and power
are available. Coal can also be available
from a short distance,

With these words I support the demands
of the Mumistry of Industries and Company
Affairs.

SHRI GIRDHARI LAL VYAS
(Bhilwara) : Mr_ Chairman Sir, I support the
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demands of the Ministrs of Industries and
Company Affairs. I want to draw the atten-
tion of the hon. Minister that Rajasthan is
a backward State where you have so far
investe 1.9 per cent, You have created a big
regional imbalance, The programme for
removal of poverty in Rajasthan has lagged
behined and has thus retarded the pace of
development there though there is laige
scope of development in that State, you
never paid proper attention towards 1ts
development, We have constantly been
saying that Rajasthan is a backward State
and all its district are no-industry is district
and there is big scope for setting up of
industries, There Sandstone is available
there with which big cement factories can be
established, In addition, many minerals
are available in large quantties. In spite
of all this. Government have paid no
attention towards this.

You are aware that recently the Central
Government have extended the railway line
from Kota up to Neemuch and Chittor.
Why has this line been provided ? This line
has been provided because big cement
factories can be established on both sides
of thig line. In that area large quantities
of stone required for manufacturing cement
are available. Today there is acute shortage
of cement in our country, and Hundreds
of crores of rupees worth of cement being
imported by us but where there is great
scope for setting up of cemeat factories,
there we are mnot setting up the factories,
Oa being approched by the Rajasthan Govern-
ment, the Plaoning Commission and the
Industries yDepartment had approved that
the. Cement Corporation of India would
set up a very big cement factory at Bundi
with 2.5 million tonnes capacity, Similarly,
it was said that a factory with a capacity of
5 million tonnes would be set up at
Shambhupura. In addition to the above,
many people hsve been given licences for
setting up of cement factories in the private
sector but no significent progress bas been
made so for. In my district Bhilwara, the
Birlas were given a licence for a cement
factory but work has not yet been started
on it, Similarly, licence was issued for a
cement facfory in Sawai Madhopur, but
that too has not been completed. You have
‘made your licencing policy liberal and have
issued licences to these big capitalists and
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mongpolists, but you do not keep coatrol
on thgm. Unless you keep contrdl on
them, ‘you will not be able to achieve indus-
trial development to the extent you want,
I, therefore, request that the two big
cement factories in Bundi and Shambhupur
for which the Central Government have
the commitment should be set up. early,
You have started laying a broadgauge line
be from Kota to chittor at an expenditure
of crores rupses and this line will be
completed next year If you do not set up
these industries, the whole infrastructure
which you are preparing and the money
spent on it will the go waste, This rail

" line will pass through five districts of Kota,

Bundi, Bhilwara, Chittor and Neemuch and
if these two cement- factories are set up,
you can meet the cement requirements of
the whole couatry.

My next submission is that Shri Birla
bad set up a wagon factory at Bhratpur
long back and five thousand people work
in that factory. I am not holding any brief
for Shri Birla, but the factory is not
getting orders from the Railway and the
reault is that the factory is on the verge of
closure the factory West Bengal on the
other hand has been given orders. If the
factory is closed due to lack of orders,
thousands of workers will be rendered
jobless. 1, therefore draw your attention
towards this and request that the Railways
should give puichase orders so that the
factory may not be closed and the five
thousand workers these may not be rendered
jobless there by.

Next submission is that today you
have made certain provisions in respect of
of Companies. One of the provisions is
that big companies can transfer 30 per cent
of then assets for a new
You have made s provision in the com-
panies Act, | want to submit that is 30
per cent assets are taken out from the
old industry for investing in the new
industry, the old industry will become
sick. They set up some more new industries
by transferring that money. They cara
more money and their intention is to carn
still more money by setting up new compa-
pies. A provision may be added it the -
Compapies Act under which if an industry
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ment opportunities 'He further added that
there should be more and more coordination

Yis declared sick, without your per

———a. (Interruptions) Now, I would like to
maks & submission about the self-employ-
ment scheme. Itisa very good scheme,
How much co-operation are you getting in
this scheme from the banks, You have
stated in your report that about four lakh
applications have beemr received out of
which hardly two laxh pecople have been
able 10 get loan. Barks are. not extending
'much Co-operation, Every where corruption
is rampant. Subsidy to the tune of Rs.
6,000 is given, Out of this Rs. 3,000 are
usurped by baok officers and other persons
Either you stop giving them subsidy o1
your increase the amount of loan The banks
eyade the applicants sent to them by the
ofifcers after interviewing them. If they
pay somthing, they get loans. Otherwise
not, Uniess improvements are made in this
respect in the npationalised banks, the
programmes for removal of poverty and
unemployment will not bear fruit. Some
arrangements will have to be made to set
thiongs right. )

SHRI RAM SINGH YADAV (Alwar) :
Mr, Chairman, Sir, 1 fully support the
demands for Grahts presented by the hon.
Minister, -Besides, 1 congratulate the
Minister of Industrics, who has announced
in the House the new Industrial Policy for
the year 1985 which has hoosted the
economy, increased production and created
employment opporiunities in the country.
The Industrial Policy Resolutions of 1948
and 1956 and the Statement on the Indus-
tcaal policy of 1980 are the indicators of the
success of the couniry’s industrial poiicy.
Besides, the important step taken by our
present Prime Minister in respect of indus-
trial policy is meant for increasing produc-
tion and achieving the social objective I
recall what has been stateg by the late Pt.
Jawahar Lat Nehru while speakiag on the
Industrial Policy resolution in this House
in 1954, He said that we had to follow the
policy of nationalisation to achieve success
in our goal of ushcaring in the "socialistic
pattera of society. He had further said that
the object of nationalisation should be
increased production and non employment
opportunities and that was only the main
object of the industrial policy was be
increase production and augment ‘employ-

b the two. The same policy was.
presented before the country by our late
Prime Minister, Smt. Indira Gandhi in 1982
and she bad given a call for ensuring
more production It had great impact on
industries in the country, You might have
read the Annual Survey of Industries for
the year 1981.82. The industrial policy
followed by us and the consequential
industrial progress has been commended in
it very much, It has been mentionped in the
survey that there has been 20 per cent
increase in the field of investment in indus-
tries, in respect of production as alse in the
field of profiit. Not only this, while giving
this slogan of iacreasing the productivity
to the nation in 1982, Smt. Indira Gandhi
had said :

{ English]

“We must get more out of every
acre under pough, out of every
spindiec and machine, out of every
technologist and worker, out of
every rupee spent. Decision-
making must be expedited, and
there should be a greater delegation
of fi ial and administrative
powers, simplification of proce-
dures, improvement in work
environment, better maintenance
of plant and equipment for
increased capactty wutilisation.”

[ Translation)

Extending further the industfial policy,
anunciated by Pt, Jawaher Lal Nahru and
Smt. Indra Gandhi our present Prime
Minister, Shri Rajiv Gandhi has said not

. one industrial policy should aim at preparing

the country to enter the 2lst century and
that we had fo raise the living standard of
every citizen and his per capita income also,
that is why he has presented the industrial
policy before the country in the form of
a natinal charter and has given the following
call :

[Eriglish}

«1 reaffirm our adherence to socialism
planning...... Our aim is conti-
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nuous modernisation, bigher
productivity and rapid advance of
social justice,”

{ Traslation]

These words give us an important hint,
The aim of our industril policy is to in
.crease produdtivity and employment opportu-
pities in the country. Besides our aim is
to create an industrial atmosphere in which
the country can make rapid progress.

The criticism made earlier of our public
sector undertakings is now no longer there I
congratulate the hon. Minister of Industries
for this, The public sector is now steadily
earning a name in the countty, They not only
have increase their production but also have
started earning more profit, The report

* relating to this department clearly shows
that the public sector is likely to earn about
Rs 27 crore profit during 1984-85, Our
public sector undertaking much as BHEL,

BHPV, H.M.T , bagan Jute Machinery Ltd, ~

Maruti Udyog, etc. are firms of repute and
they have not only increased their production
but they are earning profit also. FPeople
have got employment through these
industries and this policy will definitely
help the country march ahead,

Mr, Chairman, whenevrr the political
{eadership has given a call to the nation, the
people have fully responded to that call and
have accepted the challenge, When the
farmers ware asked to grow more food they
did so and the result is that today our
oountry is self-sufficient in the matter of
foodgrains.

Similar!y, we have achieved considerable
progress in the field of telecommunications.
I am quite hopeful that we shall be able to
achicve the fixed targets by 2000 A.D. and
even in the industrial field, our country will

be among the front ranking countries of the -

world.

The couatry will certainly march
towards industrial, development as a result
of the liberalized industrial policy - recently
announced by Government, especially, for
giving exemption for inducting and import-
ing new technology. *
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At the same time, I want to congratulate
the hon. Minister of Industry for liberlizing.
the’industrial policy. He has not considered
it necessary for an industry to obtain an
industrial licence provided the cost of its
plant, machinery and land taken together is
less than Rs 5 crores and at the same time,
he has delicensed 25 other industries. Tt will
certainly offer opportunities to the industria-
lists and entrqpreneyrs for setting up more
industries leading to more production in the
couatry,

16,00 brs,

I would like to submit to the hon.
Minister, who is a wise, knowledgeable and
devoted person that the domestic economic
liberalization he has effected is very impor-
tant in itself, At the same time, there is a
need to take a cautious view of your foreign
investment and foreign trade, It has many -
aspects. Ihope that you will view them in
the perspective of what adverse effect they
bring to our economy,

In the end, would like to ‘give a sugges-
tion that you efi:ct reductioa in the prices
while maintainicg §uality control over the
indigenous production, You should effect
reduction in the prices especially of the items
which are used in the rural sector and by
the common man, such as, diesel pump sets
in the rural areas, traasportation machinery-
ordinary cloth being used in the country
side and processed foodstuff. If you effect
reduction in their price, is will considerably
boost the couatry’s economy,

I also want to say that you should free
the small and medium sector consumer
goods from all constraints and restrictions.
The raw material and other facilities you
provide to the cottage industry in the rural
areas will lead to increase in production
there and create an environment for the
cottage industry, You have given facilities
to the industries, but you shouid give more
facilities to the cottage and village industries
I request and hope that you will re-consider
it and give a package deal to the rural sector
similar to the one that you have given in
respect of the industrial policy.

This is my submission thit under the
new industrial policy, you should treat the
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block as a unit and the block which has no
industry should he taken as a norm So
far, you heve been treating the district as a
norm, but hereafter, the block which has
no industty should be your guidirg
factor.

1 also request you to develop tbe Giam

Panchayst are into an industrial area.
With these words, I thank you.

16.04 brs.
[ English]

STATEMENT RE : COMMUNAL
RIOTS IN AHMEDABAD

THE MINISTER OF HOME AFFAIRS
(SHRI S. B, CHAVAMWN) : Sir, the House is
already aware that swce the middle of
February, 1985, studepts in Gujarat started
an agitation against the increase in reserva-
tion for other backward classes in madical
and technical courses. On 18th March, the
situation in the walled city of Ahmedabad
took a comununal turn which necessitated
the imposition of curfew as well as deploy-
ment of the Army In this regard, 1 have
already made a statement before this House
on 21st March, 1985,
quently had returned to normalcy, However,
reports have been received indicating that
once again communal riots have broken out
in some parts of Ahmedabad city from the
night of 15/16th April following a call for
<Jail Bh,alo‘ given by ‘Akhil Gujarat tWali
Maha Mandal’ and some other organisaions
It appears that during the night of April
15/16, mobs from NAVAVAS area of the
city abruptly started heavy stone pelting
1owards a locality inhabi d predemi 1y
by, a particular commusity in Gaeikwar
Haveli Police Station area. 1he other ccmmu-
pity appears to have retaliated. During the
process, burning rags and acid bulbs are
also reported to have been used. Similar
incidents continued 10 taken place during the
course of the night at different places in the
walled city involvirg use of burning rags

and acid bulbs against the houses
and shops telcoging to a particular
community. Police took immediate

sction and bad also to resort to firing to
control the situation. Curfew was imposed
for an indefinite period from 12.30 a.m, on
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The situation subse-
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in Ahmedabad

the mgbt of 15th Apnl 1985 in the affected

areas. ly, it was ded to other
parts of the walled city which witnessed .
communal incideats, thus bringing most of
the parts of the walled city under _indefinite
curfow,

A total of eleven persons died during
these riots including' eight in police firing
and three in stabbings. Twenty-three people
were injured including nine from police
firing So far, 213 persons have been
arrested for various offences. About thirteen
properties are reported to have been affected
by arson. Damage to the propery” is being
assessed by a team of officers from the
Revenue and Sales Tax Departments and
Municipal Corporation Immediate rehief of
Rs, 20,000/-each has been given to the family
members of the five deceased, Further relief
for the other persons killed and those injured
is also being given as per the prescribed
standard.

Adequate police ‘bapdobast” has been
made in the affected areas and other parts
of the walled city, The situaiton was
reviewed on 16th April and in view of the
prevailing tension in the affected aparts of
the city, the Army was called in to assist the
civil authority w. e. f. 2400 hours duting *
the night of 16/17th April, Four campanies
of Army have been deployed in the city for
maintenance of law and order in addition to
the existing State forces and other para-
military forces. Additional four companies
of CRPF were air-lifted on 16th April to
augment the available forces with the State
Governmment.

From subsequent reports, it appears that
the situation bas improved to some extent
since the afiernoon of 16th April, Till this
morning, no major incidents were reyorted
though sporadic & minor incidents continue
to take place necessitating use of force by
the police, Indefinite curfew continues to be
imposed in 3/4th of the walled city. The
situation continues ;to remain tense lhougb
under control.

Home Secretaty also  visited.
16 April, 1985 (o
assessment  of  the
situation., We are in close touch with
the State authorities. ] hope and trust that
taking into account the present situation,

Union
Ahmedabad on
make a personal
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all sections of people will contribute to the
restoration of pormalcy in Ahmedabad and
also ensure that there is no breach of peace
else where in the State,

SHRI AMAR ROY PRADHAN (Cooch
Behar) : Madam, it is a very a serious thing.

MR. CHAIRMAN : No clarification, 1
don’t allow; please resume your seat. This is
a statement made by the hon, Minister, No
clarification on this.

(Interruptions)

MR CHAIRMAN : Now 1l call upon
Mr. Shankaragowda,

16.09 har
[English]

DEMANDS FOR GRANT (GENERAL)
1985-86— CON1D.

Ministry of Indusiry and Company
Affairs— Contd

sy X.oow SRATCCTWIAS

(Mandya) : Madam Chairman, 1 wish to
express my sense of gratitude for giving me
this opportunity of speaking a few words on
a very important subject which involves
crores and crores of rupees from our Exche-
qguer. It is a matter of immense pleasure
to state that [ had the eood fortune to work
with a close friend of mine who is now
incharge of a big Department,

1 had tbe good fortune of working with
him as the Education Minister, Now, I have
the misfortune of opposing him in this
House for various reasons. Apyhow, being
a very close friend. I do not think, he will
mistake me. On the other hand, I do hope
that whatever reasonable argument that I
put forth in"thi$ House will net vanish in
wilderness but will bring out something
concrete. With these preliminary remarks,
I would now wish to take up the subject,
namely, the demands for industry.

Madam, it is not my intention to deal in
detail about the various items adumbrated
in this particular demand. I wish te concen-
trate upon only one important item, viz.
Khadi and Village Industries. We have read
in epic poems about monsters. It is said that
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there were man-eaters, 1 do not know
whether such human beings who ate men
were there or not, It may be true or it may
be a figment of imagination on the part
of the poet who wrote the poem. But in the
20th century, I know for certain that
monsters are reared, They are none but the
big industries in the public sector and private
sector. They are eating into the very vitals
of the common men in our country They
devour millons and millions of common men
in our society. It is really deplorable that
most of these unfortunate people cither hail
from the rural parts or l:ve in slums in the
cities, I would like to recall the memory
of my esteemed frend to one important
observation made by Mahatma Gandhi,
That observation runs tbus : “The industrial
policy of the State shall be in accordance
with the needs of the society and not to
satisfy the whim or greed of any individual®,
If my dear friend understands the real spirit
and significance of this great observation,
then he will really think over or re-think
about the costly proposals that he has placed
before this august House. In my opinion,
many of the big industries are not at all
necesary for the survival of our society,
Many of them are meant for producing
luxury goods, which the common man
cannot eat. There is no use or need in
investing such huge amounts of money in
producing luxury goods in a country like
ours, where mi lions and millions of people
are swruggling cven for a morsel of food.
There are millions and millions of our
brethern whom we see in rags io
the streets. We sec people slowly
dying of starvation, When such is
the condition, are we in a position to invest
such huge amounts in luxury goods ? Are
cosmetics necessary for us ? Are colour
televisions necessary for us, or are other
costly things necessary for us ? What is the
question before us ? What is the problem
before us ? What is the impact through
which our society is passing today ? Itis
the question of acute and absolute poverty,
squalor, misery, illiteracy, ignorance and
what not. According 10 the estimate of the
planning Commission themselves set up by
the Government of India, 54 per cent of our
population is below the poverty line, What
are the concrete proposals given by the
Government of India to lift these people
above the poverty line ? What is the agency ?
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You have got ~gencies for other sections of
society. They have got such a feeble voice
that nobody can hear them. They are
uncared people. If there is any section of
the society which is most forgotten, which
is most subject to exploitation, it is the rural
population, which consists of 80 per cent of
the total population. These people who are
below the poverty line, a majority of them,
are living in the rural parts and slums of the
city What is that you have done for those
people ? Where are the proposals for those
people ? There isa Khadi and Village
Industry Board, This is the only agency
which we can tiink of to lifc these people
above the poverty line. But the amount
provided for this 1mportant agency is very
very meagre compared to the huge amount
set apart for big industries which are
uaeccessay. There is a paltry sum of
Rs. 82 crores or so. Of course, it is shown
as Rs, 42 crores by way of subsidy in lieu
of interest, I think it must be a book adjust
ment Then again Rs, 45 crores, 8 lakhs
and two thousand by way of graat. I think
it will go for salary. What is left over is
only Rs 82 crores and odd by way of loan.
What ts the number of people which this
meagre sum can lift above the poverty line ?
Should they go on living like this in absolute
poverty ?

The programmes undertaken by the khadi
and Village Industries Board today are only
limping programmes. This amouat w:ll not
do anything for them, if we mean business,
If you have got the obligation over these
people, dowa-trodden people, we must do
somsthing dynamic through the agency hike
the Knhadi and Village Industries Board. I
would like to point out one discrepancy
here For self-employment scheme for
educated unemployed, Rs 65 crores is set
apart. What is their number compared to
those who are above the povertyline ? I do
not understand how this man is discriminated
against ? If he studies upto SSLC. he goes
to one cadre ; if he has npot studied at all,
he goes below. He is superior and he is
inferior., These people generally constitute
not one per cent wio are uunder the poverty
lins. They are 65 cro:es whereas those are
40 crores. For them Rs., 82 crores are
providsd. 1 rquest with folded hands not
only “the Minister but also the Prime
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Minister, who seems to be progressive
minded, who seems to have a broad vision,
to think ahead of that time and provide a
huge sum of money to this Board, service
motivated Board and ask them to work in
the rural areas for the amelioration of the
conditions of the down-trodden and the
poor.

Khadi and Gandhiji alwaye go together ;
they are syoonymous terms, One thing that
was very dear to the heart of Gandhiji was
Khbadi and Charhha. He worked and toiled
for a period of 25 years for the resuscitation
of Charkha and propagation of khadi.

It was not for fanr fancy that Gandhiji
advocated Khadi and Charkea He wanted
that a Charkha should he installed in every
hanse or every cottage so that it can lift the
people from below the poverty line. Now
what is the fate of Khadi and what is the
fate of Chartkha ? Charkha shall not and
shou!d not die, Madam, we should take a
pledge that at any cast we should not allow
Charkha to suffer, and through Charkha,
Kbadi. Khadi as it is produced today is not
at all remuaerative. I have made a thoreugh
study of it, I have visited several Khadi
producing centres. I found a girl toiling for
the whole day, carning Rs 4/ — a day. And
we asked that lady whether she was able to
make both ends meet with that amount of
Rs. 120/—per month,, when we are not
satisfied even though we get Rs 2,000/—
per month What can she do with Rs 120, —
pes month ? Is it equal standard of liviog ?
We are proud of our scientists and we are
proud of having conquered space. But can
we nat improve the loi of our people, and
eradicate poverty ?

MR. CHAIRMAN : Please conclude
now, You have taken eleven minutes.

SHRI K.V SHANKARAGOWDA: We have
now 10 rationally think of these problems.
The modern generation does not like Khadi:
they want some attractive cloth. The cloth
can be made attractive and it should be
durable also, Gandhiji, was never dogmatic.

& was flexible. Whatever was applicable
to the time in which he was living, he had
done, He never hesitated to make any
modifications or changes in his-tbloking
according to the needs of the time. If we
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mix some polyester with cotlon, blend it, say
in the proportion of 50:50 it would be more
durable and atiractive also. If that girl who
was working on cotton could get six spindles
of yarn, she would be able to make Rs, 10/-
a day, or Rs, about 300 a ‘month. That will
ke something reasonable. I also demand
that. the looms should be improved in their
functioniog so that one could spin about 20
1025 spindles a day It depends upon the
produce they manufacture every day. They
¢ not wage - earners. According 1o the
guantity they produce they shouid be given
wages, The girl about whom I mentioned
should be able to get Rs, 12/ per day if
she can spin 20 to 25 spindles of yarn The
NMC Charkhas should be made more profit
Cearning  ones. It is not difficult  for the
sientists, The diff culty is with the mill owners
and industrialists, They do not allow this
because it affects the profits going into their
! pockets, It will cut into their -profits. There
e always vested interests which always
aise their voice to plead against the khadi
and village industries. Tiey will try tq kill
in at any cost and people working on Khadi
will find that it is not remunerative. They
yill zive it away. Therefore, we should
1,_: Khadi and village industgies stronger,

into the modern methods of manufactacture
so that the production of Khadi becomes
more remunerative, If we do this with
dedication we will not only remiove poverty
within the span of the next Five Year Plan
BBt we can also remove illiteracy, ¥t vo give
‘this opportunity to those who are- living
below the poverty line, we can easily cajole
hem to learn reading and writing.

~ When we give them an oppcrtunity to
make a living, then they will be happy - to
Jearr, We can appoint some gentleman and
pay him honorarium to teach the uslettered
Jadies and gentleman.  Of course, it should
not be mere writing and reading and having
" an ability to write one’s signatures, but such
" knowledge as to know how to deal and live
o the modern world, Merely reading and
giting will not do. It will be ruinous,
People. with  half knowledge are more
dangerous than those absolutely illiterate.
' The absolutely illiterate is often redeemable,

!gut.the people with haif knowlc_dge are not
' redeemable sometimes. No man is beyond

)

A

‘N
3

CHAITRA 28 1907 (SAKA)

" them.

“and we should also undertake more research -

Demands for Grants 310
(General) 1985-86

redemption, according to Mahatma Gandhi,
except the born delinquents, It is possible
to convert these iliiterates, but it will be very
difficult to convert the people with half
education and half knowledge. They will
be haughty and will have no discipline in
Therefore, with that in view I would
request the hon, Minister, Shri Veerendra
Patil, who is in charge of this portfolio to
think over this matter and recast his pro-
posals in view of the sincere expressions I
have placed before him. With deep agony
in my heart 1 am placing these things beiore
you. If you do not eradicate the poverty

. as early as possible, we will be inviting

revolution either of French type or Russian.
type or Chinese type, lectus not hope it
will happen. let wisdom dawn upon us
before it is too late. Poverty is the greatest
gin in the wotld Wa ars rednancikla for
this poverty. If there is prostitution in this
country, we are responsible ; if there is theft
in this country we are responsible ; if there

- vy Y A tacsae fo et SamdiiEER sars
Qic LULUCLS av (LICYES i Lins countiy we are

tesponsible. Therefore. we have to pay the
penalty for it,  We should now retrace our
steps. I was once in the Government as

Chief Minister, So, I know I am a sinner,
because | aia not strictly follow Gandhi - Ji
and followed somebody else. Therefore,
let us retrace cur steps and let us listen to
what Gandhi Ji asserted in so many aspects
of human life: GANDHI PARNIT
SAMAJWADA, When we say so let us be
true to it. )

One more observation I would like to

‘make. I am getting a new experience in this

House. I often seze people reading written
speeches, I do not think we are having
this practice anywhere. Till so far, I have
not seen any such practice in any Assembly.
or in Parliament. I do not know whether it
is allowed, In fact, I wanted to raise a
point of order about this, but some friends
advised me not to do so, Therefore, I kept
quiet, I would like to know ‘whether in

~ future these things are going to be allowed

‘in this august House ? There is always
some danger in allowing written speeches to
be made on the floor of this august House,
because thoughts may be of somebody else
and the person who reads may be somebody
else.
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With these remarks [ conclude, Thank
you for allowing me to address a few words
in this august House,

[ Translation ]

SHRI MOOL CHAND DAGA (Pali) :
Mazdan Chairman our industrial policy in
Iadia basically continues to be the same.
but some changes are brought about in the
policy from time to time and as a result of
these changes, some results have come before
us.

I am afraia of your ringing the bell,
therefore, first of all, I want to say about
D.1.Cs, and how they functioned, The latest
report about DI Cs ip this,

[English]

This Public Accounts Committee Report
1984 85, It says:

““The main objects of providing this
was to provide under one roof all the
Services and facilities required by entre-
prencurs, This has not been fulfilled.

What are the findings of this Com-
mittee ? They have stated:

¢‘One of the main functiops of the
DICs is to assist the artisans and small
scale units in getting financial assistance
from banks and otber finaucial institu-
tions. For this purpose applications for
institutional finance are to be assessed
and recommended by the DICs through
the Manager (Credit), an officer deputed
by the ‘lead bank’ of the District. The
Committee are surprised 1o find that out
of 79,445 cases recommended by DICs in
11 States/Union Territories during 1978-79
to 1981-82, only 30,035 cases were accorded
sanction by the baoks/financial institu-
tions, In another State, viz, Maharashtra
out of 38,883 cases recommerded by
DICs as many as (2,412 cases were
rejected by the banks whereas in Andhra
Pradesh, out of 10,902 recommended
cases, 4,139 cases were pendmng' """ In
Nagaland, out of 185 cases, only 33
cases were sanctioned by the banks **
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[Tran:lation]

Now, what is the role of D.IC. init?
On the one hand, the people are asked to
take loan, the bank will provide loan, but
on the other, loan is not given to more than
50 per cent people despite the recommenda-
tions of D1 C. They say that they are not
in a position to provide loan and, hence,
will not give loan  This report contains full

detail, Th's report pertains to the year
1984 85, I want 10 quote from this report:
[ English]

““There is regrettably no systematic
arrangements to monitor the functioning
of the units assisted by the DICs. Dur-
ing the tours of the Study Groups of the
Committee the representatives of the
State Governments bad informed the
Committee that while the figures of
small scale industries and units set up
under the DIC programme were available
with them, the number of industries
which were actually functioning were not
known.

[Translation;

They have said that they did pot know
how many of them were functioning. They
know only the number of those which had
been registered.

[English]

This is the answer of the officers, It
says:

“It was also admitted that the
possib:dity of a high percentage of such
indvstries having beén closed down or
becoming sick could not be ruled out,

b3 X X *

¢ The DICs programme calculated
to some extent to de:entralise industrial
planning to suit the endowments and
azeds of such district and to bring about
an inter-disciplinary approach---.”"

Nothing has been done.
[ Trawlation ]

If you go through this report, you wilf
know cverything and you will come to know
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what is the position of the D.I,Cs is, I would
like to quote an example. I also want to
tell you how the Ministry people incur ex-
penditure and aiso the extent of this expen-
-diture.

[English]

In para 3.13 of Ninety-fourth Report of
the Committee on Public Undertakings
(1983-84) on the Ministry of Industry-Depart-
ment of Heavy lndustry, it is stated:

““The Committee find that the expen-
diture in advertisements and publicity
had gone up from Rs, 1.49 croresin
1980-81 to Rs 2.16 crores in 1982-83. The
Committee are not averse to publicity

- that may be warranted on commercial
considerations. It should, however, be
ensured that the expenditure incurred on
publicity really serves the purpose in
view. For instance, big advertisements
about tractors in English Press are of no
use to the farmers who are the main
users of the tractors.”

[ Translation]

Thus, an expenditure amounting from Rs.
2 crores to 2.5 crores is incurred on adver-
tisements alone and that too in the Epglish
language as if all the farmers in our country
will purchase tractors after reading the adver-
tisements in Eoglish. Such is the situation,
In addition to this where do your big officers
of the Industry Ministry go to? They go
on foreign tours. They are enjoying them-
selves well, ]t is said that no other depart-
ment has so much scope for extravagunce on
such a scale. Nobody is there to check it.

The officers of your Industry Ministry
indulge in tall talk, and no one 1s there to
check how money is being misused. We feel
ashamed when we read the report of the
Ministry of Government have invested
Rs. 35,000 crores in these public undertakings
in the country but we do not get even two
per cent retuen from them, whereas it should
have been 11 per cent,

Such is the position of your D.ICs.
that in the cases which they recommend for
loans, the persons are told that they the
loans are not available. This has been re-
flected in the report of the Committees on
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Public Accounts and Public Undertakings
as well.

(English)

Now what are the lessons ? This is the
Report of the Committee on Public Under-
takings:

“The committee were informed that
during the first five years, as many as
47 officers of NS 1.C. went abroad, The
total expenditure incurred by the com-
pany on this account was of the order
of Rs. 1,14,15,423 including Rs, 6,11,349
spent in 1982-83 above, The Committee
wish to stress that the Ministry should
carefully monitor the expenditure oo
foreign tours.”

{Transletion}

These people are spending lakhs of
rupees on foreign tours and they have pro-
vided these officers with opportunities to
make foreign tours,

[ English]

This is the 39th report of the Committee
on Public Underiaking on Bharat Heavy
Electricals Limited.

MR. CHAIRMAN : Hon. Member's

time is up.

SHRI MOOL CHAND DAGA : All
right. You are doing your own duty.

**The report says :

““Jt is a pity that more than 30
years the ITI could not perfect even the
telephone instrument. The latest design
(677) with the Japanese dial though an
improvement over the present design, is
not reportedly free from major defects
associated with the receiver and the
transmitter.,.”

[T:anslation]

Now, even after the lapse of 30 years
there is still mention of development of new
technology. They were repeatedly asked to
develop new technology but they could not
develop it.

o "Exﬁu;:ged as ord;re& by- the Chn'u'
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[English)

““A decision taken in December,
1977 to import know, how for the manu-
facture of telephone is yet to be carried
out.”’

Now it is 1985. This decision was taken
in 1977,

[Transiation,

When will this be implemented ?  Only
you can tell us about it.

Madem, I would like to ask through ycu
what the production cost of the Cement per
bag at present is I think it is not more
than Rs 27. You can counot the runaing
expens, labour expens and transportation
charges. But the same cement is being
sold at Rs, 66 or Re. 67 per bag in the
market and nobody is there to check it, On
the one hand you have increased the prices
of cosl, steel and several otber items. The
prices of all the inplements manufactured bv
Governmenrt are increccing Cement ic pezd
by the commonman and its price is also
increasing  Will the hon., Minister state
the reasons for increasing the prices of
Cement ? He should state in his reply what
is the production cost per bag of cement is
including labour charges trapsportation
charges and other charges and how the price
is fixed at Rs. 67 per bag in the market.
What a house these people have played with
cemert?, In the cement industry Rs. 4000
crores have been Swindled. This has led to
the Sickness of the industry.

At present as many as 28,000 industries
are sick in the country. The hon, Minister
should do something to make them vaible
The factors :esponses for the sickness of the
mills are examined many times and there
after a statement embodyirg the new policy
is made. It is claimed by them that they
have brought about improvementin the field
of industry. Bui [ would like to say that
no improvement has been made, rather the
situaticn has deteriorated.

Surprise checks should be made of the
working of high officers and secretaries.
What are the D I1.C. Centres doing ? What
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had the hon. Minister done ? There were
several industries in Kanpur and some other
areas. He has excluded them and declared
the industries in the remaining areas as sick.
This was a good way out indeed !

I have suggested many times that
industries in the Public Sector should be set
up in the backward areas. You should
provide infrastructures, There and new
industries should be set up only thereafter.
But this is not being done and ihe backward
areas continuous to remain backward, These
arcas are of course, declared *‘No Industry’”
districts but no provision of roads and
transports facilities and consequently these
areas continue o remains has been made
there backward. This is what you are
doing in respect of these districts,

Industries and becoming sick. I have
also fallap sick but I am the least bothered
about bother my own sickness. The subject
under discussion at present is that of
industry.

[Engli.rh]
MR. CHAIRMAN : Please conclude now,

SHR1 MOOL CHAND DAGA :
Members are given 5 minutes each They
capnot even talk about ABC of industry,
This is not epough time. Either you do
justice to them so that they can speak
something about industries or you do not
permit them.

Jt is upto you ; it is well and good.

MR, CHAIRMAN : I have already
given you more than ten minutes.

[ Translatior]

SHRI MOOL CHAND DAGA : The
industry can make progress only when they
are run with a missionary zeal and dedicatiop..

SHRI KAMMODILAL JATAV
(Morena): Mr. Speaker, Sir, I support the
Demards for Grants of the Ministry of
Industry and Company Affairs presented
here,

I woujd like only 10 give some sugges-
tions.
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A pumber of industries have been set
up in the country but there are areas where
there are only a few of them. 1n Madhya
Pradesh there is one industry in Bhilai,
There is a dawry unit in Betul and an
other one in Bhopal.

There are 11 industries spread only 1n
three districts out of 45 districts in Madhya
Pradesh. On the one band a large number
of industries have come up in several States
and districts and on the other several districts
have remained backward. The area of
Morena is 300 sq. kms, but there the in-
dustry-covers only one sqg km. area and as
this industrialist happens to be an outsider,
only the outsiders are provided with employ-
ment there.

There are stone quarries and iron-ore
mines in Morena and it is an ideal place for
setting up of industries. There was a
proposal for setting up of oil refinery in
Morena but it is not konown why thel old
refinery has not been set up there till to
day.

In case po outsider wants to set up an
industry in Morena, then licence may be
given to any industrialist of the Chambal
and Gwalior Divisions of Madhya Pradesh
to set up industries in Morena.

1 would like to make only one sub-
mission. I request the hon. Minister that
an oil refinery may be set up in Morena,

In the end, I express my thanks for
giving me the time to speak,

SHRI HARISH RAWAT (Almora) :
Madam Chairman, we had passed the Indus-
trial Policy Resolution in 1956. It was
envisaged in it that the work of development
of backward areas would be undertaker and
regional imbalance would be removed, But
even after 30 years, when we sec the piogress
made we find that althougb a long period
has elapsed, our Industry Department could
oot succeed in implementing This basic
concept, The example of U. P. can be cited
in this repect. 1n U. P.; only 5 per cent
of the total allocation for industry has been
invested and the shrne of investment in this
state out of the Public Sector investment
mede in this couatry in omly 4 per cent
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when the population of U.P. is one Sixth
of the population of the country and the
number of consumers in U P is the largest,
But no consumer based industry has been
set up there.

I .would like to requst the hion. Minister
that the injustice done to U.P, should be
undone. 1t is not only the question of U.P.
There are several other areas which have
suffered on account of the poliicy of our
Iadustry Department. The Industry Depart-
ment should work as a promoter and under-
take the work of dev:lopment, It should
Keep in mind how to promote the interest
of industry at large.

You carmark one third of the amount
for the development of industrial structure
but you have put a ceiling of Rs. 2 crores
on this. This amount is not of much help
Similarly the *‘“No Industry’ Districts have
been provided. With the least—industry
Subsidy under this head. Therefore, 1 would
like to plead that *“No Industry” District
should be provided with more assistance so
that they may also make progress,

We have declared 250 districts as indus.
trially backward and we have made a com-
mitment to establish basic industries two.
But even after providing several Kinds of
industrial subsidy we fond that the basic
industries in the states have not shown any
profit. So, I would like to request that the
public under akings, specially those which
are under the control of the Industry
Department, should take up the task of
establishing big industries in backward
areas.

I have been making a demand for the last
five years that a un‘t of Hindustan Photo
Film should be established in the hilly areas
of Uttar Pradesh because there the climate
is suitable for such an industry. But, no
action has been taken on it on *one pretext
or the other. No big industry can be set
up there. It we do not establish such an
indnsiry there for which the climate is
suitable and the land is availabi:, then there
would be injustice nuto the people of that
area, We will also not be achieving our
avowed aim.

As many as 30,000 industries have been
declared sick during the last five years or
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more when a sum of Rs, 500 crores belong-
ing to the financial institutions bas sunk 1o
the units, Most of the industries which be-
came sick belong to the priority sector. So
a policy should be formulated to revive then
and that policy should be an effecting one
and should show result.. You should a'so
undertake a nursing programme in respect
of industries and along with it, it is
necessary that the Financial Institutions,
wherever associated with these programmes
should cooperate with them, Of course,
running progammes are undertaken but due
to the non-cooperation of some agency or
the other they have not been successful,
Regarding D. I, Cs, 1 would like to say
that D, 1. Cs. make available raw materials
but they do not get loan from the financial
instition in time. Nor do they get power
connection. It small entrepreneurs survive
and reach the marketing stage, somehow or
the other, they cannot stand competition and
they fail. This is the reason why the small
industries cou'd pot succced even after so
many announcements and the grant of all
types of incentives 1he greatest sutferers in
this are those who are setting up industries for
the first 1ime, encouaged by your announce-
ments, They come forward but ultimately
they suffer tremendously,

Our Government have announced to
grant of Rs. 25,000 to an educated un-
employed person to set up an industry but
this is a very small amount So, in consulta-
tion with the Finance Ministry, this amount
shovld be raised.to atleast Rs, 1 lakh,

The Khadi and Village Industries can
play a significant ro'e in the backward areas
in regard to development and providirg
employment. The blocks is the backward
areas also should be brought under the
Integrated Rural Developmect Programme
which hag been started to provide employ-
ment to forty lakh people. It agriculture
is the backbone industry is the brain. After
agriculture, it is the industry which helps
in the economic development, We talk or
inquirmg about socio-economic change.
Our Industry Ministry is giving new incen-
tives. But the main point is that whatever
jannouncements are made, they should be
mplemented so that its bencfits reach the

people,
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The technology is undergoing great
change. We should also acquire the latest
know-how from other countries but it
should be decided earlier who could be
benefited by it. The big enterepreneurs can:
acquire the know-how from other countries
but it should be wused to increase the
production in the country as well as to raise
the standard of timing of those who are
living in the villages.

There are 19 Public Udertakings under
you. Out of it 8 or 9 are such that a lot of
improvement has beecn made in there., The
management deserves congratulations for it
Sometimes such an atmosphere is created
which the reputation of the undertaking
suffers.

So, an effort should be made to enhance
their reputation, It somewhere the Under-
takings are lacking input or need encou-
ragement then the same should be provided
to them. A time bound Schedule should
be formulated for their so that the Public
Undertakings start earning profit and become
a model for others to follow. The Public
Sector has to go a long way and for that they
have a large scope, There can be large scale
consumption of our engineering goods in
Africa, Asia and other developing countries
of the world. With the effoits of the
officials of the Ministry, the perceptage of
exports has no doubt increased but it requires
to be incrcaced further Iu sular as expurt
carnings are concerned, we expot just Rs.
200 crores worth of goods. Considering our
set-up, I request that there should be a long
term export policy.

With these words, I support the demands
of the Ministry of Industry.

[English]

SHRI K.P. UNNIKRISHNAN (Bada-
gara) : When India began its tryst with des-
tiny, it also began with an epoch-making
approach to the problems of development,
The message and the content of the nationa}
struggle was very clear, that we had not just
envisaped political freedom alone but a basic
and fundamental transformation of our in-
stitutions and society, There was a very
clear vision of society before us. That was
reflected in the constitution, in the institu-
tions that were forged and in the policies
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and pronouncewents of stalwaits of our
freedom struggle and those who took the
reins of power in 1947 like Jawaharlal
Nehru.” The vision of society was spelt out
by Jawaharlal Nehru in this very House and
1 would like to begin with a quote from him,
1 quote:

“The picture I have in mind is
definitely and absolutely a socialistic
picture of society I am not using the
word in a dogmatic sense at all 1 mean
largely that means of production should
be socially owned and controlled for the
benefit of the society as a whole.”

The Constitution that we adopted - if
you look at the Directive Principles or even
as late as 1975 we adopted 1p this House a
changc to the preamble and addcd the word
‘socialism’.  That has been made very clear.
There has been a conscious economic model
that we tried to build up and also a very
clear route to rapid industziaiisation. That
is development of industry and technology
and the process was initiated as reflected in
the Industrial Policy Resolution of 1956 and
the subsequent actions that we took-

There were certain basic assumptions
behind it that India was a rich country but
a poor people There had to be then a
massive assult, a frontal assault on the pro-
blem of poverty and other inequities of the
system and to redress regional imbalances
if this nation is to remain nnited and alco
the primary task and need of acquiring cer-
tain defence capability to safeguard our
ts, ritorial integuiiy. Iiis backdivp
a d vision of emergence of a modern indus-
trial power, though with an ancient civilisa-
tion and a great cultural heritage. There-
fore, if the standard of living of the masses
bad to be raised step by step and then con-
sumption standards stepped up to tolerable
levels, this was possible only by acceptance
of the goal of a self-reliant industrial system
and a policy frame-work implyiog rational,
economic and technological choices, There-
fore, we had to build a capital gcods basc
and also a base for research and develop-
ment and have a policy framework for
import of technology and foreign invest-
ment. *

17.00 hrs,

it e

In addition, having decided on a socia-
listic society, we had to build & regulatory
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framework whether of control of moaopolies
to prevent concentration of income or build-
ing up of a public sector not only as an
instrument of industrial expansiop and diver-
rsification into nationally and socially relevant
areas oft he production. In pursuance of this
goal public sector then was to  acquire
commanding heights of the economy. These
were omr goals then, These goals were not
the eccentric view of a man called Jawahar
Lal Nehru or that of (he dogmatic incorrigi-
bles ot tne Lett, These dictated by objeciive
conditions of our society and levels of
development we found ourselves in and the
peed also to involve masses in economic
development in a positive manner, We had
to make the masses also conscious of their
role and  not merely provide them with
avenu=s of demacratic celf exsrassion tut
means of economic fulfilment,

Now, barring a few who swore in 508

and ‘60s by Swatantra ideology which
Jawahar Lal Nehru said was condemned to

be thrown into the dustbin of history ;
the entire nation accepted these  goals. But
ironmically I regret to say it is this very

Swatonira 1200ieg; wWhich B sought o bLe
revived today whether it be in the Budget
or in the various pronouncements of the
Prime Minister and his colleagues who were
promising us an entry into the 21st century
and to a technological Disneyland and a
managerial paradise. How far  are these
assumptions valid todav ? What is the role
of the public sector today ?

The other day, addressing the tycoons
of the world who had landed here the
Europaen Management Forum of Geneva-my
dear friend and the Minister of Steel, Shri
Vasant Sathe, made many astounding
pronouncements on public  sector. It was
significant that he was not just addressing a
few chief executives of tke public sector
that he had chosen a forum deliberately and
consciouly to tell the world we are ready to
bury the public sector. A sector which had
begun with an investment of Rs, 29 crores
in 1951 and 5 enterprises to Rs, 24,761
crores in 203  epterprises in 1982. Is the
public sector responsible  that it has been
saddled with multitude of objectives  like
providing  necessary infrastructure  of
economic and industrial development to
generate resources for development and to
create employment opportunitics to promote
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distribution of i and wealth, to
balance regional development and to assist
the developmeat of small-scale and ancillary
industries and to promote imports substitu-
tion and exports and save and earn foreign
exchange ?

1 do not want to talk of many a lacunae
in the public sector, managerial inefficiency
of certain units and accidents hike Kudre-
mukh but what is your =attitude to these
goals and objectives when you go about
decrying public sector, Hasn't it undergone
a fundemental change after this government
got into power ? Undoubtedly there must be
qualitative changes in the public sector but
it has become fashionable to condem public
sector outright with a shopkeeper’s mentality
of profit and loss. Can any oane deny in the
overall, the dramatic changes brought about
by public sector in the Indian economic
landscape ? Is the public sector responsible
if coal and power sectors have not per-
formed as they ought to have or if the
Railways could not modernise ? And have
they failed to perform because they are in
the State sector ? s 1t because of......

17,05 hrs,

[SHRI ZAINUL BASHER in the Chair)

serious failures in certain specific sectors or
failure of the  overall sector because it
happens to bz State owned ?. And it has to
meet larger social and national obligations.
Therefore, ! want to know from the Mini-
ster of Industry what is his Government’s
approach to the  role of public sector ? |
demaad a well-considered White Paper on
the social, economic and financial objectives
of the public uadertakings as was done in
the UK a few years ago.

It is rediculous to compare the perfor-
mance of public and private sectors, A
Private sector Unit which operates at a
micro level primarily fulfiles the goals of a
givea corporate management, but largely
supported By financial institutions, it
fuactions in areas of market profitability
and in a sheltered market This will become
clear if you go through the product pattern
of the manufacturing indaustry in Iedia, The
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persistent problem remains one of distortioas
in the demand  pattern or  demand for
industrial goods where 10% of the urban
and 109 ot the rural households éonsume
most of the goods and services. Given the
existing distribution of income and if thero
is no onslaught on this distribution pattern,
can it change only by technological inputs ?
These are s me of the questions that one
has to address onself while promising a
fairy l1and.

Addressing the Indian  Engineering
Exporters on March 22, the Prime Minister
has said categorically that certain industries
must die. I quote his words:

““‘We cannot pretend that all industries
must be carried nto 22nd  century (he
means 218t century); we- must aecept this
fact that some industrics have to be allowed
to die.” :

And he adds :

where we just
ntensive

““There are many areas
cannot continue with  labour
industries.”

Would the Minister for Industry clarify
the thought behind this gem from the Prime
Minister ? Whal are the components of this
strategy ? Please outline  what the labour
intensive industries are or otherwise please
tell us what he waats to allow to die and what
will happen to the people empioyed in these
sectors, 1 am particularly interested to know
what  his attitude is towards textiles,
haodlooms, jute and coir aud cashew
industries of Kerala, 1 would want him to
spell out clearly the policy framework. What
is the magic wander by which ke will change
the structure of these industries ? There are
nearly 50 million unempioyed in the country
today and 50% of them are in  the Live
Resiters of Employment  Exchanges and
thoussnds enter the labour market every
day. What is your strategy to provide them
for means of livelihood ?

The entire regulatory framework of
industry io terms of  licensing or controls
over monopolies and Yestrictive trade
practices or foreign collaboration -are being
systematically assauited upon. The Sachar
Committee went into the  question as late
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a&s 1978 and they turned dows the demand
for raising the assets level of monopolists
beyoand 20  crores of rupees.  There have
been a number of studies made by the
Keserve Bank of India as also the informa-
tion given in this very House and also in the
academic circles that these houses, monopoly
houses are not so. It is not because there are
1500 monopoly units that they had not been
able to grow, According to the statement laid
on the Table of the House the other day, the
assets of Birlas have gone up from Rs. 1432
crores in 180 to Rs 2840  ciores in 1983
and Tatas from Rs. 1539 crores to Rs, 2850
crores in 1983, that is, for the same period,
1 am not suggesting that there is no nced
for any change, The trouble was that
controls were not properly spelt out and
operated through explicit regulations but
by executive fiats  giving a large area of
arbitrariness which stifled  initiatives and
brought a number of bureaucratic controls
which were not necessarily an adjunct of
policy.  Therefore, it is important that the
hon. Minister should spell out these things.

Similarly, autonomy of public enterprises
is important and their 10o1s 01 pruuuLuvily
must te improved. But Their accountability
must also be made clear. There 1is a
fashionable thcught among some public
sector exccutives, that there need be only
overall accountability to Parliament. This
guestion has been gone into, by seveal
committees, from the days of Dr Krishan
Menon. I do not want to go into details.
But I want to say that the scrutiny of the
Committee on Public Underiakings is very
importent. It may be that some of the
question that arc asked in this House may
pot be properly put, or need not be asked
a1 all, But is for Parliament to decide about
the procedural matters and Parliament alone
can decide it. If they think that just because
autonomy is important, there need be no
accountability to Parliament, they are
terribly mistaken.

I must also, before [ conclude, refer to
some inter-related problems of our banking
system. The nationalised banking sector
which is not performing too well, has to be
mpioved and it shouid also be used and
associtad to watch and monitor progress
and report delays and help to fulfil targets,
as is done by GOS Bank in the Soviet
Upion. Unfortunately, our banking system
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follows the British model. It has not even
followed the German or the Japanese mode,
But these banks are in a_ strategic position
in our economy to closely monitor and
iuform the Government in association with
other financial instiutions.

1 can concede the right of this Govern-
ment with a massive manate o bave their
owan policy, But these policies have to be
spelt out clearly and emphatically and they
must be in tune with the larger social goals.
But the way they are going about it is to
build a country for the benefit of twenty
million people with clear-cut and demons-
trable indicators of affluence, so that the
majority continue to wallow in fiith, misery
and squalor, with no hope whatsoever of
escap.uf  the piovaily Lo, Love ase
doubt that this resurrected ghost of
Swatantra ideology inherent in the new
approach would meet the same fate as the
Swatantra Party and be thrown ioto the
dustbin of History. .

[ Translatior]

SHRI JAGDISH AWASTHI (Bilhaur) :
Mr. Chairman, Sir, while supporting. the
demands for grants of the Ministry of
Industry, T want to submit certain things.
It is a matter of happiness that the Central

.Government in consulation with the State

Goverpments have declared certain districts
N CErtdIn Deales as “iNU-fuGusiy Gisiaivis,
In U. P. also certain districts have been
declared as <No-industry’ districts. One
of these districts is Kanpur district which
I represent here. Since the time of its
bifurcation, the Central Government have
declared that they will provide many faci-
lities to Kanpur, In spite of this it has
not made much progress. The commitment
has been fulfilled in respect of only one
unit in the sugar industry at a cost of Rs.
10 crores, I would request the hon. Minister
to ensure that this is not close down due
to any financial difficolties. Also there is
need to set up more industries in Kanpur,
I would submit to the hon. Minister that
the Kaapur city has developed industrially
well, Kanpur rural district has been declared
as a ‘No industry’ district, Unless the
rrivate sector or the public sector establishes
industries there, it will remsin a No-indus-
try’ district on paper only and will not
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echcieve any benefit of having been declared
as a ‘No-industry’ District. A rule should
be framed for the - Kanpur city and other
big cities no licence will be issued for those
industries whether in the public sector or
the private sector, which have already been
developed. R isa matter of regret that
last year in Kanpur M/s Lohia Machines
were issued an industrial licence for which
the company owners collected R. 95 crores
from the people. Had the some industrial
licence been given for the Kanpur rural
district it would definetely have provided
jobs to thousands of people and the Kanpur
rural district would have marched forward
‘in industrialisation,

The hon, Minister, has good relations
with Kanpur and fortunately he is sitting
here at present I would request him that
he should pay attention to Kanpur and take
suitable measures to see that we are bene-
fited.

No industry can be set up in India un-
less power and land are arranged for it.
As you know, usally there is power shortage
in our couatry. It is affecting our indusrties
very much. I request that the Goven-
ment should arrange for unintcrupted supply
of this power to the industries. Along with,
land shoud this, also be provided at reason-
able rates. A few months back the Uttar
Pradesh Government had issued an order
that if any industrialist wamted to buy any
barren land of any Gram Sabha for setting
up any industry he would have to pay
double the market rates Now, because
of exorbitant rates no industry small or
big is being set up, I would request the
hon. Minister that he should write to the
State Government at his own level to with-
draw that oder immediately because it is
against your policy.

The self-employment scheme was also
being discussed here. I do not want to
dwell much on it except to say that the
peopie who want to start their owa small
business have to make several rounds to
the offices, district industry centres etc.
You are all aware of how they have to
face corrupt practices; they become victims
of favouritism,
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Our banks do not give loans on the
recommendation of tbe industrial centres,
1 would like to give a suggestion. Commit-
tees may be set up every where in the
country taking parliamentry constituency
as the base and not a district as the base.
The local M P. should be appointed as
the Chairman and ali ML A’s should be
members of such a committee, Beside,
bank officers and other officers can also
be included in it, This committee should
consider all the applications and make its
recommendations and then loan may be
given to those in whose favour the recom-
mendation bas been made, If such a
policy is followed, 1 hope there will be
much improvement in the behaviour of
bank officers and others and you will
also succeed in your mission,

Just pow, 1 was going through the
Annual Report, There are 17 industries
in the public sector in our region,
Eleven of them are running 1n loss. I have
got some information about TEFCO at
Kanpur. It has been running in loss since
it has been taken over. I read its Anoual
Report, It has clearly been written in it
that it should suffer a loss of about Rs. 7
crores in the ensuring year, Public money
worth Rs. 3500 crore has been invested in
the public sector undertakings whereas in
the private sector much loss investment
has been made. What are the reasons why
the private sector does not encur any loss
whereas the public sector always runs in
loss ? The time has come when our govern-
ment shou!d consider this matter seriously.
We ate committed to where in socialism and
we have followed the industrial policy
adopted by Pt, Jawahar Lal Nehru, but the
public sector has not been functioning the
every it should have been. But we are véry
much disappointed to see their condition.
The hon'ble Member Shri Daga has
described the'r condition as very grave,
1 would also like to say that thec manage-
ment and other officers of the public sector
undertakings do not have full knowledge
of runan'ng them and this is the reason for
loss being incurred by them. 1 would like to
suggest that a separate All India Business
Management Service should be introduced
and all officers should be imparied suitable
training in it so that after getting training
they may be able to run them efficiently,
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In addition, I would like to say some-
thing about Khadi and Goram Udyog
Commission. The Commission was made
an anpouncement about cottage and small
scale industries in our area, but some state
governments includidg Uttar Pradesh have
not recognised some as cottage industries.
Thus, these industrics are deprived of maay
facilities. I $ubmit that Government should
issue instructions for giving suitable con-
cession in taxes to these small scale and
cottage industries.

In the end I would like to submit that
the hon. Minister tnay keep a!l the sugges-
tions given by me in mind and take suitable
decisions on them. With there words I
support the Demands for Graats in respect
of the Ministry of Industry and Company
Affairs.

[Engli: k]

SHRI N. DENNIS (Nagercoll) : The
base of our industrial policy is the lndus-
trial Pojicy Resolution of 1956 and it was laid
down in econsonance with the socio-conomic
policies of our country. But the pattern of
developing the role of public sector and
private sector and also the small scale and
so on are clearly explained in the Industrial
Policy Resolution of 1955, About one half
of the people of the country live below the
poverty line. They have no purchasing
power and industrial growth would alone
gonerate  employment opportunities to
improve their purchasing power and thereby
the market will improve and they can
promote the industry also, So, for tackling
the poverty industrial development is very
essential.

There is a record agricultural production
in, our country and that should enable us to
provide an incentive for investment and that
would accelerate the industrial production.
Several progressives measure are taken on the
basis of the Industrial Policy Resolution of
1956 and as a result of these progressive
measures out couatry in a sense has become
industrial ; the produetion has increased
five times since independence and our couatry
has become —it has emerged as—the tenth
Country to rank io the sphere of industrial
production,
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In the annual report is stated that im
all the sectors there is improvement, In all
the sectors infrastructure is being built up
industries both major and minor are improv-
mg, and there is all round improvement. In
the first and the Second Five Year Plans the
policy was to substitute imports and now
the stress is that there should be more export
industries. Various suggestions have been
made that industrial development should
be export oriented, employment oriented,
agriculture oriented and village oriented,
and rural oriented and valid approaches have
been made from different angles. The
socic-economic life and activities of the
people of this vast country and its appro-
aches have to be taken into consideration
while formulating the policies and pro-
grammes,

Referring to our industrial performance
and achievement, we should not be com-
placent or ocntent with our achievements.
Our couniry has been the third in the nomber
of trained scientists and technologists and it
has the capacity of the third largest technolo-
gical workforce and we are ranking only
tenth in industrial production. Our intention
is to bring down the number of persons who
are engaged in agriculture and to bring them
to industry, But we are not yet in & position
to bring down that number. Our scientists
and technologists are knocking at the doors
of foreign countries for jobs and they are
doing well in foreign countries and are
acquitting themselves with highcredit,

Labour is comparatively cheaper in our
country than in the developed cuntries of the
world. We have raw materials and we have
also other resources. Only thing is, we
have to haroess this manpower and the
resources and utilise them to the proper
extent.

One of the main restraints on our
industrial growth is that of high cost
economy. Most of the materials we produce
are not within the reach of the common
man. We are also not in a position to
compete with the outside market, In the
industrial sector interest rate is very high,
Bétause in foreign countries like Japan,
Taiwan the interest rate is very low, there
is a possibility for industrial promotion.
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Another reason for high cost economy
is that there is procedural delay in starting
an industry or a project. It takes a long time
This delay results in cost- cost escalation.
Since the project costs more, its products
also cost more. The result is that the demand
gets suppressed and this leads to idle
capacity,

Regarding backward aress, the intention
of the Government is 1o remove regiooal
imbalances. But it is not so far truly wrans-
lated into action, Even within the State
there are imbalances. Of course mathematical
precision cannot be achieved, but the
Government has to come forward for
removal of the regional imbalances.

The policy of the Gaverpment is for
dispersal of industries away from the metro-
politan towns and cities In spite of that
there is concentration 1n metropo itan towns
and cities. Mere classificat:on of districts
as industrially backward districts will not
help. There will have to be efforts to
provide nfrastructural facthittes 1 the
industrially backward districts, In the
Report it is stated that one third of assis-
taace lour providing infrastructural facilities is
given by the Centre, but this has to be ex-
tended to all the A, B, C and D categories
df bakward States.

Regarding ibe criteria for districts as
backward, Taluks and blocks should be made
as the basis, The criteria had been fixed
as early as'1969, So, the critzria has to be
chapged. There is a long-standiog demand
for this from several places.

{Transiation]

SHRI NARESH CHANDRA CHATUR-
VEDI (Kanpur) : Mr Chairman, Sir, vhile
supporting the Demands for Granis in
respect of the Ministry of Industry, I would
jike to say something. Kanpur was consi-
dered thc biggest industrial town of North
India., Once Kaopur used to come next to
Ahmedabad in so far as the textile industry
is concerned.

After  independence, the  Central
Government’s policy has undergone some
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changes and there were, of course, welcome
changes. Our Government’s policy was to
take over those industries in which the
production was less or where the workers
were being exploit. At that time, 126
textile mills were nationalised. These
included some mills of Kanpur also, 1 find
that these mills have become almost sick
again. J.K. Rayon and J.K. Manufacturers
have been lying closed for the last three
years and 8 ycars respectively. Nothing
has been done to recopen them. The N.T C,
Mills bave been running a loss for the last
several years. Every mill is incurriog loss
to the time of crores of rupees in this way
the amount paid by the poor people of the
country in the form of taxes is going waste.
Those who are entrusted with the job of
managing the NTC Mills, have no experience
whatsoever to run them. The Administrative
Services personnel are considered expects
in every field I would like to make it clear
that. This is the biggest mistake. Today
the Administrative Services personnel are
entrusted with the job of running the textile
mills. What to say of any ®chnical
kuuwiedge aboui iherc 1niils, tnese personnet
have even the basic knowledge of the job
assigned to them. In the circumstance,
these mills are sure to run at a loss.

I would like to draw your attention
towards one thing more in respect of textile
mitls Each textile mill purchases 110 to 200
bales of cotton. I have not seen so much
corruption as is prevailing in the NTC mills.
This is my own experience and 1 would
like to state that thesc industries cannot
be saved if corruption is not checked, The
leather industry has definitely prospered in
Kanpur, but for unknown recasons the
export office located there has been
shifted to Madras whereas even today 60 to
70 per cent of the leather work is executed
in Kanpur and leather goods are exported
in huge quantity from there. Only the
Minisiry knows the reasons for shifting that
office to Madras.

So far as sugar mills are concerned.
all the sugar mills in Uttar Pradesh are
Iy.ng sick. Similarly, steel rolling mills
are also sick. 1f the Mipistry of Industry
do not look into their affairs seriously, these
sick milis canpot be. set right, My first
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request to you is that the management of
these mills should at least not be handed
over to such pecople as do not have any
knowledge about it,

My able friend Jagdish Awasthiji had
made a speech here just now in which he
tad referred to two parts of District Kanpur
urban and rural, and hed said that the
urban area should not be developed any
more now and no new licences should be
issued for the cily area and licences should
be issued only for the rural area. This is
not proper. I have no objection if the
industrial development of Kanpur rural
district takes place, I would like to submit
only that in spite of the bifurcation of
Kanpur into two districts. Shri Awasthi
is still living in Kanpur city and his plea
that industrial development of Kanpur
city should be stopped is not proper.
Improvements should be brought about in
sick mills and these mills should be developed
further, The industries big or small meant
for the rural area must be sanctioned for
that area itself,

I would like to make one more sub-
mission that if the management of the closed
mills wants to undertake some diversification
10 those miils the Central Government
should allow them to do so.

Secondly, Swadeshi mills is in an uncertam
position and is being run after granting
extension for six months duration each time,
The mill should be taken over completely
by government so that it could be run 1n
the interest of the workers as well as the
nation, Similarly TAFCO, was Once the
biggest leather factory of its kind in Asia,
but now its  condition has deteriated too
much, If it is handed over to the Ministry
of Defence, it could be run properly. Simi-
larly, if NTC is finding any difficulty in
running the Swadeshi mill, it may also be
handed over to the Ministry of Defence so
that it could be run properly and dcvelgped
by them further,

With there words I support the Demands
for Grants of the Ministry,

SHRI VISHNU MODI (Ajmer) : Mr.
‘Chairman, Sir, I rise to support the Demands
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for Grants of the Ministry of Jadustry and
through you. 1 would like to draw the atten-
tion of the hon. Minister towards certain
issues. We had expected that a Minister like,
Patilji would refer to the Industrial Policy
and would implement the recommendations
of the Sivaraman Committee in respect of
categorisation and the formulation of the
new policy so that equality and uniformity
could be brought about in the country.
But perhaps he was more busy in the
Ministry of Chemicals and Fertilisers and
could not devote time to this issue and that
1s why no charge has been made in the
policy and the same policy is being followed.

I would like to draw the attention of
the hon, Minister to the fact that certain
districts were earmarked for the setting up
of industries. You would have made studies
in this regard and complete information in
this regard would have been obtained.
But, Sir, the political decision seem to have
affected the categorisation of districts in
the categories of ‘A’ ‘B’ and ‘C’. I would
like to draw your attention towards
Rajasthan. In Rajasthan, the district of
Jaisalmer, Sirohi, Churu etc. bave been kept
in ‘A’ category, whereas Bhilwara and
Udaipur districts which are well developed
districts have been kept in category, 'B’
and all the remaining districts have been
keptin category *C’, I would like to refer
to my own district. District Ajmer is a
very backward district from 1he industrial
point of view and it borders the District
Bhilwara where canceniration of industrics
is going on. You have fixed a limit of
(wo crores of rupees even if there isa
difference of only one Kilometre. Also
you are unmindful of the accountability
of the clected representation of the area to
the people, You have formulated a policy
under which the district have been consi-
dered as one unit, I would like to request
you that the recommendation of the
Sivaraman C ittee should be pted,
and uniformity should be brought about
throughout the country, I do not think the
present categorisation of districts would
lead us to any progress. The recommenda-
tions of the Sivaraman Committee shou'd
be implemsented. If you could expert the old
policy by one year at least the recommenda-
tions of the State Governments about




335 S Re : C !
in Ahmedabad

{ Shri Vishnu Modi ]

districts should also be taken into consi-
deration-particularly in view of the financial
limit you have fixed, while Jhalawar, Tonk
Ajmer -and Sikdr districts which should be
in category <B’, have been kept in category
«C’, The hon, Minister should took into
this matter.

The cement corporation of India had
plaoned to set up a huge cement plant in
Bundi, but it is not known why this factory
has not been established so far, Mining
lease has been given to them and despite
that no significant progress has been made
Now if you consider the entire Ajher district
as one single unit, the coocentration of
industries would be at one place only, It
would be better if you consider Block or sub-
division as one unit. I would like to request
you once again that district should not be
considered as unit It would be better if
you accept the recommendation of ihe
Sivaraman Committee 30 that uniformity
could be brought about in the country,

With these word, T sppport the demands
for grants of the Ministry of Industry.

17.38 irs.
(English)

SHRI SANAT KUMAR MANDAL
(Joypagar) : Mr, Chairman, I am thapkful
to you for giving me an opportunity to
speak on the Demands for Grants under the
control of the Ministry of Industry and
Company Affaurs Mr, Chairman, the
most distinguishing feature of the present
Budget is that it is a radical departure from
the fiscal and budgetary policies pursued
from the Five Five-Year Plan period. We
inherited not only an undeveloped economic
and industrial stiucture but also a lop-sided
one, The task of our planners was, there-
fore, not only to develop the econoray, both
ipdustrial and agriculiural, but also to
rectify the lop-sidedness, They, therefore,
undertook the task of building the basic
structure of the economy. That is how, the
public sector came to be born, The indus-
trial houses then had meither the resources,
nor the competence nor the will to build up
the basic structure. Undoubtedly, the
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Indian capitalist class had immensely bene-
fited whan the Public Sector was born and
developed. o The entire ration from the
poorest to the richest section contr.. uted for
the development of Public Sector by paying
various taxes and duties, None was
exempted, But the most gainer from the
birth of Public Sector was the Private Sector,
that is, the Indian capitalist class,

To mop up finances for the public sector
direct and indirect taxes were progressively
increased. And finally the financial institu-
tions where the nation’s money is deposited,

that is, the Banks and the Insurance
Companies, were nationaised and CDS
introduced Simultanously, the policy of

import substitution was pursued. This policy
not only saved foreign exchange but also
helped development technology was a Part
and Parcel of it,

The Budget under consideration very
ciearly bids good-bye to those policies.
Direct taxes have been reduced in the pame
of preventing generation of black money and
simultaneously indirect taxes bave beenr
enhanced, The first gives relief to the
indusirial and business magnates while the
second exploits the whole nation for the
benefit of the exploiting classes.

At the first sight of the Budget pro-
pcsals, it may seem that the economy has
arrived at the stoge of self-sustaining growth.
This nation is falsified if we examine the
Import-Export policy recepily announced,
The pew import policy has placed not less
than 20} items of industrial machinery on
the Open General Licence, This firstly
indicates that we arc as yet far behind
self-sustaining economy. Secondly, this is
a wholesale attack on the public sector itself,
Nobody can deny that under the present
fiscal and credit 1egime in the couatry, the
unrestricted import of capilal goods will do
immense damage not only to the heavy and
medium engineering enterptises in the Public
Sector but also to some entreprencurs in the
Private Secfor itself,

MR. CHAIRMAN : The hon, Member’s
time is up.

SHR! SANAT KUMAR MANDAL :
A few minutes more,
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MR. CHAIRMAN : You have already
taken up your ume, Please tcy to
coanclude.

SHRI SANAT KUMAR MANDAL :
Thirdly, it will allow Penctration of foreign
capital in wvital sectors of the economy.
This last point s substianiated by the
cordial invitation to foreiga capital by the
Prime Munister recently.

MR, CHAIRMAN :
now.

Please conclude

SHRI SANAT KUMAR MANDAL :
The new Import-Export Policy along with
open-arm invitation to foreign capital will
only strengthen the stranglehold of the
Indian monopolists and their foreign
counterparts, This is unashamszd reversal
of policies up till now pursued.

MR, CHAIRMAN :
the next Member.

1 am going to call

SHRI SANAT KUMAR MANDAL :
Only a few words about sick industrial
units and closed units. Oane of the Primary
tasks of the Government is to feed its
people For that purpose, every able-bodied
man must have gainful employment. Any
national economic policy must ensure that
nobody remains unemployed

MR, CHAIRMAN : Please take your
seat. I am calling the next Member. Shri
Ram Prakash. What you are reading is
not gorng on record.

SHRI SANAT KUMAR MANDAL :
According to the Reserve Bank of India
Bulletin...... *

MR. CHAIRMAN : You
enough time.
you have said

have taken
Whatever you had to say
Shri Ram Prakash,

[Transiation;

SHRI RAM PRAKASH (Ambala):
Mr, Chairman, Sir, many hon. Members
have spoken here and some of them have

*Not recorded,
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even indulged in ebetoric but I want to sub-
mit that as our Prime Minister has declared
that we shall remove poverty from this
country forever, we have to ponder over
how this poverty will be removed,

Our life and livelihood depends on two
things——agrciculture and industry. The pressure
on land has increased to such an extent that
it is not able to withstand further pres-
sure and there 1s no scope. Therefore,
we are left with industry only and we have
to cosider how we can elevate the poor with
the help of industry and how we can provide
them with employment., 50 per cent popu-
lation of our country is living below the
poverty line. We have to provide them with
employment and Government have to think
how that employrent can be provided. We
talk here of graduates and providing loans
to them How can a poor man having no
money set up an industry ? He can set up
an industry only with loans, The question
of ‘One-Window-Service, was discussed here.
This has been 1ntroduced in the districts, 1
want to ask the hon. Minister, through you,
Sir, whether -One-Window-Service’ is func-
toning in this country or not ? Other wise
how can you provide employment to the
poor ? You will hav to make arrangement
for that and have a suggestion in this regard
that you will have to take work from all
District Industries Officers or other District
Officials with strictness. If they do not
help the poor. They should be suspended
or dismissed,

I also want to tell you that the poor
people working in the industries today are
not paid their full wages and they do not
have other employment. No poor man gets
justice today and he is very much oppressed,
To provide them with jobs is your responsi-
bility.

You just have in view the programmes
started Mahatma Gandhi Mabatma Gandhi
was a world-renowned saint, He introduced
the scheme of ‘Khadi Grammodyog' so that
the poor people in the country could get
employment and they wmight not live in
destitution. That is why he started this
programme and it included weaving of
Khadi, leather work etc. But, today, the
entire Kh adi-grammodyog work has been
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usurped by others. For example, shoe-
making is with the Tatas and similarly, other
items such as wood and steet goods are
being manufactured by the big industrialists
in their factories. Earlier, cloth wesaving
used to be done by the weaver, but now the
milis have taken over this work  Thus,
nothing has been left for a poor man to do.
1 want to submit to you that unless you
take work from there officers with strict-
Dess, you cannot manage it The officers
have sold themselves to the mill owaners and
factory owners and they do nothing for the
poor. You will have to be strict.

I come from Ambala district and Ambala
has a border with Himachal Pradesh.
Himachal Pradesh has been declared a
backward State, although my area, my
constituency is also very poor and backward.
There is a ptace there through which the
river Markanda passes.

There is a place named ¢‘Kala Aam’
there and there are 12 to 13 factories half
a kilometre away from that place. poisonous
effluents from these factories flow iato this
river, If cattle drink this water, they will
be dead and if a person drinks it he will
also meet the same fate.  Therefore you
should issue instructions to the pollution
board to ensure that these effluents do not
flow into the river, <o that the lives of the
cattle and the men could be saved.

MR. CHAIRMAN : You conclude now,
You tell the points left with you to the hon.
Minister, Dr. P. Vallal Peruman,

SHRI RAM PRAKASH : Mr, Chair-
man, Sir.......

MR, CHAIRMAN :
on record.

Nothing will go

SHRI RAM PRAKASH :**
[English}

DR, P, VALLAL PERUMAN (Chidam-
baram) : Sir, I rise to say a few words on
the Demands for Grants of the Ministry of
Industry and Company Affairs for 1985-86,

**Not recorded,
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We can really be proud of our progress
in industrialising the country. As agriculture
and its allied avocations canoot absorb the
growing unemployed people in  the country,
it is imperative that we give constant atten-
tion to the growth of cottage industries in
rural  arcas and small scale industrics
in urban areas We have the Khadi and
Village Industries Commission and the
National Small Incdustries Corporation
comm:tted to the achievement of rural and
urbag dustrialisation Here 1 would say
that the KVIC lacks in modern marketing
techniques. It is also to be borne in mind
that the KVIC is to formulate rural indus-
trial schernes and to ensure its implementa-
uon, Presently the KVIC has burnt its
fingers in the establishment of tiny match
units and in marketing the match boxes
piroduced by them I know that the KVIC
is burdened with blocks of match boxes
worth Rs 6 or 7 crores Th:s is due to the
absence of marketing potential in the

KVIC. 1 take this opportunity to suggest
that there should be a separate marketing
organisation for the products of coitage

industries,

I am afraid the National Small Indus-
tries Corporation is no better in this regard,
The NSIC is to  receive Rs, 19,17 crores
from the small industries financed by them,
There is no coordination within  the
organisation, The industries which owe
money to the NSIC have become sick.

1t will be wise to split the NSIC into
two wings : one, to service the small scale
units ; and the other, to extend financial
assistance,

I am suie that the hon. Minister of
Indusiry will look into this and do the
needful to ensure the  survival of  small
industnies.

17.56 hrs,
[MR. SPEAKER in the Chair]
More than the attention to be given to

industrial development, the Ceatre should
exert itself in tackling the growing industrial
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sickness, There are 461 large industrial under-
takings and about 60,000 smali scale units
which are reported to be sick, I am sorry
to say that the private sector has not played
fair with the Government’s commitment to
protzsct the labour force has probably
contributed to  industrial  sickness. The
Government should  make it categorically
clear that natronalisation of sick industrial
units is not going to the panacea for all the
industrial ailmeni, The Goveroment should
initiate punitive steps against the erring
management. The management  cxecutives
should be squarely held responsible and
they should be subjected to confiscation of
personal property and assets for their

glig and misma ent  of the
industry. The representatives of the public
sector financial institutions which have
given financial assistance to the industries
should also be taken to task for not exerting
their authority in the Board of Management
of such industrics ; you know Sir, they are
nominee-Directors on the Board of Manage-
ment to protect the iatecests of the public
sector financial instituiions,

The 1985-80 Central Budget and the
recently announced Export-Import policy
should prove a manna from heaven for the
industries, They have to vindicate the faith
and honour reposed in them by our dyna-
mic Prime Minister and our pragmatic
Commerce Minister. If they misuse the
opportunities given to them  for sustained
industrial growth, then they should not be
spared from any unpalatable action,

Similarly, the Government have made
the Monopolies and Restrictive Trade
Practices Act i u The poly
concerns with assets upto Rs. 100 crores are
out of the purview of the MRTP  Act.
There are oniy 60 industrial houses being
governed by the MRTP Act, This again
show the Centre’s  genuine concern  for
industrial sickness and exhibits its unshaka-
ble faith in the inpate patriotism of the
captains of our industry. | have every hope
that our industrialists will place the nation
above all their own inclinations and ensure
an industrial  explosion at the earliest, If
they play foul, then they will be the victims
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of their own folly, Our hon. Prime Minister
is guided by the age old saying, “Trust
begets trust.” I want that our industrialists
trust him 10 do good to  the nation, They
should ensure that  industrial sickness is
averted at any cost.

When we expect the private sector
industry to  work on the right track and
deliver the goods, we should ensure that
our public sector units also work efficiently
and profitably. In fact the puoblic sector
units should be the beas on light for cthers.
There are 17 public sector enterprises under
the coatrol of the Department of Industrial
Development. of which 14 are manufacturing
units and the three are consultancy or
promotional units. Unfortunately, the three
units of Hindustan Paper Corporation have
incurred a total loss of Rs. 30 crores in
1983-:4, In 1984-85 aiso they are likely to
incur losses. I have just given the example
of Hindustan Paper Corporation to show
that all is not well with our public sector
units,

1 want that the Ministry should exert
greater effort to manage the public sector
nnits profitably. The defaulting management
responsible for the inept handling of the
affairs must be brought to book without any
extraneous considerations.

With these few words, 1 support the
Demands for Grants of the Ministry of
Industry and Company Affairs,

SHRI PRIYA RANJAN DAS MUNSI
(Howrah) : I rise to support the Demands
for Grants of the Ministry of Industry and
Company Affairs.

Sir, 1 hope that the policy which has
now been formulated will further reveal the
actual wisdom of Nehru's vision and
Indiraji’'s mission as far as industrial develop-
ment is concerned. ...

MR, SPEARER : You
tomorrow,

can continue
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DISCUSSION RE INTERFERENCE IN

INDIS’S INTERNAL AFFAIRS BY

U, S CONGRESS'S HUMAN RIGHTS

CAUCUS WHICH HELD BRIEFING

IN U.S, CONGRESS ANNEXE ON

THE SO-CALLED HUMAN RIGHTS
ISSUE IN PUNJAB

[English]

MR. SPEAKER : Now. we have a
discussion under Rule 193. Mr. Saifuddin
Chowdhury......

SHRI SAIFUDDIN CHOWDHURY
(Katwa) : As we have always done in the
past, today too we stand as one on the
singular issue of safeguarding the honour and
dignity of our country. The whole House
and the people of our country unequivocally
condemn today the flagrant interference in
our country’s internal affairs by the so-
called human rights Internet under the
behest of US Congress’s human rights
caucus.

I congratulate our people in the Indian
Embassy in USA who refused to appear in
the briefing and sent a strong note condemn-
ing the event, The bricfing organised by
the said agencies held in the US Congress
annexe, was conducted as they said, on the
human rights and Sikh situation in India.
This aetually became a platform to spread
anti-India feelings with the vociferous
participation of extremist Khalistani leaders
like Ganga Singh Dhillon and Jagjit Singh
Chauhan, And this was a prelude to a full-
fledged hearing by the US Congress Com-
mittee on humn rights.

The whole couatry has been outraged at
this briefing on a subject which is exclasively
India’s internal matter that has been sought
to be internationalised by wested interests
with'a pernicious motive. What business does
the caucus of the US Congress on human
rights have to take part in organising a hear-
ing ob the situation in India ? This reflects a
particular state of mind of the organisers
which runs in conformity with the mind of
the ruling clique of USA who not only do not
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provent such people from engaging in anti-
India activitics but also actively cooperate with
them. They think that they are the mentors
and protectors of human rights all over the
world. This is the clear expression of an
Imperialist mind which wants to dictate to
the countries of the world on their internal
affairs and policies

It is sickening and heart rending that
these people and the Jeaders of that country
dare 1o talk of bhunan mghts when thenr
hands are stuewn with biood of men and
women wbo fight for their inalienable human
rights  What is their record about buman
rights 2 The ruling cligue of USA stwand
today as the biggest molester of human rights
both 1n their own country and in other
countries of the world. Even in Pupjab
among many culprits, exterpally US agencies
are one who are responsible for the grim
detericration of the situation there. Where
had those advocates of ‘human rights been
when extremists were killing people abun-
dantly >  Why did ot they persuade them
to stop it 7 What is happening in South
Africa ? What is happening in Central
America ? What is happening in Sri
Lanka ?

In country after country worst kind of
suppression of human rights is going on
and US rulers are actively aiding and abetting
these suppressions. In South Africa violent
denials of human rights are being perpetrated
through aparthied policies by the racist
regime and US is actively collaborating with
them. On March 21 this year when people
were mobiirsed in Langa in Eastern Cape to
commemorate the death of 69 people in
Sharpville police firing 25 years ago they
were brutally fired upon and 21 blacks were
killed. The great champion of human rights
Mr. Reagun did pot find any fault with
these killings. He attempted to justify the
police action.

The UN Special Cpmmittee against apar-
theid condemned the USA for this. Its
Chairman. Mr. Joseph Garba said on
Reagan’s Comments **I must express my
distress and pain to the highest level in the
USA. The Police in South Africa are
described as being on the side of law and
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-order as if there is any law and order io
South Africa, They speak of the rioting of
the indigenous majority and forget the
original and continuing violence and racism
of the State and Police™,

Sir, tomorrow NAM Ministerial Con-
ference is being held in New Delhi on the
question of independence of Nammbia. Who
is behind the destruction of human rights
and not allowing them to have their indepen-
dence ? Who are behind this ? It is the
United States of America and their colla-
borators, South Africa. What is happening
in Nicaragua ? There, a2 lawful government
has been formed after last November elections.
This clection was observed by 400 observers
from 40 countries. They certified about the
fairness of the election. Still the USA 1s
trying to subvert the independence of Nicar-
agua through its mercenaries being seot from
Honduras and Costa Rica, They are killing
the people mercilessly. Now, what has the
US President to say about the counter
revolationery contras, who are leading the
massacre in Nicaragua President Reagan
said *“they are fore-fathers”, T do not know
how it is so,

The US health organisation has prepared
a report on the activities of the Contra’s in
Nicaragua, Dr. David Siegal, Co-author of
the report said ‘it is rather incredible that
President Reagan would refer to the Contras’
as fighters or as the moral equivalent of our
fore-fathers’. This is what he had to say
about the counter revolutionaries and who
are killing the people and subverting the
independence of that country ?

President Regan was asked if he was call-
ing for the overthrow of Sandinista regim=,
Reagan answered ‘‘oot, at the present, if they
would turn and say-all right or they would say
‘nucle”. This is where we become circum-
spective when we hear in our country about
persopal equation with the ‘uncle’, 1 am not
citing here instances cf suppression of human
rights of the past, in Vietnam or Kampuchea
or in Iran during Shah’s rule.

Even now what is happening in Chile. in
Grenada and elsewhere where the US has its
presence 7 What about the Palestinians ?
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What about removing the Israelies from the
occupied areas ; and giving the Falestimians
theirr human right to homeland ? It is quite
strange that these master defenders of
human rights do not talk about human
rights in Sri Lanka where Tamils are but-
chered, What about Pakistap ? Theyv are
not talking anything about Pakistan, 1 have
said about this some time ago. What 1s the
condition of blacks in their own country ?
Basically apartheid policy is being pursued
there. A kind of apartheid is being pursued
in America. What is happening in Puerto
Rica ? Jt has bezen virtually colonised.
What about the rights of those people ?
What is happening to the American Indians ?
Their leader Dennis Banks is facing severe
persecution for having ied a demonstration
against the racist behaviour of the Police.
Now, if they claim that they are the mentors
and protectors of demecracy first they have
to practise it at home and thev must cxa-
mine their own records first.

Now, Sir, we do not take it as an isolated
incident. It is a reflection of a bigger con-
spiracy that has been going on against our
couatry over the years. That is why we are
very much alarmed about this. It is also
quite strange that when we are having this
meeting about the independence of a country
which has been subjugated by the USA and
its associates that they have to do that kind
of a thing., You will remember Sir when
the Nellie massacre took place, we were
having the Delhi Noob-aligned Meet. It is
all correlated. Now, we have to thiak about
it.  They are very much out to disintegrate
and destroy our country and this is just a
reflection and nothing new. The US rulers
are continuously advocating the idea of
disintegrating India. This is what Nixon
had visurlised in his book. "The Leaders’
that the direction of the events in India is
not one of remaining unified, but otherwise.

This is what Mrs. Krikpatric has to say
when she was n United Nations and T
quote—<There is a noticeable growth of
separatist movement to the extent that there
is a real possibility of the Balkanisation of
India, which would destroy its influence in
the Third World and elsewhere.”” This is
what she has to say about Balkacisation of
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India. This is their attitude and that is why
we condemn it, and we have been telling this
over the years. They are very much conspir-
ing agzinst the independence, against the
unity and integrity of our country.

Now, I wart to remind the House about
what our late Prime Mioister had to say
when she gave an interview to ¢‘Sunday
Times’ London, which came in the ‘Indian
Experess’ of 11th June 1984 also, She said
““Forces of destabilisation and possibly a
foreign hand were at work in Pupjab. There
is some method in the whole thing. It bas
just not been a series of isolated events.”’
This d and identified power is
trying to destabilise our country. Their
attempts are manifold. Not only are they
i ing the ionists, giving them
sanctuary in their country and bhelping them,
and arming Pakistan, but otherwise also they
are having spying activities in our country.
We all know about this, 1 want to quote
another passage from the °‘Memoirs’ of
Nixon, It was during the 1971 War when
they ordered their Fleet to move to Bay of
Bengal from Vietnam, He says- ““Through
intelligence service, we learnt that at a
meeting of the Indian Cabinet, Mrs. Gandhi
had led a discussion of plans to expand the
war on the Western Front and to invade
West Pakistan.,”” I do not know whether
it is true or not, But the point to be
noted is that they could spy over a Cabinet
meeting too. They could go to such an
extent, This is really very alarming aod
during the Foreign Affairs Debate also, I
referred to it. In this subcontinent. in
our country, in Pakistan and in Bangiadesh,
the U, S, Ambassadors arec known C 1. A.
agents. It is for the Goveroment to
ascertain the facts. What does this signify ?
We have in understand the problem posed
to our country’s securily and integrity and it
is in this respect that we’unequivocally condc=
mn the incident. No doubt, we have differeat
preceptions about how things developed in
Punjab and how it could have been solved
much before. 1t is said in the briefing that
there are three or four Congress leaders who
should be taken out and shot, But it is non
of their business, We have been demanding
for an Inquiry and that bas been granted.
We are moving in the right path and we
elieve that with an open mind, we will be
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able to solve the situation in Punjab, 1t is
not for them to ssy all these things. It is
our own internal affair.  About this threat
against the security of our country, we have
been telling over the years and 1 believe that
everybody in this House as also the Akalis
should admit it. They have to do this. Now, we
want that everyone should join to strengthen
the opinions of this House: I request you
I do not know whether it is possible or not 1o
move a resolution condemning this ; and our
strong sentiments should be conveyed to
those authorities who are uninterrupted
carrying on their anti-Indian activities.

PROF, K, K. TEWARY (Buxar) : Mr,
Speaker, Sir, the previous speaker has
referred in detail to the record of American
Government in regard to human rights and
1 join him in condemning this regime, the
American regime and American caucus or
whatever it is, this group or that group,
which errogated to itself the power to pass
judgment on what is happening in our
country,

Since America was discovered by
Columbus, you know, it is a long history,
buccaneers, parvenues, pirates and the
rejects from all over Europe, have been
flocking to America; and it is ope of the monu-
mental ironies of history that this American
State, which has evolved out of the genocidal
butchery of Red Indians, Negroes and
other indigenous tribes,  All these races
weie decimated and destroyed. America,
which is guilly of exposing humanity 1o
atomic extermination in the Second World
War, defenceless humanity in Hiroshima
and Nagasaki, the country which is guilty of
monstrous brutality in Nicaragua, in FEl
Salvador, in Chile and a host of other
countries, that country and people belonging
to that country, shouid hold conferences ard
pass judgments on what is happening in
our country,

You know that after we became
independent, we have been championing the
cause of buman freedom. It was only after
India became independent that all colonies
all over the world, started their freedom
movements under the inspiring lcadership
of Pandit Jawabarlal Nehru - catlier it was.
Mahatma Gandhi who laid down the basis
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.of the freedom of humanity from the brutal
colonial regimes all over the world. It is
not for nothing that America has been
against us ; its. ‘ancient grudge against India
has been for the simple reason that we were
the first country to be liberated from the
yoke of colonialism and after that under our
leadesship most of the countries in Africa
and Asia got their freedem and a struggle
started in right earnest all over the world,
all those who remained deprived of their
rights, all the countries where their civiliza-
tion their culture, their natural resources
were pluadered by colonialism and imperia-
list forces, they got together and a new
world order evolved.

Since when, the leader of imperialism
and colonial forces, America become
against us and since then the conspiracy
has been going on. In this connection, we
can refer to what America has beem going
all these years. The intention of America
and its toreign policy has been to encircle
Jndia from all sides. Destabilisation is
oot a simple phenomenon ; destabilisation
of a country of our size, of our potential
and our background takes a lot of time. So,
this process of destabilisation has been in
operation for quite some time ; and is first
started with external pressure which was
being exerted on our country,

And in pursuit of Pax American,
Amecrican imperialism came to our doors
in search of proxies and surrogate; a string
of bases was established. So (first our defence
our security, entire security environment
was made vulnerable to the machination
of this outside power which has subjugated,
and has collaborated with the subjugators
of humanity for years.

Pakistan and the uases in Diego Garcia
the establishment of rapid deployment
force, which is now _callad the Central
C d. are d ous for this region,
Collaboration of America with Pakistan,
..I will not go into the details of this, I
will only make some referance to what is
happening there ‘“‘is known. First, bases
wore catablished all around us in the entire
region. Now the latest is Sri Lanka, the
genocide which is taking place in Sri Lanka,
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that has pot been condemned by them,
Besides this, the Voice of America has
expanded its activities and very few peopie
know that the VOA is essentially a
defence-oriented organisation for low signals
to their defence forces in the Indian Ocean.
That has been established.

Therefore, il these things are being
done around us and then side by side
in‘ernal sabotage through the hated CIA,
1 would not refrain from referring to the
activities of the CIA, The DIA has been
trying, over the years, to infiltrate our
organisations, especially frontal organisa-
tions, our educational institutions and our
political bodies. Therefore, this is a two-
pronged attack from America. De-stabilisa-
tion of India has become the focus of
their attention and I must refer to what
my friend has referred to, Mr. Nixons's
book 1 will read out from his book, I
will quote and this will explain tho
American psyche, the American mind
vis-a-vis our security, our independence and
our sovereignty, Nixon in his book, it is
called, “Leaders’ has referred to his talk
with Pandit Nehru, he says. I quote his
words :

*“Though his words concerned Pakistan’s
supposed threat to India, his
demeanor foreshadowed the time
cighteen years later when India’s
Soviet-supplied army, under his
daughter’s leadership dismembered
and threatened to extinguish
Pakistan, a goal I may have hetped
to deny them by ‘tilting’ U. S.
policy in the conflict towards
Pakistan.’’

And after that talking of India’s unity
and integrated Indian State, he says, it is not
possible to maintain 1ndia’s unity because it
is too diverse a country to be one-nation
State, Ip this connection, Mr, Nixon goes
on and 1 guote,

“Oply an immensely powerful man
could have held India togeher
during those critical carly years,
maiotainipg it as a single nation
against all thé forces pulling apart.
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For, as the Shahs comments
indicated, it was no more in the
natural order of things for all India
to be one country than it was for
all Europe to be one country ;
linguistically, ethnically and cultu-
rally India is more diverse than

Europe. But whether this accom-
plishment  benefited the Indian
people is anothsr question. Unity

is sometimes more important to the
unifiers than to the unified If iess
energy had been dissipated in com-
bating the country’s natural centre-
fugal forces, perhaps more could
have been done to improve the
people’s living conditions.., Whelher
or not India would have been better
off as several nation, Nechru made
it into onc and be made it and kept
a democracy.”

This explains the American approach to
India, A shameless advocacy of dismember-
ing india has been done by no less a person
than Mr. Nixon. In this connection I would
also refer to how these extremists are exploit-
ing the situation and how they are being
helped in their nefarious designs to dis-
member our country by the proxies of
America, the friends of America. They are
being supplied the most ultra modern
weapons and are being egged on to create
trouble in India. This statement of Mr.
Nixon is corroborated by what a top
Pakistani General has said recently. This man
belongs to the select group of President Zaia.
This group is called the ‘think tank of
Pakistan’. This General, Mr, Akram Khan,
says :

«Indja is not one country : it has never
enjoyed the unity which is the
hallmark of a nation state...,..The
people who can be regarded as
being potentially separatists are the
Sikhs, the Dravidians and the north-
eastern people who include the
Nagas, the Mizos. Triputa and
Assam_ If the people of the sub-
continent can comprise two nations,
why not three ? Why not four or
five or six 7%
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Then he says further about the prospect
of dismembering India at the behest of
America :

“Time is in our favour because the
problems with which India is beset
in the 80s are becoming increasingly
difficult to solve, and instead of
going from strength to strength
India is going from weakness to
weakness._’”

This is the broad scenario that you find.
In this context I would request the House
and through the House the country at large
to react to this challenge for it is a challenge,
it is an unprecedented onslaught on the
freedom, sove:ecignty aod integrity of our
motheriand. We have made heroic sacrifices in
the past against the mighty imperialist forces,
Now at this stage, after 37 years of indepen-
dence, when we have evolved as a powerful
nation state with strong industrial base, and
respect all over the world, when there is a
cballenge thrown to us by imperialist forces ;
we must unite as one and resist this challenge
to our sovereignty,

MR. SPEAKER : We are united and
solid against any non-sense,

PROF. K. K. TEWARY : In this con-
nection 1 would also mention about the
activities of extremists in Canada, America
and Great Britain, Recently Mrs, Thatcher
was here in Delhi, She made some very
‘pleasant noises about her concern about
India’s unity and the activities of secessionist
and extremist Sikhs operating from Britain.
I will not go into details. But you know
what they are doing in Britain, 1 will refer
to only one incident, the horror of horrors,
Before Madam’s assassination Jagjit Singh
Chauhan, that extremist, fiendish, secessionist
leader who has been operating in connivance
with the British and American authorities,
went on BBC and ansounced prizes for the
assassination of Madam Gandhi. Then after
that when Madam Gandhi was assassinated,
when that terrible tragedy overtook the
nation, again the same person was allowed
to go on BBC and gloat over the success of
his murder squad, 1 want to put one question
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to this House and to the Government of
India, They say that their laws do mnot
permit prosecutton of these extremists, 1f
the lawless laws of Britain are in operation
there protecting the activities of extremists,
will the BBC and the Government of Great
Britain, allow a similar broadcast by the
lrish Republican Army people against the
Briush Prime Minister or any Prime Minister
of a couatry friendly to the western blcc.

It is possible ? It is not possible.
Therefore, we bave to be careful in our
dealings with Britain also.

In Capada, you know, Sir, what is
happening. The Governiuent in Canada is
directly helping They have granted funds
to the tune of mullions to ditferent Sikh
organisations and they are characterised as
mupority groups. This money is being given
on the pretext that this will stregthen their
culture and this will belp them expand their
cultural activities. These things are happen-
ing there  So, we have to be vcry careful in
this respect and we have to resist this
pressure, come what may, because we have
made the biggest sacrifice that we could have
made, in the death of Indira Gandhi, for our
independence, and we must salute our [ate
lamented leader, her memory, who fought
against this insinuation, who fought against
this mechination, Constantly, in all her
speaches, whether she was here in India or
abroad, she kept us reminding of the hand
that was operating, Whether it was Punjab
or Assam or North-Eastern States, she was
one pertson wuo detected this destructive and
handful influence of the imperialist forces
who weie out to dismember this country.
Therefore, | am very happy that all my
iriends atre one Ip coundemmng this, as they
have always done. Whenever the unity of
India bas been 1n danger, the people of
India, irrespective of their party alignments,
have stocd together ard with resolve and
resolution they have faced the challenges,

About the recent incident in America,
about this hearing on the socalled Human
Rights situation in  Punjab, exaggerated
untruths have been paraded, One of the
statements says that no eligible bachelor of
20 or 22 or 23 bhas been left alive ; every-
body has been murdered by the Indian army,
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As America was planning to destabilise our
Goverpment, destabilise this country, simul-
tancously this came as a God send this
opportunity of destabilising through extre-
mist activities of these groups in Pumab.
In this context 1 am sorry to say......
(Interruptions)

MR. SPEAKER : Mr. Tewary, we can
offer them very aligible bachelors is they
like. As many as they like.

PROF. K. K. TEWARY : Even the
matried people will offer their services.

MR, SPEAKER : I am talking about
bachilors only.

PROF. K. K. TEWARY : Ia this con-
text, how satanic, how fiendish, how des-
picabie the role of imperialist America has
been in destabilising this country and finish-
ing Mrs, Gandh: ; 1 speak with fuli responsi-
bility that Madam’s ion was p! d
10 the Ubited States and executed here with
the help of mercenaries.

Again I refer to a document which was
prepared in America, 1 am very sorry to
remark that our media, print media have
kept the people at large in dark about this
horrendous crime committed by the
American authorities. In 1983, while Madam
was referring to this foreign hand, American
State. Department commissioned a study.
One Professor called Robert Hardgrave,
prepared a locg report... ...(Iaterrupiivns),

MR, SPEAKER : Professor Hardgrave !

PROF, K. K. TEWARY : Yes, Sir,
Professor Hardgrave,

MR. SPEAKER : I am emphasisiog the
word ‘grave’,

PROF. K. K, TEWARY : This Report
of Hardgrave has appeared ia a book form,
Now it is svailable all over the world except
perhaps in India Now, what the Report
says, can vou visualise such a situation,
can you contemplate s: ch a situation where
a county professing all the while friendly
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relations with India, Conducts a study on
the likely effects of the sudden death of
its leaders. The claptrap of international
diplomacy should not blind us to the stark
realities of the situation :

What does this book say ? Why should
the Government of America commission a
study on the sudden disappecarance of Mrs.
Gandhi ? Her sudden death, not a natural
death, not a heart attack, not a discase,
They say sudden death. And if this sudden
death takes place, what will happen to India
and to South Asia ? That is the reason of
their coacern for their gco-ctrategic interest
and their tendency to dominate and sub-
jugate this region to their global strategy
of a super-power. Firstly, I will read out
two or threc sentences from this paper. It
says

«If Mrs. Gandhi were to die suddenly
...(I emphasise this word suddenty)...before
the next Parliamentary elections  ..( their
concern with Rajiv Gandhi) .. Rajiv’s
prospects would be considerably more
difficult.?’

What prompted the American Govern-
ment to commission a study and then to
think of the sudden death ?

SHRI BHAGWAT JHA AZAD :
(Bhagaipur) : Because they were planning
already.

PROF. K. R. TEWARY : This proves
that if Indira Gandhi is removed from the
scene, India will be thrown into chaos and
as planned. . .as my friend has pointed out
to Mrs, Karpatricks Plan or Mr. Nixon’s
vision of disintegrating India their dream
will come true will go And with Pakistan
armed with atomic weapons, the whole
region of South Asia will be uader the heels
of American imperialism, That was the
plan.

Further they also talked about the Indian
Army which has been the strongest unify-
ing force and which bas always shunned
political influences of any kind, They go
ahead and talk about the Indian army, which
is so sinister in its intent. They visualised a
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coalition. Thy say : “This is a situation
that India could probably sustain for some
time as Italy has since the World War I1.
But if Ministerial iastability so undermines
order as to ferment .ocial unrest and
threatens the stability of the regime, the
military will intervene and send the politi-
cians paching.””

’

This is the final judgment on the des-
tiny and future of this country which bas
sustained its culture and its unity for thou-
sands of years. For millennia we have been
one country. India has been an idea, India
has been a philosophy, India has been a
geographical uniiy. This cannot be disputed.
Parvenues of America whose culture and
history is only a few hundred years old,
with that legacy, with that ancestry of parve-
nues, of buccaneers and with the legacy of
murder and loot and piunder of the third
world countries, she visualises this stark
scenario for India, which is eternal and wijl
remain external, come what may, Whether jt
is America or Britain or extremists, we are
determined to face the challenge.

To this I would liketo add one more
thing. The question is they had predicted
Madam’s sudden disappearance. 1 am very
sorry that from this House I and other
friends were shouting and were requesting
you also; and you sir, realising the gravity
of the situation had given your views. We
said the threat was real, not imaginary.
This House stood as on¢ person in warning
the authorities here, but unfortunately
nothing could be done, Information must
have flowed not only through Parliament,
but through different chaonels about the
danger to her life. I am told one particular
precise information was that the danger
was from the security guards. Still nothing
happsoed. We lost the greatest that we
had amidst us, The burden is how on cur
shoulders to defend the unity of this
couniry, Now in this perspective I would
like to know from the Government of India.
why can’t an office be opened here in Delhi
to fight against the racist and repressive
regime of the Recagan Government and
support the human rights of the Negroes
and the Red Indians 7 Why can’t we have
an office of the Irish Republican Army if
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British laws permit operation of extremists
without let and hindrance against our
country where the leader of the country
was murderzd and the British authorities
allowed these peopls to preach violence and
to gloat over their success in murder,,. it
is a murder of the most despicable kind, a
murder so foul that stink to the high
heavens. Why can’t we do it ?

I am very happy that the Foreign Minis-
ters of the NAM countrins are meeting in
Delhi. It is a wonderful backdrop to high-
light the danger to the stability of the Third
World countt:es. What Namibia is faciog
today ? Persecution of her people, loot of her
resources. We also taced it. We have been try-
ing for the freedom of Namibia and you know
the people behing it. Why can’t this House
resolve that from tomorrow we will fight for
the fieedom of Puerto Rico, which is also
a colonised territory ? Itis the American
Government which has colonised Puerto
Rico and we must fight for the freedom of
that territory also as we are appreciated
the freedom of Namibia. This we must
decide, we must do it because a sitva-
tion has come where we must call a spade a
spade, The niceties of diplomatic language,
diplomatic dealings have come to an end,
The abtitude as demonstrated by American
and the British regime following Madam’s
assassination and preceding, I at least, or I
am surc the entire House, entirg India, will
neither forget nor forgive especially those
the pcople who are responsible for her cold
blooded and heinous murder.

In this background I would also like to
put certain questions to the hon. Minister
who, I am sure, will take cognizance of the
developments. Many dangerous develop-
ments are taking place. Destabilisation is
now staring us in the face and on the basis
of my under-standing, my analysis of the
international situation, the situation in our
immediate neighbourhood and then the situa-
tion at home, I am convinced that the danger
which faced us during Madam’s life time
was not as great as the danger that faces us
today, Therefore, the solidarity of the
Indian people, the determination on the part
of the Government and the resolve of this
House to remain united and free the
challenge — this should be the S
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bonum, the be-all and-end-all, the sum and
substance of what we do in our public life,
whether we belong to this group or that
group, this party or that party, Now the
time has come when we have to defend
freedom. We rought for achieving freedom,
now the time has come when we have to
fight for priservation of our freidom, for
protection of our freedom. Therefore, I am
sure the country will, and I also urge you.
Sir. you piease see to it that this Report of
Hardgrave goes to every Member of Parlia-
ment, This Report must be procured by
the Government of India because this will
‘educate’ our people and this must reach
every village in the country. Let the people
know what America has done, what the
imperialist powers bhave done. Now the
time has come. Therefore, we must take a
stand, and then I must also refer to the
alarming reports in the press about the
security of our Prime Minister Rajiv Gandhi,
Reports have come that extremists under the
patronage of these forces in Britain,
America, Carada and West Germany are
regrouping themselves and a very reliable
report suggests thar pow Sjkh  exfremists
will not be involved, hired assassins belong-
ing to the international terrorist groups have
already been hired and during the forthcom-
ing visit of the Prime Minister to France
and to USA and a couple of other countries,
an attempt may be made on the life of the
Prime Minister.

Therefore, Sir, the security of the Prime
Minister is paramount and we cannot take
chance. We have already paid a very heavy
price. Now, we cannot afford to pay
another price to appease and to satisfy the
designs of America, Britain and Germany
and the forces of destabilisation working at
home. So, in this background, in this pers-
pective, I think, this debate has succeeded
in highlighting the problems of India’s
security.

Sir, now the focus should shift to the
security problem and these small irritants
which arc being seen like anti-reservation—I
can also tell you—that such agitations are
whipped up by ioternational agencies. These
are economic issues. So, the pcople in the
country at large should be aware of the gzmes
being played to divide us, to dismember
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our country and destabilise our country.

1 was referring to a few questions which
I would like to put to the hon. Minister.
I have a paper This again is disquicting.
There is an organisation called Sikh council
of North Americs- They have
put up this apreal in the New York
Tiumes. 1 will read ooly two sentences
of what this appeal says:

“’In the aftermath of the barbaric,
immoral unprecedented, unforgiveable
and unforgettable Golden Temple
Massacre of June 5, 1984 involving dese-
cration of their Holiest Shrine, and
murder of innocent menp, women and
children by the fascist Indian Govern-
ment led by Mrs, Indira Gandhi, the
Sikhs appeal to the conscience of fair
minded people all ov.r the world for
sympathy and support in calling upon
Mrs. Gandhi to stop Srate terrorism
against the Sikhs, restore fundamental
human rights and let them determine
their own destiny with dignity and
respect.”

This is irnportant, I am emphassing the
words *‘their own destiny with dignity and
respect’’. 1 think, such appeals are coming
overy day in the Foreign Press. This appeal
has attracted the attention of the Human
Rights Committee or Human Rights Caucus
or Human Rights Group. They have been
playing with these things. They have been
instigating and inspiring people to organise
and parpetrate such things. Sir, what is
intriguing is the presence of a person whose
name is well-known to India. A person
called Deedar Singh Bains is the Chairman
of the so-called Board of Directors of this
organisation which has put up this appeal
for the ‘‘determination of the destiny of
Sikhs by themselves’” and non-intecference
by the ““fascist regime led by Mrs. Indira
Gandhi-> May I know from the hon,
Minister whether this man called Deedar
Singh Bains came and stayed here in
Rashtrapati Bhavan which has a guest house
where foreign dignitories come and stay ?
Who allowed him here ? He came here in
1983 and he stayed thete, Along with him
war another person called Jogi who was

APRIL 18, 1985

by U.S.Congress’s Human 3¢0
Rights Caucus

Customs Inspecter but suddenly be emerged
in America and declared himself as a Guru
and Yogi and started converting the
Americans 1o Sikhism. This Yogi is called
Bhajan  Singh Jogi. Both Deedar b5ingh
Bains and Bhajan Yogi were staying in
Rashirapati Bhavan complex They are
fomenting trouble in America. Their links
are very very dubious  They are a<sociated
with Jugjit Singh Chauhan apd Ganga Singh
Dhition and Ralph Singh who appeared
before the so called Human Rights Com-
mittee to depose against the Government
of India and attacked the very concept of
Indian unity and oneness,

I would like to know from the hon.
Minister as to how their stay could be pos-
sibie, I praise the offices and the institu-
tions that were developed in this country.
They must not come under any doubtful
shadow for it is the institutions which keep
the country united. Individuals, come and
go. But the institulions must remain
powertul and vibrant and throbbing
with life.

It is repoited that a peison who is
described as the PR man at Rashtrapati
Bhavan-this report has also come and 1
would like to know about it-has gone
somewhere in Amritsar and disclosed the
classified document relating to the Army
operations in the Golden Temple, Who is
this man ? Who authorised him to do so ?
The highest office in this land is being
dragged into this controversy. Therefore,
1 would like to know from the Government
of India as to how these things are being
permitted. It is the underlings who do not
have love tor the country who are doing 1t,

I cunclude with an appeal to you that
the Report prepared by an American Agency,
the Hardgrave Report, be circulated
amongst Members of Parliament., The
Report should also be trapslated into Hindi
and other regional Janguages. This Report
should go to every village in the country
so that the people come to recalise and
know what is  looming in front of the
nation and prepare themselves to fight
against the forces of de-stabilisation and
destruction of the country.
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Sir, I would also request you in parti-
cular because you are the custodian of the
House to ask the Government to clarify
certain things which are bappening. The
reports are galore that certain unscrupulous
clements are taking advantage of the situa-
tion undermining the sanctity of our impor-
taat offices and important persons in the
country...

MR. SPEAKER : There are good
people also every where. I think, we must
also take note of the people who are
fighting in America also for the good
causes, It is the only these devils who are
quoting scriptures to safeguard themselves,
1 think, that also you must take note of.
Everywhere, there are good people also.

PROF, K. K. TEWARY : I  conclude
my specech by making a few  appeals.
Firstly, the Hardgrave Report be circulated,
Secondly, let us start a movement here, as
our natiooal movement in the one for the
liberation of Namibia anod against the
policies of racist and apartheid regime in
South Africa, We must start a movement for
the liberation of Puerto Rico and for the
preservation of human rights of Red
Indians, Negroes and other ethnic groups
who are minority in America.

With these words, I thank you for
giving me an opportunity fto speak on this
subject,

SHRI E. AYYAPU REDDY (Kurnool):
Mr. Speaker, Sir, tbe founding fathers of
our Coastitution were not merely freedom
fighters for the freedom of India but they
were basically and essentially the champions
of human rights. India’s struggle for freedom
under the inspiring leadership of Mahatma
Gandhi is really a chapter for the Human
Rights. It was a fights for  evolution of
human rights. The Fundamental Rights
which have been ecnshrined in the Consitu-
tion of India are the best principles which
are enshrined in the  Constitution of aoy
nation in the world,

We have got  what are called the
Fundamental Rights, What is more impor-
tant, under article 32 of the Constitution, is
that every citizen has got & right to move
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the Supreme Court and to  protect the
fundamental rights. The Supreme Court
of India in various judgments has come
forward as one of the bc¢st champions of
human rights. This factor should never be
forgotten by any civilised person or by any
person who is intersted in huamn rights.

Unfortunately, the Congressmen uonder
the guise of investigating into violation of
human rights bave squaiely led themselves
iato interfering with the internal  affairs
of a sovercign nation, namely, our country.
Every nation has got a right to protect its

integrity and to prevent  disunity and
disiotegration, The history of America
itsclf shows  that there  was a civil war

fought for retaining the unity of America,
If, according to these gentlemen, trying to
prevent secestionist tendencies amounts to
suppression of human rights, then probably
Abraham Lincon will be guilty of suppress-
ing human rights also because he led the
war against the disunity and disintegration
of America.

MR. SPEAKER : Thatis wbhy I  said
that there are always good people also.

SHRI AYYAPU REDDY : Let me not
say anything that will sever the relationship
between Americans and  Indians and that
will strain the relations between the Ameri-
can and Indian Governments.

1 must say that these persons want to
make use of this occasion for the purpose
of investigating into the so called violation
of basic rights for the Sikh community.
They must have forgotten the fact that a
great Sikh is the President of  India. They
must also have  forgotten the fact that the
Americans themselves have got so many
shortcomings. Let me not cnumerate all of
them but it is enough to say that till now
not a Negro has become even the Vice-
President of America and even been adop-
ted asa candidate for occupying any
position there. They have got  their own
drawbacks but it is not for me to enumerate
all of them., But we know that the Congress
which is concerned with  the protection of
human rights all over the world is not uni-
form in its approach. Itis very well
known that when the military regime
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and the military dictatorship of Pakistan
began to suppress buman rights in
what is now know as  Bangladesh,
when hundreds and thousands of students
in the Dacca University were mercilessly
gunned down and butchered, when one
millian people ran for shelter  into India
and when our Prime Mipister went on a
mission of peace to America, none of these
Congress people thought that it is an
eminent case of human rights Our friends
have related the suppression of human
rights in other parts of the world. It is not
necessary for me to enumerate all those
things but certainly what the Congress
people have done  is not at all for the
purpose of shieldiog  the fight for buman
rights, On the other band, it has degraded
itself into interfering with the sovereignty
of a democracy which is accepted to be a
truz democracy in every sense of the word.

1, therefore, join  with the sentiments
expressed by our friends in saying that this
amounts to an interference ip your interpal
affarrs and we condemn it, Thank you.

SHRI K.P. UNNIKRISHNAN (Bada-
gara) : I must frankly confess th=t ] am
not at all surprised at this US Congressional
bearings on the  question of Punjab and
their policy of interference in the domestic
affairs whether of India or of other count-
ries or vatious regions of the world because
the United States mulitary industrial com plex
regards itself as the gendarme of the world,

It is not for the first time that such a
bizarre odyssey has been undertaken by the
U. S. Congress. even 1n relation to India.
During the Emergency days I recall, it
bad heard Dr. Subramaniam Swamy, Mr,
Ram Jethmalapi and many others on the
very same question of humanrights, And I
happened to be there in the United States
at that time...in the United Nations...and
I had occasion to talk 1nformally to some
of them, those in the Congressional Sub-
Committee : they were insisting on their
right to conduct such roving enquiries
affecting the sovereignty of any couatry.
That is because their perceptions are basi-
cally different from ours. The question of
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human rights is a big-time politics in the
United States and it is a convenient mask
to cover the strategic interests of the U S.
military-industrial complex. Human rights
in India.._yes, in Punjab or eclsewhere: but
not in EI Salvador, not in Nicaragua, not
in Kampuchea where they are trying to
resurrect the Pol Pot remnants, There, the
Uuited States has primacy of interests,
strategic interests and global interests. So,
1 shouid not be misunderstood ifI say ;
why are you so much stirred and concerned,
why have we suddenly revived, did we not
know that this would happen, this would
continue to happen ?

Now what I am concerned with in the
context of the hearing is our own foreign
policy. Ever since this Government took
over in January, we have been hearing for
too many cuckoo calls. It began with a
visit or a ‘transit, call’ by Dr. Henry
Kissinger on January 19 on his way to
Islamabad to receive an award from Ger.
Zia, And you know what for. He was given
a red-carpet treatment here and showered
with attention by the busybodies of the
Ministry on External Affairs. Here was a
man who had insulted us, who had insulted
the late Prime Minister Shrimati Indira
Gandhi...by insulting Shrimati Indira
Gandhi, he had insulted this great country-
and she had consistently and rightly refused
to meet him ever since then, He was an
unwelccme visitor : he was told so. Here
he came a few years ago on a tramsit call
and he had been told, when he passed
through on a Chase Manhattam Bank
Mission, that he would be unwelcome, She
did not meet him  But now with Shrimati
Indira Gandhi safely buried, we forget the
msult and injury that he had inflicted not
only on her but on our sclf-respect. He was
happy that he was received with red carpet,
He announced the definite promise of
improvement in the changed configura-
tion,

Then came an editorial by the Wall
Street Journal calling our Prime Minister
‘Rajive Reagan’... I do not know whether
he takes it as a compliment,,.and a speech
by the New York Mayor hailing the Prime
Minister and the promise of Indo-U. S.
relations. Then we had a major Indo-U.S_
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4echnology deal a few weeks ago, and
‘Senator Lugar, Chairman of the U. S,
Foreign Relations Committee, also announ-
ced that our relations were going to improve-
The Prime Minister has said that arms
aid to Pakistan is a hitch, Will, the busy-
bodies continue to be active. Mc. L K.
Jha saw an upturn in the Indo-U. S. rela-
tions and Pundits like Girilal Jain are
euphoric over the promised ‘Dawn’. A 110
mullion dollar fund has been set up for
exchanges,

Now I want to pose a question. At least
after this iocident, have you learnt a
tesson ? The U.S. Commerce Secretary,
.Mr, Malcolm Baldridge, is expected here
shortly. 1 would like to know for what
Will you at least tell him that, in the changed
<configuration, he is not welcome at least
now. ?

Mir. G. Parthasarathy'*'I do not know
what he is in the foreign policy set-up ‘is
going to visit the United States. Here is
yet another bit to improve the relations."""
(Interruptions) That is what I read in the
newspapers. I have not seen him for a long
time, Then the Prime Minister himself is
going to visit in June. Then, Sir, people
will be right in asking why this moral
indignation ? Are we concerned only with
this little thing when they said something
in the US Congress about Punjab ? Or
are we opposed to the attitude behind it ?
That is the most crucial question. Did
you not know or are we pretending to
be ignorant and we do not know what is
going on ?

Basically it is # question of different
perceptions and understanding of the inte-
rests. United States thinks that it has certain
interests and certain rights which at least
to my mind are totally contradictory to
our owa and there canoot bec any dialogue
on that. We can have diplomatic relations.
good rclations but nothing more because
their perceptions are different and it has
not changed with individuals or itis not
just a matter of supply of arms to Pakistan.
Unless we understand this basic fact. we
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would continue to exercise <small indigoa-
tioas like this and then go back again,
there to open dialoguss as various kinds.

Oan this Punjab I want to say something.
It is not for the first time that the US
adm-nistration bhas been taking interest in
Punjab. Ever since Independence they have
had an obsessive inlerest in Punjab, on both
sides, the Pakistan Punjab as well as the
Indian part of Punjab, becauss it was a
theory of that apologist for iraperialism,
Sir Otlaf Caroe who was the Governor of
North-West Frontier Province, that the
entire South Asia and the Persian Gulf coun-
tries can be controlled by those who con-
tro! Pupjab. He has written a book It is
considered a very important landmark in
geo-political thinking called Welis of Power,
It is this theory of Welis of Power which has
influenced the United States Department
more than anything else in dealing with
Pakistan and India and they say strategc
interests Now the argument after the
recent unfortunate developments in Punjab
has been that we should not shut our eyes
if the Indian part of Punjab emerges as an
independent entity. Therefore, the very
question of our sovereignty is it stake in
this thinking, in this dangerous thinking
which not only has to be condemned but
which is a part of the neo-colonialist cons-
piraco agaiast the sovereigaty of the newly
liberated countries or against countries like
India which has achieved its freedom more
than three decades ago. My point is that
this will continue and there is no use in just
getting exercised over this particular inci-
dent, Unless we understand the US percep-
tions we will continue to be fooled. There-
fore, itis very important for us to use this
opportunity in uaderstanding the Dbasic
interests of the United States in the sub-
continent and as it relates to us. There-
fore, while it is very important that the
Parliament should take note of this kind of
breach and even breach of convention as
between two sovereign Houses, it is also
equally important for us to be wiser after
the events.

Thank you,
SHRI G.G. SWELL (Shillong) : Righte-

ously this House is seized of and indignent
over this abomination, a gross interference
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in the ifterpal affaiss of our sovereign
country and the attempt to distort the pic-
ture with a view to achieve certain geo-
strategic political objectives,

This is how 1 look at it. But before I
come to this question again and express
what I feel about it all 1 would like 1o say
that these are difficult times for us, difficult
times for our country. And [ am grateful
to my fricad, Prof. Tewary focr having brou-
ght to the attention of the House a wealth
of documents and I must say it is news to
me a very unscttling news when he said that
some of these fire-eating protagonists of
Khalistan abroad were our guests here in a
place that we consider is the symbol of the
sovercignty. the authority and the unity of
this country. If what Prof. Tewary has said
is true, it means there is danger and it is
necessary that we sit up and think about it
all coolly and not just react to certain
things emotionally. In a fight a person who
becomes emotional and throws his arms
around - is a goner. You bhave to be col-
lected, you have to be strong and thal is
why 1 would like first, before1 come to
express myself on and 1 1epeat this word
abomination - I call this an abomination -
before [ come and say something more
about that, ] would like to put this news
that has come to us through a prism and
look at it objectively and sece what actually
should be our job.

Firstly, 1 would like to say that this so-
called hearing was organised under an aegis
of the congressional Caucus for htuman
rights, It is not just a group of a number
of do-gooders, those sorts of p:ople you
can have anywhere who try to probe and
give a platform to some of these people
whether in  America. United Kingdom or
anywhere. This whole thing was done under
the aegis of a congressional caucus which
means the American Congress or a group
of the members of the American Congress
were involved in it,

Sir, this is the villain of the piece 1n my
view. Secondly, the venue of the mceting
is 1n the annexe of the American Congress
building and, therefore, 1t bas that stamp
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or, as I say, it has that cachet of the con-
gress, More unsettling it is reported here
is that this kind of hearing is not once and
for all, A series of these hearings are in
the offing witha view to prepare the situa-
tion when the American Congress itself will
hold a hearing over the internal matters
within India.

Sir, 1 say this if ever that situation
reaches, I think, we would have reached a
bresking point with the USA.

We shall never tolerate anybody inter-
fering with the internal affairs of our
country. Just as I believe, no Americans
will tolerate their Senators and Congr
a day longer if the Parliament of India holds
a hearing on the internal affairs of the
American Congress and the American
Government. For example, we can hold
the hearing of what they are doing about the
human rights of the people of Pakistan. In

India, our people have the right to
vote for their represeuntatives freely
They bave the right to  instal

their Goverpment and to remove their
Government. The Americans have been
vofair and unjust to themselves, They
swear by the name of democracy. Here
India is one country, in 3/4th of the world,
in Asia, in Africa, in the Americas or in
Europe - you look at the map - how many
countries in the world are there where free
and fair elections are heid, where the people
have the right to determine the Government,
where a peaceful transition and a peaceful
transfer of rower 1s assured.

MR, SPEAKER : Mr. Swell, there is a
saying. There is a lot of difference between
saying and doiog and that is always the
difference  They preach one thing and
they do something else. They always prop
up the dictetorship.

SHRI G.G. SWELL : But the Americans
are doing this to themselves, They give to
their people the right to determine who their
President should be. But thcy don’t see
whai Jndia bas done, has achieved. In the
whole of history, before the bar of history.
1 would say this is the greatest success of
Irdia to keep this country together,
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MR SPEAKER : And we help others to
do that,

SHRI G. G. SWELL : And to do this
in a democratic set-up, I say this to the
Americans, if they would bave had 1/4th or
even 1/10th of the legacy of history that we
had, of the diversity, the problems of
pove:ty, the contradictions within the society,
American democracy would have collapsed
long time ago. They swear by democracy.
But they don’t see what is being done in
India.

Now, 1 say it again if ever this
mistake is committed that the American
Congress will hold the hearing on what is
happening in India - what has bappened is
bad enough - if ever we reach that stage, we
would have reached the breaking point with
America. Sir, T would like to draw the
attention of the House to another aspect of
the news that has come, This 1s the new
modus operandi of a certain retrograde group
of people of our country - the Khalistan
protaganists, They started with rowyism,
attacking our diplomats, desecrating our
Embassies and our flag outside. But they
found later they had made a nuisance
of themselves those countries; in Canada
and other countries they become a nuisance
and a law and order question. This then
is their a pew madus perandi to try to sell
Khalistan to the world and to denigrate
India, by creating public opinion, mobilising
public opinion and governmental opinion in
other countries of the world against us.
1 would like to submit that we should
under stand this challenge., 1 would like
to ask this question of the M:nister of State
for External Affairs who is herc. What
has our Embassy 1n America been doing ?
You may say that you have protested It is
good that, you have protested But what
did you do to see that this sort of thing
did not happen ? If Bhullar and Dhillon
and people of that ilk could succeed, what
were we doing ?

Sir, I find another thing, which 1o me
as a former ambassador, i*x incorrect and is
a wrong thing to do. The protest letter
says that they were not attending The
Embassy of India bas also obviouly becn
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us
asked to come and place its point of view
before this caucus. They said that they .gid,
not want to do that because they feit thex
this was not gong to help the process of a;
amicable settiements of the problem, as if
it were going to help the process, they had
no otjection. This is entirely wrong Our
embassies abroad represent the sovercignty
of this country. We are not subject to an '
other sovereignty, except the soveceigaty o‘g
our country, And we can not go and
appear before any committee constituted by
a foreign government, or foreign congress
or foreign parliament, This should be the
basic thing of the objeciion and not because
it is not going to help an amicable solution.
I woutd like to draw the attention of the
Miuister of State to this that he should take
it up with our Embassy and get a full copy
of their letter which they bhad written to
this so-called caucus,

I will make some concrete suggestions
at the end of my speech, but before I come
to that, 1 would say that these do-gooders’
the so-called champions of the human rights
in America - therefore they are the do-
gooders, and there there are so many of them
anywhere in the world - bave not done any
good to anybody including to themselves.
This is what I am going to say. They have
been dishonest. They have been untrue.
They have been untrue to India, untrue to
the cause of democracy and untrue to
whatever India has donec in the cause of
democracy. They have been untrue to the
Sikhs themselves. They have been unirue
to the people, to the sikh community which
is a treasure and which is a respected
community in our country,

MR. SPEAKER : They are wilfully
doing it,

SHR1 G. G. SWELL : They have been
untrue to them. The lies that they said,
as you remsrked Sir, with that the killing of
the male population of the Sikhs by the
army has been such that there will not be
another eligible Sikh bache'or for another
twenty years, It is such a blatant lie and the
contemptibleness of the whele thipg is such
that onc does not know whcther to laugh
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or to cry. I would like to take this oppor-
tunity and convey this. If America is short
of bachelors, any number of our bearded
and turbaned young men can stand in with
pleasure.

MR. SPEAKER : From Punjab you
mean ?

SHRI G. G. SWELL : Yes, they can
be seat with pleasure. 1 am sorry. you
should also have worn a beard. It is so
untrue that anybody who comss to India
can sec for himself about it. Even here in
the Capital, how freely Sikhs are moving,
in the offices, in the Army, every where they
are.

MR, SPEAKER : Well, it is their
country and they are ruoning the show.

SHRI G. G. SWELL : With this kind
of biindness, this kind of ignorance, are
these Amzcicans doing any good to America?
Are they not telling the world that America
is a nation of the blind and dishonest ?
Are they doing any good to themselves ?
Ther are untrue to their own history.

120 years ago, America went into a war
against itself, fought a civil war; and the
man who led that war is the man who is
considered by the Americans to day and
rightly by the rest of the word as the greatest
President that America has ever produced—
Abraham Lincola, a man of God, aman
of prayer, a man who felt for the people,
Their is so much of mysery in the world.
When that man used to walk, he preseated
a picture of melancholy, He did not find
pleasure when the civil war in America
concluded witti the victory for the unity of
America, Thea why did he do it ? He did
it because he thought that the wvnity of
America was of paramount importance to
the fature of America; and if America to-
day is a super power, it is because America
has remained united, it is because Abraham
Liocoln had kept this country united. If
America had not been united, if Abraham
Lincoln did not make this sacrifice, America
would have beea ope of this banana Repub-
lies.
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What did our lamented Prime Minister
do ? She had no pleasure in sending the
army to the temple. Was it out of pleasure ?
I think she literaliy shed tears when she
had to do it, just like Abraham Lincoln
shed tears when he had to send the army
to the South, She did that in order to
maintain the unity of the country. What
had Amricans got to say to that? You ~
could have any group of made people in
the world; and more mad people are in
America thaa in the rest of the world.

1 do not remember the name today, A
couple of years ago, a leader of America
took about 1000 people somewhere and
made them drink poison and commit
suicide. What had Americans got to say
to that ? A group of mad people, should
1 say, driven by halluctination and 1magi-
pnary deprivation did atrocious things and
resorted to indiscriminate killing of innocent
people in order to create a situation and a
climate in the country by which a part of
this country would be dismembered. That
is what they were doing. What Indiraji
did was to stop that,

1 think instead of this kind of thing the
Americans should come forward today and
pay their tribute to Shrimati Indira Gandhi
for what she had done, what she had paid
for with her life and if they are sincere,
they should put her in the same panthon as
Abraham Lincoln as one of the topmost
leaders in the world.

They speak about human rights of the
citizens. We have been in ths forefront to
speak on behalf oi the human rights of
people everywhere in the worid, But I ask
the Americans, what about the human rights
of the non-Sikh population who were at the
receiving end before the whole thing took
place ? Mapy Hindus, have they not lost
their lives 2  When this group of gangsters,
buccaneers  hallucinated, or drove and
motivated by certain forces, when they laun-
ched a spree of killing did they utter a word
about human rights ? This is hypocrisy.
This is hypocrisy, I agree with my friend
and other friends,

Should we expect more of these things ?
That these things do not happen ? The
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American Congress is not a body of Igno-
ramuses ! They have a geo-political, geo-
straiagic objectives to achieve, What they
are doing in Pakistan despite everything is
in terms of meeting their geo-strategic ends.
And in their caleniation this India, a
united country, democratic country, — do
not mind anything — does not fit into their
geo-strategic conceptions. And iherefore
India must be dismembered, India must be
placed in a situation in which it wonld he
helipless.

MR. SPEAKER : But their dream will
naver come true,

SHRI G.G. SWELL : 1 think this debate
has served its purpose. We should not
over-react but we should make it known to
them that this sort of thing is understood by
us and we all in this country stand united
to fight this kind of thing.

But havipg said all that. 1 would like to
say that we must act as a mature nation
and not over-react; we should not try to
kill a fly with a cannon, After all, it is only
a group of people, I would not say even
at this stage that the American Government
is involved. 1 will not say that. 1 wou!d-
still give them the benefit of ths doubt,
(Interruptions)

SHRI BHAGWAT JHA AZAD t We do
not believe in it. pe is diplomatic.

MR. SPEAKER : We are good people.
We are sane thinking people.

SHRI G.G. SWELL: If you would
notice, one of the inter-locutors the kind
who attended the briefing was a representa-
tive of the State Department, one Mr, Rose,
He said a number of things, sensible things.
He said that the Sikhs outside should not
do anything which would create difficulties
for the Sikhs in India. (Interruptions)

He also said that there is no question
for discrimination against Sikhs in India.
He said that,

MR, SPEAKER : He could have said.
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SHRI G G. SWELL : But Mr, Rose
went off from here., Whether, we should
have a judicial inquiry — institute a judicial
inquiry — it is for us to find out. Who
are the people there to tell us ? Who is
Mr. Rose to say that three or four Congress-
men should be taken out and shot ? And
how can he say it ? (Inferruptions) 1 think
it is pre-emptive and piesuwmpiions.

But I would lik¢ to say, to the Piime
Minister as he is go to the United States,
he must go,

AN HON, MEMBER : Stop him.

SHRI G-G SWELL : I do not think.
That wiil be over-reacting, We do not act
in a hurry, we act in a mature manner.
After al!, we have 10 talk, we will talk, even
with the worst of our enemies we talk.

MR. SPEAKER : We would make them
sce sense,

SHRI G.G. SWELL : i bulicve Le will
go with all our blessing, with all our good-
will and may he succeed so that ail these kind
of t hings wouid disappear from the mind of
the people of America as dew in the morn-
ing when the sun shines i

MR, SPEAKER : I do not think people
of America will think about it,

SHRI G,G. SWELL : At the same time,
let us go ahead with the Festival of India
and present what India has got. After all,
there are many people in America too who
would like to bear spd know about us better,
As the Minister for Cu'lture said, the other
day, the bulk of the expenditure for the
Festival of India would be met by the people
of America. This means & lot. This means
that there is a desire to understand us. Let
us take this opportunity. But I would like
to say this to the Minister. You bave to
make your embassies a little more active:
You have to have at the top of yous embassy

ple of i ination, people of dyaimism,
not the people who just Iive a good life over
there #nd release this kind of a letter, I do
not know who has written this letter. Might
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be Third Secretary of your Embassy. 1f I
were the Ambassador [ would have drafted
the whole letter myself and not left it to
others, Of course, it will not go” over my
name because there is a certain status. But
I will make sure that the letters do not make
this kind of a faux pas that we do not parti-
cipate because it is not going to help the
situation.

We are reaching the stage when these
Khalistanis have launched into a sophisti-
cated campaign We must meet them on
their ground, We must be able to explain
the situation to the people in the whole
world, And we must make it cleare that
we will not tolerate any snooping or
interference in the affairs of our country.

MR, SPEAKER : I agree with you. All
that glitters in this world is not gold, but
still there is some gold left in this world.

SHRI NARAYAN CHOUBEY (Midna-
pore) : I join the entire House in condemn-
ing what the so-called American caucus has
done.

My predecessor has just now given a
very good speech. I beg to submit that this
tirade against India by America is nothing
new. Waosoever has gone through the
history of India knows how the Americans
have behaved with India since its indepen-
dence, how the Amzricans have behaved with
us in the matter of Kashmir and Goa,
Kashmir would not have been with us today
had we followed the American strust. India
is their specical target. But why ? Had
Punjab beea left to itself, problems of
Punjab would have been solved much
carlier.

19.38 hrs.
[MR. DEPUTY SPEAKER in the Chair |

But Punjab’s problem is a part of the
American game to balkanise India, Itis
not a fortuitous matter that all the three
Ambassadors of America in India, Pakistan
and Bangladesh are all effcient and old CIA
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agents. lo the book Who is Who published
in"U. S. A. in 1968 it has been stated that
all the three Ambassadors of America in
India, Pakistan and Bangladesh have been
CIA agents for quite a large pumber of
years. Itis not fortuitous that all these
three American CIA agents were placed in
the sub continent at a time when Indira
Gandhi was killed and when the so-called
problems of Assam and Pupjab were shot
up. The whole campaign is really to divide
India, to balkanize India. Actually, the
headquarter of Khalistan Movement is
neither in Punjab nor in any part of India.

It is either in Canada or in Britain or
in USA. As quite correctly said by my
friend Shri Tewary, how is it that these so
called Western Countries having democracy
in their own countries, allow a few Sikh
extremistes to do whatever they like? In
Canada, very recently an advertisement has
been given in the Press that any Sikh who
will be desiring to undergo combat training
and then to go to Punjab, will get § 1,250
a month, free lodging and boarding and will
also get bonus. He will also be given a
very respectable burial if he dies, Thisis
the advertisement which has been given in
the Press.  So, Sir, it is the Khalistanis who
are beating our Ambassadors and are break-
ing the confidence of officers. They had
the temerity to disturb even our sports team
when it went to Los Angeles for games, It
could be clearly seen that when these Sikh
demonstrators demonstrate in these coun-
tries, they are joined by the so-called Afghan
freedom fighters, the Kashmir Liberation
Front people and even the obeservers from
Pakistan Embassy. So what we are to
understand is that this game of America is
nothing sudden, nothing new. this game of
Ammerica emanates from its  imperialist
policies. They cannot just adjust with the
independent India, they cannot adjust witha
country with neutral policy, they capnot
adjust with a country which does not always
joint their NATO. their SEATO and their
CENTO. So, naturally. they want to disturb’
our stability, This is their game. If our
Government does not understand it or if t
leaders of the Congress party do not under,
stand this game of American imperialism.
then our debate will be futile. The Goverg-
ment of USA has the temerity to discuss thi
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thing and they are prepared to have a fuil
discussion on all our interpal matters in the
forum of their Sonate, but as all the friends
have said, they never discuss what is the
coadition of the American Negroes, they never
discuss with the students. In democratic
USA, military had to be called to take some
Nagro studenty to a particular school, and
now in many areas, the Negroes and the
white Americans do not live side by side.
You sec what these American people are
doing in Namibia, what they are doing in
Nicaragua, what they are doing in South
Africa, what they are doing in many other
parts of the world, how they supported the
Pol Pot Government in Kampuchea—the
government which is responsible for killing
30 lakhs of people. These things they never
reply. This again is the policy of American
Imperialism. As very correctly stated by
Shri Tewary, how is it that three months
before Shrimati Indira Gandhi’s assasina-
tion, the report was published as to what
would bappen in India when Shrimati Indira
Gandhi has a sudden death ? How could
they come to the conclusion ? Therefore,
if we conclude that America had a hand 1n
the assasination of Shrimati Indira Gandbi,
it will not be far from truth because America
ncver tolerated Indira Gandbi or her neutra!
policies. Not only today, but ever since
our country attained independence, we have
been supporting the freedom struggless of
mapy countries, It is our country, it was
Pandit Jawaharlal Nehru who had sent the
medical mission to China in 1938. Even
when we were pot independent, we had been
supporting the struggles against imperialism

So, this is our tradition. So, naturally these
things we should not forget. Now, what
should we do at this time ? From what is
happening, we must understand that there
is a plan, there is a concerted effor to divide
-our country.

But then Iudia shall remain united. India
is a country, it is a unity in diversity. Our
leadersship has always undersiood that
thing. Yes, we have got many Jlanguages,
we have got many religions we have got
many regional problems, but even then the
country remained united, the country shall
remain united and nobody can break this
unity. Let the Americans understand that
their game is going to fail, Everywhere
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America is on the defensive, Amesicans
have failed in Vietnam ; American game is
failing in Kampuchea ; American gamc is
failiug in Afghanistan and the entire black
Africa is rising against the US imperialism.
And this country, India, which had attained
its independence by fighting imperialism—
although trar was the British imperialism-
shall definitely be able to stand against the
stance of American imperialism.

What should we do now ? I fully agree*
that the people of our country should be
educated regarnding the role of imperialism.
That is a must. And our Government
should not believe any more in nice statements
from Mrs. Thatcher or from Mr. Reagan.
Many a time we have refused to name,
American imperialism, Itis a good thing
that today in this debate speakers are com-
ng forward and speaking againnst American
imperialism, But I will request the Govern-
meat_ also to be a little bold. There is no
reason for the Government to be afraid of
American imperiaism. There is no reason in
the name of diplomatic niceties to refrain
from naming American imperialism, So,
this is a lesson that we must draw from
the nefarious games of the American Senate
or Members of the Senate. The Govern-
ment must come forward to educate our
people through all the media. through the
Press, through Doordarshan. through all
India Radio and even by publishing books
t> make them understand what American
impenalism is.  So, it is a good thing that
has been done. But I want to mention one
thing. There loud prortestations of the entire
nation against the nefarious activities of the
American imperialism must also be supported
by economic policies. If we continue to
depend upon American imperialism, then our
protestatioos only in political matters would
not make any impact because rolitics and
economics go side by side, I would like
that our new Government will take such
economic policies which will pot make us
dependent upon Americans or imperialist
economies. If we do not do this, then we
shall be failing in our duty. I hope the new
economic policy which will be followed by
this Government will be so as to pave the
way for our national independence also in
the economic field, Otherwise our protesta-
tions only in political matters would not be
able to help us.
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With these words 1 once again joint the
entire House and the entire pation in
condemning this American game to bifurcate
my country and to balkanise my country.
1t will never be successful in this game.

[Translation]

SHRI ZAINUL BASHER (Ghazipur) :
Mr. Deputy Speaker, Sir, whatever has
happened in U. S. A. and about which we
are expressing our concern is very unfortu-
nate, especially, at a time when our hon.
Prime Minister was due to visit that country
Recently, our Governmept have resoived
to cover a lot of ground in improving our
relauions wih U. S, A, The interviews of
the Prime Minister which appeared n
the Indian and foreign newspapers and
magazmes indicate that we are eager to
take steps to further improve our relations
with the U.S A, There are no two opin:ons
about it that the receat hearing in America
on the pretext of human rights has given
a set back to our relation. It is not a new
thing that in the U,S. A, the 1ssue of
buman rights has been used for political
and diplomatic purposes. The hon, Member
who spoke earhier have referred to this in
detail that the U, S. A. rases the issue of
buman rights whenever their rolitical and
diplomatic situation warrants and keeps
silent when it does not References have obeen,
made to Bangla Desh and other countries,
The hbhappenings n South Africa and
Palestine have been narrafed  Violation of
buman rights bes been taking place theie
and the people are being killed and tor-
tuned. The people of America are not
concerned with what s happening in Sri
Lanka where pecople are being butchered
and burnt to death daily. They are cnly
interested in Punjab which is an integial
part of India. The incidents in Punjab are
taking place with an aim namely to disinte-
grate the country. The activitics which bave
been started here and about which propa-
gaada is being carried on in other countries
is clearly and interference in the internal
affairs of our country,

The Sikhs are the most prosperous race
of our country. Wtenever but see whether
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it is business, or industries or Agriculture
or Services, but find that Sikhs are in the
four front and are most prosperous in
comparison with other sections of the
people in the country. There are no two
opinions about it. We are proud of the
Sikhs. The Sikhs have worked for this
country, they have worked for the develop-
ment of this country. In times of need they
came forward to defend tbis country and
worked for it. We have no enemity with
the Sikhs but whatever power wants to
endenger the unity and integreity of the
country would be fought in the same way
as the forces bent up or harming the unity
and integreity of America were fought by
Abraham Lincoln, To day, America is not
the same country as it used to be in at
the time of Abraham Lincoln. Even up to
the time we were fighting for the freedom
of our county, American supported us.
America is a democratic county., The
sympathy of America was always with
those people of different countries who
founught {or the attainment of democracy
and for freeing. Themselves from slavery. But
the attittde of America changed afier the
second world war, Previously all the
democratic forces of the world and all the
slave countries, engaged in fighting for
freedom and establishings democracy in
their lands, used to look towards America
and those countries got the sympathy of
the American people, but after the Second
World War America had become a power-
hungery country. And when America
emerged as a super power, there was change
m therr attitude. There are no two opinions
about it that America is a democratic

country but in the recent past the C.1 A
of America had helped in establishing
military dictatorship by over throwing

democratic governments in various parts of
the world, Today, a changed America is
before us. 1t considers united India and
an economically and scientifically strong
India out of its camp. Today, our country
is being gheraced. Why is this happening ?
After all, what danger do we pose to
America ? Why is Pakistan being given
arms and for what ? What harm can we do
to Pakistan ? India has repeatedly said that
whenever America Gave Arms to Pakistan,
that country lavnched an attack on us.
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Now Pakistan is being given arms in on
the pretext of Afghanistan armed it is said
that Afghanistan poses a danger to Pakistan,
But most of the Pakistan forces are dep-
loyed on our borders, They are not deployed
on the borders of Afghanistan,

We all know that Pakistan farces no
danger from Afghanistan because thez
Russian Army is st d at Afghani 1
and Pakistan is no match to the Russian
Army. Pakistan as well as America is
well aware of this fact. Today, the arms
being provided by America to Pakistan are
meant, to harm us.

Today, the self-styled leaders of the
Khalistan movement are permitted to enter
Pakistan. Who does not know how many
times Ganga Singh Dhillon and Jagdish
Singh Chauhan have visited Pakistan ?
The extremists in Punjab are being given
arms training in Pakistan. Camps are being
organised for them. The extremists of
Punjab are imparted training in guerilla
warfare in those camps. All these thigs
are happening at the instance of America.
In Pakistan, who was at the back of
d acy ? It’is the America
themselves. After all, who helped in bring-
ing General Zia to power who helped in
the establisment of Army rule in Pakistan ?
All of us know that America was involved
in all these activities. Which was the force
at the back of sending Bhutio to the
gallows ? In Pakistan a struggle for revi-
ving dewnocracy is going on. Which is
the force helping in frustating the efforts of
these people and sending them to jail ? It
can be none else than America.

str lating

Presently, we have been surrounded by
America whether it be in the Indian Ocean,
or in Bangladesh or in Sri Lanka. Oa the
one hand the Tamilians are being killed
and tortured in Sri Lanka, and on the
other hand the America Ariny wants to set
foot in Sri Lanka. Amecrica is providing
substantial assistance to Sri Lanka. Recent-
ly the Government of Sri Lanka asked for
forces from Britain to be placed at their
disposal. What type of politics is going
on ? Who is playing such diplomacy ? Our
country will have to think over it and for-
mulate its strategy accordingly.
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I would like to say in regard to the
happenings 1n Punjab tha: if the Foreign
powers do not interfere here, then pcace
can be restored in Punjab very soon and
the Akali Dal can also be leenient. But all
these things are takiog place in other cities
like Loadon, Ottawa, New York and
Washington. The self styled Jleaders of
Khabistan lIike Jagynt Singh Cauhan, Ganga
Singh  Dhillon, Bhajan Jogi are moving
freely from Loandon to Washington and from
Washingion to Canada. The Government
of Britain and Canada are giving them
protecion. Why are they being given
protection ?

20-00 hrs.

I have read in the newspapers that a
meecting was held in a Gurudwara of
London. [o this meeting all the extremists
whether belonging to Punjab, Jammu and
Kashmir or the North-Eastern States tank
part All these people are engineering a
conspiracy to under mine the unity and
integrity of India  These things are takiog
place at the instance of the British and the
American Governments, We are in the
knowledge of all these things. What is the
way out, We should tell America 1n clear
terms that we cannot tolerate this thing
any more. We have had a very sad expe-
rience  with America. Whenever our
country took steps to improve relations
with America or other of this soul used
to happen, After all, why should this
happen ? Why should the people of America
do this ? What harm has India caused
them.

We want to stand oa our own feet
We are non-aligned. We pose no danger
to their independence and unity. We want
to provide livelihood to the poor people
of this country, We want to raise their
standard of living and remove their back-

wardness. We want to be scif-reliant We
have not harmed any one We do not
wapt to annexe any country. We do not

want to stablish an empire in the world,

We just want to time and let  others
also live with honour and want the
others also to live with honour,

But one cannot under stand give why
America is overawing us diplomatically.
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Why are they after us ? We have to be
vigilent about the intention of the U.S A ?
We should tell America once tor all that
we are not going 10 bow before them.
Our country can never be as toogs of the
U. S. imperiliast forces. Pakistan or Sri
Lanka or Burma or Bapngladesh can become
their stooges but not India.

The Foreign Ministers of pnon-aligned
countries are meeting here to discuss the
issue of Namibia We should make this
Conference a success. By making 1t a
sucess the self respect of all the non aligned
countries can be maintained. If this
organisation remains stiopg then it can
march ahead. Otherwise a Committee of
the Copgress in America will raise the
issue of human rights regarding India and
some other countries, at will. Does the
responsibility for human rights rests of
only on the people of America ? Arc the
human rights in existence only because of
them ? They are silent in regard to Sr1
Lanka, Pakistan and South  Africa where
violation of buman rights is taking place
But they are taking interest only in Punjab.
Their way of thinking is wrong. We
should condemn it. The supporters of
Khalistan in England, America and Canada
are openly conspiriog against laodia. What
are our Government doing regarding them ?
Recently the British Prime Minister had
paid a visit to this country. What is the
naturc of talks held with her ? What
action are our Prime Minister and the
Foreign Minister taking to put a ban on
their movement ? They are moving freely
in America and Canada, Persons noi only
from Punjab but also from North Eastern
States as also Amanutla Khan of Kashmisc
one active in England are engmeering
conspiracy there, We want that the unity
of our country should remain intact What
action are Governmet taking in this respect ?
1 would like to know why thesc persons
have not been declared traitors, why
prosecution has oot been launched against
them and why no action has been taken
to secure their extradition to this country ?
1 want that the Government should declare
them trattors forthwith, Cases should be
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filed against them and they should be
brought here and put on trail. What is
the reason that they are moving frecly and
with impurity 2 Not only this, the British
Government is making travel documents
available to them so that they can go
anywhere at will, They are going to
Pakistan to meet their counterparts and
there the extremists are given arm trainirg.
Why have our Government not taken aoy
step to curb this, No action has been
taken till today, Shri Tewary has said
something which has caused grear anxiety,
He bas uncovered a  conspiracy being
hatched there. It is but natural that the
country should feels concerned over it
Will the hon, Miunister state whether it is
a fact that Bhajan Jogi and other Khalistani
supporters enjoyed our hospitality and
they lived as guests in the Rashirapalt
Bhawan which is a symbol of our unity ?
After all, how did they entent India and
stay at a8 place of supreme importance,
1t is very painful for us. Ganga Singh
Dhillon also visited Punjab.

1 don’t want to dwell on it in detaii and
don’t want to" refer anybody's name. It is
not my intention to convert this discussion,
into a political debate. 1 don’t want that
differences with our opposition parties
should arise or the issue of Punjab. lhere
may be differences of opinion between us
and the opposition on certain matters and
I do not want to aggramate the situation
further., The Central Government should
consider finally out ways and mean to sort
out this problem. The people of America
and Britain not to speak of the Govern-
ments to those countries have no busibess
to think over it, I want the hon. Minister
to clarify the position otherwise a sense
of misunderstanding may develop in the
country

I want the hon. Minister to state in
his reply under whbat circumstances the
traitors stayed at Rashtrapati Bhawan as
‘guests and were given hospitality and how
they went back safe, Today, during this
discussion such things have come out as can
create an at here of misunderstanding
in the whole country. May I, therefore,
know what you are going to in this respect ?
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Mr. Deputy Speaker, I am sure that
the unity and iotegrity of the country can
never be undermined, This country will
always remain one¢ and upited and will
emerge as a powerful country and as an
exemplar on the world stage in the
near future. Wherever human rights are
violated, wherever democracy is strangu-
lated, wherever atrocities are perpetrated
against the people, the people of our
country will raise their voice against it on all
earnestness, Our country will aiways protest
against the violation of human rights,
We will not play politics and diplomacy on
such issues. We will intervene wherever
atrocities are perpetrated America has no
business to interfere in the affairs of
our country. The Government of India
ghould teil America {urmly that we always
want good relation with America, we want
to improve rclation with them, we want to
stablish cordial relaions with all the
countries and our Government are making
effort to forge good relations with America,
Our Prime Minister is going to America
in the month of June. He must go but
be should firmly tell America that our
relations with them will be based on self
respect and unity and our relations with
them will not be such as to brook any
interference on their part in our affairs,
With these words I conclude. Mr, Deputy
Speaker, Sir, 1 am thankful 1o you for
giving me time to speake,

[English]

SHRI V S, KRISHNA 1YER (Bangalore
South) : Mr, Deputy-Speaker, Sir, I would
like to join my other esteemed colleagues in
strongly condemning the attitude of the U S,
authorities in organizing a briefing on the
issuc of human rights, on the position of
Sikhs in our country. The intention of the
United States is clear; hitherto it was hidden,
but now tt has become open. 1 do not want
to take the time of this House and repeat
what my other colleagucs have said just
now. There is nothing more for me to say
except that this is a direct interference in the
internal affairs of our country. The U,S.
has no business to interfere in the affairs of
ovr country, It is not for the US. to talk
about human rights, If at all there is any
country in the world which has the moral
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right to talk about human rights, it is India
and India alone. India is the birth-place of
human rights - lodia, the land of Gautama
Budha and Mahama Gandhi, Itis India
which, under the leadership of Mahatwa
Gandhi, fought for human rights in South
Africa in the Twentieth Ccatury. Therefore,
we need not be told anything about human
rights,. The US. cannot tolerate India
being the Jargest democracy in the world and
the prosperity of India; the United States
have not been able to reconcile themseives to
this; they are jealous about our prosperity in
all fields,

Not only the whole House, but the whole
country is with you, and we want you to
condemn it in strong terms, It is very un-
fortunate that it should have happened on
the eve of the visit of our Prime Minister to
the United States to estabiish goodwill and
friendship, I would only say this, Every
one knows that this country has fought
British imperialism. We are not afraid of
any imperialism_ Let it be made known t0
the whole world and particularly to the
United States that we cannot tolerate and
we will not tolerate imperialism to have its
sway in our country.

Finally, I would like to say that we must
be very frank, The whole country is with
the Government of India in safeguarding the
unity and integrity of India. Let it be told
in unmistakabie terms 1o all the powers in
the world that we canpot, and we will not,
tolerate any interferenc in our internal
affairs, We are not interfering in the affairs
of any country. We are a peace-loving
pation, we arc a non-aligned nation, we
want friendship with all countries. 1o fact,
we are fighting for the human rights of
people in other couatrics also. When such
is the position, it is very unfortupate that
the United States should have organized
such a briefing and that too in the U.S,
Congress Apnexe, This shows that it had
sufficient blessings, We stropgly coodemn
it. The whole House, the whole country,
is witk the Government of India. Let them
condemn it in the strongest possible terms,
The U, S, must mend its ways. Otherwise,
the Indo-U.S. frienship will be in danger,
and it may not be in the interest of the U.S,
to lose our friendship.
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With these words, I once again strongly
condemn the American interference in our
internal affairs,

SHR1 PIYUS TIRAKY (Alipurduar):
Sir, at the outset I would like to join my
other colleagues in the condemnation of this
American lobby, this American 1nterference
in the internal affairs of our country,

Mauch has been said, but I should like
to draw the attentron of the House to one
fact, namely, when Mrs. Kirc Patric visited
India in 1981, she had a document containing
a list of countries which had to be desta-
bilised; these countries were mentioned as
prime targets and in that list, our country
was on the top; the countries were India,
Cuba, Nicaragua, Vietoam, Iran, Libya,
South Yemen, Ethiopia, Angola,
Mozambigue, Algeria and Madagaskar. This
is the list,

Now, why are the Americans very much
annoyed ? What is the reason ?

One recason perhaps we can say is that
India is the leader of the non-aligned
movement which day by day is progressing
and we are speaking for human rights and
the liberty of human beings cverywhere in
the world. So this is very much annoying
to the imperialist nations like the USA,
and through the CIA activities they want to
subjugate all the pations and bring them
under their own rule and according to
their owa liking the government should be
formed and destroyed as they like, In
Iodia they know we differ in many things.
We have many languages, different habits
and different ways of life, We have poverty
also here. There are many problems of
poverty and also some clements here who
waot separatism and also those who want
regiovalism. These are the things where
this black hand, this black foreign hand
can enter and because of proverty they have
taken some more roots here and are working
to disiotegrate our beloved country. India
which is so much united and which will
remain united,
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The Americans shovld know that when
the time comes we stand as one nation and
fight for our unity, dignity and integrity.
This American lobby should be told that
the dirty hand of ClA should be withdrawn
from this continent and USA, as a super
power is not only an enemy of our country
but it is an eaemy of the third world which
we are speaking for and which they
think 1s a third military bloc. It is not a
military bloc but a non-aligned bloc, The
third world does not like to fight with
anybody or any country and it is a force
which is working for peace and world
peace and world peace for the humanity.
America should know that the people of
America and the people of the world do not
want war, espccially nuclear war and the
nuclear power USA has now become an
enemy of the entire humanity. They believe
in nuclear war. They believe 1n destruction,
They believe that people should get fright-
ened and they want to subjugate others,
Our government should tell them boldly.
They may be a friend of India. They may
help us 10 our economic progress, But we
can not barter our dignity and integrity and
democracy to be questioned over here and
this dirty haod working in our couafry
should be stopped and our government
should be bold enough to teil them that
such dirfy things India will pever tolerate
and they will stand as one man and fight
against it until we get rid of such clements
from India.

Our Sikh friends should not be
misunderstood because one or two Sikhs
make mistakes, Sikhs are Indians and the
entire India is for the Sikhs wherever they
want to go and whatever they want to do
and in whatever job they want to epgage
themselves in, they are always welcome and
we have faith in them as before and it will
remain and every Indian Sikh -1 do not
say about those who have taken citizenship
of USA or Canada but-Indian Sikhs enjoy
equal rights with other Indians.

So, without fear the Sikh community
should condemn these agents who are
trying to divide our couniry from outside.
Thank You,
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SHRI KOLANDAIVELU (Gobichetti-
palayam) : Sir, this is a matter which has
to be condemned with one voice We got
Independence through our great leaders like
Mahatma Gaodhi and we are safeguarding
the interests of the people ; safeguarding
the unity and integration of this big country,
The great poet Bharathi said :

AAYIRAM INGUNDU JATHI
JITHIL ANNIYAR VANDUIY
YENNANEEDHI”

PUHAL

This means that we have got thousands
of religions and castes but we will never
allow a foreigner to ioterfere into our
matters. Just like this we have to condemn
the atrocious act dore by the US govern-
ment against the 1nterests of India, The
purpose of the meeting which was convened
by the Sikh peopie actually was to pave the
way for full-fledged hearing by the US
Congress on Punjab and to create diplo-
matic and political embarrassment for India
prior to the June visit by our hoao, Prime
Minister. Shri, Rajiv Gandhi. to USA. So
with an ulterior motive they mave doae It;
with a preplanned idea they have done it,
So, 1t has to be condemned and the entire
country and the entire people condemn this
atrocious act of the US government, One
of the speakers Mr Ralph Singh has accused
the Indian government of violating the
human rights of Sikhs in Punjab State I
do understand that. Actually the govern-
ment is taking every step to have peace in
cach and every part of the country Ralph
Singh bas stated in the US as if the
government I1s violating human rights. If
at all the US goverpment is safeguarding the
human rights in each and every part of the
world actually they have to condemn the
genocide which is going on im Sri Lanka.
Thousands and thousands of tamilians are
being killed and assassinated and the thing
is going on each and every day -~ They have
not condemned it but at the same time they
want to condemn in Pubjab-Supposing. 1
would say, the super-powers, the Imperialist
countries, want actually to create a world
war in this part of the world, By creating
a world war they want to show that actually
they are over-whelmed with military forces,
1 think, Sir, it is right time to say that we
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have got no friendship with US; we have
got no alignment with the US and one voice
we have to condemn the attitude taken by
the US in this affairs,

SHRI AMAR ROY PRADHAN (Cooch
Behar) : Mr. Deputy-Speaker, Sir, I would
like to join the cntire House in condemning
the U, S. A> diect interference in our
internal matters.

Mr. Deputy-Speaker, Sir, news appeared
yesterday in the Indian Express which
says :

«¢_.. Prof. Rose of the Ugiversity of
California said that ‘in my view
there are three or four Congress
leaders 1in Delbi who should be
taken out aod shot.”

May I ask. through you, the U.S, A.
who had given the right to shoot the
Congress people ? Here there are Coagress
people, the Communist people, Forward
Block people and the CPI (M) peopnle. There
may be political differences between them,
but when the question of pational integrity-
comes, we, the people of India, whoever it
may be, he may be a Congress man, he may
be a CPI (M) man., Aopna DMK man or
DMK man or he may be a Japata Party
man, but-we are all one and united,

Sir, we are accepting the challange that
has been thrown by the U.S.A. government.
This is the proper time. It is the imperialists
we should not forget, that are giving that
challenge to our country’s integrity.

We know that there are so many people
in the hit list of U. S A.  but they should
pot forget that we, the Indians, whoever we
may be, have got long traditions. This iy
the country of Mahatma Gandhi, this is the
Country of Netaji Subhash Chandra Bose,
this »s the country of Rabindra Nath Tagore,
this the country of Bhagat Singh, this is
the country of Chandrasckhar Azad, this is
the country of Khudiram-Satyam Kanai. We
are ready to sacrifice.

(Interruptions)
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We like to be in the hit list of USA,
but we do not like to be in the humiliation
of USA. The USA should know that we,
the Indians, are ready to endure their
brutality, but not their hypocrisy, They
are hypocrites and with that hypocrisy they
have started fuactioning in the name of
human rights. Wno are these people who
are speaking about human rights ? Do they
know what they have done ? We know the
role of USA in Namibia, Nicaragua and
El Salvador. We know the role of USA in
Sri Lanka, in Trincomali, how they are
hobnobbing w:th the President Jayavardhane
of Sri Lanka  We know the role of USA
Diego Garcia. We know the role of USA
when the Palestine Liberation Movement was
going on, We know the role of USA in
Kashmir, we know the role of USA in
Vi and K We know the
role of USA during the Bangladesh liberation
movement. We do not lLke to have any
lectures regarding the human rights, from
them. We have got a long tradition, we,
Indians, know what are human rights and
we are rcady to nourish the human rights in
other countries also, to keep these human
rights alive, It is not only the case with
the Indian people, but it is also the case
with the people of the world,

One other thing which I would like to
mention is this. It is also appeared in the
news, and that is :

“Well-informed sources here feel that
the purpose of thr meeting was to pave
the way for a full-fledged heacing by US
Congress on Punjab and to create diplo-
matic and political embarrassment for
India prior to the Junc visit to the US
by Prime Mnister Rajiv Gandhi,”

Next June the Prime Minister’s visit to
USA is scheduled. It is a goodwill mission,
The country’s interests are the foremost,

So because of the way in which things
are going on at present around the Sub-
continent due to the activities of the CIA
agepts and the USA agents, I must request
the hon, Minister of State to advise the Prime
Minister to postpone his visit to U.S A_ It is
not a question of sentiment. It is a question
of nationsl prestige. It is & question of
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national iategrity and we the people of India
are all united and one in this respect. So,
I must request the hon. Mtnister of State
and also through you sir to the Prime
Minister, that his visit should be postponed
for the time being and when the situation
becomss otherwise, then it may be made,
Again I condemn the US activities aand the
CIA activities in our country and [ think
not only all the m=mbers of this House but
the people from outside. the entire country
will stand behind us.

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI KHURSHEED ALAM KHAN):
Mr. Deputy Spcaker, Sir, at the outset, I
would like to share the sentiments and
feelings of the hon. membsers which have
been expressed in this House, Certainly,
not only I, but [ suppose every Indian will
share these feclings and  seatiments,
Naturally, if it is a question of the country’s
digaity, integrity and respectability, no Indian
will be prepared to make any kind of a
compromise.

Sir, I would also like to make it very
clear at the outset that it is heartening to
see that when our country’'s unity, security
and territorial integrity is challenged, the
entire nation has stood up as one man,
This is the greatest guarantee for the security
and safety of this country and all those
people who believe that they will be able to
destabilise this couniry, let them come and
strike their heads ngainst such determination
and then they will come to their senses.

As regards our relations with other
couatries, we want to have friendly and
cordial relations with all the countries, but
we do not want to compromise our position
and we will have the relations of our own
choice and our own choosing and we will
have such relations which are beoneficial to
both the countrics, If any country wants
to take advantage of these rclations, they
will certainly be disappointed and we will
not allow it, whether it may be America or
Pakistan or any other country, we will have
our own choice in our relations,

Sir, I quite agree with most of hon,
members that in certain countries like UK.
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Canada and America, over-indulgence has
been shown to th=se terrorists. It is really
very regrettable and we have made it very
clear to these countries that India’s friendship
will depend upon the treatment that these
people get. Unless these people are restrined,
India’s friendship will not be forthcoming to
any such country which is going to help
these people.

Now, Sir, I would like to make this
clear. It has been said from the American
side that it was not an official organisation
which organised the briefing Session, It
may be official or it may be uoofficial. But
one thing I would like to ask them  What
type of people have they been keeping com-
pany with ? Dr, Ganga Singh Dhillon,
Major General (Retd) Bhullar, Ralph Singh.
‘the self-styled spokesman of the Sikhs Aas
Prof. Tewary said, Mr, Deedar Singh and
Mr. Bhajan Singh Yogi—if these are the
people that they want to keep in their com-
pany, let them have it. You know that
these are undesirable people and we do not
want to have them in this country and we
do not want to do anything with them.

1 would like once again to say that
whatever may be the question, whatever may
be the relationship, whatever may be any
other thing, the first thing is that we have to
see that India’s security is ensured, India’s
territorial integrity is ensured, India’s dignity
is ensured, India’s self-respespect is ensured.
Those countries which think that they will
‘be able to destabilise India, shall always he
disarppointed they are wrong. Those
people who talk about the human rights—
well, as very rightly said by so many
members—if they talk about human rights,
‘they must go to America, they must go to
Kampuchea, they must go to many other
places, and they will find that it is only this
<ountry and only this country’s leadership
which have always raised their voice for the
protection of human rights ; and we will
continue to do it and we will always
do it.

As a matter of fact, only tomorrow we
are holding the Non-aligned Coordinating
B ’s ing and that B ’s ing
is only for Namibia. This is a fact that no
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other country was, in a position to hold this
meeting and we made the offer at short
notice that we were going to hold this meet-
ing because we considered this as a sacred
mission for us to do it It is most regret-
table that the USA or amy other country
which may wish to or our friewdship or which
may say that they want to expand relation-
ship with this country, they want to improve
the bilateral relations with this country and
at the same time they allow such things to
happen in their countries, no country will
tolerate this ; any other country may tolerate
it, but I can assure them and I can assuce
this House that India will never tolerate
this,

Extradition and other things, these are
legal metters about which it is difficult
for mc to express my opinion at this stage.
But one thing 1 would certainly like to
assure my friend, Shri Tewary that all such
institutions which are centres of our autho-
rity, they have the sanctity, they have
the respectability and surely that sanctitys
that respectability has to be cnsured and has
to be maintained ; and therefore, there
should be no appret on this to
any person or to anybody or to any
individual.

Mr. Tewary also mentioned about Hard-
grave’s book: Well, it may be hardgrave or
it may be soft grave, we have givea it a
decent burial, Whatever they predicted in
that book, it has really disilluioned them,
disappointed them b what happend
after the assessination of our great leader,
the country has shown it by givinr a massive
majority to the successor., It had never
happened that we had such a massive
majority ; and this has proved that Indian
people are mature people ; they understand
what they have to do and what time they
have to do and what they have to do.

As 1 mentioned, there are no two
opinions as regards the security and safety
of this country. We also hear very often
about foreign hands, Yes, we will be able
to deal with the foreign hands certainly. My
senior colleague sitting here is responsible
for the internal security and safety and he
will ensure it and we have implicit faith in
him,
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But I would request my hon. Members
here, that let us be more cautious, about one
thing, let us be alert rbout one thing : That
there is no local hand involved in it.

PROF. K.K. TEWARY Please be
more specific about what you said. What
are his activities in the States ? About
Bhjan Yogi, that should be clarified.

SHRI KHURSEED ALAM KHAN : I
would certainly like to clarify tbat, that
yogi— 1 mean that man Bhajan Yogi—
certainly, their activities are most undesirable.
We do not like to get involved with them.

PROF. K K. TEWARY : How did they
stay here ?

SHRI KHURSHEED ALAM KHAN :
It is really very dfficult for me to answer
this question off hand ; and therefore I have
made a request and reference to my
honourable friend sitting here who is
responsible for such matters.

( Interruptions)

He will have to look into this matters
and then only we will be able to answer.

SHRI PIYUS TIRAKY (Alipurdware) :
You can express your displeasure about it,

SHRI KHURSHEED ALAM KHAN :
Not only displeasure, but anger, I would
like to express.

My friend and colicague, he would
certainly look into this and then we will
naturally take the necessary action. [ will
also like to mention here that we have, in
very strong terms told the U.S A that
India will not tolerate such thing and such
sort of briefings in their couniry. Because,
we feel any country, if they are really our
friends, they should not allow these things
to happen  Because, we do not allow these
things to happen in this country, If any
relationships has to be developed, it has to
be developed by mutual trust, mutual
understanding and mutual relationship which
are beneficial to both,

APRIL 18, 1985

by U.S. Congress’s Human 396
Rights Caucus

1 would also like to assure the hon.
Members that if there be any such thing,
where Government has to take action, the
Government will never fail. The Govern-
ment will nevertail and this government will
not be afraid, whichever may be the country,
or whatever may be its strength.

Some of the hon, Members have
mesntioned about economic independence in
such matters,

I quite agree with them that political
independence bas to be sustained by econo-
mic independence and therefore, the late
Prime Minister after the Seventh Summit
had initiated this action and had appointed
a Committee of five experts to go into this
problem of economic development and the
financial problems of the Non-Aligned
countries and those experts have submitted
a very eomprehensive report. This report
has now been referred to all the Non-Aliganed
countries and their reactions are awaited
and on the basis of their reactions, and on
the basis of their advice, further action will
be iakun.

Well, I must say that Mr. Sewell, had
put it well and I admit that he has said out
of his experience and he has always utilised
it weil—he was our Ambassador 1n Burma
and Canada—he utilised this expecence very
gainfully, But at the same time, 1 would
also like to say that what he said, that
Indians are very mature, that they do not
take very hasty action, that they do not
take emotional action that is of course,
correct,

MR. DEPUTY-SPEAKER : He was
our Ambassador in Norway and Burma,
not Canada,

SHRI KHURSHEED ALAM KHAN:
1 mentioned Burma, first, but ] was misied
by these people. They misled me,

MR. DEPUTY-SPEAKER : You must
be careful not to be misled by other
Ministers.
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SHRI KHURSHEED ALAM KHAN :
4 was surprised that the very experience
2people of the External Affairs Ministry who
are sitting to my left...(Iaterruptions),

1 would also like to mention here that
some hon. Members had asked as to what
our Embassy 1n Washington had written to
these people who had convened these brie-
fing meetings. They had written a very
strong letter, Jt was made very clear by
our Ambassador that Indian representatives
could pot associate themselves with any
such move. which, in their opinion, should
not be organised. They had protested to the
United States Government,  This has been
done even here to the American Embassy.
I am sure that they will realise that what has
been done is not in the best interest of the
two countries and it should not be repeated
under any circumstances,

I would like to mention one thing about
our Sikh brethern here, I would like to
advise them that they cannot find the
solution of their so-called problems in
«Canada or U S.A. or UK. They can find
the solution of their problems oaly in this
country and with the leaders of this country.
They have to come and talk to them_ It
has been shown by the leadership of this
couatry how considerate they are and how
willing they are to accommodate,  But, at
the same time, certain principles caonot be
sacrificed and those should not be sacrificed,
That everybody should know,

SHRI GIRDHARI LAL VYAS: We
should decide our own way,

SHRI KHURSHEED ALAM KHAN :
That is what I have said, They cannot find
the solution in U. K., America, Canada or
Germany. The solution will have to be

' found in this country and through the good
yoffices of the leadership of this country,
because nobody can solve anything of this
country from outside.

One thing I would like to mention. If
anybody tries or attemps to interfere in the
affairs of this country, that will not be
tolerated, because we have always believed
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in the principle of non-interference and non-
interveation in the affairs of other countries,
We carnestly hope that other couatries will
also respect our policy and reciprocate the
same,

As [ mentioned, India is really a big
country and it cannot be ignored by any
country At the same ume, as 1 mentioned,
1t 15 a very independent country and it will
not, perhaps, be liked by those countries,
But whatever they may think, we have to
follow our policies and principles whatever
they may be. We will not make any com-
promise or give any concession on this count.
Al those countries which have been dealing
with this country, know perfectly well that
India is a country of principles and it has
certain guidelines for its policies and. there-
fore, 1t will not be possible for India to
deviate from them It will follow the path
which has been shown by our great leaders
like Mahatma Gandhi, Pandit Jawaharlal
Nehru and Shrimati Indira Gandhi. We
shall continue to follow the same policy.

With these few words, I would once
again express my deep gratitude to all the
hon. Members who have made useful con-
tribution to this debate,

SHRI PIYUS TIRAKY : What about
condemnation of this American lobby ?

SHRI KHURSHEED ALAM KHAN :
Well, you have done it.

When I said that there is no difference
of opinion on this subject, whatever has
been said from both sides of the House,,,
(Interruptions),

SHRI SURESH KURUP (Kottayam) : I
would like to know whether Government
proposes to take any concrete steps regar-
ding this.

SHRI KHURSHEED ALAM KHAN :1
have been telling all this. I do not know
whether. .. ( Interruptions).

SHRI SURESH KURUP : You were
speakieg in a lighter way, Just as Members
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were taking part in the discussion, you are
also making a statement.

SHRI KHURSHEED ALAM KHAN :
I am not making a statement, I am telling
the facts that I know...(Jaterruptions),

MR, DEPUTY SPEAKER : I request
the hon., Members to take their seats.

PROF. K. K. TEWARY : Sir, the Home
Minister may also like to say something...
(In terruptions).
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MR. DEPUTY SPEAKER : No,
nothing. Please sit down. I am very happy
that all the hon. Members actively took
part in the debate, In conclusion, 1 want
to say that the whole House is unanimous
in condemning the interference in the internat
affairs of India by any organisation or any
other country. Thank you very much.

The House now stands adjourned o
reassemble at 11 a. m. tomorrow,

20,52 hrs,
The Lok Sahha then adjourned till Eleven

of the Clock on Friday, April, 19, 1985/
Chaitra 29, 1907 (Saka)





